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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH; NEW DELHI 

Original Application No.284 of 2024 

Abhishek Shukla S/O Sri Keshav Prasad Shukla, R/O Village Jarar, PS- 

Girwan, Tahsil Naraini, District-Banda. 

pte pplicant 

Versus 

Mumiaj Ali, Sfo Late Farzand Ali, aged 66 years, Resident of Khuti 

4 wig mt Be < J | 4 : ball 

|, Mumia) All, S/o Late Farzand Ali, aged 67 years, Resident of Khuti 

Chauraha, Aligan) Banda (UP), the deponent do horeby solomnly affirm and 

Slate on oath as under :- 

i. That it if relevant to submit herein that vide order dated 26,04,2024 

cos! was imposed on the applicant for dolay in filing of reply before 

this Hon'ble Tribunal and the matier was again posted on 20.05.2024 

for further consideration. 

2. That it is worthwhile the mention herein that on 26.04.2024 in five of 

the connected matter ie. Original Application No.285/2024 

(Abhishek Shukla Vs. M/s Ureca Mines and Mineral LLP and others), 

Original Application no.290/2024 (Abhishok Shukla Vs. Sulabh 

Saxena), Original Application No.295/2024 (Abhishek Shulda Vs. 
Kunwar Vinod Ram), Original Application No.297/2024 (Abhishek 

Shukla Vs. Maa Vindwasini Stone Works) and Original Application 

No.298/2024 (Abhishek Shukla Vs. Mls ALHLV.S. Ifra LLP and 

others) arising oul of the lead consolidated matter io. Onginal 

Application no.422/2023 (Abhishek Shukla Vs. Safdar All and others) 

wore finally disposed of with diractions mentioned in the judgment 

ond ordars dated 26.04.2024. 

It & worthwhile to mention herein thal the matter of ihe 

applicant is identical to the above mentioned five cases and the 

opplicant seeks parity of the order of the onder dated 26.04.2024 

paseed In all the above five cases before thig Hon'blo Court and the 

applicant prays thal the present matter may also be disposed of in 

tors of the order menGoned therein. A tne copy of the one of the 

Rearinth—
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order dated 26.04.2024 passed in one of the Original Application 

No. 2o82024 (Abhishek Shukla Vs. Kunwar Vinod Rom) is being fihed 

hordwith and marked as Annexure No.7 lo this alficlavil, 

That in compliance of the order dated 20.05.2024; the applicant is 

bringing on record a copy of the Environment Impact Assessment 

Report (ELA) on record, A true copy of the final EA Report is baling 

filed herewith and marked as Annexure No.2 to this offidavit. 

That certain relevant facts regarding the mining operations of minor 

mineral by the answering respondent wherein the mining operations 

ere being conducted by way of cutting of hills, certain necessary facts 

which are necessary for the queries regarding mining operations 

made by this Hon'ble Tribunal, is being brought before this Hon'ble 

Court as montioned below:- 

1 The mining a@clivilies of minor minerals in the lonied area of the 

answering respondents are allowed in pursuant to tho district sureey 

report prepared by the mining department after getting joint Inspection 

of Fores Department, inigation and other departments and only afer 

district survey raport is conducted then only, fhe prowont loosed aren 

was pul to auction by way of advertisement. 

il. The mining plan was prepared by the project proponent for scientific 

mining activities for conducting mining operations ina achontific manner 

which is subject fo approval from Director Gonoral Mines ond Safety 

Lucknow and after Such approval is accorded io the applicant then only 

te betes dood was regaiened. 

Ml. The based area of the answering meepondon is a pure wasie land 

having undulating surface sumounded by barren land which has less 

vegetation of low economic value as euch there is no loss lo vegetation 

by the mining operations of the applicant, 

lw. There is no eco sensilive zone and eco sensitive oroa within the 10 

Kms of the leased eres eo there le no ecologlon! inae from the mining 

operalions of ihe answering respondent, 

¥. The Environmental Impact Assessrnen has been done in case of the 

anawering respondent in which all adverse impact and there mitigaton 

Mmniunes hana been shudbed. 

pth
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Vi. The reclamation of mined out land will be given due importance as a 

Step for sound land resource management in the form of rectaimed land 

and water body, This activity will acl as the natural rain weter collection 

pond which wil help to nediues the waler crlas of the moarby area. 

Vi Mining activity wil help in the Nation building and developmental 

aciivities. 

VILStone mined oul from the ming fs being and continued to be used as 

boulgers of diferoni sizes for River Anil erosion, Dam construction, 

embankment works ete. 

i Aflor crushing bnio different sizes of aggregates from Gm to G3mm, 

te produc! can be used in condiruction afd road projects, 

infiresirupcture aie, 

% Ite a major source of State Revue generation. 

10. Local people gel employment from if 

5. Thal 1 is also relevant to submit herein that environmental dearance 

to the applicant was considered finally on 01.09.2020 in the 397" 

meoting of the Stale Level Environmental Impact Assessment 

Authority in pursuant to the recommendations by SEAC to grant the 

environmental Gearance vide meeting dated 07.08.2020 of its 483" 

CEAC meeting. A true copy of the minutes 307" meeting dated 

01.09.2020 alongwith 483" meeting of CEAC dated 07.08.2020 are 

collectively being filed herewith and marked as Annexure No.3 to 
this affichavit 

VERIFICATION: 

I, the above named deponent do very thal the content of my above 

affidavit ore true io the best of knowledge and belief and there is nothing 

concealed ihoarefrom. 

At Verified al Banda onthis | day of July, 2024, 

es tite dalle 
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Annexure No.1 

lic No, 17 (Court No. 2] 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

(Through Physical Hearing with Hybrid VC Option) 

Original Application No. 2952024 

1. Abhishek Shukla, 
S/o Keshav Prasat] Shukla, 
Resident of Village Jarar, 
Police Station Girwas, 
Tehsil Nareni, District Banda, 
Uttar Pradesh. . Applicant 

Versus 

1, M/S Kunwar Vinod Ram, Gata No. 332, 
Khand No -01, Village Bacdokhar Khurd, 
Tehail Noreni, District Banda, 
Uttar Proudeah, 

2. State of Uttar Pradesh, 
Through Chief Secretary, Government of Uttar Pradesh, 
Secretariat, Sth Floor, Lucknow-226001, 

Email: ca-upiainic.in, 

3. Prinelpal Secretary, Environment, Forest and Climate Change 
Department, 
State of Uttar Pradesh, 
17, Rane Protap Marg, Lucknow, (U.P.), 226001, 

Email: pecf-uumainic.in- 

4, Director, Directorate of Geology and Mining, Uttar Pradesh, 
Khanij Bhawan 27/6, Raja Ram Mohan Rai Marg, 
Lucknow-226001 Phone No. - 0522-2205904, 

——— _ Email: dgmupexpifigmail.com. 

i- dir.come@dems.pov.in. | 

ttar Pradesh Pollution Control Board, 
~ <Through Member Secretary, 

tv Mibhuti Khand, Gomtl Nagar, Uttar Pradesh-221301, 
“i )) Pp * =” Email ma@uppeb.com. 

- ee = 

7. District Magistrate, Banda 
District Magistrate Office, Collectorate, Banda-210001 (UP), 

techs.

108



O.A. Moe, 295 2024 Abhighek Shukla Vs. Kunwar Vinod Ram & Ors. 

Z 

Email : dimbanienic,in. 

Date of hearing: 26.04, 2024 
» Respondents 

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER, 
HON'BLE DR, AFROZ AHMAD, EXPERT MEMBER. 

Applicant: None for the applicant, 

Respondents: Mr. Manoj Kumar, Advocate for respondent no. |- 
Project Proponent-M y's. Kunwar Virvod Raum. 

Mr. Gi. GLC. George and Ms. Barkha Singh, Advocates 
for Respondents No.2, 3, 5 and 7. 
Mr. Mukesh Verma, Advocate for Respondent No. 4. 

Mr. Pradeep Mishra, Advocate for Respondent No.6. 

1. Abhishek Shukla s/o Keshav Prasad Shukla resident of Village Jarar, 

Police Station Girwas, Tehsil Nareni, District Banda, Uttar Pradesh has sent 

the present letter petition which was treated and registered as Original 

Application No, 422,/20203. 

Z. In the letter petition the applicant submitted that aix mining leases have 

been allotted in two hills situated in the area of village Jarar. Five crushers 

hove been catablished in Village Jarar and Chhanchs Purnwa. Mining is being 

one by resorting to illegal blasting which has resulted in damage to the 

eco of villagers. The crushers are being operated day and night. The 

eHaahere do net huve any boundary wall, There is no sprinkling of water during 

1 sPafetion theree!, The crushers are causing dust and noise pollution duc to 

;< “which the residenita are suffering from Asthma and other diseases: Megal 

a blasting has also affected old temples located on the hills, Ulegal mining ane 

blasting ore alec adversely affecting the wildlife in the area. The roads to the 

above anid villages have been damaged by the overloaded vehicles used for 

ee ee
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O.A, No, 2065/2004 

3 

Trans perialion of excavated minor minerals. 

4. The relevant part of the letter petition enumerating prievanees of the 

applicant ia reproduced as under:- 
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D.A, No, 2095/2034 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors, 

4 

Can ae oe, aie eri she wearer cafe ateigert Gar gin fea 
ag areal srevil gates cee el arched yeaa arte aurea feral 
ped yey as etehey FY aya rey era a” 

4, This Tribunal took cognizance and vide order dated 01.08.2023 

constituted a joint committee to verify the factual position ond take appropriate 

remedial action in accordance with law and submit factual and action taken 

report. The relevant part of the order reads as under:- 

‘ool Prima face, the avenrnents made in the application raise 
questions relating to environment arising out of the 
implementation of the enactments specified in Schedule | to the 
National Green Tribunal Act, 2010. 

4, In tiew of the averments made in the applination, wer 
consider if appropriate that a Joint Commiltee be constituted to 
wen the factual position and take appropriate remedial action, 
Accordingly, we constitute a Joint Committee comprising of 
representative of Director, Geology and Mining, Uttar Pradesh, 
State ACS and Distnet Magistrate, Banda and direct the same 
fo meet within one week, undertake visita te the site, look inte 
the grievances of the applicant, associate the applicant and 
representative of the concemed project proponents, verify Ue 
foctual position and take appropriate remedial action by 
follourny due course of law and giving opportunity of being 
heard fo the project proponents. The Committee shall also give 
Jfactual status on compliance by the Project Proponents with EC 
and CTE/CTO conditions and shall also report about damage 
caused to the houses of vilagers and environment duc to illegal 
blasting and suggest remedial measures. The State PCE wall be 

4 the nodal agency for coordination and compliance, 

rm. 5. Factual and Action taken Report may be submitted within 
\ onc month by e-mail af fudicial-ngispov.in preferably in the 

form of searchable PDF/OCR Supported PDF and not in the 
Jorn of Image PDF..." 

In compllance of order dated 01.08.2023, report of the Joint Committee 

‘has been filed vide email dated 08.09.2023, The relevant port of the report is 

reprxluced below: 

"Hon ble National Green Tribunal, Principal Bench, New 

Delhi passed order on dated 01.08.2023 in the matter of 

h4—
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O.A. No, 2905/2024 Abhishek Shukla Vs, Kunwar Vinod Ram ts Ora, 

5 

O.A. No- 422/2023, Abhishek Shukla versus State of Uttar 

Pradesh and others. The operative part of the order is as 
follows: « 
x x x x 

2 in compliance of direction issued by Hon'ble National Green 

Jott Committee by the conacmn departments regarding complianor 
of above Hon'ble National Green Tribunal onder: - 

Sr. Nene Designation Member 
No nortinated by 

7) Shri Umakent Tripathi | ADM|F/R), District District 
- Banda Magistrate, 

Banda 

2) Shr BP. Fadev Senior Mine Oificer Genlagy and 
Mining, Uttar 

x Pradesh 
4| Sivi Rajendra Prasad Regional Office, | UPPCR 

LLP. Palhition 

Canina! Raared, 

3, Hon'ble NGT wide order dated 01.08.2023, the Joint Committer 
is directed to undertake visits the site and look into (he grievanens 
of the applicant, associate the applicant and representative of the 
concerned project proponents, verify the factual position and take 
appropriate remedial action by following due course of flaw ond 
giving opportunity of being heard ta the propect proparnernts. Jt ts 
also directed to Committee to give factual status on compliance by 
the Project Proporents uath EC and CTE/CTO conditians and 
report about damage caused to the houses of villagers and 
environment due tg egel blasting and suggest remedial 
measures, 

4. The nominated Joint Committee Members has carried out the 
——S field survey on 17.08.2023 and 18.08.2023. During the field wisi’ 

ae ~ survey, the committee members interacted with the applicant, Mr, 
> Abhishek Shukia and representative of the concermed project 

of mining lessee and stone crusher, 
= 

fie aa \ Os 
i. ~ 5 As per information provided by Mining Officer, Banda, the 

<and Pataraha, Tehsit- Narain, Disirict: Banda on identified place 
” by applicant. Annexure-!. The tssued date of Enironmental 

os hy Clearance (EC), Registerecl Lease Agreement (MM6), DOMS 
————— permission and Consent to Operate (CTO) to lease mining are 

given as below, - 

R~W| eth
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O.A, No. 295/2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors. 

6 

Sr [Location of Sanctions Dateof [Lease Date of Date of 
IN |mining Jerse lease area EC Agreenie CMS CPO 
oF and capacity issued nt date Permission — jissued 

by by 

SHIAA WPPCB 

14 2 B “4 S 6 7 

1 Safdar Ali S/o [Lease Area- 2.0 05.10.2020 (09.11.2020 [27.04.2023 [20.04.2023 
Late Shri Hac. 
Farzand Ali, KCapacity-20000 
Gata No.-2450, Cub. Mtt/ Year 

Khanda No.- 

03, at Village- 
arar 

2 jMumtaj Ali (Lease Area- 2.0 (05.10.2020 [69.11.2020 (01.06.2023 31.05.2023 

S/o Late Hac. , 
Farzand Ali, \Capacity-20000 
Kala No.- Cub, Mus Year 
2450, Khanda 

INo.- G5, 

Village-Jarar_ 

3B (EUREKA Lease Area- 2.5 30.12.2621 $05.01.2022 29.07.2022 06.11.2622 
MINES AND (Hac. 
JMINERALS — {Capacity-25000 
ILEP,GATA (Cub. Ma/ Year 
INo. 2451, 
IKHAND No. 
(Oi; Village- 
Jarar 

4 jAthary — - lease Area- 1.21 186.05.2022 [22.07.2022 (05.08.2623 
Construction |Hac. 
company (Shri Capacity-12100 
Shravan KumartCub, Mtr/ Ycar 
Singh S/o Shri 
Vishaupal 

Singh}, Gata 

INo.-245}, 

Khand No.-02, 
at Village- 
arar 

5 |SHIVARPAN jLease Area- 2.01 (05.06.2023 {17.04.2023 L 15.07.2023 
[TRADING lac. Capacity- 

COMPANY, 20000 Cub. Mu/ 
Gata No, 2450, [Year 
Khand No. 06, 

Vill. Jarar 

. fo plasmit Kaur [Lease Area- 1.21 23.06.2020 [22.10.2020 [11.04.2023 04.2022 
} (Malhotra. Gala Hac. Capacity- 

No ~ 1876, 12100 Cub, Mtr/ 
Hhand no- 3, Year 

~ |Village- 
Girwan 

“7 ISANGRAM Lease Area- 2.02 111.08.2022 {09.11.2020 [11.04.2022 [16.12.2622 
SINGH. Hac. Capacily- 
GATA 20200 Cub. Mie/ 

INo. 1876, Year 

KUAND No.- 

1, Village- 

Girwarr 

Nad aw.
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O.A. No. 2095/2024 

7 

oA 05 PElitoo fei) Joe pan [oe Does 

Ape: Lal Ga p2.202) OO fas 2002 

fee, Capacity 

ear 

Arca: 121 Pa. a Sod DM? Ate FOS 

Abhishek Shukla Va, Kunwar Vinod Ram & Ors, 

He PTOI? Pero fF 02.2027 

x x x x 
6. As per information provided by Mining Officer, Banda, mining 
lease mention in serial number — J, 2, 3, 6, 7, 8 and 10 have 
obtained DGMS permission for blasting and rest lease mining 
hove applied for DOMS permission. 
As per information provided by Mining Officer, Banda based on 

MM11, out of 05 mining lease on hill of village- Jarar, 04 mining 
lease are operational and GO] mining lease (Shivparpan Troding 
Company, Gata No, 2450, Khand No. 06, Vill Jarar) is not 
operational Qui of OF mining lease on Ail of wlage- Girwer, 06 
mining lease are operational and O/ mining lease (Bundelkhand 
Rocks, Gate No-J876, Khand No- OF), Village- Girwan) is not 
operational Gut of O04 mining lease on ill of willage-Badokiar 
Khurd (Patarahaj, all mining fease are operational The 
Production reported based on the eM II is given on the basis of 
detail provided by Mining Officer, Banda at Annexure f 
7. During the committee vist, applicant raised his allegation that 
blasting is canted out any time with 4 inches holes, cnacks made 
in home due to blasting, stone pieces fall in village and farmer 

field, damage wilage road and damage the uid animal and 
crviroument, damage the temple situated on hills of village — 
Jorar, Girwan and Badokhar Khurd (Patarahej It is also 
informed by applicant that due to generating dust during 
operation of stone crusher in village- Jaror (Chhaneha Puriwa, 
Ragiivapurivn), the crops are damaged and dust suppression 
System is not operated. 

pte 
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OA. No, 2905/2024 

8 

The committee interacted uth the applicant & wilagers and also 
visited the point of concerns raised in the application. M was 
Obacraed by the comumiiies during the sie visa, defads are gin 
as betowr - 

71) The main folstation of wilage- Jarar is situated 135 eucters 
quay from the nearest allotted lease mining on hill of willage- 
Jorar, but some houses are mode near the allotted lease M/s 
Safdar AL S/o Late Sho Farsand Al, Gata No -2450, Khanda 
No,- 03, of Village.Jorar. Temple is sitioted 235 meters auay 
from the allotted lease mining on other part of hill of uillage- 
Jor. 

7.2) The main Agbitation of vilage- Girwan i# situated J75 
motors cuvy from the allotted lease (unselkhand Rocks, Gala 
No-J876, (Kind No.9, Vilage Gown], 36 meters auy from 
the allotted lease (Sangram Singh, Gata no- J876, Khand no. 0], 
Vil. Giwan), 139 meters-auway from the allotted lease (Gajrang 
Rood Lines, Gata No.- 1876, Khand No.- 03, Village- Ginwan) and 
OO meters quay from the allotted lease (Bajrang Road Lines, 
Gata No.- 1876, Khand No.- 04, Village- Girwan) on hill of village- 
Girwan but some houses are made near the allotted lease M/s 
Sangram Singh, Gata no- 1876, Khand no, 01, Vill. Gira, 

Bajrang Road Lines, Gata No.- 1876, Khand No. G3, Villerge- 
Gira. 
Temple is situated 70 meters guway from the allotted lease 
(Bundelkhand Rocks, Gata No-1876, Khand No.09, Village. 
Girwan), Temple is situated 53 meters away from the allotted 
lease mining (M/s Sangram Sigh, Gata No, 1876, Khand No. 01, 
Vi-Giruan) on other part af All of village- Girusan., It is reported 
by Mine Officer, Banda that mining lease of M/s Sangram Sigh, 
Gata No, 1876, Khand No. 01, Ginwan, Gata ts allotted on 
sare 

hill part where temple is made bul mining is not in operation, 
74) Gaushala i situated 100 meters away from the allotted 
lease mining area on hill of village- Girwan, 

7.4) The main habitation of willage- Badokhar Khurd (Pataraha) 
is situated 75 meters away from the nearest allotted lease 
nuning on Aull of ollege- Baclokhar Ahord (Patarafia), Temple 
sltuafed 100 meters away from aoflotted lease mining Kuwar 
Vinod Raja, Gata No. 332, Khand No -O7, Wil Badekhar Ahura 

on hill of wlage-Badekhar Khurd. 
7.5) It was informed by the villagers to committee member during 
the visit that blasting work in lease arce is done in any time wath 

, Winches holes by lessee and stone pieces are falling on his home 
and effected the animal and human being. But if was informed 

| by lease holders that blasting is done in allowed time duration 
between 2.0 PM to 3.0 PM wath one-inch holes and proper safety. 
7.6) Crack in home could not been shown by appitcont fo 
oommitiee: members. 
7.7) During the commilice visit, stone pieots were not fond in 
egrculture field and habitant area. The possibility of vibrations 
due the blasting af nearby houses of villagers and falling the 
stone pieces in nearby agriculture field and habitant arce during 
blasting cannot be nuled out, 
7.8) During the committee visit, Vilage Road was nol found tn 

fn} 

Abhishek Shukla Vs. Kunwar Vinod Rom & Orns,
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O.A, No, 2595/2024 Abhtehek Shukla Ve. Kunwor Vinod Kam ff Org. 

q 

good condition die fo movement of heavy vehicles 
7) Wild onimal was not appeared on hill’ lease area during 
oomruitiee wlsit. 

71) The ageeultural lands are surrounded by most of these 
nuiney lease orcas and ihe mining activities in such close vicinity 
can affect the crop yield in these arcas, Similarly, the boulder 
Stones can be thrown info tiese crops during the blasting 
operations for mining. 
Pid) O83 stone cushers were identified in willage- Jorar 
(Cihaneha Purwea, Raghwapuriod), out of 3 stone crshera 4 
stone crushers were found in operation and one stone crusher 
tens found under construction. 
8, From the details given at the annexure-2, it reecals that 
Residential area ts located [7 meters from M/s Sangram Singh, 
Gata no- 1876, Khond no O], Vill Giron and I] meters from 

M/s Bajrang Road Lines, Gata No. 1876, Khand No- 03, 
Village- Girwan, remoining all the lease areas are locofed uathin 
500 m from the nearest residential area. As per the lease is 
olfotted beyond 50 m from hoabitant anc. 
a. The public road is passing through the said mining lease 
are. 
10, One Pond, Lake is located in adjacent the jul of Girwan. 
I, During the committee visit, excavated deep pil was found 
on cach mining lease area. It was informed by Mining Officer, 
Banda and Mining Lessee to committee members that mining 
fies been done by previows mine lease holders before re- 
allotment to present lessee on same place. 
f2. In compliance of direction issued by Hon'ble National Green 

Tribunal, observation of non-compliance of Environmental 
Clearance and CTE/CTO are given as below - 

24) The funds earmarked for entironmental protection 
measures shall be kept tn separate aecount and shall not be 
diverted for other purpose. Year wise expenditure shall be 
reported to the MoEF, Gol, Lucknow, and State. Pollution Control 
Board 
fione of the ming howe provided the details about te funds 
earmarked for environmental projection measures to UPPOCB. It 
was informed by mining lessee that expenditure allotted in EMP 
head is being utilised in same purpose. 
12.2) Sprinkling of water on haul roads to control dust wall be 
onsured by the project 
During the wisil, it is reported by lessee that arrangement for 
aprinkling of waiter through tanker on haul roms fo control dust 
is done, Tanker wos found on lease mining place. 
12,3) Green belt development shall be carried out considering 
ChCe guidelines including sciection of plant species and in 
consultation with the local DFO / Agriculture Department, Herbs 

and shrubs shall alsa forma pert of afforestation program 
besides tree plantation. The company shall invelue local people 
for plantation program. Details of year wise afforestation 
program including rehabilitation of mined out arca shell be 
submitted to the Regional Office, MoEF&CC, Gol, Lucknow every 
year, 
The proposal for tree plantation and green belt development has 

ha} —
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O.A. No. 295/2024 

1a 

heer mentioned in the reironeertal Management plarts 

submitted by these mings. However, fo date, no nlated activity 
has been initiated on the ground by any of tie mines. 
12.4) Appropriate arrangement for shelter and drinking water for 
fhe mining workers must he ensured of the mining site, 
Arrangement for shelter and drinking water has been provided 
by lease mune. 
12.5) Maintenance of village reads used for transportation of 
funerals are fo be dane by the company regularly af ifs own 
eonenacs, The roads shell be black topped. 
None of the village road near these mining sifes have been 
maintained and black topped by the proponents. 
12,6) Ground and surface water, if any in and near the core zone 
fuathin 5.0 km of the lease} shall be regularly monitored for 
contamination and deplehoa duc fo mining activity and records 
maintained The moniforing dota shall be submitfed to the 
pti ea MoEF, Gol, Lucknow and U P Pollution Control 
Board regularly, Further, monitoring points shall be located 
between the mine and drainage in the direction of flow of ground 
loter shall be set wp and records miainicined. 
Committee found onc pond/lake is located uxthin 5 KM from 

oul by any of tre mine, 
i2.7) Fugitive dust generation shall be controlled. Fugitine dust 
emission shall be regularly monitored at locations of nearest 
human hebitetion fincluding schools and other public amenities 
located nearest to sources of dust generation as applicable) and 
rconds submitted fo the Regional Office, MoEF&CC, Gol, 
Lucknow and U.P. Pollution Control Board regularly Monitoring 
report have not been submitted regularly to UPPCE, Some 
lessees have submitted compliance report and monitoring report 
presently. 
12.8) Corporate Environmental Responsibility (CER) shall be by 
the project proponent and the details of the various heads of 
expenditure to be submitted as per the guidelines provided in the 
roca CER notifiestiion No. 22- 65/2017-LAII] dated 
01/05/2018. Work to be executed with installation of fixe hand 
pumps of drinking water, solar light in villages of streets, 
constriction of tuo numbers of toilets at the primany school sith 
name displayed and address and details of beneficiary and 
gram Pradhen along wath phone number, photographs should be 
sulymitted to Directorate as well as fo the district magistrate / 
Chief officers. 
The details of the activities carried owt by these mining projects 
under CSR/ CER activities are found at ground during the visit. It 
wes informed by the Mine Office, Banda that CSR/ CER activities 
is being initiated with district administration and mining lessee, 

[2.9] Tranaportation of minerals shall be done by covering the 
trucks with tarpaulin or other suitable mechanism #0 thal no 
anillage of mineral’ dust takes place, 
During any visit of the committee, trangportation waa not found 
at the site, Henee, the status could not be verified However, in 
general, if has been obsercacd covering is not being used In most 
of vehicle during transportation, 

pr. 
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12.1 0)Hydro geological study of the area shall be reviewed by 
the project proponent annually. In case adverse effeston ground 
water quality and quantity is observed mining shall be stopped 
cd resumed only after rifigating steps to coniain any adierse 
Impact a ground water is implemented, 
No such study has been carried out by these mines, 
Iai The following conditions are mentioned about blasting: - 

P2111 Controlled blasting techniques with sequential blasting 
shall be adopted, The blasting shall be carried out in the day 
firme only. 
I2./1.2)Blast vibrations shody shall be conducted and an 
observation report submitted to the regional office, MoE&CC, Gal, 
Lucknow and UPPCH uathin six months. The report shall also 
include measures for prevention of blasting associated impact on 
nearby houses and agracultural fietds. 
M2i1.G) The Blasting ual be done only affer getting the 
permission, from the Mining Depariment. 
The blast vibration study reports have mot been submitted iy 
any of the mine to UPPCB. And as informed by the mining 
department, some mines anc not-obtaining approval for blasting 
from them. 
i212) The condition of progressive mine uth Om bench has 
been mentioned in the Enaronment Clearance and mining lease 
document. However, on ground no such bench/ progressive 
Mining operctions were fond in any of the mining project lease 
ra, 

(2/3) The lease allotment wes done only based on 
environmental clearance. Although proponent had nat obtained 
consent under the Water [Prevention & Control of Pollution), Act 
1974 and Air (Prevention and Control of Pollution), Act 198] 
before the start of minting operations however the all-profect 
proponent have obfained the consent to Operate (CTO) in present 

x x x a 

ai, Finding and recommendations: 

21.1) The mining department can be asked to restrict the mining 
activities in those mines wherein the required minimum distance 
cileria are not meeting. Jf mining is allowed on allofied near 

H vicinity of habitant, hatstant wall be relocated to offer specific 

21.2) The mining department can be asked to restrict the mining 
}.)* activities in part of hill where temple is located. If mining is 

permitted at this place, the temple and habitant will be relocated 
Se Coy, to other specific place with consultation of nearby villagers clu! 

SEP UP Se” society priest of temple. 
————— 21.3) The mining department can be asked to restrict the mining 

actiiities through blasting in those mines who have not taken 
permission by DGOMS for use the biasting and mechanical 
instrument machine. 
21,4) The mining department can be asked to provision made for 
cornstuetion the main village poad by DMP flare. 

ee ee
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21.5) UPPCE can be asked to take necessary action against the 
stone crusher who howe net operated the dust suppression system 
during the operation of stone crusher, 

21.6) The project proponent can be asked to maintain the willage 
food near these muning sites. 
21,7) The project proponent can be asked for blasting wall be done 
in alowed time duration wath one-inch holes and proper safety 

anrangemon! after obtaining the valid permission of the DXGOMS ond 
Department of Mines. 
21,4) The project proponent of mining lease and stone crusher can 
be asked to strictly comply with the conditians presorbed in the 
Environmental Clearanecy’ consent’ mining lease allotment letter 
and submit the status to te concerned authorities regularly.” 

6. Vide onder dated 03.10.2023 this Tribunal impleaded State of Utiar 

Pradesh through Chief Seeretary, Government of Uttar Pradesh; Principal 

Secretary, Environment, Forest and Climate Change Department, State of Uttar 

Pradesh; Director, Directorate of Geology and Mining, Uttar Pradesh; Director 

General of Mines Safety, Directorate General of Mines Safety, Ministry of 

Labour and Employment, Dhanbad, Jharkhand; Uttar Pradesh State Pollution 

Control Board; District Magistrate, Banda and all the 21 (twenty one) project 

proponents and ordered issuance of notices to them with further directions 

that notices be served on respondents no. 6 to 27 through the District 

Magistrate, Banda. 

Pe . Mide order dated 08.02.2024 cases against each of the Project 

nents were ordered to be separated ond to be acparately registered as 

applications ao that separate proceedings are conducted for 

a — 

— “8. In order to avoid duplicacy of names in the cause tithes of the cascs so 

separated, it was directed that in cases so separated mame of the Project 

Proponent be kept at serial nol while preparing the memo of parties and 

names of other respondents be mentioned of serial mo. 2 onwards. The 

et wen ae
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Registry was directed to prepare and altach memo of partics accordingly. 

9. Accordingly, the cases have been separated and separate O.A. No. 

2905/2024 has been registered against Project Proponent- M/s Kunwar Vinod 

Ram. 

10. Wide order dated 03.10.2025 the Director General, Mines Safety, 

Dhanbad, Jharkhand, Director, Geology and Mining, Uttar Pradesh and the 

District Magistrate, Banda were directed to look inte the recommendations made 

by the Joint Committee in its report and take appropriate remedial steps and 

file action taken reports in this regard within one month. 

ll. Reports/responses have been filed by the Director General, Mines Safety 

(OGMS}, Dhanbad vide email dated 01.11.2023; by District Magistrate, (DM), 

Banda vide email dated 21.11.2023 and by Uttar Pradesh Pollution Control 

Board (UPPCB) vide email dated 23.11.2023, 

12, The relevant part of the report filed by DOMS, Dhanbad vide email dated 

O1.01 2023 is reproduced below:- 

‘Action Taken Report in compliance of Hon'ble National 

Green Tribunal order dated 03.10.2023 in the matter of 
Original Application No. 422/2023 Abhishek Shukla Vs 
State of Uttar Pradesh and Others 

x a x x 

If, Action Taken by the Directorate General of Mines Safety 
(DGS) 

I. The Directorate General of Mines Safety [DGMS) oversees the 
enforcement of the Mines Act, 1952 and the niles and regulations 
made therein in mines. 
2. The mines/leases Usted under Annexwre-] of the Joint 
Committer's Report are covered under the Mines Act, 1952; 
iowener, the stone crushers listed wnder Annexure-2 ore not 
covered under it Henee, the Action Taken Report by DGOMS is 
restricted to Annexure-! of the Joint Commitioe’s Report. Further, 

as per para No, 4 of the Order passed on OF.10.2023 by the 
Hon'ble NGT read with the para no. 21.3 and 21.7 of the Joint 
Committee's Report, DOMS has been directed fo take mecessary 

hh

120



OA, No. 295/2024 Abhishek Shukla Va. Kunwar Vinod Ram & Ora, 

bt 

actions and file action taken report. 
3. The status of Action Taken by DGMS in respect of the 
mings/feases listed under Annexure-] of the Joint Committec’s 
Report is summarised in the table below: 

x Kama of (Dota oll fn. SLM dH gare Berra, 

ines. |) tient, fubniion.of | Apgomime grannies 
vera Baa =| Hatiee of nay se ot 
Lopetionf ar Sa | Aa Scr iat arcriee (HE ASA els 

ae ovat fase drag hoa 
Lae ae Being 

fa Sirntied, | Foreman's| Mot Applied | Not Apodied | Letter soma 
Se. 337, | Bue appeleine on 

fe. 01, Village | dmengieie =| nad entice Lig. 
(Pewee ate alelisd, ‘Te beer, 

Linge af he me be J 4 Gen 
LW Mec, | noteuterioed! | mihod io Roppape 

ad ocher bpacining, eel Prarie sata 
deficksrickes), ier i Cae Ta el 

mute. of the 

peovivana 

mraiened, 

4, The leaseholder of the mining leases mentioned at serial no, 4, 

5, 11, 12, IZ and IS 
of the above table had neither submitted the “Notice of Opening” 
of the mine, as required under Section 16 of the Mines Act, 1952 
and Regulation 3 of the MMR 196], nor appointed manager of the 
ming, as required under Section 17 of the Mines Act, 1952 ane 
Regulation 34/1) of the MMR 196]. Letters were sent on 23 & 
25,170,2023 to the District Magistrate and District Mining Officer of 
Banda district and the concerned lease holders for stoppage of all 
mining operations until compliance of the above provistons. 
Houxver, subsequently the leaseholder af serial no, 5 has 
submitted Notice of Opening of the mine on 26.10.2023 with 
intended date of opening as 26.11.2023, enclosing therewith 
notice of appointment of foreman manager, but online application 
jor manager's authorisation is still pending. Letter has been sent 
to the lessee on 3].10.2023 directing him for online registration of 

25.10.2023 wutthout pac sseaglte and appointment of mining 
Oe ee ees Oe 

- the District Magistrate and Distinct Minng Officer of Ban 
district] on 3/.70.2023 directing him Sem ee abot 

\documents/detaits and thereafter to do online registration of mine 

5. The leaseholder of the mining lease mentioned at serial no, 2 of 
the above table has not appointed manager after resignation 
submitted by iis previous manager on 19.06.2025, Letter has 
been sent to the concerned leascholder endorsing copy thereof to 
the District Magistrate and District Mining Officer of Banda district 

ow
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for stoppage of all mining operation until compliance of the above 
Provision, 

6. The online application submuited by the mone oweher af serif 
no. 10 in the abowe table for grant of Manager's Authorisation has 
been repocted on 23. 2025 as the Mate’s oortfionte which was 
submitted with the application us not valid, Letter hos been sent 
to the ming owner endorsing copy thereof to the District Magistrate 
and District Mining Officer of Banda district for stoppage of mining 
operaiion until Compliance of the abowr provision, 

*. Based on the online applications made by the respectie ming 
ouvtrs, the miniwy leases mentioned at serial mo. J, 6 and 7 af 
the above fable have been granted permission under Requiation 
1O6(2)/b) of the MMR 196] for use af Heavy Earth Moving 
Machinery (HEMM) without deep hole blasting in their mines, 
4. Online application was made by the owner of the mining lease 
mentioned at serial no, 3 of the table for granting permission 
under Regulation 106(2\b) af the MME 196] for use of HEMM with 
deep hole blasting by using holes of diameter 100 mm; however, 
he has been granted permission for use of HEMM without deep 

9, Permission for deep hole blasting under Regulation LOG(2}{b) 
and pérmission for use of SME/SMS/ANFO explosives. under 

Regulation (55/1) & 2162/5) of MMR, 196) has not been granted in 
any of the muinimy leases mentioned at sertal no, | to 16 of the 
above table, 
10, Permission under Reguiation 164[18) of MMR, 196] for 
blasting within danger zone of 300 m from any permanent 
building or structure of permanent nature, not belonging to the 
eieeprle aed ming, oy using more than 2 kg af aggregate 

Mend 16 eC cken uae ironies for prehtoting use of 
| “HEMM & deep hole blasting, SME/SMS/ANFO explosives and 

explosives in exeess of quantity mentioned under para 10 unless 
“- Separate permission under Regulations 1O6/2)(bj, 1S5(1) & 162/5) 

Y and 164/18) respectively of MMR, 196! is ebtained have been th Or eo gt 

SP UP SL” clearly stipulated. 
—— 12. The above status of action taken is updated upto 

S1.1G.2023." 

13. The relevant part of the report filed by DM, Banda vide email dated 

21.11.2023 is reproduced below:- 

arria upla efta adie ag feel grr ete 03.10.2023 wt Utd 

fefh—
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He aquest 4 a me pra wr aaeu Fraaq 3:- 

1. AA Woclodto & aay & fers Cen-3 & aque F wUin 071 S 
04 Ud 06 O 27 W site GA Tel oe Ae PAR SHS RH a} 
rarvdia apie give ofRtaveer a fe get eae 03 10 2005 BH cae 
snes & sigur A Reif wearaa A aur Tes Tega ferd Gr og WF 
arate frenftent, aiat aha spur) & usta 691/ wha-30, dia 
fais 19.10.2023 gre Hike fara maT By wa a wranas Saw Ft 

2. arrila upg eta oft ag feeeht ert ears 03.10.2023 # aha 
weRi & ferg CRan-4 & oor A daa aia wadl at Axa ser 
Fed 7 RewrSer w arlene fa wl Bq wrafera ferent, aa 
Ra aqUurn & wie 690 / Wha-30, ata eae 19.10.2023 GI 
Pufakdd wae at oA or eq fear wa:- 

1. Safran ae 
2. ata siftars, Joyo Wau Fara ae, ait! 
3, Senet sifted, are rain um, wedta wus- 2, aan 
4. alvenrs / ar Pies, sian 

3- Fada ugla eR oftreeer ag fee ert fei 03.10.2023 
TRG Hex seq arria wsia efta sfteen aS feet err feates 
01 oaz003 @ trea ante 3 Sue O area woviedte a ated 
uae ot ahd wh Prdeor omen 8 RI ae Reese & aH A 
orice forenftert, siqt ara squrn & uate 690fahia-30, sia 
feats 19.10.2023 Eni Mod BAA ER waa wa ar Pian aia 
17.11.2023 mt forar aH 

4- HARE Wovilodio F afaa dyad ula SAA at Poa aren F 
fea 1a RawreRr & oa A fegar pa ora a aww Praag #:- 

wa | ager Ud waet wt! squad ora aw faa 
Wo | fran amen a fa 

Ta Rees 
21.1 | The mining depariment| 7.  DTA-oRe Tesia-AAl, 

can be asked to restrict| WAWe-dicl id VETS] HR Pa 5 
the mining activities in| SFA Ust @t wad Faun ERI 
those mines wherein the| Aria tie andfea wt aa & 

required minimum | feet aA-SRe wt TR afaral 

distance criteria are not); FER Gwe ste Ya wo gf 

meeting. if mining is| WRaRE steil, TT 40-2450, Gs 
allowed on allotted near | 40-03 WA-SR, WAGG-aer B 135 
vicinity of — habitant 

habitant will  be| Wes & Balu os Ha BHA 
relocated to other UR 7, FRaATAR 
specific place with| Thao of oral wafed @) 

a 3 "ah
 3 

za Z as
 

: 
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is located. if mining és 

21.2 | The mining department 

Fr) socrety. 

the mining activities in| Gr 
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TrH- 

can be asked to restrict | WTT- Bidl 
Witt, 
fen 
@ aa fare 
anafea al treat ti 

consultation of nearby | WWd- aig H 235 Hho we} 
civil) Farad Sa ara 4 Gara oe 

agele- 
Wetet Wz 

society/priest of femple. | 240 Hie @ ater al gil uz fear 

other specific place with| 40-2450, @ug 4o- 02 age 

permitted at this place | WI- azz at tere uz fara tier 
the temple and habitant| @ Preean was og thal arez 
will be relocated to| Heit Ya wo wears ore, mT 

mR 
a 
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2 wy fra aia. ae 
age. afer fara cere ot get 7 
ar a ea fim gre 
retin che andfed at weit #1 

@ Peeean eer oer fed dory 
ftig, "Wel Ao- 1876, BE Fo- 01 
am fiat, aeaa- alal as tho 
ait qal ae fara ti Be oi 6 waa 

Hfez @ 100 to @ after an 

fara 81 ae art 6 ert aft 

21.3| The mining department | Shae Wate Tea aie tol, | 
can be asked to restrict wa aie aed tel, 
the mining activities ate cat wg goeme, 
through blasting in| Uda, GeavS B skeet Bra 
those mines who have | MEGAT UNE ae een gra wa 
not taken permission by | ee fl ari tg ata era am 
DGMS for use the|@ier % aate-s20 © feaie 
biasting and mechanical) 02.11.2023 Wat UEl wre st 

instrument ‘machine. | Ufiter faran tea B1 

ee
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cn be asked to Se 
provision made for] TM an adem ata et fate 
construction the main | Bfhfa wh fing Bal pri art 
village road by DMF | ty Waa worharet 
dns YO ee sta ae ee 

fur, urdig wus. 2, afar pre 
firme rrr tafeererreft=t #1 

x x x x 

21.6) The project proponent & ala & ts wt tae 

e2
3 as x a 

art 
canbe) asked = ta | ipa 
maintain the village) (ate. 
road near these mining | 74] Gira Yel uncer a) Oita fara 
sites. Ta?! 

21.7 | The project proponent| St Wate aged Hie Ge) 
can be asked for ware aor aa Si, 
blasting will be done in aie @az qos prenic, 
alowed time duration| (did, GRAS ERI aN) Gees 
with one-inch holes and | & appar waa ty senlee a eared 
proper safety | fq GA mur wn a wr 
arrangement after) Prdita waartt 7 fad ar tq : obtaining the —valia’| GA 
permission of the BGMS | feat 
and = Department of | TET uray at ita fen are 
Mines. 

21,8) The project proponent | X 

stone crusher can be | Ted EATG oofeila tor Prefer 
a asked to strictly compiy| Tham, Fete, FEN 

xO! A jp with the conditions| Ualawita wigs aut Gone a4
 

j ey 

"Py | prescribed in the | Pra aid errand wen ae a 
{ fue Kuan’ \, | Environmental Clearance | ID cag lc ci wel 21 
fh J \|.) | consent? mining lease | SRA Golo Tay 
A “| | allotment letter ms lfoee at aah cr toe 
\ co | es i | submit the status to the | 14.11.2023 GRI WA- we, fia va 
4 ON “| concemned authorities | Chat we fla wre wr UET 
& s rr ye _| egualariy, ua ail Tafther fen tre #1 

14. The relevant part of the report filed by UPSPCH vide cmail dated 

23.11.2023 is reproduced below:- 

“Uttar Pradesh Pollution Control Board response in 
compliance of order dated 03.10.2023 passed by Hon ble 

t—p-A—
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National Green Tribunal, New Delhi in the matter of O.A. 
No-422/2023Abhishek Shukla Vs State of Uttar Pradesh 
and Others 

x x x x 

4. That if is submitted that as per the Joint Committee report, 16 

mining tease of Villege- Jorar, Ginwan and Bodakhar Khurc, 
Tehsil) Naraini, District- Banda, were awarded after fauance of 
Aironmental clearance. During joint survey, these mining lease 

holders Aad mot obtained consent fo operate (CTO) under the 
Water (Prevention & Control of Pollution), Act I1974 and Air 
{Prevention and Control of Pollution), Act 1987 before the start of 
mining operation But before submitting the Joint Committee 
Inspection report, all [6-mining lease holder had obtained the 
Consent to Operate (CTO) Notices are also issued to cach Lease 
Holder to comply the condifiens of Enuaronmental Clearance ond 
Consent to Operate (CTO) wide letter dated 14.11.2023. The copy 
of Notioes dated 14.11.2023 ore enclosed hercudth and marked 

as Annexaure- 3." 

15. Vide order dated 24.11.2023 the Mining Department and the District 

Magistrate Banda were granted time to file reply and the mining lease holders 

were directed to cease and desist from carrying out any mining by way of 

blasting without obtaining requisite permission from DGMS, Dhanbad and in 

violation of environmental norms prescribing siting ¢riteria. 

ié, Reports have been filed by DM, Banda vide email dated 04.12.2023 and 

by Mining Department, U.P. vide email dated 05.12.2023. 

Yi ; ag. The relevant part of report filed by the DM, Banda vide email dated 
iy . 1 se 

“ite, 64.19,023 reads as under: 
ih, 

=) 
A— | pfu me wate eft arftreneny, af feet) A cane alloys *to-az2ven23 fires 

fee oust eet ar ee tes 24 112023 % agg & 
= oa 

a x 

CLT art . hee ER Ban veges ula erred A 
igh je Prahlada asl yd ys ola 

faater JOT L2029 geeme.os) ger Prine ToT co 

uiaaaK Ge cea DEL ICR A Tex Pao ona 

prot—

127



O.A. No. 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors. 

21 

fa STG Te Ale aa H sweat Si eR: seqUrers Far an yPiBra rar 
are, ferrer fan Parad é -- 

wa Tse Sanaa | asl | waa | merden | ww | usr sale 
¥o a at a 

(Re 
4) 

J 2 3 4 5 6 7 

1, Mt AAS ail ya wo Hh] ASH | oR | 2450 | 2.00 | 09.11.202 
Dla seh Part Fo-We (ug Fo- 0 a. 
are, sihig, wer q 5) 08.11.203 
FareH ie om 

2, ARR a prea | AEH | wee [2453 1.21 | 22.07.202 
0 Al AG DAR (VE To- 2 ci 

fe yx ft fama fie 2) 21.07.203 
Part wie 40-03, 2am 
aya etn aw 
wa othe, = ae 
gang, fae wear a 
Rrepts-208013 

3. Fee Rar er wart | ae | ae [2450 2.00 | 14.07.202 
Vio st wacka Rs gs a 3. (GUS Fo- 3 3 
ara fig ian = 1 06) 13.07.203 

i, ; 300 
aia fret ai 

4. [Ho yay wader verst! Fei | Prai | 1876 0.80 | 18.12.202 
Geer to yay wea (aus xo- lo a 
woof qe waar 02) 17.12,203 
frarh ao Tithe aia, 0 aes 
aedta 3 fren ela 

5. | at SRT US oigd Te | A | Rai | 1876 1.21 | 03.01.202 
af yee tara Rig ya a Ast (AEE Yo- 2 a 
mam Re Rant a a 04) 02.01,203 
URe-WG, 584, Pet 2 ae 

fore 3a 

6, AR Gdcavs ies Wo | Axi | Pai i876 aus | 0.50 | 08.07.202 
ated claret Rig och to-09) 2 a 
doufo Rig Mani-snxitare 07.07.203 
Oe, AUR APTA, 2 a6 
‘aedta PRai 3 ea ela 

17, ,-| awe eteaaes tee tle [ART | Frail [4876 | 0.80 | 12.05.202 
‘Ye | sft elorel Rig vet st aus HO- 3 a 

sotflo fig Faret-saaffare 07) 31.05.203 
ae, Fa Aer, 3 aH 
asda a foren neta . 

8, at pax feale war ya tao | aRAT | aSka [332 aos | 71.67 | 01.03.202 
a wapars Rig fare. We | ¥o-07) 1 a 
Wosgosfioge, 74 28.02.203 
HoCHoUFouo rater’ a 1a0 

ane oe i
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tora, gFeten oyrre, watesr 

9. | ihe tan gaex wget to | ate | wate | 332 eum | 1.61 | 05.11.202 
itr me fig cat sf wage | ao2 a a 
Fin Prandin 04.11.203 

ord) are, aEZ 2 Ome 
| 

10 | Set ete Sh el | 0.40 | 0407.202 
rh Rapid feb i ef os o a 
v0, fe Fret e- 03.01.203 
ga Slow. erat, ven om 
eevee] ara, fren ater 

vi. | a dhe ft ga it aaron | | awtier | 332 care | 0.56 | 25.11.202 
ih follllpa Bar| 74 | ato.03) 0 a 
es 24.11.2038 

Foret Frage on 

02 A Rei ER) ares een nee fea are eerie 
Le pot abi fas wralas one do-1048/ePra-a0, whey fear 30.11.2023 
C06 re PRA Fo re Fey wre era aegER wee gH 

Id at Wo afer a areal a eee: aque feo arn gti 
fase ara, Farrar ftreremr Pree B -- 

wy | vem epmegen | met | aaa] mer wen 
#0 a | da | wan | gor = 

mL EI og er 1 1876 12) | 22.10202 
wt © whe fiz pres o a 
HeenGandaee | a, w0-5) 21.10.203 
een crate & ora, age om 
faafta, fea pie 

| | ROT} 
2 | Ho Geer me woe] ae | wee | 2457 2.50 | 05.01202 

oft arbre a - . 4 fufior thas W0-01) mete 

ze. rete) foe 

Ang plier af wars au fi 

rte es | von Pra 
c ez, pic, oop 

| ert 

oS 8.02 Se Tee & ae et eal er arent featar 17.11.2023 BRT 
ue! Ga at ards fa omar & Pree or bi tht fafa A 

—
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arated ane do- 1047/0 ral-30, slat falar 30.11.2023 eas-o7) ERI Ga 
art ue) de a eprvohaga an and me aftere, = feel grr wf 
aut feree 24.11.2023 & ara 4 afte oneel cer uftrahira fara 
Tren & aur Prefs een aren & fae oat wae ao aera afro wert amen 
Moy er Ht fleet oft gan A a fer apy ce te waiter Be adult eT aneeeeT: 
2epores Rien orn affine fear ac, arrest Perret Prareat B 

Te mason | saa | eet] et | wn | wae 
ma bite tl 

1 Z ae 4 4 6 Tt 

Bret We Ye eis a we [2450 | 200 | 09.11,2000 
argaat Jef Pare ye fay 

When, sels, wee 08.11.2030 
oe = ae 

2 | wan te ea! ai | Prar)ia7ze | 14) | 03.01.2022 
onda at ater came fig ous a 

8 a cas fe 0-1) 07.01.2032 
Seo ae 4 Oe, hig 
54, ee eri, 
ogfe thie, foe 
HA 

3 |e ton te a) a | Pia sieve =| 202 | 09.11.2020 

Sworve | (| |S aa ao-1) ere 

a: PRU Seo amen Dita Br 

18. In the report filed by Uttar Pradesh Mining Department vide cmail dated 

05.12.2023 reference has been made to letter dated 04.12.2023 relevant part of 

which is reproduced below: z 

25) V/ \ 1S firm sitexe tem-a22 @f 2023 after sper wa THR West 
Sart ara ane aia pita after, ag fehl er wifes ane aie rine f Tie 03, 10.2023 ® ara Fil 

| 

Roques zforer, He wits eta arti, ag teat a aeiita 
RO. area @ Feeney a atl UF Gee-970/ Wa-30 Fg 
OF OL" faster 27.11.2023 a1 aes yeu at Pres ary atouo tam-422 af 
==" 2023 after epee ese TAT Tae Wa Ter a ary Hl Alo Tl Sita 

pih—
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24 

ster, ag feet grt mika anes eae 03.10.2023 & Beg Wen-4 
& agar 8 oqo era afsa wave ania afhfe grr wee see 
UST / PA BRAG Ra? (Action Taken Report) aww 17.17.2023 
Oa feat Tae 

Ho Usa eka slew % sneer aie 07.08.2023 RI ada dys 
aiid ERI FEI ARG A Finding and Recommendations & Bratad 
ierg den-27.7 & oH A ogg wade SMa ERI Wea Gad oA 
Rad rare RUE (Action Taken Report) RAI 17.11.2023 
farg een-2 0 serra fan me 8 R:- 

TH-PRal, ceMla ACH, ortag-aiar fra ers Ue Het 7 GAA el wl 
war faut err ghy cha endea a ae 3 fred aa Pray a 
orate! Feet dare fee, mer 40-1876 wes A0-07 wA- PRal, GaN. 
Sat S 36 Ho wi A wr fea 81 Aad gon Ss HSA (GET vara fiw, 
TIC! 40-1876, GUS “i0- 03 WH PRal, TaTE- Set B 75 tho St edi wR 
Rud 31 ada a onadl afte aa a efdra ana a Penida ed 
aM ot pra fear ora afad zal 21 Teh Va F erea/Pees B 
fean-Fraxt ord ax waa Fama F agra onad a at ae war 
Ue or data oa fed ord a andar fear orn Ranrqer shia ude 
glare RS AT 5 GAA UES HET stand) 50 Ho S afd eh ure Vea 1» 

ge Way A oiand Hed 8 fe Goo sree cake Pamact-2027 
® Rule-42(e) A sfeakea wiser Puaq &- 

“No mining operation shall be carried out on at or to any point within 
a distance 50 meters from any railway line except with the previous 
written permission of the Railway Administration concern, or from 
any reservoir, Canal or other public works, such as public roads and 
buildings or inhabited site except with the previous written 
permission of the District Officer or any other officer authorised by 
the State Government in this behalf and otherwise than in 
accordance with such instructions and conditions either general or 
special, which may be attached to such permission, The said distance 
of 50 metres shall be measured in case of railway, reservoir, canal or 
road horizontally from the outer toe of the bank or the other edge of 
the cutting, as the case may be, and in case of a building horizontally 
from plinth thereof. 
Provided that the distance in the case of a village road shalt be 10 
metres from the outer edge of the cutting. ” 

oft: SRT VETO A Paalactt-2027 & Tad Rule-42(e) H BleafBa 
Wiens & sree rare arial BA Bl PE By" 

Vide order dated 08.02.2024 DGMS was directed to file a complete up-to 

H Lane — ol 
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date status report regarding compliance by all the 16 mining leases within one 

month and the Chrector, Mining and Geology, Uttar Pradesh was directed to 

take appropriate steps for implementation of the recommendations made by 

the Joint Committee and cancellation of the leases granted in violation of the 

siting criteria prescribed in the rules and file action taken report within one 

month. The Director, Mining and Geology, Uttar Pradesh was also directed to 

ensure that mining leases violative of siting norma and also mining leases not 

having requisite permissions for blasting be closed and the concerned mining 

leasees be not allowed to carry out any mining in the same till further orders, 

20, The relevant part of the report filled by DM, Banda vide email dated 

13.03.2024 is reproduced below:- 

"fama ; me wpa give adtrneer, ag feeett Hf afer siete *o-422/2023 
ofirte sen Gry Gore Tea a ary A onfee ameer ferter 08.02.2024 
a apres th arary Ff 

Here, 

pag aefes Bees ao wee eta after, ag free A alfa attoge. 
40-422 / 2023 Rae cee ks oe Gar oon tat ae 
fate 08.02.2024 an Wen ata Pra 2 -- 

ale afer, ag face gr wiita aout ares festa 
ep ay ll op a IL By Lig 

"A038 a a eau A aise aie) yr Wega sen feat 
| 97.11.2023 & Suthes Grr ust Sa a) sardies Fava oar} & 

Ree ot aA & eeu erelad Wo-1047 / Wira-30, aial 
~ | fee 30.11.2023 CNS-01) ERI Gad VT UE] Sat Bw / 

o)) Gia a end afi ancl aes witiePta fear ra 
ca 

OF ON a. saute are ae erent gry afte oar feet 03.10:2023 2 
wr Hy awa, re vd eral Pee, Goto, Herts a Ta Up- 
1461/UHe-Woodlo aray2023 feat 04.12.2023 GHee-02) ERI 
Gata Waren WY Gow Goabta citer) Pavrreh-2021 a Favi-az (e) 
Ff feria orld ie arecrticr aareferreft fava) ord Be fran fd are, frend 
wa Tf srofea andy to-245/ wita-20, afer Bate 30.01.2024 ERI 

rnp 
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aid) eT 1s Sed GA VEN A ged Gla Sz aa Tyee! ale 
Prehtra ran ren sea a ay TY ofa are gran adhe BERT GET 
amt water fe-ter 20.02.2024 a) al Tet aan aye aha amen to-572/ 
wia-30, ate fate 23.02.2024 fan 7a, foray Werte BA UET 
ata By rend) 8 fae so shee Aa Ff an ze tara wt wears shy rare 
yet Oe err / Ofte fest) cd eg aereen wegen at wef) | 

3, TRA We gel af iva tad gl aofay anim do- 
1047/aria-30 Sar fater 30.11.2023 BRI Gea 03 BRA GET Ae oe 
wr / ohare bg et oie ot gerd ga arate ander to-768/ 
@fta-30 Wier ate 11.03.2024 cerme-o3). Brafert oneey o-769/ 
wrra-30 lar fete 11.03.2024 perms-o4) 4 wrofeay see do- 
T7oarra-30 afer a 11.03.2024 Caearwes-05) ERI Vea wr Sa 
ae eee sare Gas Me oe, 

Tal te tenia frtetanstce & oper ar / 
fags md wes al aqui wars al ref 
oe: SHAAN Sees area Bits #1 

The relevant part of the report filed by DGMS, Dhanbad vide email dated 

14.03.2024 is reproduced below:- 

J
 

“Updated Action Taken Report on behalf of Director General 
af Mines Safety, in compliance of order dated 03.10.2023, 
15.01.2024 and 08.02.2024 passed by the Hon'ble National 
Green Tribunal, Principal Bench, New Dethi in Original 
Application Ne. 422/2023 Abhishek Shukla Vs State of 
Uttar Pradesh and Others 
x Xt x x x 
if, Action Taken by the Directorate General of Mines Safety 

(DGMS) 
I. The Directorate General of Mines Safety (DOMS) oversees the 
enforoement of the Mines Act, 1952 and the rules and regulations 
mode toerein in mines. 

2, As per para No, 4 of the Order passed on 03./0.2023 by the 
Hon'ble NGT read wath the para mo, 21.3 and 21.7 of the Joint 
Committee's Report, DGOMS has been directed to take necessary 

* ections and file action faken report. The mines/ leases Usted under 
innexure-I of the Joint Committee's Report are covered under 

the Mines Act, 1952) however, the stone crushers Hated under 
Annexure-2 are not covered under it, Henec, this Action Taken 

Report by DOMS is restricted to fie mines/leases listed under 

a i Annexture-1 of the Joint Committee's Report. 
* 3. The status of Action Taken by DGMS in respect of the a 

mings/leases Usted under Annexure-I of the Joint Commiltee’s 
Report is summarised in Anmexure-A enclosed Mbereuath, 

4. Ne permission for deep fole blasting under Regulation 
fO6/2Vb) or for use of SME/SMS/ANFO explosives under 
Regulation J55{1} & 162/5); or for blasting within danger sone 
from permanent surface strictures fas. mentioned in para 4/iil) of 

pj d— 
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section If above) under Regulation [64{1B) af MMR, 1961 have 
been granted to amy of the mines mentioned af serial ne. J to [6 of 
the table in Annexure-A. 
5, The above status of action taken is updated upto 11.03.2024, 
Annexure =A 
Summary of the Status of Action Taken by DGOMS in Respect of the 
Mines/ Leases Listed under Annexure-I of the Joint Committee's 
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Bibel d gf FTE, Pe 
Fareed daly’ os ater 
sar eer ao? beeiral 

erations! training, | 

> ff 
i 

i 2 Respondent no. 1 has filed replies vide emails dated 29.11.2023 and 

16.04.2024, The relevant part of the reply filed vide email dated 16.04.2024 is 

reproduced bebow:. 

%, 
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“REPLY AFFIDAVIT ON BEHALF OF PROJECT PROPONENT 

x Xx x x 

2. That the Project Proponent had obtained the approval on the 

mining plan from the Director, Geology & Mining U.P. Lucknow 

and thereafter obtained the environmental clearance from State 

Level Environment Impact Assessment Authority, Uttar Pradesh 

Lucknow “(hereinafter called as “SEIAA} and thereafter the mining 
lease deed was executed on 01-03-2021 by the District Officer, 

Banda mn favour of the Project Proponent and deed was registered 
on 15-03-2021 in the office of the Sub Registrar Naraini Distt. 
Banda. 

The copy of the said EC dated 15-01-2021 and copy of CTO dated 

28-02-2023 are being annexed herewith as Annexure No.1 and 
Annexure No.2 respectively. 

3. That by way of present letter petition the applicant complaining 
about illegal mining blasting and crushing in violation of 
environmental norms in villages Jarar, Chhaneha Purwa, Raghwa 
Purwa, Girwan. Patraha Tehsil Naraini, District Banda. 

4, That the applicant vide complaint dated 12-03-2023 has alse 
submitted that six mining leases have been allotted in two hills in 

the area situate of village Jarar and five crushers have been 
established in Village Jarar and Chhaneha Purwa and mining is 
being done by resorting to illegal blasting which has resulted in 
damage to the houses of villagers, the applicant further alleged 
that the crushers are being operated day and night and the 
crushers do not have any boundary wall. There is no sprinkling of 
water during operation thereof. The crushers are causing dust 
and noise pollution due to which the residents are suffering from 
‘Asthma' and other diseases, Megal blasting has also affected old 
temples located on the hills. Mlegal mining and blasting are also 
adversely affecting the wildlife in the area. The roads to the above 
said villages have been damaged by the over loaded vehicles 
used for transportation of excavated minor minerals, 
5. That on the application dated 12-03-2023, submitted by the 
applicant, this Hon'ble Tribunal vide order dated 01-08-2023 
constitued @ joint committee comprising of representative of 
Director, Geology & Mining U.P. Pollutaion Control Board, 
Lucknow, District Magistrate, Banda to verify the factual position 
and take appropriate remedial action and factual and JCV action 

taken report may be submitted within one month by e-mail before 
this Hon'ble Tribunal. 
6. That in compliance of order dated O1-08-2023 the joint 

“S. committee visited the site from 17-08-2023 to 18-08-2023 and 

‘vide his joint inspection report 30-08-2023 following 
recommendation have been made 
"21.1) The mining department can be asked to restrict the mining 

activities in those mines wherein the required minimum distance 

fatter are not meeting. If mining is allowed on allotted near 
vicinity of habitant, habitant will be relocated to other specific 

place with consultation of nearby villagers/ civil society. 
21.2} The mining department can be asked to restrict the mining 
activities in part of hill where temple is located. If mining is 

permitted at this place, the temple and habitant will be relocated 

to other specific place with consultation of nearby villagers/ civil 

Poop A
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aocretyy priest of temple, 

21.4) The mining department can be asked to restrict the mining 
activities through blasting im those mines who haw not taken 
permission by DGMS jor use blasting and mechonical 
Labret! mecrine, 

21,4) The mining department can be asked to restrict tie provision 
made for constriction the main tillage road by OF fre, 
21.6) IPPC con be asked to take necessary action againat the 
stone crusher who have not operated the dust suppression systen 
diving the operation of stone crusher. 
21,6) The Project proponent can be asked to maintain the village 
road near these mining sites. 
21.7) The Project proponent can be asked for basting will be done 
in allowed time duration with one-inch holes and proper safety 
arongement ofier obtaining the valid permission of the DGMS ane 
Department of Mines. 
21,8) The Project proponent of mining lease and stone crusher can 
be asked to stricthy comply with the conditions prescribed in the 
Environmental Clearance/ consent/ mining lease allotment Jeter 
and submit the status to the oonoemed authorities 
¥. That in the case of Special Leave Petition jc} No.- 19628-19629 
of 2009, Deepak Kumar etc Vs. State of Hanyana and other ete the 
Hion'ble Supreme Court wde order dated 27-02-2012 was pleased 
to pass following direction ;- 
“79, We in the meanwhile, order that leases of minor mineral 
including thedr renewal for an area of less than five hectora be 
granted by the States; Union Territories only getting environmental 
clearance from MOEF." 
in compliance of the aforesaid direction dated 27-02-2012 given 

fay the Hon'ble Supreme Court, the Project Proponent after getting 
approval of the Director, Geology 85 Mining UP. Lucknow on the 
mining plan, applied for environmental clearance before SEIAA, 
and EC wes granted by the SEIAA after conducting Public hearing 
wide fetter No.-631/Parya/SEIMA/ 6033-5062/ 2020 dated 15-0]- 
#202! in favaour of the Project Proponent. 
&, That after execution of lease deed the Project Proponent also 
obtained consolidated consent to operate the mines under section- 
235 of the water (Prevention 85 Control of Pollution) Act 1974 and 
section-2! of the Air (Prevention & Control of Pothition) Act 198! 
wide letter dated 28-02-2023 Jjrom Utter Pradesh Pollution Control 

Board Lucknow which already annexed herewith as ANNEXURE 
— No.2 to this reply affidavit. 

FAC) > r 9, That the Project Proponent is conducted mining operation under 
: Ne Be, alee Sse ren ai Vk er cepeten 

. the DGMS Regional Office, Varansi vide order dated )]8-12- 
3, 

The capy of the said order dated 18-12-2023, issued by DGMS is 
being annexed herewith as ANNEXURE No.3 to this reply. 

10. That the Director, DGMS Regional Office, Varansi 
Vgebmitied its report dated 07-02-2024 wath mentioning therein 

>, fhat permissions for conducting blasting in mines are required to 
© be obtained from DGMS under the MMR 1961 in the following 

a r a special circumstances 
(i) Permission for conducting deep hole blasting (blasting 

frtet—
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wih holes more that 3m in depth), as required wider Regulation 

fO6/(2Nb) of the MMR 196]. 
{i} Permission for wsing explosives in non-cartridge form or for 
using mone than one type of explosives fother than fuse or 

detonator) in the same hole [for example use of ANFO, SMS, SME 
along with cast booster), as required under Regulation 155/1) and 
162/5) of the MMR 1961; and 
(ti) Permission for blasting wethin danger zor of 300 im from 
permanent budding or strscture of permanent nature, mot 
belonging to the cuner of the mine, by weing more than 2 kg of 
aggregate maximum esquosive charge in all holes fired at one time 

or more than 2 ky of maximum explosioe charge in each hole 
where blasting is donc wath delay detonafors or other moans ane 
that there is a delay of at least half a second between successive 
shots fired, as required under Regulation 164(7. 8), However, if the 
shortest distance from the place of firing to any part of such 
building or structure is less thon 50 meters, prior permission for 
blasting is required to be obtained under Regulation 164(1B) of 
the MME [96] inespective of the anvount of the charge used. 
Por blasting in mine under circumstances other than the above, no 
permission ts required to be obtained from DGMS under the MMR 
196] and the blasting may be carried out in the mine by 
abserving the precautions as prescribed under the provisions of 
Regulations 153-170 and other provisions of the MMR 196], 
in view of above it is evident that there are no requirement for 
abtaining permission for blasting from DGMS if blasting is done 
less than 3m depth hole which is doing by the Project Proponent. 
I, That DGMS Regional Office Varansi wide order dated 06- 
faa2oe4 also granted permission for deployment of Heavy Earth 
Moving Machinenes (HEMM) to the proponent 
The copy of said order dated 06-02-2024 is being Annexed as 
Annexure No to this reply. 
72. That DOMS Regional office Varanst vide notice dated 07- 
03-2024 informed the project proponent that:- 
(1) The side of the opencest on west side was not properly 
benched, sloped and secured by the previous lease holder to 
prevent danger due to fall of sides. The height of top bench on 
west side was found abouf 38m, which is more than the 
Stipulated bench height of 6 m Hereby give you Notice ta rectifiy 
the aforesaid contravention uathin 3 months from the date of issue 

of this letter Le. on or before 06-06-2024. 
Work of removal of dangers shall be subject to the following 
conditions being strictly complied wath - 

a) Benches of height not more than 6 m and breath thereof not 
fess than the height sholl be formed by working from top 
downoad only. 
6) No person shall be engaged at the quarry floor or at the bottom 
of the high wall, or on ledges made in the high wails. 
i) Work of removing the dangers, shall be done in the mine under 
Personal superndstion of a duly qualified manager and tie same 
shall be kept suspended whenever the manager is absent for any 
reason whotsorver, 

d) All approaches to the bottom of high wall sides and also the top 
edges of such highwalls shall be kept securely and effectively 
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fenced so a8 fo prevent any inadvertent entry of persons. 
13. That the proyect proponent is excoenting the mineral in 
nonndanes with the fers and condition of the EO ond 
cmnaclidatied consent faued under Soctien25 of the water 
{Prevention & Contre! of Pollictton) Act 1974 and Section-2) of the 
Air (Prevention & central of Pollution) Act 198] and DGMS itself 
mentioned that sloped and secured by the previous lease holder 
and the project proponent ts obeying the dircetions of DOMS. It is 
further submitted that the project proponent has already file 
reply compliance report dated 09-04-2024, 
The roply/eampliance report dated 09-04-2024 is being annexed 
as ANNEXURE No.5 to this reply affidavit, 
id, That the committee interacted uth the applicant & 
willagers and also visited the point of concerns raised in the 
application. Mf was observed i the committee during the site 
iisist, details are given as below 
“i) The main habitation of wilageJarar i situated [35 meters 
cioy from the nearest allotted lease mining on All of cilia: 
Jarar, but some howses are mode near the allotted lease M/s 
Safdar All S/o Late Shri Farzand Ali, Gata No.-2450, Khanda No.- 
03, at Village-Jorar, Temple is situated 235 mefers auay from the 
allotted lease mining on other part of hill of village-Jarar. 
?.2] The main hebitetion of village-Girwan ts situated J 75 meters 
aimay from the allotted lease Bundelkhand Rocks, Gata No.- 1876, 
(Khand No.09, Village-girtwan), 36 meters aunty from the allotted 
lease (Sangram Singh, Gata No.1876, Khand No. 01, Vill-Girwan), 
139 metera away from the allotted lease (Bajrang Read Lines, 
Gata No.-J876, Khend No,-03, Village-Ginwan) and 90 meters 
ciay from the allotted lease (Gojrang Road Lines, Gata No,-] 876, 
Khand No-O4, Village-ginwan) on hill of village-Ginwan but some 
houses are mode near the allotted lease M/s Sangram Singh, 
Gata No.- 1876, Khand Mo.-01, Vill. Girwan, Bajrang Road Lines, 
Gata No. 1876, Khand No.-03, Village-Girwan. Temple is situated 
70 meters quay from the allotted lease (Bundelkhand Rocksa, 
Gata No,-1876, Khand No.-09, Village-Girwan). Temple is situated 
od meters away from the allotted lease mining (M/s Sangram 
Singh, Gata No.-1876, Khand No.-01, Village-Girwan) on other 
part of hill of willage-Girwan. Kt is reported by Mine Officer, Banda 
that mining lease of M/s Sangram Singh, Gata No.-]876, Khond 
No-0), Vil-Ginwan, Gata is allotted on same Ail part where 

== temple is made but mining is not in operation. 
|, 7.3) Gaushala ts situated 100 meters away from the allotted lease 
A Li i) The main habltotion of vilage-t 

ic 

i ‘ + | j r = 

rh / Noedaa, Ait No.-0, Vil Badokhoar Kier on hill of wilage 
i, Z / ar Acer, 

a oA 5) ht was informed by the villagers to committee member during 
the visit thet blasting work in lease area is done in any time with . a i 7 rs 

oe Bde 4 inches holes by lessee and stone pieces are falling on his home 
and effected the animal and human being. But it was informed by 
lease holders thet Masting is done in allowed time duration 

f-—-4—
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between 2.0 PM to 3.0 PM wath one-inch holes and proper safety. 
7.6) Crack in forme could not been shown by applicant to 
COnnittes members. 
7°) During the commiltee vist, stone pieors were mot found in 
agriculture field ond habitant area. The possibility of whretions 
due the blasting at nearby houses of willagers and falling the 
Store pieces in mearkyy agriculture Geld and habilant area during 

blasting cannot be ruled out. 
7.6) During the committee visit, village Road was mot fourtal in 
good condition due to movement of heavy vehicles. 
#9) Wild animal was net appeared on hill/lcase area during 
committer wisit. 
7.10) The Agricultural lands are surrounded by most of these 
mining lease areas and the mining actives in such close vicinity 

operations for mining. 
7.11) 05 stone crishers were identified in villageJtorar (Chhaneha 
Purwa, Raghwapunwa), out of 5 stone crushers 4 stone crushers 
were found in operation and one stone crusher was found under 
OOnsiruction * 
IS. That from the perusal of the recommendations af the joint 
committer if is undisputed fact that 75 meter is for from habitation 
of village Badokhar Khurd (Pataraha) and Temple is situated 100 
meter away from ollotted lease area of the deponent, MN is also 
pertain to mention here that the provision of nile 42/e) of the Uttar 
Pradesh Minor Minerals (Concession) Rules 202! is permitted to 
the lessee to do the mining operation out of distance of 50 meters 
from any public pleasure ground and the lease of the deponent is 
situate to much far distance from habitation of Vilage Badokhar 
Khurd (Pataraha) and all norms are being followed by the 
deponent and there are no complaint regarding working of the 
project proponent and deponent also submitted compliance report 
fo the Uttar Pradesh Pollution Control Board Lucknow on 25-08- 
2023. 
16, That it view of aforesaid averment there is no wolation 
which require inferference of this Hon'ble Tribunal against the 
doponent as per reports submitted before this Non'bie Tribunal 
by the joint commitice.” 

OT AS 23. None has appeared for the applicant in the course of hearing of the 

if /o ] Application. 

{| Ht / . 

| | #4. We hove heard learned counsels for the respondents and also gone 

i, de eh the material on record carefully. 

Banda District in Uttar Pradesh is part of Vindhyan Plateau having 

irregular uplands with outcrops of recks intermingling with low lands, The 

Pete

140



O.A. No, 2795/2024 Abhishek Shukia Ve. Kunwar Vine Farm %& Ors, 

34 

Baghein River traverse the District from South-West to North-East, Ken in the 

cont ond Yomuna to the North. The District is poor in ground water and aleo 

does not possess major lakes. The District is rich in Mineroala and the leased 

areas of villages Badokhar Khurd form moderate to high slopes, stony 

topography, isolated small hills which is waste/barren land. The aren is 

dominated by boulders and in situ outcrops of Bundelkhand Granite. The 

Barren bila and undulated terrains are devoid of soil cover and represent only 

mormrum on the top of the deposit with no vegetation. The agricultural land is 

limited due to topography of the arena and about 30% is unirrigated. The 

industries and other avenues of employments /livelihoods are lacking in the 

area. The Ministry of Panchayati Raj; Government of India has named District 

Bando as one of the 250 most Backward Districts out of 640 Districts of the 

country and District Banda is covered under Backward Regions Grants Fund 

Programme (BRGF), it is, therefore, of utmost importance that scientific 

mining continues in the leased areas in accordance with environmental norms. 

26. Respondent No.l the Project Proponent was granted environmental 

clearance by State Environment Impact Assessment Authority, Uttar Pradesh, 

Lucknow (SELAA) vide letter dated 15.01.2021. Mining lense deed in favour of 

the Respondent No.1 the Project Proponent was executed by the District 

ss Officer, Banda on 01.03.2021. Respondent mo. 1-Project Proponent obtained 

Shpolidated consent from UPSPCB under the provisions of Section-25 of the 

(Prevention and Control of Pollution) Act, 1974 and Section-21 of the Air 

ion and central of Polhation) Act, 1981 vide letter dated 28.02.2023. 

Operation of mine, other than 4 coal or an ail mine (from opening to 

closure) is regulated by the Metalliferous Mines Regulations (MME), 1961 made 

under the Mines Act, 1952, Before commencement of mining operations in any 

allotted mining lease the owner, agent or manager of the mine is required to 

fp 

a6141



OA. No, 28/2024 Abhishek Shukla Vs, Kurwar Vinod Ram & Ors, 

SE 

submit “Notice of Opening” of the mine at least 30 days to DOMS, as required 

under Section 16 of the Mines Act, 1952 and Regulation 3 of the MMR 196i 

and the owner or agent of the mine has to appoint m person possessing the 

prescribed qualifications as “Manager” of the mine as required under Section 

17 of the Mines Act, 1952 and Regulation 34(1) of the MME 1961. 

28. Permissions for conducting blasting in mines are required to be obtained 

from DGMS under the MMF 1961 in the following apecial circumstances: 

(i) Permission for conducting deep hole blasting (blasting with holes more 

than 3 m in depth), as required under Regulation 106(2)(b) of the MMR 1961; 

fi) Permission for using explosives in non-cartridge form or for using more 

than one type of explosives fother than fuse or detonator) in the same bole [for 

example use of ANFO, SMS, SME along with cast booster), as required under 

Regulation 155(1) and 162(5) of the MMR 1961; and 

(iii) Permission for blasting within danger zone of 300 m from any permanent 

building or structure of permanent nature, not belonging to the owner of the 

mine, by using more than 2 kp of ageregate maximum explosive charge in all 

holes fired at one time or more than 2 kg of maximum explosive charge in cach 

hole where blasting is done with delay detonators or other means and that 

there is 6 deloy of of lenst half a second between successive shots fired, oc 

required under Regulation 164(1B) of the MMR 1961. 

8 29, For blasting in mine under circumstances other than the above, no 
% 
emission is required to be obtained from DOMS under the MME 1961 and 

iy 
the \ ting may be carried out in the mine by observing the precautions as 

| a | 

pre under the provisions of Repulations 153-]70 and other provisions of 

i MR 1961. 
a 

30. Permission for uslng Heavy Earth Moving Machinery (HEMM) in the mine 

i
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ia required to be obtained from DGMS under Regulation 106/2)(b) of the MMR 

1961. 

31. In hia reply respondent no. 1-Project Proponent has submitted that 

DGMS Regional Office, Varanasi vide order dated 06.02.2024 granted 

permission for use of HEMM without deep hole blasting. 

42. As per DOMS report filed vide email dated 14,03.2024 respondent no.1 

Project Proponent appointed Mince Foreman and outhorization was issued on 

18.12.2023, 

33. Respondent no.l Project Proponent ia conducting mining operation 

under the supervision of Sri Vikash Singh, Mines Foreman appointed by the 

DGMS Regional Office, Varanasi vide order dated 18.12.2023. It is not disputed 

by DGOMS that there is no requirement for obtaining permission for blasting 

from DOGMS as blasting is being done by leas than 3 mo depth hole by the 

Project Proponent. 

a4. The lease of respondent no.1-Project Proponent is at the distance of 

more than 75 meters from habitation of Village Badokar Khurd (Pataraha) ond 

100 meters from Temple and does not violate the siting criteria. 

35, No objections have been filed by the applicant or respondent no. 1- 

Project Proponent against the reports filed by the Joint Committee and by 

MS. We aceept the reports filed by the Joint Committee and DGMS and 

that the findings and recommendations contained in these reports be 

duly Gomplicd with by the Project Proponent, Department of Mines and Geology 

Aa l in time bound manner, 

py 38. In the present case the violations noticed and recommendations made by 

a ae
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the Joint Committee in its report and compliance report filed regarding the 

remedial measures takenjto be taken by respondent no.) Project Proponent 

are required to be examined / considered for issuance of appropriate directions. 

CER Activities 

37. Condition was imposed that Corporate Environmental Responsibility 

{CER) shall be by the project proponent and the details of the various hends of 

expenditure to be submitted as per the guidelines provided in the recent CER 

notification No. 22- 65/2017-1A.111 dated 01/05/2018. Work to be executed 

with installation of five hand pumps of drinking water, solar light in villages of 

sirects, construction of two mumbers of toilets at the primary school with name 

displayed and address and details of beneficiary and gram Pradhan along with 

phone number, photographs should be submitted to Directorate aa well au to 

the District Magistrate/ Chief Development Officers. 

38. In its report the Joint Committee has submitted that the details of the 

activities carried out by these mining projects under CSR/CER activities ore 

found at ground during the visit and that it was informed by the Mine (fice, 

Banda that CSR/CER activities are being initiated with district administration 

and mining lessees but the details of the activities and expenses incurred were 

not given in the report. In its report the Joint Committee has mentioned that 

Respondent No.l did mot provide the details about the funds earmarked for 

a, 

aR y “. environmental protection measures and expenses incurred by it to UPSPCB. 
ah sh = 

i
e
)
 

‘ 

a ‘hy. We are of considered view that the CSR/CER activities 

im | ented/being implemented by respondents no. 1 should be oriented to 

Oy a environmental management goals and CER activities should be 
Vib ee 
a ar 7 EA in the vicinity of the project and surrounding areas with active 

reel participation of the Gram Panchayats of the affected /necighbouring ¥ 6 nue 

mop
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the Distriel Environment Committee and the budget carmarked for CER 

activities should be meaningfully utilized for restoration protection and 

improvement of caviranment. 

40. The Project Proponent should comply with the Corporate Social 

Responsibility (CSR) and Environmental Management Programme (EMP) 

stipulated by UP SEIAA while granting EC to the Project Proponent in letter 

and spirit, The CSR/EMP cost estimated /allocated in the EC of SEIAA should 

be invested incurred for Environmental Management, Nature Conservation 

and Community Development activities in Banda District in the area where 

Mining activities are taking place and such activities related to Environmental 

Management, Nature Conservation and Community Development required to 

be undertaken/implemented in the field may include afforestation programme 

with native tree species to be undertaken and Soll and Water Conservation 

works to be implemented in the area. 

41. Compliance report with details regarding afforestation and rehabilitation 

of mined out area shall be submitted to the Regional Office, MoEF & CC, Gol, 

Lucknow and UPSPCH within three months and periodically thereafter on 

mandated by EC/CTO conditions. 

Grecn Belt _ 

, Cendition was imposed that Green belt development shall be carried out 

eins ering CPCH guidelines imchiding selection of plant species and in 
4 

consultation with the local DFO/Agriculture Department. Herbs and shrubs 

jaiso form o part of afforcstation program besides tree plantation. 

40 

- mya 

a Re ent no.1 shall involve local people for plantation program. Details of Se 

ye 

or" year wise afforestation program inchaiding rehabilitation of mined out area shall 

be submitted to the Regional Office, MoE F&CC, Gol, Lucknow every year. 

pt
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43. The proposal for tree plantation and green belt developmen is stated to 

have been mentioned in the Environmental Management plans submitted by 

the mining lease holders, 

44, In ite report the Joint Committee observed that to date, no related 

activity has been initiated on the pround by reapondent Na. 1, 

45. Respondent mol is directed to carry-out development of preen belt 

during forth coming monsoon season as per EC/consent conditions 

considering CPCB guidelines including the guidelines regarding selection of 

plant species in consultation with local DFO/Agriculture Department and also 

by involving local people in the plantation program. Compliance report with 

details regarding afforestation and rehabilitation of mined out area shall be 

submitted to the Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB 

Within three months and every year thereafter, 

Maintenance of roads 

46. Condition was imposed that maintenance of village roads used for 

transportation of minerals is to be done by the project proponents regularly at 

their own expenses and the roads shall be black lopped. 

In ifs repert the Joint Committee has mentioned that none of the village 

— ix near these mining sites has been maintained and black topped by the 

fite, In its report the Joint Committee has recommended that the 

Department be asked to make provision for construction of the main 

ee road from District Mineral Fund (DMF). 

ff The main village road can be ordered to be constructed by mecting the 

expenses from DMF but the haul roads and roads to the mining leases have to 

hr
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be maintained and blacktop by the mining lease holders including reapondent 

na. | 

49. In his report filed vide email dated 21.11.2023 District Magistrate, Banda 

has mentioned that Executive Engineer, PWD, Provincial Division-Il, Banda 

was in the process of preparing the detailed project report and that letter no, 

634 dated 03.11.2023 has been written to the mining lease holders to maintain 

the haul roads to the mining sites. 

50. The respondents no. 2 to 4 and 7 are directed to take requisite measures 

for construction of main village road from DMF within six months. 

21. The respondent no. 1 is directed to blacktop and maintain road to its 

mining lease site ot its own expenecs and to blacktop and maintain haul road 

shared by other mining lease holders by sharing the expenses with them. 

Respondent no.l is directed to ensure that the road to lease and haul road is 

blacktopped within four months. 

52. Compliance report be submitted by respondent No.1 in this regard to the 

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within six montha, 

Monitoring of ground and su 
aaron 

$3, Condition was imposed that Ground and surface water, if any in and 

near the core sone (within 5.0 jon of the lease) chall be regularly monitored for 

contamination and depletion duc to mining activity and records maintained. 

The monitoring data shall be submitted to the Regional Office, MoEF, Gol, 

Lucknow and U.P Pollution Control Board regularly, Further, monitoring points 

\\ y ei cae between the mine and drainage in the direction of flow of 

-sidinia Va shall be set up and records maintained, Hydro geological study of 

a — a fab A.

147



OA. Mo, 2995/2024 Abhishek Shukla Vs, Kunwar Virior Ram & Ore, 

41 

the area shall be reviewed by the project proponent annually, In case adverse 

effect on ground water quality and quantity is observed mining shall be 

stopped and resumed only alter mitignting steps to contain any adverse impact 

on ground water ia implemented. 

54, The Joint Committee found that one pond /lake is located within 5 KM 

from the mines. In its report the Joint Committee has mentioned that 

monitoring of the pond/lake has not been carried out by respondent no.1 and 

other mining lease holders and that mo Hydro geological study of the area has 

been carried out by these mines. 

55. Respondent no. | is directed to comply with EC condition regarding 

Monitoring of ground and surface water and Hydro geological study of the area. 

36. Compliance report be submitted by respondent No.1 in this regard to the 

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within six montha. 

S?7. The lease areas form moderate to high slopes, stony topography and 

isolated small hilla known as Wasteland/Barren land. The water table in the 

hillocks are decp and does not include seasonal perennial drainage. Inapite of 

this, mining drainage need to be implemented to ensure that it does not carry 

particulate materials generated from mining to natural streams /waterbody or 

agricultural land, According to the report of Ground Water Department dated 

19.16.2022, the Peizometer for measuring ground water level has been 

installed only in the plain area of Jarar village. The hillocks located at high 

ng tude, where mining will be undertaken have ground water in deep aquifer in 

ict of altitude, topography and peo-hydrology of the hills. Though the water 

mee ea eis deep on the hillocks where mining is undertaken, monitoring of ground 

Ye. é ~) Water on regular intemals as precautionary measure needs to be ensured also 

eee rt r 

a gle by Ground Water Department of U.P. Government so that, there should not be 

RK}
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any m@iverse impacts interception of ground water during mining operation, 

Control of dust pollution _ 

58. Condition was imposed that fugitive duat pencration shall be controlled. 

Fugitive dust emission shall be regularly monitored at locations of nearest 

human habitation jinchuding schools ond other public amenities located 

nearest to sources of dust generation as applicable) and records submitted to 

the Regional Office, MoEF&CC, Gol, Lucknow and UPSPCB regularly. 

59. In its report the Joint Committee has mentioned that monitoring reports 

have not been submitted regularly by mining lease holdera to UPSPCB. Some 

mining lessees are stated to have submitted compliance report and monitoring 

report ‘presently’ but copies of the same have not been attached with the report 

of the Joint Committee, Ambient Air Quality Monitoring was noi done by the 

Joint Committee by drawing samples and getting the same analyzed. 

60. Respondent no. | is directed to ensure that effective safeguard measures 

for prevention of dust generation and suppression are carried owt in arcas 

prone to air pollution much as haul road, loading and unloading point and 

ensure that the Fugitive dust emissions from all sources ore regularly 

controlled by installation of required equipment/machineries anc preventive 

maintenance and that alr pollution level conform to the standards prescribed 

by the MoEF & CC/ Central Pollution Control] Board. 

61, Compliance report be submitted by respondent No.1 in this regard to the 

Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB within three months 

and periodically thereafier as mandated by EC /CTO conditions. 

Transportation through covered vehicles, 

pf} A
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62. Condition was imposed that transportation of minerals shall be done by 

covering the trucks with tarpaulin or other suitable mechanism so that no 

spillage of mincral/dust takes place. 

63, During its visit the Joint Committee could not verify compliance with 

the condition but has made general observation that covering is not being used 

by most of the vehicles during transportation. 

64. Respondent no. lis directed to ensure that transportation of minerals 

shall be done by covering the trucks with tarpaulin. or other suitable 

mechanism $0 that no spillage of mineral/dust takes place. 

65, Compliance status be mentioned by respondent No.1 in this regard in 

report to be submitted to the Regional Office, MoEF & CC, Gol, Lucknow and 

UPSPCB within three months and periodically thereafter as mandated by 

EC/CTO conditions. 

Blasting operations 

66. In its report the Joint Committee has observed that the blast vibration 

study reports have not been submitted by any of the mine lease holders ta 

UPSPCB, The condition of progressive mince with 6m bench has been 

mentioned in the: Environment Clearance and mining lease document. 

However, on ground no such bench/ progressive mining operations were found 

‘62 DGMS, Regional Office, Varanasi had issucd violation letter dated 

ot Jif 2024 to respondent no. 1 as mentioned in report filed vide email dated 

p—4A—A—
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68. Respondent mo, | had sent reply dated (2.042024 undertaking to 

construct a strong berm to restrict entry to the area ensuring that no work is 

conducted without proper safety precautions and working on proper benching, 

sloping and securing the benches of the mine to prevent any potential dangers 

from falling sides. Respondent no. 1 also mentioned excavations pointed out to 

be old working. Respondent no. 1 further stated that it has engaged services of 

the professional surveyor who is assisted in accurately demarcating the 

danger zone from any strocture not belonging to the mining owner, 

Respondent no. | has also stated in ite reply that it has prepared a liat of 

workmen who require the initia) {periodical medical examination and finding a 

qualified doctor to complete the medical examination and sought 45 days time 

for this purpose. In its reply respondent no. 1 also mentboned that it is in the 

proccss of arranging vocational training for ite workmen. 

69. Respondent mo. 1 is directed to get ita workmen medically examined and 

provide requisite vocational training to them os undertaken. 

70. Blasting in the mine be undertaken only by suitable/permissible 

explosives with due permission/approval of Chief Controller of Explosive and 

after following all necessary rules, regulations and procedure required for the 

purpose. All the precautions suggested in MMR 196] must be strictly adhered 

to. 

Respondent no. 1 is directed to ensure that blasting is carried out by 

Sep 
ON ¢ advance intimation to residents of the locality and blowing siren and the 

sa. 

Fequisite precautionary measures are also undertaken to prevent any untoward 

43 tin the Mining Leases and surrounding areas close to the habitation, 

oy Compliance report be submitted by respondent No.1 in this regard to the 

~ Regional Office, MoEF & CC, Gol, Lucknow, UPSPCB and DGMS periodically 

pea
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thereafter on mandated by EC/CTO/ Blasting Permission conditions. 

7a. Keeping in view the ground realities and to ensure Sustainable Mining 

Operations, livelihoods and ecologically Sustainable Development in the area, 

we also direct the concerned Departments/inatrumentalities of the State to 

ensure that the Mining operations are carried out strictly in the sanctioned 

leased arcaa demarcated/earmarked with boundary pillars by Revenue & 

Mining Department as per geo coordinates mentioned at the time of 

sanctioning of lease by using GPS and to strengthen, Mechanism for 

monitoring/ securing compliance with EC/CTO/ Blasting permission conditions. 

The Director, Geology and Mining Uttar Pradesh is also directed to ensure 

installation of weighment bridge by the mining lease holders and compliance 

with guidelines issued by MOEF&CC and CPCB. 

74. The present original application is disposed of with the directions as 

mentioned above leaving the parties to bear their own costs. 

75. A copy of this order be forwarded by cmail to the Member Secretary, 

Uttar Pradesh State Pollution Control Board, Directorate, Mining and Geology, 

Uttar Pradesh, Director Mines and Safety, Varanasi Division and respondent 

no. 1-Project Proponent for requisite compliance. 

Arun Kumar Tyagi, JM 

Dr. Afraz Ahmad, EM 
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Project Proponent:- Shri Mumtaj Ali 5/O-Late Shri Farzand Ali 

R/O-Muhalla-Khunti Chauraha, 

Aliganj, City & District-Banda (U.P.) 

Production Capacity 20000 m* per year 
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Gata No. 2450 Khand No.-05 

(Area 2.0 Ha.) 

Village Jarar 

Tehsil Naraini & District- Banda, Uttar Pradesh 
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Environmental impact Assessment Report 

SUMMARY OF THE PROJECT 

[INTRODUCTION —_ 
Project. Building Stone, Khandas & Gifti, Boulder Mining Proponent Shri Mumtaj Ali, $/O-Late Shri Farzand Ali Address - 

Aliganj, City & District-Banda (U.P.) 

R/O-Muhalla-Khinti Chauraha, 

Project Site Location Gata No. 2450 Khand No.-05 (Area 2.0 Ha) in 
Village Jarar, Tehsil Naraini & District- Banda, 
Uttar Pradesh Lease'Period. 

2,0 Hectares 
Lease Area 

ent... 

| ‘Date-08/6/2019. - oa 
LOI No.825/Khanij-30 , Banda 
08/6/2019 

{ 421/Parya/SEAC/5001/2019 date 27/1 1/2019 EIA study period 
TECHNICAL ASPECTS 

_[ Soon after the SEAC granted TOR 
Project Site | Gata No. 2450 Khand Now05 (Area 20 Ha.) in 

Village Jarar, Tehsil Naraini & District- Banda, 

Tf Poi Uttar Pradesh 
“> Longitude 

23°18 5526°N_| 80°21" 30.00°E 
18%:53.48” N. | 80°21 42.94" EB 

_{ 80° 21° 48.05” E 

Elevations 

Proposed Quantity 20000 py” per annum 
Mineable Reserve 

950 

JECL-SIEC vs 

nda at 18.80 Km towards East direction. 
Nearest Densely Populated | Ba 
Area 

pus}. 1/Page
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Water Requirement 

Drinking water 
Water Availability From nearest village through local vendors 

2|/Page 
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QUESTIONNAIRE FOR ENVIRONMENTAL APPRAISAL OF MINING PROJECTS 

(MINING SECTOR PROJECTS) 

Note | All information to be given in the form of Annex/s should be properly numbered and form 

pan of reply to this perfonma. 

Nota 2: Please enter ¥ in appropriate box where answer is Yes / No 

Note 4: Core zone ts the mining bease area. 

Buffer zone in cose of ML. area up to 2.0 ha is to be considered as 5 km all around the 

periphery of the core zone and for ML area above 2.0 ha an area 10 km all around the 

periphery of the core zone. 
Neie $: Adopt Scoping process in carrying cut ELA study. 

Note 6: Please indicate source of data. 

Note 3: No abbreviation to be used - Not available or Not applicable should be clearly mentioned. 

1. General lnformation- 

1 General information 
@_| Name of the project Building Stoac, Khandas & Gitti, Boulder Mining Project 

|_| Name of the proponent Praponent- Shri Momto/ Ali 5/0-Late Shri Farzand Ali 

ii | Mailing Address R/O-Muhalla-Khunti Chauraha, Aligan,, City & District- 

Banda (UF) 
E-mail - 
Telephone: ‘ 

|_ Fax No, : 
b | Objective of the project Building § Khandas & Gitti, Boulder Mini jock 
€ | Location of mme 

Village Village | farar 

Tehsil Naraini Distr Band 

State Unar Pradesh 

p4 a 
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begun 

__# | Does the proposal relate to Yes 
i New mince a 

_t_| Expansion : 
fii | Increase in ML arca = 
iY | Increase in annual e 

¥_| Renewal of ML = 
vi | Modemization :. 

[| Site Information Te peed reco 

Project Coordinates Point Latitude | Longitude 
A _pS° 18° 55.26°N 21° 39.03°E 
B PS5° 18" $3.48" N 21° 42.24" E 
c 18" 55.85" N Fil 8.05" E 

D * 18" 58.84"N BO? 21" 46.32" E 

g | Survey of India Topo sheet 63/7 
fuinber 

oe
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Elevation abowe Mean Sca_ 
Level 

Le irda ite ie Lope Wael 

Hepat 

a4 

The Aighest ond fowest point in the leasehold is [90.95mRL towonds NE 

direction and 1637. 90mRL towards SW direction. 

|) Fotal mining tease area (in 
rs g 2.0 Ha, 

id Dominant nature of Ves 
terrain 

Wo 

Flat a e 
Undulated ev 

Hilly 
Z. | Land usage of the mining ease area (in ha.) 

of zone TV & V, detalles of carth quakes in last 10 years. 
Indicate the selomic zone in which ML. area falls. In case 

Severity (Richter Scale) 
oa No 

we 
Impact ic. Damage to 
Life 

Property _ 
Existing mine 

Break-up of mining lease area (in ha.) as per approved conceptual plan; 

Mining Lease Area 

Covernment Private 
Total Purpose 

Forest Others | Agri. 

1. Area to be excavated : 2.0 Ha. - 

2. Storage for top soil . : : 

3. Overbunden / Dumps « = = 

4. Mineral storage : . = 

4. Infrastructure 7 = = 

(Workshop, 
Administrative 
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[2 Township area - Nil = 

t DDther (Safety one . . . 

TOTAL. 2.0 Ha 2.0 Ma. - 
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S| Township (outshide mining lease) ____sSNot Applicable 
a Total area (in ha) - 
b | No. of dwelling units = = 

1-6 Distance from mine site ene: 
Li] Distance of water bodies (in km) 

Other Water bodies * 
Distance River Bank * Sea / creck / lake / malla etc. 

(specify) 
Mining lease boundary None . 

Ancillary facilities None - 

[* From highest flood line / high tide line) 

7__| For projects falling within the Coastal Regulation Zone (CRZ) 
Whether the mineral to be mined is of nar Ves ; No 7 

nature and not available outside CR? 

If yes, annex a scaled location map showing low tide line (LTL), high tide line (HTL) duly 
demarcated by one of the authorized agencies* [ *Director, Space Application Centre, Ahmadabad: 
Centre for Earth Sciences Studies, Thi : Institute of Remote Sensing, Anna 
University, Chennai: Institute of Weiland Management & Ecological Designs, Kolkata: Naval 
Hydrographers's Office, Dehradun: National Institue of Oceanography, Panjim, Goa: and National 
Institute of Ocean Technology, Chennaij, boundary of mining lease area, distance of ML area from 
LTL and HTL CRZ boundary and CRY classification of the project area as per the approved Coastal 
Zone Management Plan, and settlements, cand dunes, mangroves, forest land/patches, turtles breeding 
and nesting sites ctc., (any, in the project area. 

Indicate acrial distance from the periphery of core zone / aren from the periphery of 
S _| the buffer zone to the boundary af follawing (up to 10 km): 

Aerial distance from 
5. No. Area Name (im rp 

Core Zone Buffer Zone 
I. National Park / Sanctuary Nil a . 

Zz. Biosphere Reserve / Tiger 
Reserve / Elephant Nil F . 
Reserve / any other 
Reserve 

3. Forest (RE / PF / = : 
unclassified) 

4, Habitat for migratory Nil = 
birds 

5. Comidar for animals of 
schedule | & Il of the feo he Nil = " 

—" Wildlife (Protection) Act, 
is, | 1972 

6.  “} Archaeological sites 
bel * Notified Nil : 2 

0 Vg )* Others 
4 Defense Installation Nil = : 

oh | Seon Nil - - 
“1 Power Plants 
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Other Mines Nil 

1), Airport Chakeri, Kanpur 121.0 Kin 
towards North 

any 7 direction, 

I. Railway Lines Banda railway station | 18.0 Km North 
tircetion = from 
applied arc 

12. National / State MDE LIB about 3.0] km 
Highways towards East 

direction from 
thee site 

[* Buffer zone in case of ML area up to 2.0 ha. is to be considered as § km all around the periphery of 
the core zone and for ML. area above 2.0 ha. an area 10 km all around the periphery of the core zone]. 

9. Description of flora & fauna separately in the core and baffer zones." 

(* Consult the Wildlife (Protection) Act, 1972 as amended subsequently and list species with (1) 
Common name (2) Scientific name and (3) under which schedule of the Wildlife (Protection) Act the 
identified spocics fall, Get the list authenticated by an Expert in the field / credible scientific institute / 
University / Chief Wildlife Warden Office, Information to be based on field survey 
List of Flora & Fauna is given in Section IM of Final ELA report. 

10 Details of mincral reserves (as per approved Mining 

Plan) 
Quantity 

Proved 2a¢di24 
Feasibility 57460 

a
r
t
 

Mineable reserves s00360 
Major geological formation / disturbances in the 
mining lense area 

Yeu No 

Geol al submitted 

Geological sections submitted 

Contairmap submitted ss
) 

S]
 

0 
“Whether the presence, if any, noted of 
Faults 

Dykes 
Shear Zone 

Folds 
Cher weak zones 8

 

Source of data (Indicate) 
Production of minerals) and life of mine 

Life of mine ai proposed capacity (Yicars) 
Rated capacity of mine mineral wise (Tonnes / annum) 

Lease period (V'cars) 

Date of expiry of Irease (D/M AY) 

Indicate in case of existing mines 

fe of opening of mine 

Production inthe last S years I" year 5” year 
from year.......4. to YOor oo... es 

million tonnes: 
*} Projected production for the next 6" to 10" 
‘year 5 years from your ......... to year 

6 — 

=a
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a 

tae million lonnes, 

Whether mining was suspended after opening of the 
imine? 

If yes, details thereof including last production 
figure and reason for the same. 
Whether plans & sections provided? 
Type and method of mining operations 

| Underground 
| Both 

TYPE 
i 

Details of ancillary operations for mineral processing 
Existing 
Additional 

Mine details 
Opencast mine 
Stripping ratio (mineral in tonnes to over burden in mm") 

Ultimate working depth (in m bgl) 
Indicate present working depth in case of existing mine 

{in m bal) 
Thickness of top soil (in m.) 

Minimum 

r
e
i
)
 

o
e
)
 o

S 

ening Pian 
Height and width of the bench in overburden / waste. 
Height & width of the bench in ore body / coal seam. 

9 
[
o
y
e
 

|s
,j
q 

Proposed inclination / slope of the sides of the opencast 
mine (separately for overburden, coal / ore and overall 
slope of the pit sides) both while operating the minc as 
well as at the time of Closure of the mine. 
Whether transverse sections ncross the open cast mine 
at the end of fifth year and at the end of the life of the 
mine have been submitted? 
Type of blasting, if any, to be adopted 

Underground mins- 
Sean | Ore body 

Min. Depth (in) 
Max. Depth (m) 
‘wiv. thickness (m) 

of dip 
tiem cf chy im 

of eniry inte the mine 
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Details of machinery 
a a 

' 
. 

1 
J 

Method of slopping (meotalliferrous mines) 

Open 
Filled 

Shrinkage 
Caving 

Combination of above 

Others (Specify) p
d
a
 

pe
 

fe
 

fo
 

fe
 

Extraction method 

Caving 
Slowing 
Partial extraction 

Wi Subsidence 
Predicted max. subsidence (in im) 

Max. value of tensile sirain (in mmm) 
Max, slope change (in minim) 

Whether identified possible subsidence 
arca(s) superimposed on Surface Plan haa been 
submitted? 

Mapor impacts on surface features like natural dminage 
patiem, houses, buildings, water bodies, roads, forest, 
etc. 

Salient features of cubsidence 
mana t (menitoring and 
Surface drainage pattern at imine site Ves 

Whether the pre-mining surface drainage plan 
submitted? 

4,
 

Z
z
 

Do you propose any modification / diversion in the 
existing natural drainage patiem at any stage? If yes, 
when. Provide location map indicating contours, 
dimensions of water body to be diverted, direction of 
flow of water and proposed = route / changes, if any 
io, realignment of river / nollah / 
any other water body falling within core sone and its 

pnpae! 
Embankment and / or welr construction 
Ds al conetrinction cf 

Embankment for protection aeninst flood? 

Weir for water storage for the mine? 

Ii'so, provide details thereof, 
Impact of embankment on HFL and settlement 
around. 

T
e
l
e
 

“Impact: of weir on downsirowm users of water 
Vehicular traffic density (outside ihe MIL area) 

Type of vehicles 
No. of vehicles (in PUC per 

hour) 
Car, Jeep, Truck 

30/Hr (approximate 

= s g Maa 
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| 
ervtiimation) 

After the proposed activity Car, Jeep, Truck 6H (approximate 
erHimation) 

Whether the existing rad network is adequate? Vex =; 
If ne, provide details of altemative proposal? : 
Loading, transportation and unhoading of mincral and Ya No 
waste rocks on surface 
Manual 

Tubs, mine cars, cic. 

Scraper, shovels, dumpers / trucks 

e
y
e
 
p
e
e
 

p
s
 

S
a
y
e
 

| 
A
e
 

Conveyors (belt, chain, cic.) 

Others (specify) 

S
l
e
 

pe
le
 
i
 

S|
 

je) 
eo
 

Mincral(s) transportation outside the ML areca 
Qty. (in Cum/day) | Percentage (%) | Length (inkm) | 

Rail 

Conveyors 

el
o 

le
 

= 

Rope way 
Water wavs 

Pi 

Road 6667 1o0 

a 
op
r 

fe
 

pe
 

fe
 

q
e
 

B
L
e
 

Pe
 

fe
 

pe
 

fe
 

ipeline 
Others (Specify) 

Total 66.67 100 

le
e 
[
=
n
 

21. Baseline Meteorological and Air Quality data 

(a) Micro-meteorological data 
[Continuous monitoring through awlographic instrument for one full season other than 

monsoon] 
ii) Wind rose pattern for one full season (16 points of compass ic. N, NNE, NE, ---) 

based on 24-hourly data. For coastal area also furnish day-time and night time data, 

* Day time 

« Night time 
* 24—hours period 

(b) Ambient air quality data* (RPM, SPM, SO), and NOx) 
[*Monitoring should be carried owt covering one full season excep! monsoon = same season 

as in 21 (a) (i) 

("Frequency of sampling: Sampling to be done twice a week for the entire season 24 hourly 
for SPM & RPM. For gaseous pollutants 24- hourly data is given inespective of the 

sampling period, | 
No. of samples collected at each monitoring station: 3 = 8 hourly a day (alternatively) 

hh
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Water requirement (nv'/day) 

hired Legsue Wi Beni 

Keyan i 

8.38 KLD 8.38 KLD 

26. Source of water supply" 

5. No. Source 

I River (name) 

2 Waiter tanks from local vendors{For Drinking 
Purposes) 

3 Mine water (sump / pit) 

4 Other fort dusi suppression from local wendors 7.20 KLD 

5. Plantation from local vendors 0.80 KLD 

[* Annex a copy of sanction Ictter / permission from the concemed authonty (Central Ground 

Water Authonty in case of ground waiter abstraction is from notified orea / State Ground 
Water Board in case of non-notified area / State Irrigation Department for surface water 
pumping) for drawing water. ] 

27. Water quatity* 

Annex physico «chemical analysis of water at intake point ** (Reports are Annexed) 

analysis 

are given in Section 1 

| 

gf existing mine, annex report on quality of water discharge i.e. complete physico -
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La iv iimin Wal Litigiat Wave 53. 

Hy jar 

[*For non-discharging mines at least four ground water samples to be taken preferably from 
downstream direction of the mine in pre-monseon and post-monsoon periods and analyzed. 
For discharging mincs six samples are to be analyzed] 

**All parameters as per BIS 10500. Indicate name of Methodology, Equipment used for 
analysis, and Detection Level (DL) for cach parameter. 

*2* Wherever any analytical parameter & below detection level, "BOL" (Below Debection 
____—Level) should be written instead of “NIL, 

28. Impact on ground water regime / stream / | 
lake / springs duc to mine dewatering * 

a Radius of influence (im m) - 
[To be estimated based on analysis of pumping 
test data and application of empirical formula) 

b Whether saline water ingress will take place? - 
(applicable to coastal areas) 

e Impact on stream / lake / springs 
[* Provide a comprehensive hydro-geological assessment report if the average mine dewatering is 

more than 100 m’/day and or going below water table in non-monsoon period. The report should be 

based on preferably latest one year pre-monsoon and post-monsoon baseline data covering information 
on ground water situation, aquifer characteristics, water level conditions (April — May and November), 
estimate of ground water resources, predicted impact of the project on ground water regime and 
detailed remedial / conservation measures such as artificial recharge of ground water etc. The report 
should be based on actual ficld inventory out of existing wells, at least 30 observation wells in the 
buffer zone with supplementary information from secondary sources (mention name). For estimation** 
of ground water resource (refer question no. 28 above) be designated study area of the buffer zone may 
be sub-divided into command and non-command areas, watershed-wise (in case of hard rock / 
consolidated formations) / block-wise / mandal-wise in case of alluvial / unconsolidated formations)| 

**For estimating ground water resources in the area follow the Ground Water Estimation Committee 
recommendations of 1997] 

29, Waste Water Management Not Applicable 

a Daily average discharge (m*/day) from different 
aOUrces 

j Mine water discharge during 
Lean period 
Monsoon period 

ii Workshop 
iti Domestic (mine site) 

iv Beneficiation / Washeries 
¥ Coal Handling Plant 
vi Tailings pond 

Vil Others (Specify) 

Total 
b Waste water treatment plant; flow sheet for 

= ireatment process allached, 
Lf? EX Quantity of water recycled / reused / to bre 

d ”* Point of final discharge 
<<. | Final Point Quantity discharged (in m'/day) 

—"__} = | Surface 

12 oe

168



| Agricultural Land 

Donipnninivcetal Tage Was .G4,,, 

Hepant 

Waste lanl = 

Forest land i 
Green belt 
River / nallah 

Lake 
Seca 

Others (specify) 
Total 
Users of discharge water Veu No 

Others (specify) 
Details of the river / nalla, if final effluent is / 
will be discharged (cumecs) 

Average flow rate 
Lean season Now rate 

Aquatic life 
Analysis of river water 100 meters upsircam and 
100 meters downstream of discharge point 
submitted, 
Township 

Waste water generation from township (mi/day) 
Arc you planning to provide sewage treatment 

plant’? 
Usage of treated water 

consumption (Sectlon-wise) and output. 
Attach water balance statement in the form of a flow diagram indicating source (5), 

Purpose Demand K LT) 

Dust Suppression 7.20 KLD 
Plantation 0.80 KLD 
Domestic (drinking) 0.38 KLD 
Total Water Required 8.38 KLD 

31 Ambient nolse bevel leq dB(A) 
ie 

Details given in Secthon 11 

Solid Waste Not Applicable ——— 

Top soil and Solid waste quantity and quality 
Name 

(Liomp/fines/slurry/ 
Composition Quantity 

(m?/month) 
Method of disposal 

13 Hn ha
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b Briton i aial Lemaguin | ha GS. 

Mequert 

[" Annex layout plan indicating the dump sites. | 
b(i) | Does waste (s) contain any harardoustoxie 

(in) If yes, whether details and precautionary 
measunes provided? _ 

€ Recovery and recycling possibilitics. 
d Possible user(s) of the solid waste, 

© {i) Is the solid waste suitable for backfilling? 
ii if yes, when do you propose to start backfilling? 

Solid waste (5) | Already accumulated | To be generated o0F A & B to be backfilled 

(A) A i 
(B) 

Over burden 

Others (specify) 

Not Applicable Land reclamation Flan 
f In case waste is to be dumped on the ground, 

indicate 
i Associated environmental problems 

ii Number & type of waste dumps 
No. of external dumps 
Max. projected height of du in 
No. of terraces and height of cach stage 
Overall slope of the dump (degree) 
Proposed reclamation measures 

iii Section of the waste dump in relation to the 
adjacent ground profile attached 

a3 Fuel / Energy requirements* Not Applicable 
[*To be furnished for mines having ML area id 

ti} Total power requirement rh Bel WW) 
§. No, Mine Site Township Others (specify) Total 

| 

Z 

b Source of power | (in MW) 
5. Na. SENGrid® Capave power plant DG Sets 

Total 
[* Annex a copy of the sanction Ictter from the concerned authority] 
_ ¢ | Details of foels 

ir Fuel nical Calorifie Ye Ash ‘Ye Sulphur 

a eT aes (Keals/‘kg) 
/ | 1 {Asp 
14. AS ai _LSHS 
7 a) 2 Other 

14 fin fed- 
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hin inital Hie’ es ae 

| 

Suorages 

Not Applicable 
Maximum Gravity at any point of 

time 

a5 
Buffer Zone 

Population* . 

Wo, of villages - 

wise 
Number of households ‘ 

Details given in Section VI 

Mi, 
[* As per 2001 census record or actual survey) 

Rehabilitation & Resctilement (R&R) Plan* 
("Provide a comprehensive rehabilitation plan, if 
more than 1000 people are likely to be displaced, 

otherwise a summary plan} 

Not Applicable 

Villages falling within the study area 

Number 

Details of village(s) in the core zone | 
Village name Population* Average Annual Income 

Tribal Others 
sae 

*As 

¢ 
fF 2001 census / actual survey] 

Population to be displaced and / or Land 

Oustees 
Name of village(s) falling within 

Land (only) 

Tonnship Site 

je 

AR p 
Whether RACK package has been finalised? 

If yes, salient features of RAR plan for 

ousices. 

Not Applicable 

i ite details where the people are proposed to 
ted & facilities existing / to be created. 

\ é canmurked for compensation packape 

me: ¥ (Authority responsible for their 

Rtleaeent. 

By 
“ Affected People (PAP). 

of commencement of resettlement of 

Period which resettlement of PAP will be 

15 Aah
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Levine) a) linge) Yoee Bk 

Meyeert 

= SS 

Owen, 

Lease -wise plantation details = Not Applicable 

Lense area (in ha.) 
i, Arco broken up 

Proposect 

ii, To be broken up 
ii. Area not to be broken-ap = = 

Township area (in ha.) 

Area afforested and proposed (in ha.) 
Peripheral Dumps —— 

No. and type of trees planted and proposed 
Existing 
When plantation was started? 

No. of plant species planted 

Survival rae % 
Proposed 
No. of plant species to be planted 

Environmental health and safety 
What major health and safety hazards are 
anticipated? 

Mane 

What provisions have been made/proposed to be 
made to conform to health and safety 

pequircenenta? 

As per Minos Act! Rules 

in case of an existing mine 
Comprehensive report on health status As per Mines Act Rules 

Lof the workers as under the Mines Act annexed 
Mineralogical composition of RPM (dust) 

* Free silica Not applicable 
* Chromium* (Total as well as 

Hexavalent) 
Not applicable 

« Lead** 
[* Only for Chromite mines] 

Not applicable 

[**Only for Base Metal mines] 
Information on nidiation projection measures, if 

applicable 
Not applicable 

ronmcnial Management Plan 
1 i fae \ Batt 

| \ | 

de | teak of environmental projection measures 
m4 | : 

| sco. Environmental issues* 
Pa. 

- 

Already practiced, if 
applicable 

Proposed 

16 fwarl—
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T evirodiw ntl Engi vaniaitehe 

Hicjmaei 

1 | Air pollution . * Regular water sprinkling 
® Plantation activities along the roads to 
reduce the impact of dust in the nearby 

- villages =i 
z Water pallwion = * Mining will be done not beyond the 

fround water depth, to avoid Ground 
water pollution, 

3. Water conecrvation - Not Applicable 

* Well maintained vehicles will be used 
: : for transportation in order to reduce 

a. Noise pollution - noise during movement of vehicles 
© Proper mointenance of machines will 

be done to rechuce the noise levels. 
5. Solid waste / Tailings : Not Applicable 

b. Land degradation - Not Applicable 

7. Erosion & Sediment - Not Applicable 

8. Top soil . Not Applicable 

9, Ground vibration ‘ Not Applicable 
10. Wildlife conservation = Not Applicable 
U. Forest protection - Not Applicable 

42, _ | thers Aepenlly) : Not Applicable 
[* As applicable) 

40 | Compliance with environmental safeguards (For existing Ves No 

units) 
Status of the compliance of conditions of : e 
Environmental clearance izsued by MoEF, 
if any, enclosed. 

Status of the compliance of "Consent to - ¥ 
Operate” issued by SPCH, if any, enclosed. 
Latest ‘environmental statement’ enclosed. = v 

41 | Scoping of ELA 
Whether environmental impact assessment ¥o 
of the project has been carried out by followimg scoping 

process? 
If yes, a copy of scoping of ELA annexed. Details given in Section | 

42 | Mine closure 

a_| Have you planned mine closure? No 

|b | Submitted a conceptual mine closure plan, No 
a | If yes, indicate estimated amount for implementing the same 166400 (4% of the total 
“VDL Je Pn Rs. lakhs) Project cost) 
ai Capital cost of the project (in Rs.) 4160000 

on latest catimate) 

of environmental protection measures f-}.a— 

ae Be PMs i7 

| L
i
n
e
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1 rome Wratiprata Lo Awad 69... 

Report 

Sr. 

No. 
Las ‘a Management Plan (EMP) Estimation 

Total Cost 

(Rs.) 

Plantation 

Mo of plants @95 Rs. / sapling) 
100 saplings = (a5 Rs. / 

pling) HS Ch) 

ii) Tree Guard (1 S00/- per unit) 210,000 

ater Demand for plantation ((@100saplings *4 
itres of water” twice per day = BOO ltrs.) 

P80Oltrs, Per day x 200 

(working days) x 
(_1.1Rs, /L) P6400 

casure for prevention & control of soil erosion 
management of silt shall be undertaken. 

tion of dump against erosion, if any, shall 
carried oul with peo-textile matting or other 

inl, MD 

inkling on haulage route for dust ion 

600m length »* 6m width * | litres of water 
m’ /2 times a day=7.2KLD 
- 1100 for per KLD of water/day) 

00«7.2 KLD of 
y x 300 (working 

2376000 
of moni 

ity( PMio,.PM3s,NOx,S0)), water 
uality(ground water and surface water),soil 
uality and ambient noise level } 

itoring of air 

250,000 
t for environmental cell * Environmental 

Engineer: | 
Gardener :3 HOOO00 

LE: Fund for COVID-19 SOCIO 

Total ps49700 

45 Amount carmarked for soclo-economic 

R&K plans, 
Welfare measures for the nearby villages other than 

46 Publie Hearing To be followed 
a7 Wheiher the following approvals* (wherever 

applicable) have been obtained? 
VES = =)

 

Site clearance from MoEF 

o Consent for Establishment’ from the State Pollution 

Control Board 
NOC from Atomic Mineral Division 
Mining plan approval from IBM / Ministry of Coal 

“a In ease of existing mines, mining scheme approval from 

try clearnnce under FCA, 1980 

from Chief Controller of Explosives 
itment regarding availability / pumping of water 

concerned Authorities 

s
i
s
t
s
}
 

s 
[s
ls
] 

AT
S 

ic 
ft 
‘Ine of ML area falling in notified areas of the Ceniral %, 

and Water Authority, NOC from them. 

. 55, 1s pp

174



Ei dreinoe tel Litas Wing ay at 

Hapa 

({* Annex copies of approvals and number them] 

a 

ay Was / is here any court case relating to the project oF 
related activities? If so, provide details present status, 

habe 

19 
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BUILDING STONE (RIANDA,GITTY, BOULDER) MISING PROJECT OF PS PRIC) 80 

EB AS 4, 

ELWEMP CHAPTER-1- INTRODUCTION 

CHAPTER-I 

INTRODUCTION 

1.0 PURPOSE OF THE REPORT 

Environmental Impact Assessment (ELA) is a decision making tool to the authorities, which brings forth 

the factual position about a project that enables them in arriving at an appropriate conclusion for the 

Proposed projects, to retain them if environmentally sound, and reject if found having deleterious 

overall impact. EJA identifies the extent of the environmental, social and economic impacts of a project 

prior to decision-making. ELA systematically examines both beneficial and adverse impacts of the 

proposed project over and above the prevailing conditions of environmental parameters and ensure that 

these impacts are taken into account during the project designing stage itself and the values of the 

combined impacts are never allowed to exceed and remain within the statutory norms. 

Environmental Impact Assessment report ix prepared to comply with the Terms of Reference (TOR) 
received from SEAC vide Letter no. ~ 421/parya/SEAC/S001/2019 on dated 27-11-2019 under EIA 
notification of the MoEF (Feb, 2010) and also the ELA Guidance Manual for Mining of Mincrals of 

MoEF, Govt. of India, for seeking environmental clearance for Building Stone (Khanda, Gitty, Boulder) 

Mining Project which applied mining lease area is 2.0 hectares falling under category “T.1", The lease 

area lics near Village Jarar, Tehsil Narain’ & District- Banda, 

1.1 IDENTIFICATION OF PROJECT PROPONENT 

The project is being proposed by Shri Mumtaj Ali SAQ-Late Shri Farzand Ali, The ELAYEMP report is 

prepared as per the TOR granted under the EIA Notification. In onder to assess the impact on 

environment duc to proposed mine, il is necessary to ascertain present staius of environment prevailing 

at the project site and identificolion and assessment of impacts on the environment of the proposed 

operations, 

1.2 BRIEF DESCRIPTION OF PROJECT 

The proposed project is Building Stone, Khandas & Giti, Boulder Mining Project and the estimated 

plac Coat is Rs 4160000. The proponent has applied for mining lease for Building Stone, Khandas & 

Git, Bouldos Mining over an aren of 2.0 Hectare at Village: Jarar ,Tehsil: Naraini District Banda, Uttar 

Pradesh.’ | 

PROJECT NATURE, SIZE & LOCATION- 
1 i 

Ke. pd 

‘hs pedused project is Building Stone (Khanda, Gitty, Boulder) Mining Project. 

Size 

ph Page 1
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BUILDING STONE (KMASDA, GITTY, BOULDER) MISING FRONECT OF DSTRICI 

BANDA, 

ELVEMP CHAPTER: I: INTRODUCTION 

lt has been proposed io prepare 20000 ni‘ Year of Building Stone annually over an area 2.0 Hectare, 

Location 

The mining ares is located in Gata No, 2450 Khand No.-05 in Village Jorar, Tehsil Narain & Distriet- 

Band, Utter Pradesh. The mining tease / proposed project area falls in Survey of India Toposheet No. 

63C/7, The mine lease area is located between.as follows: 

Project Site co-ordinates Points, Na. Latitude Longitude 
A, 25" 18" 55.26°N #O* 21" 39.03°E 

B 25°18 53.48°N | 80°21 42.24" E 
5 25" 18" 55.85" N | 80° 21" 48.05" E 

25* 18" 58.84" Wi gO" 24632" E 
Minerals of mine Bitte Stone, Khandas & Gitti, Boulder “Mining | 

Project Mining Project 
Nearest Railway Station Banda about 18.0 Km North direction 
Nearest Airport Chaken, Kanpur about 121.0 km in Nonh direction. 

Nearest Highway/State Highway NH 76 about 13,0 km towards East direction from the 

project site. 

Project's importance to the country and the region 

Building Stone (Khanda, Gitty, Boulder) Mining Project being used for construction material and other 

various conetructional projects. There is large demand of Gitti- Boulder for roads, railway tracks 

building construction ete. As per requirement of Gitti-Boulder resource is available under permissible 

limits. Such mining projects boost up the local as well as the cconomy of state because. of 

rapid and cost effective infrastrectural development. 

This project operation will generate employment to the people residing in vicinity for about 300 days 

annually and approximately 24 peoples employed will be benefited directly and indirectly from the 

project. 

1.3 REGULATORY COMPLIANCES & APPLICABLE LAWS/REGULATIONS 

Pt et A ie There is no legal case against the project and project proponent. 

‘} ere is no any national park / Sanctuary wahin 10 kms radius from the project site. 

, l 

1.4 soot OF THE STUDY 

axpert Appraisal Committee (EAC) for mining projects considered the project during its meeting. 

‘ans information contained in the documents submitted and the presemiation made, the SEAC- 

“ui Piadesh prescribed the Terms of Reference (TOR) vide Letter no: 421/parya/SEAC/SO012019 

ified 27-11. 2019, 

a 
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RUILDING STONE (KHASDA. GITTY, BOULDER) MISISG PROJECT OF DSTRICT B/ 

BAS TA 

ELAVEMP CHAPTER-1- INTRODUCTION 

LS POINT WISE COMPLIANCE OF TOR 

The points have been mised by the SEAC-Uttar Pradesh in the TOR and its compliance piven as under: 

S.No. yor “Compliance 
1. | All pages of technical documents! ELAS Complied 

EMP cte. shold be signed by the 

consultant and project proponent both, 

2. | Copy of all the analysl: reports signed Complied 

by analyst approved by NABL or 

MOEFECC shall be annexed with then 

EIA report and original analysis report 

should be presented at the time of 

presentation, 

(Shall be available af the lime of presentation.) 

3. | MOU signed between the project 

Proponent and the consultant should be 

submitted, 

Complied 

(Record available) 

4. | Vear-wise production details since 1994 

should be given, clearly stating the 

highest production achieved in amy one 

year prior to 1994. It may also be 

categorically informed whether there 

had been any locrease in production 

after the ELTA Notification, 1994 came 

into force wort the highest production 

achieved prior te 1994, 

The project proposal submitted in 2019 for 

20000 mi! year as per LOW. It is newly proposed 

project only LOL has been issued and production 
will be commenced after petting EC. 

5. | The lab conducting the analysis should 

be authenticated and registered. 

Monitoring has been done by the Mis. Ultm 

Testing & Research Laboratory, Noida, Uttar 

Pradesh which is certified by NABL and MOEF 

& CC. The NABL accreditation No. TC-8189, 

The validity of accrediation upta 15/11/2020 

6. | A copy of document [nm support of fact 

that the proponent is the rightful lessee 

of the mine should be given, 

The copy of Jetter of intent (LOI) of mining 

bease issued by the District Magistraic, Banda, 
UP, vide letter oo, S825/khanij-30, 

Bandadated 08-06-2019 in favour of Shiri 

Mumtaj Ali S/O-Late Shri Farzand Ali for 

mining of Building Stone, Khandas & Gini, 

Boulder. 

LO! (Copy) is attached a3 Annexure I. 

FH “Al documents ,including approved 

mine plan ared «=6Cchby) |S ROP 

| (authorized by Indian Bureau of Mines 
and Directorate of Geology and Mincs, 

Locknow), ELA and public hearing 

should be compatible with one and 

other in terms of the mine lease area, 

Mining Plan and Progressive Mine Closure Plan 

of proposed mining lease area has been 
approved by Director General of Mines and 

Geology Department, Lucknow (U.P). Vide 

Leiter No. 764/MINING PLAN/2016 on dated 

13/08/2019. Approved Mining Plan (Copy) is 
attached as Annexure IT, 

Ravefad. Page 3
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BUILDING STONE (ANASDA, GITTY, BOLLBER) MINISG. PROMECT OF DSTRIC 1 

RASTA 

EIAJEMP CHAPTER-1I- INTRODUCTION 

| production level, waste generation and 

its management and mining technology 

and should be in the name of Icssec. 

The mine plan should take into account 

the conditions of the mine lease, if any, 

in terms of distance to be left un- 

worked from the river lowing nearby. 

All corner coordinates of the mine lease 
areca, superimposed on 2 High 

Resolution Imagery/toposheet should 

be provided. Such an Imagery of the 
proposed area should clearly show the 

land use and other ecological featwres 

of the study area (core and buffer 

wie). 

All comers of the coordinates of ML area are | 
superimposed on toposheet of survey of India 
Toposhect No. 63077. 
Coordinates of the mine lease area as given 

below. 

Point Latitude Longitude 

A 25* 18" 55,.26°N | 80° 21° 39.03"E 
B 25° 18" S348" N | 80°21 42.24" E 

Cc 25° 18" 55.85" N | 80°21" 48.05" E 

D 25" 18" 58.84" N | 80°" 21° 46.32" E 
Imagery of the proposed area clearly shows the 
land use and other ecological features of the 
study area (core and buffer sone) for Land use 
and High resolution Imagery FCC maps are 
prepared with use a RS—615 technique. 

Information should be provided in 

survey of India toposhect 1:50,000 scale 
indicating geological map of the area, 

geomorphology of landform of the area, 

existing minerals and history of the 
arca, important water bodies, streams 
and rivers and soll characteristics. 

Key plan is enclosed as plate no. [ 

Geomorphology of landform of the area is given 

in Chapter no 2 of ELA/EMP report as per 

1:50,0000 scale, 

1d. Details about the land proposed for 
tining activities should be given with 

information as to whether mining 
conforms to the land use policy of the 

State; land diversion for mining should 

have approval from state land use 

board or the concerned authority. 

Yes mining will be done as per the guideline of 

central / state govt. Policy. 

It should be clearly stated whether the 

‘proponent company has a well laid 
down Environment policy approved by 

its Board of directors? If so, it may be 
speht out in the EJA report with 
description of the prescribed operating 

Yes, lessee has a well laid down Environment 

Policy. 
Follow-up environmental awareness among the 

emiployecs ond encourage them fo work in an 

environmentally Responsible Manner. 

Trined, educate and inform oor employees 

aboul environmental management waves that Lprocess/procedures to bring into focus 

re eo 
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BULL DING STOSE (RHANDA, GCITTY, BOULDER) MINING PROVECT OF DS TREC T 

BASDA 

EIASEMP CHAPTER-1- INTRODUCTION 

any infringementfdeviation/violation of 

the environmental of forest 

nonmsconditions? The hierarchical 

system or administrative order of the 

company to deal with the 
environmental issues and for ensuring 

compliance with the EC conditions may 

also be piven, The system of reporting 

of non compliances! violations of 

environmental norms to the board of 

Directors of the company and/or 

shareholders or stakeholders al large 

may also be indicated in the EIA 
report. 

may not affect their work and Health, 

Where required by legislation of where 

significant health, safety or environmental 

haxands exist, develop and maintain appropriaic 

emergency and emill response programmes. 

The Company shall be aware about 

environmental issued and insuring compliances 

and conditions which applicable for the project. 

rz, Issues relating to mine safety, including 

subsidence study in case of 

underground mining and slope study in 

case of open cast mining, blasting study 

ete. should be detailed. The proposed 

safeguard measures in each case should 

also be provided, 

Mining 1s being done by open cast mining so no 

subsidence study is required. All the safe guards 

measures shall be provided whose details are 

piven in Chapter No-4, 

Id. The study area will comprise of 10 km 

zone around the mine lense from the 

lease periphery and data contained in 

the ELA such as waste generation etc, 

should be for the life of mine / lease 

period. 

Study area comprises of 10 Kins radius around 

the mint lease boundary. Topographic Map 

showing 10 Kim radius around the ML area has 

been furnished in the ELA report. 

All the data contained in the ELAEMP Report 

are for lease period of mine 

Study area selected for monitoring, encompasses 

the area/location around 10 kms (aerial) radius. 

Jarar O.28kms towards East 
Jahangirabad 1.06 kins towands South 

Girwan 2.34 kms towards East 
Barokhar khurd 1.69 kins towards North 

East 
Barokhar buzurg. 4.67 kms towards North 

Map showing all the monitoring location is 
attached as Annexure IIT. 

Land use of the study area delineating 

forest area, agricultural land, prazing 

‘fand, wild life sanctuary and national 
park, migratory route of fauna, water 

bodics, human settlements and other 

geological features should be indicated. 

The Lease area falling under stony area and used | 
for Building Stone purpose. Toposheet Map, and 

ther relevant imagenes along with the 

document support has been Chapter me 2. 

ae 
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BUILDING STONE (RITASDA, GPPTY, BOULDER) MISTISG PROJECT OF PSTRICT 

BANDA 

ELEM P CHAPTER-I- INTRODUCTION 

15.) A Certificate from the Competent 

Authority ia the State Forest 

Department should be provided, 

confirming the Involvement of forest 

land, if any, in the project area. In the 

event of any contrary claim by the 

Project Proponent regarding the status 

of forests, the site may be inspected by 

the State Forest Department slong with 

the Regional OMice of the Ministry to 

ascertain the status of forests, bascl on 

which, the Certificate in this regard as 

mentioned above be issued. In all such 

cases, if would be desirable for 

representative of the State Forest 
Department to assist the Expert 

Appraisal Committces. 

The Mining Lease area does not involve any 

forest land, The land of the Mining lease area ix 

Govemment land (Stony area). 

16.) Status of forestry clearance for the 

broken op area and virgin forestland 

invelved in the Project including 

deposition of net present value (NPV) 
and compensatory afforestation (CA) 

shonld be Indicated. A copy of the 

forestry elearance should also be 

furnished, 

The land of the Mining lease area is Government 

land on the Stony area and this area is free from 

any reervation of Forest Department Uttar 

Pradesh Government, 

17! Implementation status of recognition of 

forest rights under the Scheduled 

Tribes and oiber Traditional Forest 

Dwellers (Recognition of Forest Rights) 

Act, 2006 should be indicated. 

There is no involvement of forest land in the 

project area Hence it is not applicable. 

18.) The vegetation in the RE/ PF areas in 

the study area, with necessary details, 

should be piven, 

‘Project. aren not falling under Reserve 
forest'Pintected Forest in the core one area. 

19.) A study shall be pot done to as certain 

the impaet of the Mining Project on 

wildlife of the study area and details 

furnished. Impact of the project on the 

~ | wildlife in the surrounding and any 

other protected area and accordingly 
ied mitigative measures required, 

The study arans have Wo any Wildlife sanctuary 

with in 10 Kms Radius. Therefore, Not 

Applicable, 

should be worked out with cost 
A—| implications and submitted. 

There i¢ no National Parks, Sanctuaries, 

ae ; A pach Page 6 
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BUILDING STONE (KHANSDA.GITTY, BOULDER) MINING PRINECT OF DSTRICT 

EAS DA 

EIA/EMP CHAPTER-1- INTRODUCTION 

biosphere reserves, wild life corridors, 

tigerelephant reserves (existing as well 

as proposed), If any, within 10 km of 

the mine lease should be clearly 

indicated supported by w location map 

duly authentiented by chief wild life 
warden necessary clearance, If any, as 

may be applicable to such projects duc 

io proximity of the ecologically sensitive 

orcds at mentioned above sheuld he 

obisined from the state wild life 

department/(Chief Wild Life Warden 

onder the Wild Life (Protection) Act, 

1972 aod copy furnished. 

| Biosphere Reserves, wildlife  Coridors, 
TinerElephant, Reserves within 10 kms within 

the propeced mine lease area, 

71.) A detailed blological study for the study 
areca [core zone and buffer zone (10 km 

radios of the periphery of the mince 

lease}| shall be carried out covering 

both terrestrial and aquatic flora and 
fauna. Details of fora and fauna, duly 

authenticated, separately for core and 

buffer sone should be furnished based 

on feld survey clearly indicating the 

schedule of the fauna present. 

A detailed biological study (of 10 Kms radius 
study area) was conducted by Ecology and 
Biodiversity Expert and the details are 

incorporated in the ELAVEMP Report, 

There is a KEN Raver flowing towards west 

direction from the project site which is approx, 5 

kme, A conal originate from Ken river flowing 

near to the project site, The East distance of 

Canal is 2.50 kms from the project site and used 

for Land Irrigation. 

The water quality of Canal Water and other 
villages of monitoring station given in surface 

water quality. 

The detailed biological study in the 10 kms 

periphery has been described in Chapter 4. 

ie n “a clearance 

22.) Proximity to Areas declared os 

‘Crithcally Pollated' or the Froject 

areas likely to come under the ‘Aravali 

Range’, (attracting court restrictions 

for mining operations), should also be 

indicated and where so required, 

certifications from the 

rescribed Authorities, such as the 

USPCE or State Mining Dept. Should be 

¥écured and furnished to the effect that 

Le, | the ropiscd mining activities could be 

considered. 

The project site is neither falling in proximity 
anca declared at Critically Polluted nor falling in 

Aravali Range. 

The valid and lawful LO! of this project site has 
been granted 10 the lense holder by the Mining 

Department of UP Goverment is enclosed as 

Annexure-[, 

a3. Liipaet of change of land use should be 

" ‘piven. 
There shall be No alternation in the land wae as 

the project is of Building Stone, Khandas & 

Page 7 ne 
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EUILDING STOSE (RHASDAJGITTY, BOULDER) MISNISG PRIME TOF DSTRICT 

BANDA 

EIVEMP CHAPTER-1- INTRODUCTION 

2M. Impact of Mining on the hydrology of 

the area Incloding water Mow in the 

river adjoining the mine lease. It should 

also take into account the inundation of 

mined out area duc to flow of water 

from the river. 

Gilti, “Boulder. Approved Mining plan along 

with the LO] as attached as Anpexore I and 1 

respectively, 

The water bendy ken river approx. 5 kms away 

from Uhe lease area and mining is open cast and 

there is no water Now from the mine area 

towards river. There is no any impact on river. 

25. R & RK plan/compensation details for 

the project affected people (PAP) 

should be furnished. While preparing 

the RK & FE plan, the Natlonal 

Rehabilitation & Resettlement Policy 

should be kept in view. In respect of 

SCs (STs and other weaker sections of 
the society in the study area, a need 
based sample survey, family-wise, 

should be underinken to assess thelr 

requirements, and action programms 

prepared and submitted accordingly, 

integrating the sector al programmes of 
linc departments of the State 

Covernment. 

There will be no significant Project Affected 

Person (PAP) by the proposed mining activities, 

Hence, there is no need of RAR Plan, If any 

tase found on the basis of assessment may be 

compensate the affected people. 

26. One season (Non Monsoon) primary 

baseline data on ambient air quality 

(PM2.5, PM10, SOX and NOX), water 
quality, noise level, soil and flora and 
fauna shall be collected and the AAQ 

data so collected presented data-wise in 

the ELA and EMP report. Site specific 

meteorological data should also he 

collected. The location of the 

monitoring stations should be justified, 
There should be at least one monitoring 

station within 500 m of the mine lease 

in «othe predominant downwind 

direction, 

One season (Non Monsoon) primary baseline 

data on ambient air quality (PM3s, PM, 50, 

and NOx), water quality, noise level, soil and 

flora and fauna monitoring was cared in the 

monitoring sites of 10 kms periphery whereas 

monitoring site near least area was also 

considered as site wilhin 300 m radius. The 

monitoring was done from Ist Oct, 2019 to 31st 

December, 2019 by Ultra Testing Research 

Laboratory (MoEF & CC approved Laboratory). 

The details have been given in the report where 

required and the test reports are alteched as 

Annexure V, 

sn 

ik 

if 

ee 

i Air quality modeling should be carried 

out for prediction of impact of project 

on the air quality of the area. It should 
also take into account the impact of 

movement of vehicle for transportation 

ofinineral. The details of the dispersion 

Air quality has been incorporated in Section 3 of 

ELAJEMP report. 

Wind Rose Diagram shown in Seetion 3, 

at 

a Page &
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BANDA 

ELVEMP CHAPTER-I- INTRODUCTION 

model used and input parameters used 
for modeling should be provided. The 

air quality contours may be shown on a 

location map clearly indicating the 
location of ihe site, location of sensitive 

receptors, if any, and the habitation. 

The wind rove showing predominant 

wind direction may also be indicated on 

the map, 

The water requirement for the project, 

jis avallability and source to be 

furnished. Fresh water requirement for 
the project should be indicated. 

The Total Water requirement in this project site 

is approx. B38 KLD which consumed for 

Various purpose as follows- 

Dust Suppression = 7.20 KID, 
Plamtation= 0.80 KLD, 
Domestic Purpose= 0.38 RD 

The water requirement for the propect ts given in 

Chapter 2. 
2%.| Necessary clearance from — the | Not Applicable 

Competent Authority for drawl of | Water will be taken from near villages through 

requisite quantity of water for the | tankers. 
ect should be provided. 

30.) Details of water conservation measures | The project do not consume any process water 

proposed to be adopted in the projected | except for drinking, dust suppression and 
should be given. plantation, 

41.) Details oof rainwater harvesting | Not Applicable 

proposed, if any, in the project should 

be provided. 

42.) Impact of the project on the water) * Surface Water 

quality both surface and groundwater | There is no significant adverse impact on surface 
should be assessed and necessary | water due to project activity. There is no water 
safeguard measures, if any required | requirement in project activity. 

should be provided. « Ground Water 
The ground water quality will not be affected 

duc to mining activity, 

Impact of the project on the water quality and its 
= mitigation measures has been incorporated in the 

= ELAJEMP report. 
433.| Based on the actual monitored data, it | The maximum working depth of mining will be 

miay clearly be shown whether working 

will intersect groundwater. Necessary 

dat and documentation in this regard 

may be provided. In case the working 
jwill intersect groundwater table, a 
detailed hydre geological study should 
be undertaken and report furnished. 

bench wise width 6 m, height 6m in Stone. So 

mining depth will not intersect the ground water 

lable. Hence permission is not required from 

CGWA. 

Waiter requirement will be met by tanker supply 

therefore permission from Central Ground Water 

Authority for pumping of Ground waiter is nol 

Ki Page 9 
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BANDA 

RIA/ENP CHAPTER-I- INTRODUCTION 

Necessary permission from Central 

Ground Water Authority for working 

below pround water and for pumping 

of groundwater should alse be obtained 

and copy furnished, 

noquired. The approved mining plan i attached | 

as Anocsure ID, 

Ad, Details of any stream, seasonal or 
otherwise, passing (through the lease 

area and modification diversion 

proposed, if any, and the impact of the 

same on the hydrology 

The canal water flowing 2.50 kins in the East | 
direction which is away from the project site and 

there if no diversion modification required to 

canal stream. 

3. A time bound Progressive Greenbelt 

Development Plan shall be prepared in 

i tabular form (indicating the linear 

and quantitative coverige, plant species 

and time frame) and submitted, 

keeping in mind, the same will have to 

be executed up front on commencement 

of the project. 

There is mo field available for plantation in the 

lease aren due to stony surface in liu of land! the 

plantation shall be made by consullation with 

forest department or Gram Panchayat. The 
number of trees shall be planted on the basis of 

the survival in the area. 

36, Impact on local transport 

infrastructure due to project should be 

Indicated. Projected Increase in truck 

traffic as a result of the project in the 

prevent road network (including those 

outside the project area) should be 

worked out, indicating whether it ts 
capable of handling the Increased Joad. 

Arrangement for improving the 

infrastructure, if contemplated 

(incloding action to be taken by other 
npencies such ns state government) 

should covered. 

Impact on focal transport infrastructure due to 
the project has been assessed. There will not so 

much impact on local transport. 

3. Details of the infrastructure facilities to 

be provided for the mine workers 

should be included in the ELA report. - 
Temporary shelter along with temporary toilet 

commected to the soak pil at certain distance and 

drinking water from the mining lease arca will 

be provided to the mine workers, 

conceptual post mining land use and 

tien and Rehabilitation of 

Conceptual post mining land use is incorporated 

in Chapter 8 of the ELVVEMP Repert. c 

ae t aren (with plans and with 
ait number of sections) should be The soil is also generated from joints crmeks cut 

giveis jit the ETA report io mining will be stacked in a tempormry wack 

e A yard will be weed for Land Filling purpose. 

i a 
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EAST, 

ELAVEMP CHAPTER-1- INTRODUCTION 

= 

39, | Occupational health impact of project 
should be anticipated and preventive 
measures initiated details in this regard 
shoold be provided, Details of pre- 
placement medical examination and 
periodical medical cxamination 
scheduled should be incorporated in the 
EMP. Special attention should be in 
view of stone crusher nearby. 

All Relevant Personal Protective MecISUres 

provided to ihe all workers, Pre-medicnl 

cxominition ind periodical medical examinotion 

schedules have been furnished in the 

monmgement plan of ELIAVEMP Report. 

40.| Measures of social-economic 
significance and influence to the local 

community proposed to be provided by 
project proponent should be indicated. 
As far as possible, quantitative 
dimensions may be given with time 
frame for implementation 

Secio coononne measures for the local people 

have been proposed under the component of the 

Componte Environmental Responsibility along 

with the banlgeiary allocation have been 

incorporated inthe ELASEMP Report. 

Proposed project will provide the employment 

opportunity to the local community hence 

project will have positive impact on the 

surrounding local community. 

An amount of Rs. 166400 will be allocated for 
CER activities and policy. Detailed break up is 

incorporated in the ELA/EMP Report. 

41.) Public hearing points raised sand 

commitment of the project proponent 

on the same along with the time bound 

action plan to implement the same 

should be provided, 

The Public hearing points are raised and 

commitments are point wise attached in the 

Annexure L, 

42.) Details of litigation pending against the 

project, if any, with direetion / order 
passed by any court of law against the 

project should be given. 

There if no court case or litigation pending 

agains this project in any court of law. 

43.) The cost of project (capital cost and 

recurring cost) as well us the cost 
towards implementation of EMF should 

Clearly be spelt out. 

The cost of projects (capital cost and recurring 

cost) as well as the cost towards implemeniation 
of EMP) has been described in Chapter 8. 

44. “Details of Transportation of mined out 

i at per the Imdian Road 

ongress for both the ways (loaded as 
well | unloaded trucks) load and its 
in on Environment, 

The mine material shall be transported aa per 
central/siate government. Rules regulation for 
tranzportation of Building Stones. 

45, oz kacheha boul road to be made 
“,\)imtorable. Submit Plan 

| ee 

A motorable Iiaul road will be constructed to 

commect ihe ming site to the nearest 

road/Highway and the plan for the same_is 

ee Page 11 
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———— 

[ee in Chapter 4, 
a ue a 

46, | Besides the above, the below mentioned general points are ako 

i) All documents to be properly referenced with index and | Complicd 
CONLIMMS Payee MUTT ng. 

if) Where data are presented in the Report especially in Tables, the | Indicated 

penod in which the dita were collected and the sourors should be 

indicated. 
ii) Project Proponent shall enclose all the analysis‘testing reports of | Enclosed 

wiler, air, soil, moise ete. asing the MoEFACCINABL accredited 

laboratories, All original analysis/testing reports should be 
available during appraisal of the project. 

iv) Where the documents provided are in language other than | Provided 
English, an English transtation should be provided. 

v) The Questionnaire for environmental appraisal of mining projects | Enclosed 

as devised earlier by the Ministry shall be filled and submitted. 
vi) While preparing the ELA report, the instroctions for the | Followed 

proponents and instrections for the Consultants issued by MOEF 

& CC vide O.M. No. J-11013/41/2006-LA.11(1) dated 4th August, 
2009, which are available on the website of this Ministry, should 
be followed, 

vii) Changes, if any made in the basic seope and project parameters | No 
(as submitied in Form-! and the PFR for securing TOR) should | Modifications 
be brought to the attention of MoEFROC with reasons for such 
changes and the permission should be sought, as the TOR may | done 
also have to be altered. Post Public Hearing changes in structure 
and content of the Final EVAJEMP {other than mixlifications 
aring out of the P.H. process) will entail conducting the PH 
again with the revised documentation. 

vii) The EDA report also include (i) surface plan of the area | Included 
indicaling contours of main topographic features, drainage and 
mining area, (ii) geological maps and sections and (ji) sections 
of the mine pil and external dumps, if any, clearly showing the 
land features of the adjoining area. 

hh 

fecha 
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CHAPTER- 2 

PROJECT DESCRIPTION 

2.0 GENERAL 

The Environmental Impact Assessment report has been prepared in terms of ELA notification of the 

MOoEF dated 14" Sept 2006, as amended on 1" Dec 2009 & 4* April 2011 and the ELA Guidance 

Manual for Mining of Mincrals (Feb, 2010) of MoEF, Govt. of India, for secking environmental 

clearance for mining in the existing area of Village: Jarar, Tehsil Naraini & District- Banda, Liar 

Pradesh of Building Stone, Khandas & Giiti, Boulder Mining Project mining Iease measuring 2.0 

hectares with the total cluster area 15.97 Ha. falling under category “B1". 

2.1 DESCRIPTION OF THE PROJECT 

The proposed project is Building Stone, Khandas & Gitti, Boulder Mining Project and the estimated 

project cost is Rs 4160000. The proponent has applied for mining lease for Building Stone, Khandas & 

Gitti, Boulder Mining over an area of 2.0 Hectare at Village: Jarar, Tehsil Naraini & District- Banda, 

Uttar Pradesh, 

2.2 NEED FOR THE PROJECT 

Building Stone, Khandas & Gitti, Boulder Mining Project is used for construction muterial and in other 

various infrastructural projects, There is large demand of Gitti- Boulder for road, railway track, 

building construction cic. Abundant Gitti- Boulder resource is available under permissible limits, Such 

mining projects boost up the local as well as the economy of state because of rapid and cost 

effective infrastructural development. 

Letter of Intent; The Letter Of Intent (LON has been issued by the District Magistrate, Banda, U.P. 

vide letter no. 823/khanij-30, Banda,dated 08-06-2019 in favour of Shri Mumtaj Ali 8/0-Late Shri 

Farzand Alt for mining of Building Stonc, Khandas & Giti, Boulder (Copy of LOI has been enclosed 

a Annexure-[). 

Lease Period: 20 Years 

Mine Plan and Progressive Mine Closure Plan: 

Mining Plan and Progressive Mine Closure Plan of proposed mining lease area has been approved by 

Director General of Mines and Geology Department, Lucknow U.P. Vide Letter No. 764/MINING 

PLAN/2016 on dated 13/08/2019 enclosed as Annexure-I1. 
: x = = — pai 

CEN 
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23 LOCATION DETAILS 

The mining area ts located in Gata No, 2450 Khand No.-05 in Village Jarar, Tehsil Naraini & Distnct- 

Banda, Uttar Pradesh. The mining Iease / proposed project arca falls in Survey of India Toposheet No. 

63C/7. The mine lease area is located between as follows: 

Project Site co-ordinates Points, No, Latituce Longitude 
A 25° 18" 55.26"N $0" 21° 39.03"E 
B 25° 1853.48" N | 80°21" 42.24" E 
Cc 25° 18" 55.85" N | 50° 21" 48.05" E 
D 25°18" SE.R4"N | 80°21" 46.32" E 

Minerals of mine Building Stone, Khandas & Gitti, Boulder Mining 

Project Mining Project 
Nearest Railway Station Banda about 16.0 Km North direction 
Nearest Airport Chaken, Kanpur about 121.0 km in North direction. 

Nearest Highway/State Highway NH 76 about 13.0 km towards East direction from the 

project site, 
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Figure 2.2 Toposheet Map of Project Site 

2.4 LEASE HOLD AREA 

The entire lease hold area of 1.21 ha lies in the rock of Building Stone, Khandas & Gitti, Boulder 

Mining Project. The breakup of the land use for ancillary feature around the mining area is given below: 

‘Sr. Land use Agriculture | Forest Land | Wasteland | Grazing Land 
No. land (ba) (ha) (ha) 

(ha) 
l ining pi = : 0.124 - 

2_| Approach Road . - 0.001 - 
3 | Dumps E “ z = 

4 | Office, Resht Shelter ete, . : * : 

5__| Balance undisturbed land * “ L&7S : 
Total = = 2.0 = 

15 TOPOGRAPHY 

7 oe district largely consists of irregular uplands with outcrops of rocks intermingling mostly with 

a a2 7 ‘fo frequently under water during rainy season. The Baghein River traverses the district from 

south- to north-east. The tract lying to the right of the river is intersected by numerous smaller river 

L and rivphéts, but to its left is a flat expanse, most part of which is made up of Mar and Kabar soils, 

d and converted into ravines along the banks of the rivers Ken and the Yamuna 

roy | haa 
Page -16 
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2.6 GEOLOGY OF THE AREA: 

The general shope of lease area is from Sowth-West to North-East direction. No seasonal & perennial 

drainage exists within the lease area. Due to past mining the lease is degraded by mining pit & depth of 

Pil varies 3m te Sm. The highest and lowest point in the leasehold is 149.80 mRL towards South-West 

direction und 145,)0mRL towards North-East direction. Banda district lics between latitude 25° OO"O0" 

and 25°S9"00" north and longitude 80°06'00" and 81°00'00" east. Toial poopraphical area of the district 

is 4460 sq. ken. District headquarter is at Banda having 04 tehsils and & blocks. As per the 200] census 

the district has population of 1501610 of which 807320 mates and 694290 females, Scheduled caste 

population is 31 1660. Literey mite of the district is 54.2%. 

Geologically the area comprises Precambrian Bundelkhand granites unconfirmably overlain by 

Vindhyan are quaternary alluvium, The main and major drainage of the district are Yamuna, Ken and 

Baghain which are part of Yanwna river system. 

Physiographically the area can be divided into three physiographic units- 

(1) Alluvial Plain . 
(2) Marginal Alluvial 

(3) High Land (Hard rock) area. 

Agriculture is the main source of economy of the district. Both surface and ground water are used for 

irrigation. The net irrigated area is 153804 Ha and the net area sown is 336000 Ha, which shows that 

45.77% area is tigated by ground water and the surface water while the reat depends on rainfall. 

Length of canal network in the district is 1193 Kim. and the number of government tubewells is 460. 

Banda district is drained by Yamuna, Ken and Baghain rivers. River Yamuna bifureates the district 

Banda from Fatehpur in north and flows from west to east in the entire district, River Ken meets 
Yamuna at Chilla. River Baghain also bifureates Banda from Chitrakent in southeast. 

2.7 GEOMORPHOLOGY & SOIL 

a) Geomorphology: 

The district is characterised by alluvial, hard rock as well as marginal alluvium, The district can 

be broadly classified into three physiographic units, (i) The alluvial Plain, (i) Marginal Alluvial, 

(iii) High Land Area, 

f bie sve inent in the central part. Four major type of soil-a) Raker, b) Mar, c) Kabar and d) Padua are 

in the district. 

2.8 HYDROGEOLOGY: 
. Ont the is Of hydrogeological information ground waler occurs in unconfined conditions in shallow SU)” depthé and confined conditions in deeper depth in alluvium. The thickness of alluvium varies from 
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43.00) to 200L0K) mbel in the district. Granites (Bundelkhand) has also pood potential and yield at 

economical clischauree. Ground water oceurs in fractures and points in the hand rock, The potential 

fractures are encountered from: around 25.00 to 96.00 meters in some places, 

Depth To Water Level: 

As per the depth to water bevel data of 27 permanen ground water monitoring stations im the year 2009, 

pre monsoon water level ranges from 2.75 mbgl (Khurand) to 26.95 mbgl (Bhitar Kerdera). In the post 

monsoon period, depth to water level varics from 0.95 mbgl (Girwan) to 22.50 mbgl (Pailani}). Water 

level Nuctuation varies from 0.0 in Rolyhdyajue to 8.02 m at Noraini. [it is observed that the hilly and 

rocky area the fluctuation is higher than the plain. Fluctuation is more where best order streams arc 

found 

Long Term Water Level Trend: 

Long term water level trend records in the area from 27 National hydrographic stations (2000-200) in 

ten years show that (except Matwudh) all other wells are showing declining trend, The falling trend 

ranges from 0.0979 miyr (Girwan) to |.5087 mvyr at Puprenda, 

Rainfall & Climate: 

The. average annual rainfall is 902,00 mm. The chmate is typical subtropical penetrated by long and 

intense summers. About 80% of the anual rainfall is received from south-west monsoon. May is the 

hottest month with mercury shooting upto 47.0°C, With the advance of monsoon by mid-June, 

temperature starts decreasing. January is usually the coldest month with temperature going upto §.8°C, 

The relative humidity is highest in August about 85% and lowest in April. 

2.9 MINING: 

The procedure of Building Stone (Khanda, Gitty, Boulder) Mining Project process arc: 

Proposed Mining Method: The proposed mining method will include the following steps: 

It shall be opencast & mechanized mine. To meet required production wagon drilling with deep hole 

blasting shall be carried out. The blasted material will be handelled with excavator & loaded Inte 

dumpers, The height & width of bench shall be kept 6m with face slopes 70°. Secondary blasting with 

jackhammer dnilling shall be carried owt if required. 

Indicate quantum of development & tonnage & grade of production expected pit wide as in table below: 

¥ Sitiweden ROM Gitty, | Saleable Gitty, Sub grade Mineral Ore to 
ear (eum) Khana, Khandn, ciinesal reject overburden 

— Boulder (cum) | Boulder (cum) ratio 
“OTA te Lat Nil 20000 20000 Nil Nil Nil 
bel fe Nil 20000 200KK0 Nil Nil Nil 

- Nil 20000 20000 hil Nil Ni 
‘ 4th), Nil 20x00 20ir) Nil Nil Nil 

\ Sth |) Nil 20000 20000 Nil Nil Nil 
p- Total | LOCO 0 

Drilling: 

: ay. —— Y oa 
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The drilling will be done with the help of compressor and jackhammer. In this mine the diameter of hole 

will be 32-34 mm and depth of hole will be kept from 0.8m to 3.3m in a single hole. 

Blasting: 

The hole will be blasted by using ANFO, 

{Ammonium Nitrate Fuel Oil Explosive (ANFO) means an explosive mixture of ammonium nitrate 

and fire oi) which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed 

caplosive (SME}) 

Loading and Transportation: 

Loading of stone block will be done with help of the winch and crane at both face and on truck. Small 

stone block (patis) is loaded im truck with the help of Excavator, The trucks will be used for 

transportation of sone block and Khandazs from mine site to destination. 

(Note:-Rlanting shell be carried ou! afier the permission of District Magistrate, Banda (UP) and 

Directorate General af Mines Safety, Gwalior (U.P)} 

Blasting shall be done under the supervision of blaster and necessary preventive measures shall be 

faker as per the guidelines of Directorate General of Mines Safety, Gwalior (U.P) 

No. of Trucks Required (maximum): 

Total capacity of mine ‘ 20000 m! per year 

Total no, of working days ; S30) days 

Building Stone, Khandas & Gitti, Boulder extracted in a day : 66.67 cur 

Building Stone, Khandas & Gitti, Boulder extracted in one truck é 12-13 cum (approx.) 

No, of truck required per day Approximately 5-6 

Truck/tippers 

Restriction of mining: 

The target testing and advanced stages of exploration require larger ficld camps and the use of heavy 

equipment at the worksite. Only trained workers or authorized visitors shall be permitied onto worksites 

where heavy equipment is operating. 

Only properly licensed and trained personnel shall operate heavy equipment. Workers shall be 
consiantly vigilant and never approach heavy equipment unless they are certain the operator knows 

where they are, what they intend to do and where they intend to po. 

Crewe shall be fully trained for the job. They shall be provided with approprinte personal protective 

ipment (c.g., hard hats, steel-toed boots, hearing protection, gloves, gogples and dust masks) Drill 

ERAL FEATURES; 
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hits a Building Stone, Khandas & Gini, Boulder mining project over an arca of 2.0 ha af Village: 

Nahar, District Banda, Uttar Pradesh. It has been proposed to collect 20000 m! per year of Building 

Stone, Khandas & Gitti, Boulder annually as per L.O4 

Vehicular Traffic Density: 

The roads connect from the mine site to NWH-76 which is 13.0 km further East. So, a poss way of every 

100 m distance will be provided to facilitate ensy and smooth movement of heavy duty trucks. 

The State Highway has traffic density less than 3-4 thicks per day. On these Highway trucks‘irolleys ply 

regularly and these will casily accommodate additional trucks'tippers per day. 

Township: 

Since this mining is intermittent and laborer employed would be mostly from adjoining arcas, no 

pomanent establishment of a colony is proposed. 

Power, Water Supply and Other Infrastructure Requirement Power: 

All the activities will be carried out manually ic. extraction of the Building Stone, Khandas & Git, 

Boulder and toading by the working people, only dusing the day time, Hence there is no power 

requirement for the project. However solar power panels will be provided for lighting in the shelter at 

the mining bench for the guards in night time. 

Water Supply: 

In the Building Stone, Khandas & Gitti, Boulder projects there is as such no need of water to carry out 

operations. Water will be required for drinking purpose and dust suppression. The number of working 

people is 2% so the water required for drinking purpose for the workers will be around 0.38 KLD, for 

Plantation will be 0.80 KLD & for the dust suppression will be 7.20 KLD, making the total water 

requirement will be around &38 KLD. This water will be supplicd from the nearby area. 

an“ 
Daily water demand 

8.38 ELD 

os o™~ 
Dust Suppression For Plantation 

7.20 KLD 0.20 KLD 

ad ad 
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Infrastructure Site Services: 

The workers are mostly locals living in the close proximity of anca and will work in shifts during day 

time only thus there is no requirement of major infrastructural facilitics at the sate. The following 

infrastructure facilities will be made available for the workers, 

The site services like temporary shelter, first aid box, drinking water and portable toilets facilities will 

be provided to workers at the mine site. 

a) Manager's Office: The activitics shall be supervised by one compecten! person as overall 

manager. In addition one mining male cum Master is proposed to supervise the drilling and 

blasting operation. Main administrative office is proposed to be set up in nearby locality on 

rental accommodation, However, at site one office of Manager is proposed of about § x 3 mrs 

Size which shall also provide accommodation for key supervisory staff as well, 

b) Canteen -cum-rest shelter: In order to provide the rest shelter for the personnel working in the 

mine and also to provide tea/refreshment etc. as per the Mines Act, 1952. The arrangement shall 

be made to install a rest shelter-cum-canteen as shown in plate no.4 and shall be utilived by the 

workers, The rest shelter will be for having rest during the lunch hours by the operators! labor. 

The size of rest shelter shall be about 15 x 3 meter to accommodate the working labors. 

e) First Aid Room: To provide the first aid for any sort of injuries encountered during the mining 

operation, one small first aid room will be provided at mine site, First aid kit and sufficient 

stock of materialimedicines meeded for first aid will be provided as per reqpuirement, As the 

Mining EngineerManager and Mining Mates are qualified first aides. they can prowide first aid 

to the labor on the spot. 

d) Créche: At present provision of eréche is not provided, however in future if women workers 

ire employed, anangement fora small créche shall be mache as per the requirement, 

¢) Water Supply: The water supply for drinking purpose proposed will be made available by 

hired tanker, The water will be taken from the village Public water supply which is jast 0.5 Kim. 

away from the mine site and is controlled by the public health department of the state 

Government. The water form cupply tube well is used for the entire village Banda, Therefore 

: Since the mining operation will involve heavy earth moving machinery, a small 

om will be provided for day to day operations, No provisions for a separate workshop are 

a Requirement: 

tune arrangement shall continue for the mines ax well. 

ee: ee made as the heavy repairs will be carried oul elsewhere. 
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The manpower requirement for the proposed project will be around 24. Apart from these the focal 

manpower may also be required for excavation, transportation and loading/unloading of Building Stone, 

Khandas & Ginn, Boulder in dumpers‘tracks/irolleys. 

S.No. Category Numbers 
i Mining Enginecr{Full time) 01 
2. Geologist( Full time) Oo 
i. Mines mate / Blaster ol 

4. Drivers 03 

5. Supervisor O2 
6 Time Keeper ua 
7 Office AssistanyDispatch ol 

Supervisor 
& Compressor operator ol 
) Wi Drill bor ol 
10 Piece mated workers 16 

TOTAL 28 

et ee tg 

sa 
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CHAPTER-3 

DESCRIPTION OF ENVIRONMENT 

3.0 INTRODUCTION 

This section contains the description of baseline studies of the area within 10 Km radius surrounding the 

Nahar, “Building Stone, Khandas & Gitti, Boulder Mine", Tebeil- Naraini, District- Banda, Uttar 

Pradesh. The study was undertaken for prevailing environment in respect of land, air, water (both 

ground and surface), soil, noise, biobogical (both flora and fauna), The data collected has been used to 

understand the existing environment scenarto around the proposed mining project against which the 

potential impacts of the proposed propect can be assessed. 

3.1 STUDY AREA AND PERIOD 

Studies of various environmental parameters have been done within 10 km radius area of the proposed 

project site. The impact identification always commences with the collection of baseline data such as 

Ambient Air Quality, Meteorology, Ground and Surface Water Quality, Noise levels, Soil Quality, Land 

ust pattern, Biological Environment and Socio-economic aspects, within the study zone of 10) km. 

radius, 

3.2 LAND ENVIRONMENT 

LAND USE PATTERN 

The land ose paitern will mainly deal with the land use and land cover study within project site and 

suitrounding buffer area, Land use refers to Man's activity and various uses which are carried owl on 

land. Land cover refers to natural physical characteristics of carth surface like natural vegeiation, water 

bodies, rock/soil, artificial cover and others result to land transformation. 

Land use and land cover are imerchangeable process duc to man's activities interference. 

10 km radivs study buffer area has taken for preparation and analysis of land use pattern, 

Adopted Methodology 

tellite Image- Reswurcesat-1 

~ LISS Il 

Combination- 2.3.4 

Ancillary $01 Topasheets and ether reference map 

Salient features of the adepled methodology for land use taps preparation of study area are given 

below: Kot a 
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| 
¥ 

Satelite Data Acquisition 

+t 

Ancillary Data ax SOI 

Topo map and Google data 

a 

Satellite data enhancement and Geo referencing of 

classification of study arca ancillary data 

Fr 

Land use and land cover map preparation with 

(GIS layers generation using DIP and Visual 

Interpretation 

q 

Ground Truth Survey 

Rectifications of land use/land cover maps 

and penerate study area statics 

il 

Final Map Composition at 
1:50,000 scale 

Mine Lease Area: = 1.21 Hee. 

ANALYSIS OF LAND USE PATTERN 

Table 3.1 Land Use/Land Cover Ares Statics of Buffer Zone 

5.No. LUVLC Class Area in Sq. hectare % Area 
I Agriculture 2321045 TAS 
2 Waste Land/Open Land 6015.62 19.14 

4 Build-up area 1587.54 50.5 
4 River 491,21 1.56 
5 Forest 123.75 0.40 

Total 31d25.57 100.00 

Source: Satellite Image Based 

pte 
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Pic Chart of LULC 10 km Radius Boffer Study Area 

Areain Sq. hectare 

3.3 AIR ENVIRONMENT 

Selection of Air Quality Monitoring Stations 

Ambient air quality monitoring stations were selected primarily on the basis of surface influence, 

demographic influence and meteorological influence. From the meteorologica] data already available at 

ihe near-most site the frequency and duration of wind is preliminary determined, from which the likely 

wind rose diagram is first drawn. Qui of four, two monitoring stations were selected in the dircetion of 

the most predominant wind direction (Up wind); one in the downwind side, one closer to the project 

sie. 

24 hourly monitoring wae carried owt for $03, NO), PMy. & PMjs twice a week at cach station for a 

study period of 3 months 

33,1 Wind Speed 

Wind speed and wind direction data recorded during the study period is useful in identifying the 

influence of meteorology on the air quality of the area. Based on the collected meteorological data, 

relative percentage frequencies of different wind directions are calculated and plotted as wind roses of 

Sixteen directions viz., WN, NNIE, NE, ENE, E, ESE, SE, SSE, 5, 58W, SW, WSW, W, WNW, NW and 

NNW for cight hourly and twenty four hour duration respectively. The observed wind pattern during the 
¥ bass, 2 is described below and is plotted for the study period. The predominant over all wind 

ut a of the study period is from West to East direction. 

Lt 
' Z, i phe 

— 
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Windrose Dlagram 
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Figure 3.1 Wind rose Diagram 

Methods for monitoring 

The Central Pollution Control Board (CPCB) has published comprehensive document on emission 

testing regulations (“Emission Regulations Part-3, 1985"), Those procedures relevant to the particulate 

monitoring are summarized in Table 3.213}: 

Table 3.2(7): Methods adopted for PM, 5, PMjo, SO; and NOx (as NO) 

Parameters Technique Technical Protocol acne 
Detectable Limit 

Gravimetric method US EPA Method 5 (upim') 

Gravimetric method 1S 5182 (Part-XX1I1) 5 (py/nr) 

West and Gaeke IS-5182 (Part-I) 4 (ppm) 

Jacob & Hochheiser 18-5182 (Part-VI) 7 (up) 

fend 
The'CPCB method and TS 3182 (Part-XX1M) adopt a very similar approach to particulate sampling. 

pA 

— Théte ate some differences in the expressions used, but they are generally of no practical significance. ft 

____sifecommended that CPCB method is adapted. 

i. Equipment calibration: 
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Por accurate testing of emission sources, the components of the sampling train ts calibrated by outsource 

and supplicr (Master Calibrator) standards and solutions are used, calibrated under certified reference 

material. 

The ambient air quality primary data were collected to find the existing emissions / conditions, The data 

is given in Table No. 3.2 (ii) and the ambient air quality Secondary data is used. The data ts given in 

Table Wo, 3.2 (ili) 

Table 3.2 (i+ Ambient air quality Primary data monitoring stations 

Stathon None of the Distance from the project site “#oneStudy Area 
Code slation Project Area_| 

AQT Jarar 0.28kms towards East Project Arca 

AQ? Jahangirabad 1.06 kms towards South Study Area 

AQI Girwan 2.34 kms towards East Study Area 

AQ Barokhar khurd 1.69 kms towards North-East Study Area 

AQS Barokhar buzurg 4,67 kes towards North Study Area 

Table 3.2(ii) Ambient Air Quality States 

Average of 
Sr. No. of Maximum | Minimum CPCE 

Pollutant | Location total ne. of 
No, observation ol dan Standards 

AGH 11.98 9.36 10.80 

50, AQ2 14.65 be 11.44 

 ) quptmy |__A3 24 11.35 9,12 10.13 80.0 
AQ4 11.46 B12 10.34 
AOS 11.53 £36 9.62 

AQI 27.14 21.45 24,04 

NO, AQ 26.78 21.55 23,82 

er A a4 27.54 22.46 25.21 80.0 pein’) 93 
AQS 26,78 20.49 24g 
AOS 26,34 20.78 24.09 

AQI 63.24 61.48 64 8a 

AQ? 79.65 63.79 70.24 

AQ3 24 74.61 6145 67.26 100.0 
AGS TZ 65.45 70,89 

AQS 67.13 62.35 4.28 

AGI 36.51 FLA? 33.82 

Ag2 na 41.28 34.76 38.10 60 
AQ3 38.39 31.15 34.71 

Age 29.3) 33.74 a7 2h 
AQS 38.39 32.69 35.21 

AQI 0.67 0.53 0.60 
AQ? 24 0.69 053 0.64 
AQz 0.69 0.53 O62 4 

probe — Page -27 
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AQH 0.79 0.60 7 
AQS 0.50 0.68 0.63 | 

) 

oe gale < cit Reel 

| PRD. 

@ Maximurn e824) 79.65 74.61 75.5267.13 38.5141.28 38.39, 39.51 38. 39 

@ Minimum F, 61.48 63. snare 62.3 Ss a1.a7 34, 7631. rt 33.74 /32.69) 

» Figure 3,2 Graphical representations of Particulate Pollutants (PM and PM 5) 

70 k 

i$ | 

10 | 
ae 

a 
| 

o }— | _ 
We ci leila 

68 ven ssneHs 14 isis ea 
fe 912. 9.12 8.12 | £36 21.45 21.55,22.46 2049.20.78 

Figure 3.3 Graphical representation of gascous SO, and NO, pollutant 

pct 

Taste 
faint | a 
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pe
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oe 
oe — 
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el | oe 

i He Minimuen | | os3 | oss 

Figure 3.4 Graphical representation of gaseous CO pollutant 

Observations: 

Ambient Air Quality Monitoring reveals that the maximum & minimum concentrations of PMI for all 

the AQS monitoring stations were found to be ranging between 79.65 pg/m’ and 61.45 pe/m’ and the 

maximum & minimum concentrations of PM 2.5 for all the AQS monitoring stations were found to be 

ranging beaween 41,28 pein’ and 31.47 gin’. 

As far as the gascous pollutants $02 and NO2 are concerned, the prescribed CPCB limit of 80 g/m! 

for residential and rural area has never surpassed at any station. The maximum concentration of SO2 

was found at AQ2 with a value 14.65 pofm’ and minimum at AQ4 with a value 8.12 ppm’. The 

inaximum concentrations of NO2 were found at AQ3 with a value 27.54 pg/m’ and minimum at AQS 

with a value 20.78 ppim* 

Free SiOz: 

“Table 3.2 (iv) Silica Contents in dust of air samples collected 

SiO, (ug/m") AQI AQ2 AQ3 AQ AQS 

—— Minimum 3.69 4.02 1.95 2.02 3.78 
“a, ¥ —- 

sheila Maximum 4.08 4.78 4.48 4.25 4.17 

water samples were collected from the study area. The location of sampling points is shown in 

Table 3.4.1 (i) and the physico-chemical analysis of the water samples is given in the Table 3.4.1 (ii). 

hae Page -29
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Table 3.4.) (i) Ground water sampling locations 

a. km Station Ma, i thon Dtetce (kum) 

CW Jarant Haney) Chk trans East 

GW Jahangirabad! Hand pump) DCW) kris towards South 

OWS Girvan! Handpumyp) 2.4 kaw Wewards East 

Gi Barokhar barung(Handpamp) 4.67 fee towards North 

Table 3.3.1 (ii) Physico-chemical properties of ground water Study Arca 

Sampling October 2019 (GWI1) 

Perrelssite Lint ti 

Results | Units — the Abaesce off 
Albarnate Source 

es ; Pert = 
ao harem 4 E] 

S
S
 

| 
A
 

oe
 
c
e
e
 

at
 

ed 
ie

) 

— 
ce : 

fom» 
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Sampling December 2019 (G WI) _ 4 
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Sampling October 2019 (GW2) 
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Sampling November 2019 (GW2) =— ee 
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Sampling December 2019 (GW2) 
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Sampling November 2019 (GW3) 
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Observation: 

Analysis of results of ground water reveals the following: - 

* pH vanes from 7.35 to 7.85 of Shady area. 

© = Total hardness varies from 212 mg/l to 356 m/l of Study area 

* Total dissolved solids(TDS) vary from 664 mg/l to 916 mg/l of Sindy area 

® Chloride from 40.55 mg/l to 152.08 me/l of Study area 

® Wworide from 0.61 mg/l to 1.39 mg/l of Suody area 

The ground water from all sources remains suitable for drinking purposes as all the constituents are 

Within the timits prescribed by drinking water standards promulgated by Indian Standards IS: 10800, 

3.4.2 SURFACE WATER 

Three surface water samples were collected from the study area. The location of surface water samples 

is given in Table 3.4.2 (iii), The physico-chemical analysis of the these samples are given in the Table 

34.2 (iv) 

Table 3.4.2 (iii) Surface water sampling locations: 
Station No. Location Direetion and Distance (km) 

SW Jarar{Pond) 028k towards East 

SW2 Girwan{Pond) 2.34 lone towards East 

SW3 Barokhar khurd(canal upstream) 2.22 kms towards North-East 

swa Barokhar khurd (canal downstreant) 1.69 kms towards North-East 
SWS Barokhar buzurg(Pond) 4.67 kms towards North 

fend 
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Tuble 3.3 (iv) Physice-chemical propertics of surface water 

Sampling October 2019 (SWI) 
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Sampling Noverober 2019 (SW 1) 
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fh =I = “ “ a 

— ino _ 00) | 655 | = : 
<0 = 1 = = 

aa 52 ai i = a = 

(77 mag # oo = = 

|_ ao = = = = 

=0.0 a : 
a, 1 mig’ * 15 a = 

(as) ISe025¢Purt-$8)} 19.20 | img ‘ ~~ 

Ag) Bsh025(Pat-37) | oor | mel 2 0.2 = 
Total io }MIFNT no S00 ® . 

ee eee 

ve r ty 
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HULL.DING STONE (KHANDA, GIITY, BOULDER! MINING PROJECT OF DS TRIM 

KANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
— - = 

Sampling December 2019 (SWI) 

= Set aie Tolerance limi as per S25 255 
5 7 is Parameter Tea Mictiod =| Kewalis Line Class A. | Chess ft | Chass C| Clase D | Clase 

Pt ip (S026 Par-1ij | 719 ; 6555 | O205 | 65-85 | eet | oes 
2 Drepecrtaar se By Pert | oe | ac i a * - 

1 [Turbidity iS: )024Pan 10) | 39 NTU 4 : ; ; 
1 [Conductivity isM02S(Pan-14) | 6060 | evo. - : io | 2250 

a pomsmeet| a f agt ft 
[Tonal Se ing! 
Aa r r ™ 

1 [Piological Oxygen — [is 0025(Iartt4) eng: 
(Max) 5 2 3 3 

PPC itor} dey) 

[) Chypen lisa00s Parte ang/'l 
ings 3 ‘ ’ 4 7 

9 [Cakennims Cal S302 Pat 40 i = = = 
10 [Magerskundan Mg} |IS:30254Part6) | 12.64 : : : = 

| [Chdorichefan COM [tS Mi2S(Part-¥2) : = : 200 | 
12 [lrom(as Fe) Max [ES MO2DS(Part-53) nee - w - - 
1} [Pivorideian F)Max _ |Al nF 223 is | | - : 
14 | Total Daotved | oe rat 16) ; i ate “ 7 hw 

[ nd 

co S302 Parl) | Moo ree EH ” . 

Ty r 0,3 x [ts Tr Prey) A | : rm) =z 100 

TE [Sodium (as Na} _—‘(IS302S(Part-ts) | tee : : = _ : ia ini Miny _[IScbO24 Purp) - = . . 
20 | Vetak Chea (as Ca 1S NODS Pave-52 [oes tas | | 
Hi |finctata)  jishasPanao) | <0 1s . is . = 

Nerate (as NO\L Max [PS: Hes HOE 0 = 30 : > 
Es ee . : : 

PT ae ee eT * : 
26 [Copper (a Cul iS3025(PartA2) | =0.1 i = us : : 
Ty lt berber’ Chew . ——- 

Demand (ai) tesorsrat-sm)] 1760] mel | =~ | - « fw 

a (OE = . : ; ; 
Area IS:2028(Pat-37) | <O.01 oo | 02 | 02 - 
TaalcelFonn  _jisiara i | | omy: - 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJEC POF DSTRICT 124 

BANDA 

EIAV/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
_ 

Sampling October 2019 (SW2) _ _ 
land T Tolerances Lint os per Dt 

j Parameter Test Method | Rewlis | Units Ctas A | Claw 8 | Clase C:| Clos 1 Chan & 

i int = SGM Pact- li) | 710 ‘ GS-05 | OSE | OSES | OES | oe 
2 Tenaperatare TOT Parte | 31.7 te ‘ ‘ : ' r 

} i 4.1 NTU « a # 
4 i ity esc 4) | Te | ec. = " " de Me] 
$ [Teotal Serupermcied Mola 17) v7 : * . - 
f& | Tetel Alkalinity I 3) 08 a r # 

Cet,) 
7 |iMologecal Caypen | PSMODS(Part14) mgt 

28 2 3 3 

£6 = i) 3 4 e | # 

O) | dt Li) " ® . . 

O24 i LS LF) " “ 
eee Sera tases | 436 rE - | tao, = 7 aneo 

‘oT ES BA 
i mgt Cir i] = op = 10oo) 

= OE On SES a a 
3 1 ee 

: on : 2 : -- a ae : 
i ¢ ae SE gt = * * * * 

i [Nitrate (as NO,) Naw |S 3005 (Part 4] 0.83 EJ : a = : 
4 [Cadmium (acd) [ESM Part€1) | <.01 oe : : : 
8 a (Ce - : 

<1 _ me Ls # 1s - ' 

Hao mg * a “ - - 

Sills iran-is)| 07 | men Fy . = . 
Arend Meu Pat37) | 001 mg/l aos 02 oz 
“Tih Cali Gorm Fare i] a S00) S000 he! = 

Prac} A 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF Ds rect 

BANDA 

EIVEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling November 2019 (SW) 
ll “ig ey ee T_ — | Tokvanw Leet as per IN:22% = 

a Parametor Tet Meihed  Keela) lin Con A) Cen 0| Can Clon d| Cun & 

a Sc ee 65-05 | 6585 | OS05 | 6505 [6585 
2 Hemeeramere MPa) | 20.0 °c . i 

i is MTP Ce Be ‘ : : : a56 | pstm, . . joo) | i280 
5 Solid ¥ rag’ = - : & [Total Aiasliniy ny | ™ 2 * 

Ca00,) 
7 littological Gaypen } rng 

(hla. ) a2 2 3 , : 
ITC tor 3 dys) 

; Onygen (1S 3024Parioiy img 
Ou) Min, ga ol Melb WB 

> 
eee, - = = 

ii ee ee ee TF = ae * : - - : is | Ls - E 

Hardness 

ie ce se ee 

Is a3 - - - : 

rs oo Rakes 
is : : : 

cS a= a 
aT : : : a ol - ‘OL 4 

is : : : 
Oxygen 

1 oF * = = 

(aA) i 
Pry wo | sooo ‘ . 

125 
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RUILDING STONE (KHANDA, GIPTY, BOULDER) MINING PROJECT OF DSTRICT 126 

a BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling December 2019 (SW2) 
— 

Tetersoce tineit a por Ps:22% 
r 

Claw Al Olas 1) Clas ©) Clo 0] Ctase ff 

os54 h5-44 BoE 4 6.05 £04 

* « oz) 22 

? i J a 

é $ 4 4 . 

= a to Pica] 

63 Ce . r 

13 Lf ji = 

* 1200) . Vite 

oO “ . - 

#00 - 400 * 1000 

0.05 $ : ‘ 
2 ee ie era 
20 : st: ; 

= fr = a 

= al . 

14 . 1a # a 

o2 O2 = 

S00 <0 . 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MISENG PROJEC POF DSTRICT 

BANDA 

EIAMEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
——— 

Sampling October 2019 (SW) — 

RESULTS 
= Tolerance Limit as per i522 1 

" Avene Feet Meteed | Revie) Uae | ce A | Ci | Cen C| coe | Chee 
a is024Pan-li) | 7.22 ~ | 6505 | 654s | O52 | osu | oes 

2 | Temperaiare OT S(Pa) | 7s 7 ;: i # 

u ct ee NTU . : : 
4 mc [hs 14)| 4374 | seem. to 
3 is: im] 36 rag . 
& becom oe | ee : , 

Th mgt 
29 

Pr met 4 

30 | met 
34.79 

145.00 . 

6.79 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DS TRICT 1278 

BANDA 

RIA/EMP CHAPTER.3. DESCRIPTION OF ENVIRONMENT 
— 

Sampling November 2019 (SW) = - 

J Todevence Lindt aa por U5:2296 

oa — Vest Methend | Resatis) Cais | cia A | Claw 8] Clow | Clan | const 
Yt [ea Ws005(Part 1) | 750 | oes | oes | OSes] oss | a ses 

* iemperatone beer i | be = . ‘ “ = : 

: 28 NTU : : 5 
ca 14) | 3034 | vem. : -__| (6e0.| 3350 

z 2 mgt - : ; 
é ; | : : 

rapt 
aT 2 ’ J . . 

a4 sii é 5 a 4 - 

pPart-40) |_35.20 | _ mpl : . : 

fi oe eseeeee. 
mm = isis 
a BTC 

16 ar 1y | x90.00 | git 508 : ‘ 

6 nm oa | opt | oo] - 40 - | 1000 
| -_ = * * = . 

hs = * . = = 

rae = " tos mr - = 

3 16 | mgt =a ee 
ie) mg/l = * raat r - 

wos : a : ‘ 

a 1 . on = 

eee) | Laid : 13 : : 
(ax) S-J02HPart-S8)] 1440 ml " . . ‘ . 

Maia [sinos(Part-F7) | <or | mw | ons | om | o2 | - 
a it “ss | oo | sooo] - : 
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BUL.DING STONE (KHANDA, GITTY, BOULDER) MINING PROJ ECT OF STRICT 129 

BANDA 

ELVEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
— 

= 

Sampling December 2019 (SW) 

ial amar [Susans loinnl & Fre Lat per NG 
7 m] OT cue A] Che 8) Cesc] Com | Caw € 

1 pil 09M Part-it) | Tob 65-05 | 65-045 | O5-KS | 6085 | Ses 
a Tengpirature (5962 5( Pari) bi | ie op . . 4 “ ‘ 

3 | Viartealiey Fat-i0) | 26 NTL E * ; : ‘ 

a fo a") 14 49 2 asc. * - 1000 22 

S [Total 0 ang /t . . : ‘ 
& [Total Atualininy ) mgt 

212 7 * = * 

7 Pana} pl 
Chrtemnrterf MAL. |) D4 P| | | 

27°C for J days) 

5 |Dimolved Oxygen ingt 
0) Min, £3 é 5 4 4 . 

. mgt 5 ; i : 

2 a 9 AO 
a 920 | mgt fs ss 

a HS | mp oo “ 1300 ss Too 

Ee ie ee ee 
— i: in = Ca = Tl - 

1 CC 
7A MEST a a a A 

a a 
2 is gars ae 

i z icoopet te ae eT w] mgt is ” ir) z ‘. 

tee nd (490) 1.60 ig - = = 

y Sie : = - * # * - 

Avenie (is As ool | met | aos | oz | 02. | - 
© | Total Col Fon (6 a | - - 

Pee 
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BUILDING STONE (KHASDA, GITTY, BOULDER) MISTING PR OJECT OF DS TRICT 130 

BANDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
— 

Sampling October 2019 (SW4) 

| j Tolerance Lionel per Beale 

is: — shndiicemiatal aia wa Cla A) Clow 6) Claw ©) Clow 1) Cina E 

i= [ESeAORS(Par-1i) | 750 ~ | 6583 | GSS | O85 | GSES | S5ES 
| 2 | Veraperanane [is OrHPeno) | 28 HE . : x 

1_[Tiatbidiny ore) | 42 | wTU : : : 
4 [Coulee 4 Pant-(4) | 6027 | jvc ‘ joo | 0 

+ [Tosi Sold ml] 4 ml : ) — 

6 | Total 1M Part 29) ™ mag’ : ; : 

1S-1074qPart-44) muy 

29 2 3 j ; . 

re) gg | é 5 4 4 

3520 = = : : - = 

iT eh aaa fo a a a 
fe si) | o0g3 [) r 0 = : 

mm) Ls | is 2 
a a) | 374 ae ~ | 2100 

™ 15 Tots! 
Pema Yr. ee Con eo wits eee os 

ia COO) js:soascrare2) ioo eg Map + ‘ = a 

” (a 6.79 woo |. | so | - | 1000 

a eae 
be ae GS Le : = ba 

i. a5 ; : - = 

a eas] ons | 08 |_| 
a =10- 15 i is ; : 
i : = : : - 

0h : Wy - wo 3 z 

T 1 : - : 

ss cI a] 2 7 
<.1 | mpi 13 a 1s - : 

at 

Locenaine (00,) rsa0asirertse)| 2080 | met : , P : 

vo oor | mgt | oos | 62 | 02 | - 
[ ia i a | seo | - 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DS TRMCT 131 

ASDA 

EKIAJEMP CHAPTER-3- DESCRIPTION OF EX VIRONMENT 

Sampling November 2019 (SW4) 7 a 
j Tolerance Limit ws per Is22% 

. sami es: = Can A) Olen 1) Clef ) Che 0) Ole £ 

pal ; - F5-402.5( Part: | I} Tb = 6185 | 6254 | 65-05 | OS | 6S 

Tereperaiare Fi pe Fe : i : ; 

Tiartoichuts 43 NTL : 
13 | pcm : * ooo | To 

o|" apt | “a ba 
. 24 met 

mel 
i 2 | | . 

r : ry 5 a A r 

Ee { i ran : he Lb ThE a! | a * * * 

2 |ironian Fe)Max —— [1S:3035(Pan31 — | 9 [_- ri 
13 I iis | I is 15 7 a 

4 Total Dissolved Sold | i é fied * 2100 

bdo | aco} met | wo]; | ep le Ce 
16 ia i | 400 5 400 - | 100 

a a os a 
| tee fe 

(as 0 . E) . « 
i nl i ool i a 

| i o.1 a 

Cu} i = 1S = # 

Oxygen ’ 
Dicrruanad (init) (SHO Pat) | 19.20 mg/l * * = = = 

ae ry . = 2 = Sa — Ge fa 
I | 1S: 1622 we Omi 40 ett] 200 = = 
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF Ds ric 

BANDA 

ELAVVEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
= 

Sampling ruin 2019 (SW) 

4 a Taterance Limit ax per [s-20 | 
* S Faremrice Tet Metied | Keelis |) Lnits Clam A | Clan 8 | Clee C) Cow f | Coon ¥ 

i [pit KOE Pact 11) | 7.38 : 5-04 | 65-09 | OS | OSes | ons 
7 | Tenperaiure 02 Peni) | toe ad = ; a Z 

1 | Teartendiery Pat-10)] 48 NTU ; : 
4 2 1 one7 pcm. + + 1G Pits 

S| Total Pan- 17) aT mg “ * " hi 

t+ [Total A iS: Me Par 2) - mg 5 

7 [is 002 Pat 4) mgt 
Doconared (Mla) 74 3 3 5 

27°C tr 3 days) 

. 0.) Mia ai a3 met 6 E | 4 4 

; ee 7 * * . 

wis : | oo 
is - * - 

is aah Ls : A 
AT ia = | 0 - | 2000 

6.00] mgt | wo | - . : . 

a 400 “ 40 ‘ 100 
ae . - * é a 

Pata [as 
<A <b s r " 

4) Es Pre fs far oo | 

ee ee 
= i a a 
1930 mpl * + = = * 

<3 . - - = = 

: =0,01 0d ied 02 * 

ee 
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BUILDING STONE (KHANDA, GITTY. BOULDER) MINING PROJECT OF DSTRICT 133 
BASDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
= — 

Sampling October 2019 (SWS) —— a = 
i ‘i iT “T | ___Folerance Liaeit us per 15-2296 

ce Dea Tet Method | Remults) Cette | Chass A | Clone i | Clann C | Clase D | Chesnl 
_t ipl iS: MH Part 11) | 7.52 . 20s | 6565 | 65-55] 6485] ofes 
3 Temponture oS Pari) | 304 qc . . = ; 

| Tarhedety ke Part: 0} a7 ATW : 4 = " 

i stats 4) | 474 | vem : -__|_ t0eo | 3290 
+ J | Sa mgt * = = 

é . neg 
| a . 

26 2 i i « 

—| = ti 5 4 F 

be : ] meget F el = = = 

carta 2 a a a 
as 7 * : 

at Lb f mpl 500 : 100 - BTC) 

Moo mg MA} al 7 = . 

te PBalphate (au SO\)Max [IS-0028(Pat-24) | 6.02 400 . 400 - | 1000 
(eee fee hat31) | <0. 28 ola ae vote he Fa aC 
18 al | Di : = - = - = 

ia 7k 7iPan ; os Py Ps * = 4 me = ete beat 
{ i} Al 4a = | = = 

LE} Ee -_ en * + = = 

: - y Or » oa Es - = 

(F z i | Le J oot = = + 

ri | 01 0.1 . a * 

2) | mgt is : is : “ 

15-302 Pan-88)) 1760 | mpl . . a « 

[Sore Lis | 495 | * * = * * 

S078 Pan-37) | a001 0.04 02 vik * 

oat Fon Ss. 1t2. il i ial $0 so) | Soo * . 
a — 

[rack ar 
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PUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 134 

BASDA 

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
— 

Sampling November 2019 (SW) 

2 IO ‘art 

ol
 

Al
 

o
p
e
 

ge
 

fe
 

pa
 

pe
 

fe
 

fe
 

te
 

pe
 

| Toberamee Veneta pe 1:32 

‘ Fornenter Test Maced | getty Cae sé | Clas | Cie CC | Che 
ma i 161025 Part-I 1) | 1.66 - | @o8S [S505 | eee | esas loses 

2 | femperature EOE Pat-or) | 21.7 “c . . : = - 
7] Pet ig))| 3 NTU : = 

1S. 4 _ eater. ; ; i 5 Sc A — 
6 [Fotal Alkalinity 1: 102 5¢ Past-24) 20 mgt 4 P 

* Catt) a 
7 Oxygen [ES BOD rtd) mg 

F 3 i . 

es é 5 4 ‘ . 
a 1 hey * . * 

geo ren x = ss 8 ae ee ce 
pt = 30 * 

r ing | . 1400 . 210 

mgt ba " 3 = . 
mgt 400 = CHE ba 1000 

ee i SS t aH zr : 

img — = 

0.05. 
0 . 
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RULLDING STONE (KHANDA, GITTY, BOULDER) MINING PROJEC TOF DS TRICT 

Gr) eioledpifeal treatment and disinfection, 
See pat 

BANDA 

ELA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling December 2019 (SWS) 

E 7 : a ee ee 

wus (aca Vet Methed | Renee) Ca is A Chae | Claw C] Chen 0 | Chant 
79 . OS25 | 65-05 | 65-505] 65-25 | oon 
17 " : - : 

4 NTU ’ ; : : 
451 6 uncer, . * = ti PBS 

BL me! : : : : : 
iM mgt r F 

a . 

27 2 J 3 : 

£4 iad & 5 | r 

m| ato | 
250 = me : mo 
0. = * 

La [E 1s = a 

20 mel son F i aT) 

(56.00) mgt | too d F z : 

a se re 
ee 

a4 = a 5 = 

gl i CT : 
gil 15 . is : : 
al an TT 

Pi] = B. é . 

Bop pe | a! * O.) . 

“Oi ing J # is * * 

Demasd (asf,) 15-3024 Pan-S8)] 16.00 | mpi . . ‘ F , 

Aa) oor | ooo | a2 | oz | - 
7] iz EB So | Song - * 

Observation: 

The analysis results indicate that the pH ranges between 7.10 and 7.66. Dissolved Oxygen (160) was 

ey in the range of 7.8 108.9 mg/l. COD values were observed to be in the range of 14.40 to 22.40 

/.* ma nd TD values were observed to be in the range of 2.6 to 3.2 mg/l. The Iron and Nitrate were 

found the range of 0.088 to 0.098 mg/l and 0.74 to 1.05 mg/l respectively, Bacteriological 

mination surface water samples revealed the presence of total coliform in range of 9 MPN/1O0 mi 

\ psn rol, Based on the results it is evidert that most of the parameters of the samples comply 
fa 

4 eS with. “C* siandards of CPCB indicating their suitability for drinking water source after 
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EUILOING STONE (IKHANSDA, GITTY, BOULDER) MINING PROJECT OF DSTRECT 

ELVEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

BANDA 

Conclusion: 

The surfece water quality of the study area found agreeable range. The water quality parameter like [D(), 

BOD ond other parameters ane within the range of permissible limit for irrigation, aquatic life survival 

and other purpose 

Surface water quality criteria for different uses 
(specified by CPCB, 1979 and the Bureau of Indian Standards, 1982) 

s. Water quality Characteristic of water body 
No pa At B* c* p*® eE* 

Desolved Oxypen (DO) mg/l 6 5 4 4 i] 

z Demand z 3 E) : 
(BO), mrafl (max) 

3 | Total Coliform organisms ** | so ** | 500 sa : 

a 1500 - 200 

HE oS = = a 

mi. 5 
a 1000 

a a 
iF LOD 2300 

HL 6565 | 6.085 | 
Lis ti os E 

Note: * Classes of water use: 

A Drinking water source without conventional treatment but after disinfection 
B Out door bathing (organised) 
c water source with conventional treatment followed by disinfection. 
D Propagation of wild Me, fisheries. 
E Irrigation, industria! cpoling, controlled waste disposal. 

** if the colform is found to be more than the prescribed tolerance limits, the criteria for 
coliforms shall be satisfied f net more than 20 percent of samples show more than the 

/ treated as to ensure maintenance of the stream standards. 

h Son 

, tolerance iimits specified and not more than 5 percent of samples show values more than 4 
— 2 times the tolerance limits. There should be no visible discharge _ : of domestic and industrial 

es weste into class "A" waters. In case of classes "8" and “(C” the discharge shall be so regulated 

Soil fry | defined as a thin layer of carth's crest, medium for the growth of plants. The soil 

fmt h— Page -58 
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BUILDING STONE (KHANDA, GITTY. BOULDER) MISING PROJECT OF TSTRICT 137 

BANDA 

ELATEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

characteristics include both physical and chemical properties. The soil survey and soil samples were 

carried out / collected to assess the soil characteristics of the study area. Soil samples were collected 

from § locations (project site, one upstream & onc downstream side) as shown in Table 3.4(i) and 

analyzed as per CPCE norms. 

The physico-chemical characteristics of these soil samples are given in Table No, 3,4(it). 

Table No. 3.5 (i) Description of soil sampling locations 

Distance (kan) 
Siulion No, Locathom 

S01 Jarar 0, 28kms towards East 

5Q2 Jahangirabad 1.06 kms towards South 

S03 Girwan 2.34 kins towards East 

SO4 Barokhar buzung 4.67 kms towards North 

Table 3.5 (li) Physico-chemical properties of soil 

Sampling October 2019 (SQ1) 

She Parameter 

I 

Fd 

| 

aI 

A 

I Al. a8 : Sts or i 

5 TRULALSOILSOP 
TRLLABSOILSOR 

_ to ir Te LALA OILIS! oh 

11 TTRLALAE TSoiLSa 

i 5, 2720 (pont) 
fo (5: 2720 (part-2 
a SS: 2720 (yom 22 | 
Ii TRL Ls SOIL SOR 

iG Ss: 2 F20 (pert | Lt | 
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BRULLDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICI 136 

BANDA 

RIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling November 2019 (SQ1)} —r 
i Porwmeter Linits Rewult = Test Method 

7 i eature - Saeuty Clay Loanf PS: 2720 (pant), 1985 Rewil-2006 
Sarul iz 19.00 1S: 2720 (pan-3) 1585 Realls00e | 
Clay " MB? iS: 2772p), IVES Keaff 2006 | 
Site ; i. 16.16 iS; S220 ipa) 1S Rent 2000 = 

pHi1:S Suspevvabon} = Tal eee ere 
1 Flevtrical Conductivity | gimbowcm 208.3 IS: 14767 
d FPoearvsiuen imghkg 100.02 UTRULAWSOILSORO 
c Sodan 130.27 UTRLLAN SON Sore 

| Caleium 402131 UTRLLABSOILSOPA 
7 flogeeeaiin ae ea ieee 

a Absorption Ratio . ee 

: aa or | Total Kjeidaht 700 i i 
I Presb : - iat u.i2 | \WIRLLASOLSOr | 
2 Balk =i Ee 1S: ue 

ta Organic Carbon } 
mH (Organic Mater : rsa i 
I 97 UTRLILA 1 

= a cmvhr 439 1S: 2720 (part-17) 

Sampling December 2019 (SQ1) 
S.No Parameter Units | Result Test Method 

1 Texture * 1S: 2720 1985 
Sand % s2720 Ee 
Gay % a 2720 1585 

he 4.71 2720 I 
he : z i 1957 

F 7 
a 

ae 3 

el 
Ge TP TDRELED I 

£ nceits A beacon bce Fuels * I 

my Venus 

is a mates 
5 

16 (rant=t 

fo ARY S\ 

bx ~ 
mk f = oe a, a 

me ih Page “60 
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BUILDING STONE (RHANDA, GITTY, BOLLDER) MINING PROVECT OF DETR] 139 

BANDA 

RIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 
= = 

Sampling October 2019 (SQ2) —— 
S.No | Parameter __ Vallis Haul = Feat Mether! 

i Lexture — Sindy Clay 15.2720 (part-t), 185 Real 2008 
b “ 45.62 iS: 2720 {part- th . a Real ooe 
i % 4034 1S: 2720 1985 Ft io 

a a i404 iS: 2720 pa 1985 Reafh 2006 
P| rs. ie era Lae? 

q emibos ‘erm 3608 es 
n imgkg | 265.40 UTRILAIWSOILSOPOI 
j 168.03 UIRLLALSOILSOr 
6 oa = LAA 
I 570, VSOTL/SOPA! 

a. 63 rRLLA SOM. SOP 

10 46 Rl VSO Lore 
ar 57 RLULABSOILSORDI 

13 Se eZ a: 2720 (part-28)} 
13 OG S: 2720 (part-22) 
i 16 S: 2720 (part-37) 
is % A DIRLLARSOILGOPOL 
16 con 1.76 ps: 2720 (par 

November 2019 (SQ2) 

Units: 

% 
Hd 

% 

S Oe yA Page -61

244



BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DS TRICT 140 

BANDA 

ELVEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT 

Sampling December 2019 (802) 

R.No Vest ‘Het boa 

i: 272 2720 ijeut-th, 1988 aes 

ee a 

is 3750 (potty iva pate 
iS. 2700 (part), 1088 Real 2006 | 
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Sampling November 2019 (SQ) 
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Sampling October 2019 (SQ4)_ 
S.A Uivits Vest Mecilial Maramreer > 

r E ‘Texture “Clay Loam ise 2720 (parted), 198s Kealheonon 
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Sampling December 2019 (SQ4) 

, SMe | Parameter Ce Test Method 4 
| exe * Clay Laem 1S: 3730 (pant). 1983 Rell odes 

= HEI is: 370 ft), EE Re 
ra i i: 4), ORS Real noe 
; FIE() (FP pans), hie | 

i E | Bs pase 
jeahos ‘om | isa iS: MTe 

3 I 
é sat | F, 1 
7 | ae | i 

* 4 

Te as Toot i 
i bike 

2 ea ia 
! 0.Bt 

4 + Ez" 

3 ee 3H ! 
6 Pe it entlir iM = 2720 (part-1 7) 

Observations: 

‘The analysis resulis show that soil is basic in nature as pH value ranges from 7.28 to 7.87, Phosphorus 

(54.12 to 82.63 Kg/ha.) Potassium (193.57 mg/Kg to 355.39 mg/Kg) and Electric conductivity (260.8 

mg/Kg to 330.4 mg/Kg) has been found to be in good anvount in the soil samples. 

Conclusion : 

The analytical data of soi) characteristic of the study area during Oct. vo Doc. 2019 were observed the 

texture of the soil was sandy clay and sandy clay loam. The PH, water holding capacity ,organic matter 

and micro nutrients are within the normal level for cropping pattern. 

3.6 NOISE ENVIRONNENT 

The noise levels within the study area were recorded using Sound Level Meter and noise monitoring 

results were compared with the Ambient Noise Quality Standard notified under Environment Protection 

Act, 1986. The noise level monitoring locations are shown in Table 3.6 (i) and the levels recorded are as 

stated in Table 3.6 (ii). 

Table 3.6 (i) Noise quality monitoring stations 

Station Code | Name ofthe stathon| Distance from the project site Zone/Stody Area 
{Project Area 

, yo! Jarar 0.28kme towards East Project Area 

Naz Jahangirabad 1.06 kins towards South Study Area 

NOs 1 Girwan 2.34 kms towards East Study Area 

= 
qr Barokhar kimurd 1.69 kms towards North-East Study Arca 
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NOS Barokhar buxure 4.67 kon towards North Study Areca 

Table No. 3.6 (ii) Noise hewel status 

Sampling October 2019 

= Dhscrend Value Leg innit a9 eer 
aay ChCH 
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eS a ee 
farce Kherd 2 "| 

1 W169 fone Newth 515 A | 468.7 | #08 | 452 | 394 | S80 | 450 | Residential 
East) 

? ape sa i 522 | $74 | 351 | 423 | 494 | sae | seo] 4h0 | Rentdenctl 

} yr el Sts | ois | «52 | eg | 437 | 17 | sno | an0 | Meviee 

4 boxe Ena So? | $67 | 387 | a7 | oe7 | sae | sn.0 | 480 | Recidintig 

Ciirvmiy 
§ 24 es nat) 0 ) 38 | 426 | Mt | We | OG | |] 480 | Residential 

"Day Time MTC 10.00 PM) 
[PRigts ¢ Time [Leg 10.00PM TO 6.00 AM) 

Sampling November 2019 ws 

“Otterved Vala Leq Limit a3 per 
di (Ap crcn 

| Lewten thay Nga en Tg Fane 

ee ae 

naps sedge os | sto |] we | aoe | 47s | 2 | eso | atm | mecttenn 
bast 
Harold Bujrag ; 2 7 hime oth) a9 | S86 | an2 | 413 | 467 | 226 | sso | «tm | meweona 

om4 | 44.7 | 4 | 467 | 334 | S80 |] 480 | Residential 

55.7 404 Ea 418 5 | 35.0 | 28.0 | Resldiniial 

S35 ] 421 | M7 | Me |] 392 | S80] 480 | Beto 

five’ Lega TH 100 Psd) 

*Niph Time Leg( OO0PM TO 6.00-AM) 
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Chere Venue Lag : Linatt as por 

A CAH 

5 hee Lest lien ee é 

a ee ee ee 
$34 | 582 | 474 | 90.7 | axe | 34.7 | sso | 40 | Restential 
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= 
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i ~ 
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Results 

Noise monitoring reveals that the maximum & minimum noise levels at day time were recorded as 53.9 

dB(A) & 35.1 dB(A) respectively, The maximum & minimum noise levels at night time were found to 

63 dB(A). The minimam noise levels at night time were found to be 32,60 dB(A). 

cite level: recorded at all locations were within the NAAQS limits. 

ith suitable contro! measures and EMP, the noite levels will be reduced and the impacts will 

fheachatem 
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There are several other sources in the 10 ken radius of study area, which contmbures to the local nome 

fevel of the area. Traffic activities as well as activities in nearby villages and agricultural fields add to 

the ambient noise bevel of the arca. 

Table 3.6 (ii): Ambient Noise Quality Standards in respect of Noise 

Area Code Category of Area Noise dB (A) Leq 
Daytime* Night time* 

A Industrial Area TS 70 

B (Commercial Anca 65 55 

Cc Residential Area 55 45 

D Silence Zone 50 40 

Note: Daytime from 6.00am to 10,00 pm and Night time from 10.0 Opm to 6.0 

Silence tone is defined ax area up to 100 meters around premises of hospitals, educational institutions 

and courts, Use of vehicle hours, loud speakers and bursting of crackers are banned in these zones, 

4.6 THE TRAFFIC STUDY 

The lease area is connected to NH 76 about 13.0 km towards East direction from the project site. These 

roads are wide cnowgh to facilitate easy and smooth movement of heavy duty trucks, 

The Detailed traffic study has been discussed under Chapter-4. 

During mine operation 

Proposed Production of mine 2008) m'year 

No. of working days 300 days 

Per day Production of mine 66,67 mvvday 

Per Truck capacity 12-13 trucks (Approximately) 

No. of trucks deployed Approx 5-6 trucks 

Working hours per day Ot hours(During daytime only) 

No. of trucks deployed/hr Approximately 3-6 Treck/tippers 

Increase in PLIC/hr 5 trucks (Approximately) 

> Al present the traffic load-at highway is fess thanS trucks per hour, in particular. Due to the proposed 

there will be addition in the existing trucks having the capacity of 12-13 cum toad that ix 5-6 

, hence the changes will be at small level and will not affect the existing environment, 

\ =, 

3,70 AOGICAL ENVIRONMENT 

_AGtnetal vegetation of the study area: The proposed project is to mine Building Stone. Khandas & 

TK ‘Ginti, Boulder at Banda district of UP. which lies between the Indo-Gangetic plain to the north and the 

sy ew south, Bundhelkhand region is a genily sloping upland distinguished by barren hilly terrain with sparse 
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vegetation, Ciber nvers lying in the district are Kem River. The river water being used for Irrigation 

throwgh Canal which is passing near by the project site af then distance of 2.50kms towards East. The 

district cover by river alluvial soil in the north and the remaining part of the district are covered by decp 

black and sandy ned sonal. 

The proposed project site ic. core area is the water channel, which has few aquatic plants only. 

However, the nearby arcas ic. buffer area is having different types of plants (herbs, shrubs and trees). 

The Banda district covered mixed varicty of vegetation mainly bushes. The tress like Shishum, Neem, 

Mango tree and Jamun tree, Eucalyptus and Baboo! are also found in sufficiem numbers, 

Commonly found fora in the district: 

Dhak (Butea monosperma), Teak (Tectona grandis), Mahia (Madhuca indica), Baboo! (Acucin 

nilotica) and Tendu (Diospyros melanoxylon), Sirts (Albizia lebbeck).Aam (Mangifera indica), 

Jamun (Syzygium cumini), Bail (Acgle marmelos), Tut (Morus alba), Eargad (Ficus bengalensis), 

Neem (Azadirachta indica), Peepal (Ficus religiosa), Safeda (Eucalyptus umbelatws), Sisam 

(Dalbergia sissoo), ebc. 

Commonly found fauna in the district:- 

Many domestic mammal species were reported from buffer sone during the field survey, Common 

domestic animals like Buffalo, cow, goat etc. can be noticed in open grass fields while grazing. Small 

mammals like Indian palm squirrel (Funambulus palmarum) and field mouse (Apodemus sylvaticus) are 

noticed in vicinity of the village. Inquiry from village people regarding wild animals reveals that 
Monkey (Macaca mulata), Indian hare (Lepus nigricollis), Mongoose (Herpestes edwardsii), Jackal 

(Canis aureus), cic. are often seen in the area, 

The bird population that were commonly noticed during field survey are Common teal (Anas crecea), 

Red wattled lapwing etc. House crow (Corvus splendens), House sparrow (Passer domesticus), Common 

Myna (Gracula religiosa) are of common occurrence. 

The reptilians species commonly reported are Garden lizard (Calotes versicolor) and Eutropis macularia 

along shady places in agricultural field or where growth of bushes is noliced. Among non-poisonous 

smakes rat snakes (Plyas mucosus) are commonly noticed in field, followed by poisonous snakes like 

Cobra (Najanaja) and Banded brait (Bungarus multicinctws) are occasionally encounter by the farmers. 

Com grown Agricultural Crops in the district:- 

rain fed and irrigated agriculture is common. The main crops grown are rice, maize, 

m, pear! millet, moong beans during kharif and wheat, Bengal gram, green peas, 
rapeseel Gn] mustard and lentil during rabi season. Sugarcane is the main cash crop. Rice-wheat 
cropping: d i more predominant. Amongst the froit crops, mango and guava, anc amongst the 

vegelabieCrops potato, onion, brinjal, tomato, cauliflower and cabbage are important. 
Fishes & Amphiblans:- 
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The fish species which are commonly found in the water bodies of district are Labeo bata (Bhangan ow 

Bata), Guchnia chapara (Chappera oc Palla), Labeo rohita (Rohu),Caila cath (Theila), ete 

Amphitians are commonly found at the places along the margin of aquatic and terrestrial system. Some 

of the commonly reported species arc Bufo melanostictus (common Indian toad), Euphiyctis 

cyanophlyctis (Indian skipper frog), Hoplobatrechus tigerinus (Indian bull frog), etc. 

Anticipated Impacts and Evaluation 

The mining activity will have insignificam affect on the existing flora and fauna. Data have been 

collected from various Goverament Departments such as forests, agriculture, fisherics, animal 

husbandry and various offices to establish the pre-project biological environmental conditions, There 

are no endangered species, wildlife sanctuary, wildlife corridors or ecosensitive area near the core zone. 

The purpase of the project itself is to save the flora around the project area from exceesive erosion and 

floods, It was found that the Building Stone, Khanda, Gitti & Boulder mining activity will not have any 

significam impact on the biological environment of the region. 

* Mitigation Measures 

Since, there is no migratory route of birds or grazing route of domesticated animal is reported, hence 

there will be no impact anticipated, Mining acuivily will be confined uplo a required depth from ground 

level’ water level whichever is leas, 

IMPACT ON ECOLOGY OF THE AREA 

For thousands of years, Building Stone, Khanda, Gitti & Boulder has been used for domestic 

contruction and house wares since prehistoric times, and continues to be used. Today demand for 

Building Stone, Khanda, Gitti & Boulder continues to increase due to increasing infrastructure, Mining 

operitors, in conjunction with cognizant resource agencies, must work to ensure that Building Stone, 

Khanda, Giti & Boulder mining is conducted in a responsible manner because excessive and 

unscientific mining causes the depradation of land. Building Stone, Khanda, Gitth & Boulder mining 

generates extra vehicle traffic, which negatively impairs the environment. Where access roads croix 

coologically important areas, the local 

may be impacted. 

mining will be done ina scenic manner as monteoned before, significant 

§ are nol predicted: however the following mitigation measure will be taken to 

(i «No mining will be done near to important structure like bridges, dam and others as per 

mining law, 

fae 
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* Nomuning will be carried oget dunng the rainy season. 

* The timing activily will employ many heavy vehiches to tranepont the Building Stone, Kanda, 

atti & Boulder outside the mune to dered destination, Safe mte/rowies having less impact will 

be selected for transportation, all the welicles will be employed for transportation purpose wall 

be PLC certified 

po 
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CHAPTER- 4 

ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION MEASURES 

4.0 GENERAL 

All development projects whether new, under modernization or renovation, do have an impact 

on the natural set up of the environment. This impact may be beneficial or adverse, depending 

on the improvement or the deterioration it brings about change in the status of air, water, land, 

ecology, natural systems, socio-cultural life styles and economics of the population. Depending 

on the nature of activities and baseline environment status, the impacts are assessed for their 

importance. On the basis of the impact analysis, the mitigating action and future monitoring 

requirement are focused in the Environmental Management Plan for countering or minimizing 

the impacts. 

Keeping in mind, the environmental baseline scenario as detailed in Chapter 3 and the proposed 

mining activity described in Chapter 2, i is attempted to assess the likely impact and its extent 

On Various environmental parameters and likely mitigation measures to be adopted. 

4,1 LAND ENVIRONMENT 

The Mining and allied activities involved in Building Stone (Khanda, Gitti and Boulder) 

Mining Project from the rocky stones on the Gata No, 2450 Khand No,-05, The clearance of 

overburden such as weeds and other accumulated matter like wood end crops, animal bones 

and those intentionally thrown garbage, other than soil, gravel and pebbles are cause of 

pollution and result in environmental degradation. Time takes care of it and once again gets 

turned to a changed ecology of the region. As the time passes it tums into a place of shelter, 

food and of reproduction of many life forms. The disturbance to the new form of biota and to 

the riparian habitat by man originated mining activities lead once again to the environmental 

degradation. 

Impact on Soil 

neration of pritty soil is negligible as the area is not covered by top soil cover hence 
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The area is having undulating surface surrounded by barren land, The arca is partially covered 

by alluvial soil, The proposed area and surround areas are mostly private land owned by 

individual. Presently the existing quarry lies in 2.0 ha area, The potential adverse impact of 

opencast stone mining will be in the form of change in land use pattern. So reclamation of 

mined out land will be given duc importance as a step for sound land resource management in 

the form of reclaimed land and water body. 

No adverse impact is anticipated on land use of buffer zone associated due to the existing stone 

mine project, as all the activities will be confined within the project site only. Stone mined out 

from the mine is being and continued to be used as boulders of different sizes for River Anti- 

erosion, Dam construction, embankment works ete. After crushing into different sizes of 

aggrepates from 6mm to 63mm, the product can be used in construction and road projects. 

4.2 WATER ENVIRONMENT 

4.2.1 Impact on Surface Water 

Al present scenario there is no any seasonal or perennial source of water is passing through the 

bease area. During the rainy season, there may be accumulation of surface water, which is 

proposed to be pumped out to keep the working arca dry and it is being utilized for dust 

suppression. 

The stone mineral found in the area is non-toxic in nature. There will be no outside discharge of 

liquid effluent from the mine site, It is, therefore, apparent that there will be negligible impact 

of mining on the surface water regime. 

The surface water quality of the canal water passing 2.50 kms towads East direction from the 

proposed unit. The bascline data of the water quality parameters of Canal water originates from 

Ken River. The other source of the surface water 2 number of the ponds approx. Ikm. The 

quality of the water is discuss in the Chapter-3 

4.2.2 Impact on Ground Water 

Ground water pollution can take place only if the mining rejects contain toxic substances, 

ich get leached by the precipitation water and percolate to the ground water table thus 

rR 4 
many: : part 
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It is noticed from nearby dug wells and bore wells that the ground water table is available 

below 30 meters of the normal surface level, As the mining operation has been proposed to be 

camed out much above the ground water table there would not be any adverse effect on the 

ground water. 

The ground water available in the nearby Handpump, well, borewell is analysed and it is found 

within the prescribed standard of CPCB and it is also being and will be continued to be adopted 

the remedial measures to keep the water quality within the prescribed standard, 

4.2.4 Mitigation Measures for Water Environment 

* Adequate control measures are being and will be continued to be adopted to check not 

only the wash-off from soil erosion but also uncontrolled flow of mine water. The 

measures to be adopted arc- 

* Garland drain will be provided at the toe of the dumps, to channelize the runofT water 

from dumps into the water reservoir (ic. mined out pits) & around the active pits to 

restrict rainy water from entering in to the working pit, 

* Retaining walls having water holes will be provided along the toc of the dumps to avoid 

the soil wash out & around the active pit to prevent fall of human/animal in to the 

working pit. 

* Dumps slopes are being stabilized followed by plantation to avoid soil erosion, 

« No waste water is being discharged from the mining activities. 

43 AIR ENVIRONMENT 

Anticipated impacts and evaluation 

information on sir quality was studied and various modeling techniques predicted that the 

mining activity is not likely to affect the air quality in a significant manner. However, loading 

of Building Stone (Khanda, Gitti and Boulder), its transportation and unloading operations may 

cause some deterioration in air quality due to handling dry materials. In the present case, only 

wel materials will be handled, thus eliminating problems of fugitive dust, Also, the collection 

lifting of minerals will be done manually without any blasting. Therefore the dust 

is likely to be insignificant as compared to mining processes involving drilling, 

“bl hanized loading ete. 

Qt siete ling pach 
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In general, mining operations penerate substantial quantities of airborne respirable dust, which 

may lead to the development of impairment of respiratory system of mine workers. The 

iIncteasing trend of mining leads to release of huge amount of dust. These air bore dust 

particles, generally below 100 micron in size, are nuisance particulates and cause health 

hazards as an ill effect of mining activities. Extraction activities like drilling, blasting, material 

handling and transport are a potential source of air pollution, Therefore, a detailed study on 

emission sources and quantification of pollutant concentration by means of dispersion 

modeling is required to access the environmental impact of a mine. On the basis of the 

predicted increments to air pollutant concentrations, an effective mitigation and environmental 

plan can be devised for sensitive areas. In case of Building Stone (Khanda, Gitti and Boulder) 

mining, blasting and drilling is involved activities, the impacts may also be caused by material 

handling and transportation activities of mostly wet Building Stone (Khanda, Gitti and 

Boulder) and the same are minimal. 

FUGITIVE DUST- MODELING 

Air quality modeling was done using line source model as published by USEPA “Workbook of 

Dispersion Modeling” by Turner, for transportation though roads and the empirical emission 

factor equations from USEPA. Emission factors to be used in Line source Dispersion equation 

is adopted from formula as given below: 

E= k * (1.7) * (s/12)*(S/48) * (W/2.7)" * (wid) * (365-p/365) kp/VRT (1) 

Where 

E= Emission Rate (kp/VKT) 

k= Particle size multiplier = (0.36) 

2= Silt Content of the Road surface material (%) = 10% 

5 @ Mean Vehicle Speed (km/hr) = 20 km/hr 

W=Mean Vehicle Weight (tonnes) = 10 tonnes 

ean number of wheels = § 

p=N of days with at jeast 0.254 mm of precipitation per year = 60 

= of Vehicle movement in no per hour = 2 vehicles / hour 

This ing equation (1) 

y, Rented > o 
a 
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E = 0.61766 kg/VKT 

E = 0.0003 g/sec/m 

Concentration of the fugitive dust was calculated using the empirical equations for unpaved 

roads published by USEPA- AP42. The Concentration of the fugitive Dust is given below: 

C=(/m)" (E/ oz v) Exp- [(b’)/(@ oe] x 10° (2) 

Where 

C = Hourly Concentration in microgram/ m! 

E = Emission Rate = 0.0003 p/sec/m 

v = Wind Speed <4 m/s 

h =Om 

Modeling was done for an infinite line source assuming unpaved road. For conservative 

calculation wind was assumed to blow at a velocity of 4 m/s perpendicular to the road, The 

results for 24 hourly concentration values are given in the Fig, 4.1: 

Mitigation measures 

The only air pollution sources are the road transport network of the trucks/dumpers, The dust 

suppression measures like the following will be resorted: 

* Water sprinkling will be done on the roads regularly. This will reduce dust emission further 

by 75%. 

* Care will be taken to prevent spillage by covering the carrying vehicles with tarpaulin and 

sprinkling of water, if dry. 

* Fortnightly scraping of road in order to keep the roads almost leveled. This will ensure 

smooth flow of vehicles and also prevent spillage. 

* Overloading will be kept under check by giving prior awarencss. 

Proper Tuning of vehicles to keep the gas emissions under chock. 

‘“'\ }Pitiqation of trees along the road sides helps to reduce the impact of dust in the nearby 
Waa | 

4.4 NOISE ENVIRONMENT 
Day atid) night sound pogesure levels Leg is often used to describe the community noise 

exposure, which includes 10 dB (A) night time penalty. 
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The monitored noise level during the base line period within the core zone and buffer zone has 

been found to be within the prescribed CPCB standards which will also be confined within the 

limit by undertaking more plantations within the mining area especially in the direction of 

habitation to act as a sound barrier, 

4.4.1 Impact duc to Ground Vibrations 

Ground vibration, fly rock, air blast, noise, dust and fumes are the deleterious effects of 

blasting on environment. The explosive energy scis up a scismic wave in the ground, which can 

cause significant damage to structures and disturbance to human occupants. It causes major 

damages to the pit configuration too, 

When an explosive charge is fired inside the blast hole, it is instantly converted into hot pases, 

which exert intense pressure on the blast hole walls. High intensity shock waves propagate 

radically in all directions and cause the rock particles to oscillate. This oscillation is felt as 

ground vibration. The proposed mining operations using deep hole drilling and blasting using 

delay detonators are bound to prodace ground vibrations. 

Ground vibration from mine blasting is expressed by amplitude, frequency and duration of 

blast. The variables, which influence ground vibrations, are controllable and non-controllable, 

The non-controllable variables include general surface terrain, type and depth of overburden 

and wind. Similarly, the controllable variables include type of explosives, charge per delay, 

delay interval, direction of blast progression, burden, spacing and specific charge and coupling 

ratio. 

The oscillation of rock particles is called Particle Velocity and its maximum value is called 

Peak Particle Velocity (PPV), which is measured in millimeter per second. 

Ag the distance increases, the PPV value is likely to reduce, The ground vibrations generated 

by blasting during the mining operations will be well within the standards prescribed by DOMS 

by controlled blasting. Ground vibrations are not likely to affect the structures in the vicinity of 

By adopti controlled blasting, the problems will be greatly minimized at mines. The impacts 

nimized by choosing proper detonating system, optimizing total charge and 

i i! 

4.4.2 Meg ures for Minimizing Adverse Impacts 
ae, die 4 ath 

“| ee Noise Control Measures 

fap 
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* The following control measures are being and will be continued to be adopted to keep 
the ambient noise levels well below the limits: 

* Dnilling is being cared owt with the help of sharp doll bits which will help in reducing 

rose 

* Secondary blasting is being totally avoided and Hydraulic rock breaker is being weed for 

breaking boulders. 

* Controlled blasting with proper spacing, burden, stemming and optimum charge/delay 

is being maintained. 

* The blasting is being carried out during favorable atmospheric condition and leas human 

activity timings; 

* Minimum quantity of detonating fuse is being consumed by using alternatively Excel 
non-clectrical initiation system; 

* Proper maintenance, oiling and greasing of machines at regular intervals ts being done 

to reduce generation of noise, 

® The prime movers/diesel engines are properly maintained; 

* Provision of sound insulated chambers for the workers deployed on machines (HEMM) 

producing higher levels of noise; 

* Proper designing of plant & machinery by providing inbuilt mechanism like silencers, 

mufflers and enclosures for noise generating parts and shock absorbing pads at the 
foundation of vibrating equipment, 

® Green Bell Plantation is being developed around the mining activity arca and along haul 

roads, The plantation minimizes propagation of noise. 

* Personal Protective Equipment (PPE) like ear muffs‘car plugs is being provided to the 

operators of HEMM(Heavy Earth Moving Machinery) and persons working near 

HEMM); and 

* Redueme the exposure time of workers to the higher noise levels, 

* Penodical monitoring of noise will be done. 

» Measures to Control Ground Vibration 

The blasting operations in the mine is carried out by deep hole drilling and blasting using delay 

detonators, which reduce the ground vibrations. The measures that are generally followed and 

urregy proposed for abatement of ground vibration, air blast and fly rocks are detailed below: 

‘* Proper quantity of explosive, suitable stemming materials and appropriate delay 
ii 

system are being adopted to avoid overcharging and for safe blasting. 

« Adequate safe distance from blasting is being maintained, 
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e Blasting operations is carried out only during day time. 

¢ The charge per delay is minimized and preferably more number of delays is used 
per blasts; 

« During blasting, other activities in the immediate vicinity is temporarily stopped; 

« Drilling parameters like overburden, depth, diameter and spacing is properly 

designed to give proper blast. 

4.5 BLOLOGICAL ENVIRONMENT 

Ecological Impacts 

Mining which leads to the removal of channel substrate, re-suspension of streambed sediment 

and stockpiling on the streambed, will have ecological impacts. These impacts may have an 

effect on the direct loss of stream reserve habitat, disturbances of species attached to streambed 

deposits, reduced light penetration, reduced primary production, and reduced feeding 

opportunities. 

Table 4.1 Impact Prediction & Mitigation Measures — Biological Environment 

Environmenta | Aspects | Potential Impact Mitigation Measures 
] Parameter 
Biological Dust Dust deposition on | Truck will be covered. Sprinkler 
Environment emissio | vegetation & Agriculture | will be installed at crusher loading 

n due to | crop around periphery of | & unloading point; regular water 
mining | ML area may retard the | sprinkling within the mining area 
activity | photosynthetic activities of | and also on haulage road will be 

plants subsequently may | carried out. 
reduce the crop 
productivity specifically | Extensive plantation will be 
within 500m from mine | carried out around safety zone, 
lease area. 

The waste material/OB will be 

stacked on the opposite of the 
sloping face of the designated 
location, 

Plantation along the Safety Zone 

Plantation along the periphery of the existing (nonoperational) mine developed in 0.20 Ha. By 

Shri Mujibuddin Siddiqui Quarry are as follows: 

Sr. No. | Scientific Name Local Name Quantity 

L. __| Mangifera indica Aam 25 
2. Tectonagrandis Sagon 30 
3. _...__| Psidium guajava Amrood 20 

Na Syzizium cumini Jamun 25 

Total 100 
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Att the end on life of mine further plamtation shall be carried owt in same arca (0.20 Ha) and also 

be haul road as per mine plan. Around 100 saplings within the safety sone (7.5 m) will be 

planted to the end of life of mine. 

Selection of plant species with special reference 

Sr.No. | Plant species Purpose of plantation of species 

degle marmelas Pollution Tolerant Plants 
Albizzia lebbeck 
Butea frondosa 

Alstonia schalaris Best dust filtering capacity Plants 
Aflanthus excelsa 
Ficus benghalensix 
Azadirachta indica Automobile Exhaust pollution Control 
Cassia fistula Plants 
Delonixregia 
Phyllanthus emblica Medicinal value Plants 

Terminalia arjuna 

Aradiracta indica 

Tectana grandis Economic value Plants 
Pongamriia pinnkata 

‘Cymbopagon martini Soil Conservation Plants 
Fiziphues fujube Fruit bearing Plants 

Psidigiun guava 
Syzygium cumint 

Mangifera indica 

Dalbergia sissa Nitrogen Assimilation Plants 
Cassia siamea 

Carsia fistula Aesthetic beautification Plants 

Palyalthia longifolia 
Delonix regia 

It is to be noted that preference will be given to indigenous plant species. Mixed plantations 

will be done keeping oplimum spacing between the saplings. 

Impact on Local Transport Infrastructure 

After getting the EC, when the mine will be in operation stage, the excavated stone will be 

transported fo adjacent crusher outside the lease arca (50 mir distance) where as a distance of 

950 mtr (approx.) will be covered by the tippers within the mining tease area over the haul 

roads. 

The distance covered outside the mining lease area is since Hay 5 

will be the dedicated one for exclusive use, the ecient an 

all be used. 
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The movement of excavated and sized stone from the crusher will be through unnamed Road 

approach road covering a distance of O35 km. along with other traffic, The incremental traffic 

i expected to be 4 nos. Per hour which is also expected not cause any significant impact cither 

on existing roads or in the pollution load. 

Impact on Socio - Economic Aspects 

The existing project would create certain impacts with beneficial as well as adverse effects on 

the socio economic environment. The likely impacts due to mining are described below: 

Impact on employment pattern Employment is main aspect for enhance the quality of life in 

any region. Employment opportunity is being and continued to be given to only local people in 

the form of skilled and unskilled labor. Mining activity will generate some indirect jobs and 

business opportunities as hotel, small shops kiosk etc. It will help to reduced poverty and 

improved living standard in the study area. It will help to improve economic condition of the 

study area. 

Impacts on socio-coonomic environment and mitigation measures 

Mitigation Measure Impact 

_and generate direct employment, 

Duc to mining and transportation of | Positive Impact 

sone will generate the small shops, 

dhabas, parage, restaurnl, 

vegelable shops etc. along the road 

Mining activity will generate direct 

employment by recruiting 121 

people which will be employed 

locally and preference will be given 

to local people, 

Such shops along the roads will | 4 nos, of Garbage bins will be provided for proper disposal of solid 

Benerate solid) waste and waste 

water which will have adverse 

witsle. 

The municipal wastewater will be disposed off into septic tanks 

generation of fugitive dust cause 

work the mine to suffer from 
| , 

occupations hazards like skin 

allergies, je and respiratory 

impact on human health. and soak pit. 
Extraction of stone resultant | Dust mask will be provided to the workers engaged at dust 

generation points like excavation and loading points. 

Regubr water sprinkling on unpaved roads io avoid dist 

peneration. 

The mined of area will be Gonvert into walter reservoir and 

sctc | barricade with wire fencing. 
ye crediles: serious threat to | The mining is planned in non-monsoon seasons only, 

—F a yo 
—_ 
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resubents in the area who depend on 

nver water for their domestic 

Major source of  soclo-health 
impacts. of transportation will 

generic from truck, dust ete. 

Increase in accidents as a resull of 

rash driving of dumpers carrying 

mineral through the roads may be 

possible, 

It is proposed to plant 200 No. of local species per year with 

consultation of Forest department with some ft bearing and 

medicinal trees, along the haul roads, outer penphery within the 

mining area to control the dust, . 

Planning transportation routes of mined matenal so as to reach the 

nearest paved roads by shortest rowle. (Minimize transportation 

over unpaved road), Altermatively, gravelled road may be 

constructed between mine lease arca and nearest powed road 

connectivity; The speed of trucks plying on the haul road should 

limited to avoid gencration of dust; and Covering of material 

during transportation on trucks to prevent spillage of stone from the 

trucks. The trucks will be covered by tarpaulin. Overloading will 

be avoided, 

Regular water sprinkling on unpaved roads to avoid dust 

generation during transportation, 

Impact on population growth: 

The existing mining project will cause migration of outside people also in search of their food, 

shelter and livelihood due to which there will be positive impact on population growth of the 

study area. 

Impact on lifestyle: 

The study area is mainly tribal dominant Increased economic activities in the project arca can 

bring addictions. In the tribal arcas the ethnic people may also pet affected by additional 

addictions. 

Impact on quality of life: 

Due to mining activity study area would progress in terms of develop housing, education, 

medical, health, sanitation, power supply, electrification and transport in the area, which may 

improve the quality of life in the region. Existing project is expected to contribute improvement 

. |. oF auality of life in the region it may help to inyprove human index of the study area. 
'. 

human settlement: 

The their inhabitants m the buffer zone will not be disturbed from their settlements 

ning operations. There is no inhabitation within the lease arca. Therefore ncither 

“24 fp—t— 
ata Me 

Page - 82 

160
265



BUILDING STONE (RHASDA, GIITY, BOULDER) MINISG PROJECT OF DS TRIC 1 161 

BANDA 

ELVEMP CHAPTERS: ANTICIPATED ENVIRONMENTAL IMPACT AND MIMDGATION MEAS RIES 

villages nor any part of village or any hamlet will be disturbed during the entire life of the 

mine. As the mining operations will not disturb or relocate any village or settlement, no adverse 

impact is anticipated on any human settlement. 

Impact after mining: 

Mine pit of mining area after excavation will converted into a water pond and used as a natural 

water harvesting system for collection of rain water. In addition fishing activity can be 

performed through fisherman in water pond, it will generate employment opportunity, 

Mitigation Measures: 

In order to mitigate the adverse impact likely to arise in social, cultural and economic aspects in 

the surrounding region certain line of action is being and continued to be adopted related to: 

Ensure that roads are properly signed, vehicles are well maintained and drivers are well trained 

and safety conscious. 

Cohesive relation should be maintained with the concerned community so that in future any 

mishap may not disturb the harmony of the region. 

Enhancement of community development through implementation of development programme, 

which will ensure the provision of basic facilities that are locking and improvement of existing 

ONes, 

Occupational Health (Impacts and Mitigation Measures) 

EISQ (Enzymatic Indicators Of Salt Quality) has concern and takes full responsibility for the 

protection of the workers against sickness, disease and injury arising out of their employment 

and have adopted certain principles with regard to occupational health services, like 

establishing and maintaining a safe and healthy working environment which will facilitate 

optimal physical and mental health in relation to work. 

Impacts on occupational health and safety 

Mitigation Measure 
The mining of stone (minor 

mineral) can cause the lung disease 

and respiratory disorder duc to cust 

Bt aa 

Dust masks will be provided as additional personal protection 

equipment (helmet and safety shoes) to the workers working in the 

dust prone area. Regular water sprinkling will be done and dust 

_masks will be provided to the workers. 
Duc to noise expocure, bearing 

disorder may be resulted. 

Ear-mufis will be provided to the workers and good maintenance 

of vehicles will be provided 
The. tecident at the site due to Workers are informed, kept aware and trained abou! possible 

mining operstion may be | accidents during the mining operation and persona protective 

Anticipated. ” y equipment’s will be provided we, gloves, safety shoes, dust mask, 

AS Pa safety jackets, helmet etc, In addition to, the awareness about the 
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— occupational health hazards due to mining activities to avold any 

incident will be provided to the workers Pre- placement health 

check-up will be made mandatory and periodic heath check-up wall 

| be done quarterly 

The following occupational health measures shall also be adopted:- 

Identification and assessment of the risks from health hazards in the workplace; 

Surveillance of the factors in the working environment and working practices which may affect 

workers’ health, including sanitary installations, canteens and housing; and Advice on planning 

and organization of work, including the design of workplaces, on the choice, maintenance and 

condition of machinery and other equipment and on substances used in work. 

Identification of Work Related Health Hazards 

Details of the principle environmental and occupational risks that are likely to be created are given in 

Table 4.2. 

TABLE 4.2 WORK RELATED HEALTH HAZARDS 

Sr.No. | Hazardous Activities Type of Hazards Severity of Injury 

Exposed to high level of Noise Hearing impairment 
! Drilling Exposed to dusty cnvironment Dust related discascs | 

Strick by fly rock Serious Physical injury 

Exposed to dusty environment Dust related diseases 
Exposed to high level noise Hearing impairment 

Fs Blasting Exposed to excessive vibration 
Serious injury, and 

Struck by rolling big boulders equipment damage 
3 Loading Struck by fall of objects Serious Physical injury 

Accidental runaway of vehicle 

Fall of vehicle from height while Serious injury, and 

reversing equipment damage 

Exposed to high level noise Hearing impainnent 
4 Transportation Fire in engine due to over beating Scrious Physical injury 

Storage of oil, Fire & vigorous 

4 lubricant Leaks and spills chemical reaction 
Battery maintenance 

| 4 handling Acid spillage Acid burns 

= | igh pressure operttion 
LY : \ Ubehepair of Oil spillage 

5 he a hydraulic jacks & Rupture of hydraulic hoses 
eK pauips Physical injury 

3S ON HYDROLOGY 

/ O° Impact Mitigation Measure 

el hee z 

| The fa in the mine site area The water table will not be intersected during mining as depth of 
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may cause ithe pround water 

contamination duc to inicrection 

of the water table. 

pal. 

Proper analysis/Monitoring will be dome to check the ground and 

surface water quality,, 
Change the topography will divert 

tee water fav, 

There is no proposal of any stream modification‘diversion due to 

this mining activity hence there will be no any impact on flow of 

waler, 

4.7 IMPACTS ON GEOLOGY AND MITIGATION 

Impact Mitigation Measure 
Degradation of land Adopting methods that are less wasteful, use of lechnologics that 

are user and environmentally friendly. 

Degradation of stone reserves 

Geomomphic impacts and! or visual 

intrusion. 

Rehabilitation of quarries afler use. 

Minimiaing geomorphic disturbance by maximizing stone reserves 

through deep quarrying and avoidance of establishing small and 

haphazardly located quarries thal contribule to environmental 

degradation, 

4.8 TRAFFIC ANALYSIS 

Traffic analysis is camed out by understanding the existing carrying capacity of the roads near to the 

project site and the connecting main roads in the area. Then depending on the capacity of the mine, the 

number of trucks that will be added to the present scenario will be compared to the carrying capacity. 

V= Volume in PUC'whr & C= Capacity in PUC'w hr 
The existing Level of Service (LOS) at Near Village and at highway is “A” ic, cxecllem, as per 

classification, 
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0.4 = 0.6 C Good / Average / Fair 

0.6 08 D Poor 

0.8 - 1.0 E Very Poot 
Note: Capacity as per IRC: 106-1990 

No, of Trucks Required (maxinvum): 

Total capacity of mine > 20000 im! per year 

Total no. of working days 00 days 

Building Stone, Khandas & Gitti, Boulder extracted in a day : 66.67 cum 

Building Stone, Khandas & Gitti, Boulder extracted in one truck : 12-13 cum (approx.) 

No. of truck required per day : Approximately 5-6 

TrockMippers 

Table 4.3 (ii): Modified Traffic Scenario & LOS 
ik ie 

From the above analysis it can be seen that the VAC ratio is likely to change to 0.21 with LOS both 

being “B" which means ‘Very Good’ as per classification. So the additional load on the carrying 

capacity of the concemed roads is not likely to have any significunt adverse effect, 

fp 
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Fig. 4.1: Map Showing Transportation Route Map 

4.8, STATUTORY REQUIREMENTS 

It is accepted thal effective resource management cannot be done in olation. The Department therefore 

vigorously pursucs approaches towards coordination and integration where possible, so as to lead to 

coordinated regulatory system. 

A regulatory system consisis of both statutory and non-statulory components. In the Sectorial-spocific 

strategy for prospecting and mining, the Department participates within an integrated environmental 

minagement system which is administered in terms of the Acts and Rules. Other Acts dealing with 

matters relating to the conservation and protection of the environment and which a holder of ao mining 

iuthorization must also take cognizance of, include inter alia, the follawing: 

The Mines Act, 1942 

The Mines and Mineral (Development and Regulation) Act, 1957 

a 

Mines Rules, 1955 

Mineral Concession Rules, 196 

Mineral Conservation and Development Rules, 188 

Slate Minor Mineral Conecssion Rules, U.P, 1963 

. % The Water (Prevention and Control of Pollution) Act, PM 

1 “ke The Adr (Prevention and Control of Pollution) Act, 1981 

oe ee 
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* The Environment (Protection) Act, 1986 

*® The Forest (Conservation) Act, 1980 

« The Wildlife (Prviection) Act, 1972 

Shi teterittinas 

je 
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CHAPTER- 5 

ENVIRONMENTAL MONITORING PROGRAMME 

3.0 INTRODUCTION 

Success of any post-project environmental monitoring programme depends upon the efficiency of the 

organizational sct up responsible for the imphementation of the programme, Regular monitoring of the 

Winous environmental parmcters is also necessary to evaluate the effectiveness of the management 

programme so that the necessary corrective measures can be taken in case there are some drawbacks in 

the proposed programme. Since covironmenial quality pantmeters at work sone and surrounding areas are 

imporiant for maintaining sound operating practices of the project in line with conformity with 

enviranmental regulations, the post propect monitoring work, therefore, forms a pan of EMP. 

4.1 PROPOSED SET UP 

Keeping the utility of monitoring resulta in the implementation of the environmental management 

program in view, an organizational chart has been proposed, headed by General Manager as shown in Fig. 

bs 

The said team will be responsible for: 

a. Collecting water and air samples from surrounding area and work zone moniloring for pollutants. 

b, Analyzing the water and air samples, 

¢. Implementing the contro! and protective measures. 

d, Co-coordinating the environment releted activities within the project as well as wath outside 

ageRCHS, 

¢. Collecting statistics of health of workers and population of surrounding villages. 

{ Monitoring the progress of implementation of environmental management program. Greenbelt 

development, cic. 

The laboratory will be suitably equipped for sampling‘testing for various environmental pollutants. 

oo 
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ENVIRONMENT MANAGEMENT implementrtion of Gontral Mieecires 

(CELL 

Review with General Monager 

Report svbmission ond corfespondence 

Environment Gudgets & sanctions 

Head Environment Review implementation 

Laton with MOEFSPCR 

inplementation of EMP 

Aflotment of Duily jobs 

Senior Chemist Anahals of samples-Abr, water, 

pots etc 

Lab assistant 
implementation of Control Measures 

5.2 MONITORING SCHEDULE AND PARAMETERS 

Air Quality Monitering 

Air Quality monitoring is essential for evaluation of the effectiveness of abatement programmes and to 

develop appropriate control measures. The project proponent will monitor ambient air quality im and 

around the proposed Building Stone (Sand Stone) Mining Project at a frequency mentioned in the 

moniioring schedule for various parameters and take appropriate air pollution contra] meacures in order to 

ensure that the concentration of PMas, Mia, 50; and NO: are within limits. 

Water Quallt itorin a ‘iki ¥ Mio o gE rect 
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Water quality monitoring involves periodical assessment of quality of surface water and the ground water 

near ihe mining propect. Surface water samples will be analyxed for all the parameters as per EPA, 1986 

and ground water samples will be analyzed for all ihe parameters as per 15-1050, 

Noise Level Monitoring 
Noise level monitoring will be done for achieving the following objectives: 

a) To compare sound levels with the values specified in noise regulations 

b) To determine the need and extent of noise contro] measures of various noise penernting sources 

Noise lewel monitoring will be done al the work sone io aseces the occupational noise exposure levels, 

Noise levels will also be monitored of the noise generating sources like mineral handling arrangements, 

vehicle movements and also nearby villages for studying the impact duc to higher noise levels for taking 

necessary control measures at the source, 

Table $.1 Monitoring Schedule and Parameters 

SNo [Deseription of Parameters Schedule and Duration of Monitoring/Exgeution 

ir Choality: 74 hourly samples twice a week for one month in cach 

a) In the vicinity of the mine Peason excepl Monsoon season 
b) Inthe vicinity of the transportation 

Network 

jc) Dust suppression on roads larly in fom monsoon months and whenever 

d) Scraping! bulldoving of road to shift of fiegitive dust takes place 

accumulated dudi to the sides 

Fortnightly 
2 ter Quality near or around the site: Crnce inn season for 4 seasons in a year 

} Surface water quality 

b Ground water quality 

3 LAmbient Noise Level Twice a year for two years & then once a year 

4 Soil Chality Once in two yenrs on project monitoring area 

5 nventory of Flora(tree plantation, survival Once in two years on project monitoring area 

) & Fauna 

2] i i condition of local, Chace in 3 years 

lation, physical survey 

eee ee 
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CHAPTER-6 

ADDITIONAL STUDIES 

6.1 HAZARD IDENTIFICATION AND RISK ASSESSMENT METHODOLOGY 

A} RISK 

Risk concerns the deviation of one or more results of one or more future events from their expected 

value. 

r 
I 

Risk related to the 

| considered hazard | 

v 

is a “function” of 

¥ 

Severity of the | 

possible harm that. 

can result fromthe | 

considered hazard 
j 

v 

PROBABILITY OF OCCURRENCE OF THE j 

v | 
a, ’ 
[ Frequency and | [woo eee pe ey 
| durationof ; - — Probabilityof | | Possibilityof | 

exposure | : Occurrence of avoiding or | 

—_azardousevent | | limiting the harm 
Tolerable risk: Risk which is accepted in a given context based on the current values of society 

Protective measure: The combination of risk reduction strategies taken to achieve at least the tolerable 

‘a Protective measures include risk reduction by inherent safety, protective devices, and personal 
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Preliocive cqupen, informmalbon for usc and installation and training. 

Severity: Seventy is used for the degree of something undesirable. 

Risk Analysis: A systematic use of available information to determine how often specified events may 

occur and the magonituce of their hkely consequences. 

The different steps of risk assessment procedure are as piven below: 

Step i: Hazard Iehentificutioa 

The purpose of hazard identification is to identify and develop a list of hazards for cach job in the 

organization that are reasonably likely to expose people to injury, illness or disease if not effectively 

controlled. Workers can then be informed of these hazards and controls put in place to protect workers 

poor to them being exposed to the actual hazard. 

Step Il: Risk Assessment 

Risk assessment is the process used to determine the likelihood thal poople exposed io injury, Mlness or 

disease in the workplace arising from any situation identified during the hazard itentification process 

por to consideration or implementation of control measures. 

Risk occurs when o person is exposed to a hazard. Risk is the likelihood that exposure to a hazard will 

lead to injury or health issues, [tis a measure of probability and potential severity of harm or loss, 

Step IL: Risk Contral 

Risk control is ihe process used to identify, develop, implement and continually review all practicable 

measures for eliminating or reducing the likelihood of an injury, lness or diseases in the workplace. 

Step [V: Implementation of risk controls 

All hazards that have been aseeased should be dealt in order of priority in one or more of the following 

hierarchy of controls 

The most effective methods of control are: 

i. Elimination of hazards 

i. Substitute something safer 

iii. Use engineering/design controls 

iv. Use adminisinuive controls such as safe work procedures 

v. Protect the workers Le. By ensuring competence through ba 

Each measure ost have a designated person and date assi ; jon of controls. This 

casures that all required safsty measures will be | 
Step V: Monitor and Review 
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Haverd identification, tick asscsament and contral are an on-going process, Therefore regularly 

rewiew the offectivencss of your hazard assessment and control measures, Make sure that you undertake 

a hogard and risk assessment when there is change to the workplace including when work systems, tools, 

machinery or equipment changes. Provide additional supervision when the new employces with reduced 

skill levels or knowledge are nntroduced to the workplace. 

fH) RISK ANALYSIS 

The risk assesement portion of the process involves three levels of site evuluation: 

a) Initial Site Evaluation, 

b) Detailed Site Evaluation, 

¢) Priority Site Investigations and Recommendations. 

The risk assessment criteria used for all levels of site evaluation take into secount two basic factors: 

® The existing site conditions 

© The level of the travelling public's exposure to those conditions. 

The Initial Site Evaluation and Detailed Site Evaluation both apply weighted criteria to the existing 

information and information obtained from one site visit. The Initial Site Evaluation subdivides the initial 

inventory listing of sites into 5 risk assessment site groups. The Detailed Site Evaluation risk assessment is 

then performed on cach of the three highest mek site groups in onder of the group priority level of msk. 

The result of the Detailed Site Evaluation process isa prioritized listing of the sites within each of the 

three highest risk site groups. 

Risk analysis is done for: 

« Forecasting any unwanted situation 

« Estimating damage potential of such situation 

* Deciston making to contre! such situation 

* Evaluating effectiveness of control measures 

©) ACCEPTABLE RISK 

Risk that is acceptable to regulatory agency and also to the public is called acceptable risk. There are no 

formally recognized regulatory cntena for risk to personnel in the mining industry, Individual 

_ organizations have developed ontena for employee nek and the concepis onginally ansing from 

rae ie lcthemical ess industries and oil and gas industries, Because of the uncertainties linked with 

i i al probabilisti¢ k analysis used for quantification of the risk levels the general guiding principle is that 

i »\ ped t— 
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the risk be-reduced toa level considered As Low.as Reasonably Practicable (ALARP). |i can be secon 

that there are three tiers: 

a. A tolerable region where risk has been shown to be negligible and comparable with everyday risks 

such as travel to work. 

b. A middle level where it is shown the risk has been reduced to As Low As Reasonably Practicable 

level and that further risk reduction is cither impracticable or the cost is grossly disproportionate to the 

improvement gained. This is referred as the ALARP region. 

¢. An intolerable region where risk cannot be justified on any grounds. The ALARP region ia kepi 

sufficiently extensive to allow for flexibility in decision making and allow for the posilive management 

initiatives which may not be quantifiable in terms of risk reduction. 

~The risk acceptability criteria are given in following table: 

Rusk un acecplance and must be reduced. The actions may 

include equipment and people or procedural measures, If risk 

cannot be reduced to ALARP level, operating philosophy must 

be fundamentally reviewed by the management. 

Intolerable Region 

2 | Efforts must be made to reduce risk further and to as low as ALARP Region 

reasonably practicable, without expenditure that is grossly | (As Low as Reasonably 

disproportionate to the benefit gained Practicable) 
3 | Risk icvel is 20 low as to mot require actions to reduce its sa 

magnitide further, = 

TABLE = 6.1 Risk Likelihood Table for Guidance 

Step Ll: Assess the Likelihood Siep 2; Assess the Consequences 

Li | Happens every time) Almost Common or] Cl Fatality Cotasirophic 

Wwe Operaic Certain repeating 

CooUTmnce 

L2 | Happens egularly) Likely Known fo have | C2 | Permanent Major 

~ occurred = “has disability 

happened" 
Possible | Could oceur of | C3 | Medical! Moderate 

“heard of it hospital or lost 

happening” time 

Unlikely | Not likely tw) C4 | First aid of no} Minor 
. Page 5S 

occur fost time 
Rare Practically CS | No injury Insignificam 

impossible: 
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A logical systematic process is usually followed during « qualititive nk miscsmcnt to identify the key 

Tk events ond to assess the comequences of the events occurnng and the hkelihood of ther occurence 

(TABLE-6.2) 

Risk Rank - Li 7, 13 LA Ls 

Likelihood x Consequence Almost certain) Likely | Possible | Unlikely Rare 
a | 

J F 4 T ii 
Catastrophic 

3 5 # Iz le 
Major 

ca 
i q 13 17 20 

Moderate 
C4 

10 ie 18 ZI iJ 
| Minor 
cs 

15 19 i i 25 
_Insignificant 

RISK RATING: 

« HIGH RISK 1-6 

« MEDIUM RISK 7-15 

« LOWRISK 16-25 

6.2 POTENTIAL HAZARDS & ‘ALARP* CONDITION 

Mining and allied activities are associated with several potential havards and risk to both the employees 

and the public at large. A worker in a mine should be able to work under“ ALARP” conditions{as stated 

above), which are adequately safe and healthy. At the same time the environmemal conditions should be 

such as nol to be impair his working efficiency. This is possible only when there is adequate safety in 

SHES, 

6.3 RISK PRIORITISATION BASED ON HAZARDS 

There are various factors, which can create unsafe working conditions‘hazards in mining of minor 

mincrals from Building Stone, Khandas & Gitti, Boulder mining 

The key risk (hazard x probability) event rating associated with Building Stone, Khandas & Git, 

Boulder mining ard! to assess its consequences of such events occurring and the likelihood based on 

above Table-2 are as: 
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* Accent duc io vehicular movement(C3 xL3e13) 

* Accident during blasting, loading, transporting and dumping, etc. 

6.4 ADDITIONAL STUDIES 

6.4.1 Occupational Health And Safety 

For any industry, where mullifarious wetivities are involved during consiruction, erection, testing, 

with the boons, industrialization generally brings several problems like occupational health ond safety, 

Mining Industry if mot on exception and above also holds good. 

Therefore, proper plan and steps are required to be taken to minimice the impact of mining and for ensuring 

appropriate occupmional health and safety during the constructional and operational phases. 

6.4.2 Occupational Health 

However, the problem vanes beh in magnitude and vanety in the above phases. 

* Construction 

The occupational health problems envisaged at this stage can mainly be duc to constructional accident and 

noise. To overcome these hagands, in addition to arrangements to reduce it within Threshold Limit Values 

(TLV"s), necessary protective equipneent will have to be supplied to workers. 

In the instant case the mine is existing but non-operative and hence this phase as such is not applicable. 

® Operational 

The problem of occupational health, in the operation phase is primarily due to dust and noise which could 

affect breathing and hearing. The necessary personnel protective equipment wall have to be given to all the 

worker Working the dusty and noise areas, The working personnel will be given the following appropriate 

equipment. 
- Industrial safety beclnect; 

. Face shield with replacement peony lic vision; 

. Zero power goggles with cut type filters:on both sides and blue cobor glasses, 

7 Ear mufls; 

Safety beltline man's safety belt; 

= Leather hand gloves; 

* Industrial safety shocs with steel toe. 

Dust Masks. 
aly 

All ) will be medically examined as per provisions of the Mines Act. This wall be in 

addition the pre-employment medical examination, 

6.4.4 SafetyiPtan 

‘sf RA 97 
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I ia envisreed that all safety precwulions during the mining operations, posting of sufficient number of 

tatotory officials and persons, disaster management, ete shall be undertaken, for which sufficient funds 

thall be provided to deal with all safety provisions. An effective organization of the mine shall be 

prepared and implemented as per DOM Guidelines! Circulars, 

Mining is @ hazardous industry and hence, necessary measures shall be taken to prevent wecident duc to 

following anticipated hazardous/risk prone activities. 

* Slope failure; 

* Handling of explosives; 

* Fly-rocks during blasting; 

* Movement of HEMM; 

. inundation due (0 surface water; 

* Dust hazards: 

* Hazards associated with use of electricity! Diesel Generator Sets; and 

. Flooding of lower benches 

64.4 Statutory Rules 

Deployment of HEMM in any mine for excavation of stone / OB needs planning of various activitics in 

confirmation with the prevailing statutory provisions as per Mines Act 1952, Metalifcrous Mines 

Regulation 1957, various DOMS circulars & byc-laws. 

All applicable statutory rules, regulations, bye-laws ete and stetwtory requirement related to Govt. 

licenses, workers compensation, insurance, etc, inchoding minimum wage act for workers employed by 

the outside agency shall have to be adhered. Any other rule imposed by local/state‘central authorities 

shall also be complied by user of HEMM equipment and then shall have to supply various protective 

equipment viz, helmets, shoes, safely gear for welding, working at height, electrical apparatus handling, 

etc, to the workmen at their cost, 

64.5 Safety Aspects for HEMM/Equipment and Workers 

Special precaution shall be taken in case of outsourcing the HEMM and workers in the mine. Some of 

the major safety aspects before owleowring of workers & HEMM to the mine are enumerated as 

follows: 

(A) For Workers 

* No worker shall be deployed tinless he is skilled enough to take up the designated 

_. assignment and trained at VTC; 

Records in Form: and Fonm- D shall be maintained: 

wee 
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* Records of vocational training certificate and driving license of operutors shall be kept 

by HEMM outsourcing agency and shall be made readily available for inspection by 

TTA CHT; 

Mo persons shall be employed unless person holds VTC certificate and management ix 

informed. A record of it chall be maintained; 

Adequate supervision shall be maintained by qualified competent persons; 

PT] 

. Chitside agency shall follow safety guidelines and safety instruction from project 

authorities; 

. All drivers shall obey traffics rules prepared by the management; and 

Before deploying workers, they must be trained and briefed about safety aspects: in 

opencast mine. However, during course of execution of the work, if any accident occurs, 

whether major or minor, the matter shall have to be immediately informed to the mine 

management ao that notices of accidents in a accordance of (Reg.9 of MMR 1957) and Section- 

23 of Mines Act, 1952 may be given and other necessary steps may be taken in accordance with 

the Mines Aci, 1952, 

(B) For Machineries as Recommended by GMS Circular (Tech.) 1 of 1999 

* All machineries to be deployed in mines shall be checked before deployment by competent 

atatheerity; 

« Regular checking of machines deployed shall be done. No unfit machine shall be deployed 

before the defect is rectified: 

* A proper record of repair and maimtenance along with inspection done by management and 

defect pointed ow! shall be maintained and signed by authorized person; 

# The HEMM shall be provided with audio visual alarms, proper light for use at night and period 

when natural light is not sufficient, Also audio-visual alarms for reversing of HEMM shall be 

provided: 

* RTO certificate photo copies of all vehicles shall be submitted to manager; 

* Regular inspection of HEMM shall be done by the agency's mechanic as directed by the 

managenecnt; 

® Machine manufacturers shall be asked to give risk analysis details in respect machines deployed 

by ovlside agencics: 

le fire extinguishers shall be provided in every machine; 

system will be deployed in such a way so as lo minimize pollution in the mine and 

environment stud as recommended under the approved EMP 

heart By Page 99

282



BUILIISG STONE (RASTA, GPW, OULDER) MINING PROJECT QF DSTRICT 

BAN DA 

RIAEMP CHAPTER-& ADDITIONAL STUDIES 

6.4.6 Stability of Benches, Quarry High Walls and Spoil Dunips 

Dung quay operations, it is necessary to adopl suggested mining parameters for the stability of 

benches, high-walls and spoil dumps. It is also mandatory 10 cxamine systematically the fencing of mine 

working. landslides and cracks between benches. It is required to maintain well graded and wide roads 

on benches keeping the width of working arcas sufficient for spreading of blasted rock and movement 

Of the mining and transport equipment. 

During actual mining operation, systematic observations and regular monitoring of the condition of 

benches, high-wall slopes ond spoil dumps shall be carried out and the dimensions shall be modified if 

necessary, to suit the local conditions. 

6.4.6 Precautions against Danger of Inundation from Surface Water 

. A carefol axsezement shall be made against the danger from surface water before the 

onsct of rainy season. The necessary precautions shall be clearly laid down and implemented. A 

garland drain will be provided to drain away the surface min water from coming into the mine. 

Garland drain shall be provided around working mines to course the rain walter to main 

streams; 

. Inspections farany accumulation of rain water, obstruction in normal drainage; 

s Standing onder for withdrawal of working persons in case of apprehended danger; 

* During heavy rain, inspection of vulnerable points is essential. In case of any danger, 

persons are to be withdrawn to enfer places: 

64.7 Prevention of Flooding of Equipment Deployed at Bottom Horizons 

During the heavy monéoon pened, the mining operetion in the bower-most benches shall be stopped. 

Adequate pumping capacity on the basis of historical data of maximum rainfall and distribution of 

rainfall has to be designed, But in case of unprecedented rainfall, machineries shall be withdrawn from 

lower benches temporarily and redeployed afer dewatering in the lower benches again. 

64.8 Dust Suppression & Dilation of Exhaust Fumes 

The following measures shall be adopted for dust suppression at all quarry working places, dump, baul 

roads, and near other auxiliary mining operations: 

® Water sprinklers shall be deployed in haul road. . 

F 

drilling holes, drills with nceessary dust extraction arrangement shall be used, 

of spoil dump surface. 
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* Maintaining the engine and exhoust conditioners properly, so a8 to keep emission pases within 

limits and regular checking of exhaust and recording the sane, 

64.9 Fire Fighting and Fire Prevention 

In addition to statutory provisions, the measunes for firefighting and prevention of fires will be as 

follows: 

. Provision of fire extinguishers and fire tenders. 

* Emergency organization shall be formed to deal with emergency during fire. The 

organization shall have names of responsible person along with their telephone numbers, Their 

duties shall be clearly specified and the persons shall be properly trained. Mock = rehearsals 

shall be held, 

64.10 Measures during Drilling and Blasting 

Following measures shall be taken while drilling and blasting operations in the quarry: 

1. Drilling and blasting in quarry shall be dene in accordance with the provisions of Mines 

Act, rules and rejrulations; 

2. Adequate safety measures will be taken during blasting operations in the quarry so that 

men/machines are mot affected; 

3. Ground vibration due to blasting will be controlled by following: 

* Reducing the explosive charge per delay. 

* Spacing and burden are to be optimized by the blasting engineer. 

* Reducing ihe amount of explosive charged per blast. 

* Proper controlled rock movement during blast by using suitable initiating sequence and 

delay, 

6.5 RISK ASSESSMENT AND DISASTER MANAGEMENT PLAN 

Hazard analysis involves the identification and quantification of various hazards (unsafe conditions) that 

exist in the mines. On the other hand, risk analysis deals with the identification and quantification of risks, 

mining equipment and personnel are exposed to, duc to accidents resubting from the hazards present in the 

neighboring populations are exposed to as result of hazards present, 

\* \ 
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In the sections below, the identification of vanous harards, probable nsks, maximum credible accident 

analysis, and consequence analysis are addressed which gives a broad identification of risks involved. 

Based on the risk estimation disaster management phon his to be prepared, 

The complete mining will be carried out under the management control and direction of a qualified 

Minc Manager holding a first class manager's certificate of competency. The DGMS have been 

regularly issuing standing orders, mode] standing orders and circulam to be followed by the mine 

manigoment in cast of disaster, if any. Moreover, mining staff will be sent to refresher courses froin 

time to time to keep them alert. However, following naturalfindustrial harards may occur during normal 

Operation: 

. Accident duc to explosives; 

. Accident duc to heavy mining equipment; and 

. Saboiage in case of magazine, 

In order to take care of above hazard/disasters, the following control measures will be adopted: 

* All safety precautions and provisions of the Mine Act, 1955, and the Mines Rules, 1955 will be 

strictly followed during all mining operations; 

« Entry of unauthorized persone will be prohibited; 

» Firefighting and first-aid provisions in the mines office complex and mining area; 

* Provisions of all the safety appliances such as safety boot, helmets, goggles ete. will be made 

available to the employees and regular check for their use; 

* Trining and refresher courses for all the employees working in hazardous premises, Linder 

mines rules all empboyees of mines shall have to undergo the training af a regular interval; 

® Working of mine, as per approved plans and regularly updating the mine plans; 

« Handling of explosives, charging and blasting will be carried out by competent persons only; 

« Provision of magazine at a safe place with fencing and necessary security arrangement; 

* Regular maintenance and testing of all mining equipment as per manufacturer's guidelines; 

* Suppression of dust on the haulage roads; 

* Adequate safety equipment will be provided at explosive magazine; and 

* Increasing the awareness of safety and disaster through competitions, posters and other similar 

drives. 

6.5.1 Storage of explosives 

An explosive Magazine is established in an area that has provided for clear safety as per the norms of 

explosive department. The magazine has storing capacily aboul 95 kg of conventional explosives, abou! 

450m « oniting fuse, 7,500 m of Safety fuse and about $000 detonators (ordinary detonators), The 

ine will be at follows. 
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Class? 9 Nitrate Mixture - 95 kgs, 

Class Division | Safety fuses . TS00 meters. 

Class Division 3 Detonator - 5000 nas. 

Clas6 Div2 Detonating Fuse - 750 m. 

The magavine is as per the design laid down in Indian Explosives Rules and safety distanecs are 

maintained as per the above rules, 

Precautionary measures during blasting 

(a) Although the mine is fir away from any population, precaution will be taken to minimize 

fmisance caused by blasting. All necessary safety precaution is being taken in accordance with 

the explosive act. Precaution arc also taken as per permission given under MME 1961 106(2) 

(6) by Director of Mines Safety for decp hole drilling & Blasting and usage of heavy carth 

moving machinery. 

ib) Drilling and blasting operations will be caried on strictly as per the provision 

of MMR, 1961 under the strict supervision of qualified persons. For storage and issue of 

explosives, the relevant provisions of Indian Explosives Rules, 1983 will be followed, Blasting 

time is generally fixed af lunch imerval or ofler the working shift-tnking. All required 

precautions, like marking the danger zone with red flags, use of warning signals and providing 

blasting shelters ete, 

Measures to Prevent Accidents duc to Trucks and Dumpers 

« All transpettation within the main working area would be cared out under the direct supervision 

and control of the management; 

* The vehichkes will be maintained in good repairs and checked thoroughly at least once a week by a 

compolent person authorized for this purpose by the management; 

* Broad signs would be provided al cach and every turning point specially for the guidance of the 

drivers ; 

« To avoid dangers while reversing the vehicles, all areas as far as possible, will be made man free, 

and 

« A slatulory provision of the fence, constant education, training etc. will go a long way in reducing 
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implementation of the disaster management plan, would be widely circulated and personne! training 

throigeh reheorsals'drills, 

The objective of the disaster management pien is io make use of the resources of the mine and the outside 

services to achieve the following: 

I, Effect the rescue and medical treatment of casualties; 

2. Safeguard other people; 

1. Minimize damage te property and the environment; 

4. Initially contam and ultimately bring the incident under control; 

5. Identify any dead: 

6, Provide for the needs of relatives; 

7. Provide authoritative information to the news media; 

8 Secure the safe rehabilitation of affected area; and 

circumstances of the emergency. 

In effect, it is to optimize operational efficiency to rescue rehabilitation and render medical help and to 

restore nommalcy. 

- Emergency Organization (EO) 

It is recommended i setup an emergency organization. The Mince Manager who has control over the affairs 

of the mine would be heading the emergency organization. He would be designated as Site Controller and 

Incident Controller, 

Incident Controller shall organize a team responsible for controlling the incidence, Shift In-charge would 

be the reporting officer, who would bring the incidence to the notice of the Incidence Controller and Site 

Controller. 

Emergency coordinators would be appointed who would undertake the responsibilities like: firefighting, 

rescuc, rehabilitation, transport and provide essential and supporl services, For this purposes, Security in- 

charge, personnel department, essential services personnel would be engaged. All these personnel would be 

designated as key personnel, 

6.6 SOCIAL IMPACT ASSESSMENT 
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that the existing project alter sut of operation will further bring following benefits Ww the people of the 

surrounding villages: 

® Generation of employment and improved standard of living; 

® Increased revenue to the State by way of royalty, taxes and duties, 

* Superior communication and transport facilities ete. 

In addition to above, due to increase in purchasing power of local habitants, there will be significant 

Change in the socio-cconomie scemuno of the arca. 

The existing propect will enlance the prospects of employment, Recruitment for the unskilled and 

semiskilled workers for the given project will be from the nearby villages. The strengthening 

‘development of the basic amenities viz. improvement of roads, Wansportation, electricity, drinking 

water, proper sanitation, educational institutions, medical facilities, entertainment, cic, will be carried 

out as far as possible and requirement through the Gram panchayat. Overall the project afler start of 

operation will change living standards of the people and improve the socio-economic conditions of the 

BC. 

6.7 REHABILITATION & RESETTLEMENT ASPECTS 

There is no RAR activity will be required to be undertaken since it is an existing but non operative mine 

without any additional lane. 

6.8 SOCIAL IMPACT ASSESSMENT, REHABILITATION & RESETTLEMENT 

(R&R) ACTION PLAN 

There will be no rescttlement of rehabilitation involved in the project being on meandering course of the 

river. However, a detailed Socio Economic Assessment has been performed, which is given below: 

INTRODUCTION 

In this section of the report an wilempt has been made to measure Socio-economic impact of the 

propased Building stone, Khands, pitti & boluder mining project at village Bari, Tehsil Mahoba, District 

Mahoba, Uttar Pradesh, The various attributes that have been taken into account are population 

composition, employment generation, occupational shifi, howseheld income, consumplion pattern, 

ethnic issue and law & order problem. The key objective of the study ix to assess possible impact of the 

project on socio-cconomic life of the people in the neighborhood known as study area. 

ies of the socho-cconomic impacl assessment are as follows: 

baseline data of the study area, 
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b) To know the socio-economic status of the people living in the study arca of the proposed Building 

stone, khanda, gitti & boluder mining project. 

¢) To astess the possible impact of the project on sockeecoonemic aspects in the study areca, 

d) To measure the impact of the propect on Quality of life of the poople in the study arca. 

APPROACH & METHODOLOGY 

a) A mixture of both quantitative and qualitative approach has been adopted in the current socio- 

economic study. 

b) The study has been conducted based on primary and secondary data. While primary data has been 

collected through a sample survey of selected households in the study areca, the secondary data has 

been collected from the administrative records of the Government of Uttar Pradesh, Census 2011, 

district hand books and from the Uttar Pradesh Government portal. 

¢) The details regarding population composition, number of literates, workers, cle have been collected 

from secondary sources and analyzed. Also village/city/town wise details regarding amenities 

available in the study area have been collected from secondary sources like Census 2011, and 

analyned. 
d) Two stage sampling design has been adopted to scloct the sampling units. The first stage units are 

census villages in the rural areas and townes'citics in urban areas. The ultimate stage units are 

households in the selected villages and towns‘cities, Probability sampling has been adopted to 

select the sampling units. 

c) Estimation of various parameters has been made based on sample data and bottom top approach 

has been adopted. 

f) On the basis of a preliminary reconnaissance survey, two questionnaires were developed to make it 

suitable to fulfill the objectives of the study, The questionnaires contained both open ended and 

cloge ended questions 

#) The data collected during the above survey was analyzed to evaluate the prevailing socio-economic 

profile of the area. 

h) Based on the above data, impacts due to mining operation on the community hove been assessed 

and recommendations for improvement have been made. 

CONCEPT & DEFINITION OF TERMS USED 

a) Study Arca: The study area, also known as impact area has been defined as the sum total of core 

> area and buffer area with a radius of 10 Kilometers from the penphery of the project site, The study 

includes all the land marks both natural and manmade, falling therein. 

hap 
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bh) Qel: The Quality of Life (Qol) refers i degree to which § persen enjoys the important 

possibilities of higher life. The “Possibilities” result from the opportunities ond timitations, cach 

person has in hisher life and reflect the interaction of personal and environmental faetors, 

Enjoyment has two components: the experience of satisfaction and the possession or achievement 

of some characteristic, 

€) Household: A group of persons who normally live together and take their meals from a common 

kitchen are called a household, Persons living in a housebok! may be related or unrelated or a mix 

of both. However, if.o group of related or unrelated persons live in o house but do not take their 

meals from the common kitchen, then they are not part of a common household. Each such person 

is treated as a separate howsechold. There may be one member households, two member households 

ar multi-member households, 

d) Sex Ratio: 5cx ratio is the ratio of females to males in a given population. It is expressed as 

‘number of females per 1000 males’. 

¢) Literates: All persons aged 7 years asd above who can both read and write with understanding tn 

any language are taken ax literate, It is nol necessary for a person to have received any formal 

education of passed any minimum educational standard for boing treated as literate, People who are 

blind but can read in Braille are also treated as literates. 

f) Literacy Rate: Literacy mte of population is defined as the percentage of literates to the total 

population aged 7 years and above. 

&) Labour Forec: The labour force is the number of people employed and unemployed in a 

geographical entity. The size of the labour force is the sum total of persons employed and 

uncmployed. An unemployed person is defined as a person nol employed but actively secking 

work, Normally, the labour force of a country consists of everyone of working age (commencing 

from 14 to 16 years) and below retirement (around 65 yeara) that are participating workers, that is 

people actively employed or seeking employment, People not counted under labour force are 

Sudents, retired persons, auy-at home people, people in prisons, permanently disabled persons and 

discouraged workers. 

h) Work: Work is defined as participation in any economically productive activity with or without 

compensation, wages or profil. Such participation may be physical and/or mental in nature, Work 

volves not only actunl work but also includes effective supervision and direction of work, The 

; y be part time or full time or unpaid work in a farm, family enterprise or in any other 

poh 

Page 107 

185
290



BUILDING: STONE (RHASDA, GITTY, BOLDLDER) MINING PROECT OF DS TRICE 

RASTA 

ELAEMP CHAPTER-& ADDITIONAL STUDIES 

Worker: All persons engaged in ‘work’ are defined ax workers, Persons who are engaged in 

cublivation of land of milk production even solely for domestic consumpiion are also treated ag 

workers. 

J) Main Workers: Those workers who had worked for the major pan of the reference period (ie. 6 

months or more in the case of a year) are termed at Main Workers. 

k) Marginal Workers: Those workers who did not work for the major part of the reference  peviod 

(ie. less than 6 months) are tenmed as Marginal Workers, 

1) Work participation rate; The work participation rate is the ratio between the labour force and the 

overall size of their cohort (national population of the same age range), In the present. study the 

work participation rate ts defined as the percentage of total workers (main and marginal) to total 

population. 

FINDINGS OF THE STUDY 

The field investigation has revealed that the entire study area of the proposed mining project is located 

in Banda district, Uttar Pradesh. The Sub-district (Tehsil) falling in the study area is Nahori. The study 

urea comprises of 15 identified villages and there is no urban area, 

BASELINE DATA OF THE IMPACT AREA 

Table 6.2 Demographic Particulars 

S.No. Deseription Number | Percentage to 
1 | Total Population aisiric Laaaah a 

Male 40501 4.10 

Female G0 45.0) 

2 Sex ratio (No. of fermales per 1000 males) ae 

3 | Total Literates aisi4 100 
Male 26171 63,04 

Female 15343 3.96 

4 | Over all Literacy Rate 66.37 

Male ate 
Female sa8l 

= | Gender gap in literacy rate 33.06 

6 | Total Workers 24050 100 
Male 18377 THA] 

=| Female 5673 a9 | 

r Tee Main Workers 16706 100 =i 
7 Ms 14968 89.60 

: e 1738 10.40 

8 | Total Marginal Workers 7344 100 
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Male 3409 46.42 
Female a935 $3.58 

| Total Agricultural Workers 12639 100 

Cultivators sh24 44,50 

9 | Agricultural Labours 7015 55,50 

Male workers in total agricultural workers a724 69,02 

Female workers in total agricultural workers 3915 30.98 

Total Houschold Industrial Workers Sa 100 

10 | Male 489 R388 

Female O4 16.12 

1 | Total Other Workers 10828 100 

Male 9164 84.63 

Female 1664 15.37 

Source: Census 2011 

Table 6.3Amenithes: 

Sao Amenities Types Units 

Y| | Education Facilitics 
Primary Schools 28 

Middbe schools 18 

Secondary Schools 2 
Senior Secondary Schools | 

2 | Hospitals 
Allopathic Hospital 3 

Ayurvedic Hospital 2 
Homeopathic Hopital 1 

Allopathic Dispensary 1 
Ayurvedic Dispensary ul 
Homeopathic Dispensary | 

PHC 2 

PHSC I 

3 Drinking Water Facilities 

Variety of purposes Tap 2 
Well 19 

Tank 3 
Tubewell 19 

Hand pump 

4 Communication Facilities 

Post Office 7 

Tele Phone 74 
Transportation Fweilities 

Bai Bus Service 6 

A — Railway Station 1 

ay Banking facilities 
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= = ie ; Commercial banks 4 

= Coopenitive banks : 
7 Power i 21 

i No. of villages provided with the fheilities Source: Census 2011 

DEMOGRAPHIC COMPOSITION 

Fopulation 

According to Census 2011, the total population of the study areal 74861. As there is no urban area the 

entire population belongs to rural area. The overall scx ratic has been worked oul to 848 females per 

100) males, which is higher than the national average of 933 fernales per 1000 males. Furthermore, 

around 17 percent of the total population belongs to Schedule Caste community and the Schedule Tribe 

population in the study area is very negligible as per Census 2011. 

Number of houscholds and household size 

The entire population of the study area has been grouped into 12497 houscholds and the average 

household size is 6. The housebold size varies between 6 and 10, 

Literacy and Literacy rate 

The tofal number of literates in the study area has been worked oul to 12497, which is around 

$5.45 percent of the total population. The literacy rate of male has been worked out to 63.04 percent as 

against 36.96 percent for female, creating a gender gap of 23.06 percent. 

Workers and work participation rate 

The total number of working persons in the study area is 24050, which is 32.1 percent of the total 

population. Among the total workers 69.5 percent are main workers and the remaining 30.5 percent are 

marnrinal workers. The percentage of male in the main workers is 89.6 percent, while if is only 46.4 

percent in the case of marginal workers. On the other hand, the percentage share of female in the main 

workers is only 10.4 percent: it is $3.6 percent in the case of marginal workers. This indicates that male 

dominates the main workers and female dominates the marginal workers. 

The Table and the figure below indicate the categorization of workers baged on occupation: 

Table 6.4; Categorization of workers on the basis of occupation 

1 
| S.No. Worker category Number of workers %» to total workers 

yy () (3) 4) 

1 Agricultural Workers 
de} a) ; 12639 S200 

| py | Cultivators 5624 23.38 
= | Agricultural labour 7015 2917 

“hf 
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UPrsa eS a ———SS et —_— 

___ eee $83 2.42 
4 Other workers 

‘ : 10828 45.02 

fe cn a 24050 100.0 

h is o 

occupation 

Figure 6.4;_Categorzation of workers on the basis of occupation 

B Agricultural Workers 

iS Cultivators 

@ Apiostural bbour 

@ Household industrial 
Workers 

@ Other workers 

The classification of workers based on occupation reveals that 52.6percent of the total workers are 

Agricultural workers. The share of cultivators in the total workers if 23.4 percent and thal of 

Agricultural labours is 29.2 percent. Barely 4 percent of total workers are Household Industrial Workers 

and 45 percent are ‘Other workers’ which includes white collar workers, professional workers, 

shopkeepers, traders and businessmen. 

POSSIBLE IMPACT ASSESSMENT 

Impact on population compeasition 

The impact of the proposed mining project on population composition will be marginal as only few 

skilled and managerial staff will be recruited from outside and the rest will be recruited locally. The 

impact will be significant if a large number of people from outside get employed in the proposed 

project. In that case not only the population of the study area will go up but also the skewed sex ratio 

my make penmancnt social effects like rise in exploitation of women, higher crm raic, mercasc mm 

ae er and depression among youth, 

Impact aeseiiomient peneration 

‘ 
The proposed \Dullding Stone, Khandas & Gini, Boulder mining project is expected to provide employment 

fess 29 persons of which three will be skilled workers ond the remaining ? will be unskilled 
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workers. [t is understomd that all ihe persons to be deployed for various mining activities will be 

recruited locally and there is very lithe scope for migration of poople from outside the study arca, The 

employment potentiality of the project is expected to ameliorate the economic condition of the families 

of those persons who will get employed in the proposed mining project. However, the mining project 

will provide seasonal employment. Further, the project will provide indirect employment to sbout 100 

people who will be involved in segregation of extracted mining materials, crushing of boulders, petty 

business and service oriented industries, 

Impact on Health 

Extraction of Building Stone, Khandas & Git, Boulder may couse serious health risks due to dust generated, 

The effects will vary depending upon the nature of the dust particles, silica content in it and the size of 

the particles. Prewmoconiosis is an occupational jung discase often caused to miners, duc to the 

inhalation of dust. Silica content in the Building Stome, Khandas & Gini, Boulder may also bead to Silicosis, 

which is again an occupational lung disease. Miners may also suffer with occupational respiratory 

ailments, skin allergies etc, but the same are preventable if exposure is minimized. Further, regular 

health check-up of the miners is required to prevent any negative impact on their health. In the present 

mining project, no adverse impact on health is expected if minimum precautions are taken by the 

MICs. 

Impact on income 

In India poverty is widespread. According to an estimate made by World Bank during 2005, 26 percent 

of the total Indian population falls below the Intemational poverty Line of USS 1.25 a day (PPP, in 

nominal terms € 21.6 a day in urban arcas and € 14,3 in rural areas). Uttar Pradesh is one of the worst 

poverty ridden states in India, with per capita income of Rs. 26,051. The proposed mining project at 

Bari is expected to provide casual employment to 42 unskilled workers and 3 skilled workers for a 

period of 250 days in a year, According to Department of labour, Government of Uttar Pradesh each 

unskilled worker is eligible to get a minimom basic wage of Rs. 150 per day. In addition they will get 

V.D.A amounting to Rs, 65,50 per day. Thus, the tot) amount an unskilled worker is expected to pet is 

Re215.50 per day. Further, a semi-skilled worker will pet a basic wage of Rs 164 and V.D.A amounting 

to Rs. 74.69 making the total amount of Rs. 238.69 per day. Lastly, a skilled worker can expect to get a 

Minin wage of Rs. 176.54 and VDA amounting to Rs. 82.92 making the total amount of Rs, 259.46 

per day. The impact of the proposed mining activity on houschold income in the study area is thus 

positive since it will provide employment to local people, which will resull to an increase in household 

income of those workers who will be reervited for mining operation, However, this impact will be 

effective for a limited period of 250 days in a year. 

Impact on consumption pattern 

ph 
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The field survey has revealed that people in the study are powerty ndden. Increased houschold income 

may slightly change the consumplion pattem of few but majority of the people will eominuc to be 

burdened with paverty. 

Impact on road development 

Movement of trucks and other vehicles to and fro the quarry is expected to increase substantially, when 

mining will start. The existing roads connecting the quarry with the national and state highways are 

moitly narrow mud roads. There will be mad slide and traffic botile neck if these roads are not widened 

and their conditions are no! improved by making them paved roads. Hence, there is ample scope for 

road development in and around the mining areas. 

Impact on law & Order 

As local people will be employed to run the quarry, no law & order problem is envisaged. It is expected 

that the workers will attend te their duties from their residence and retum to their homes ater the day's 

work is over. There would have been law & order problem if the workers were migrants and lived in 

shanties closed to the mining area. However, to meet any untoward incident one police post may be sct 

ap closed to ihe project arca. 

6.9 SUGGESTIONS 

Provision of First Aid at mining site 

Extraction of Building Stone, Khandas & Gini, Boulder poses serious health risks duc to dust. The 

effects vary depending on the nature of the dust particles, silica content in it and the size of the particle. 

To moect any emergency during extraction of the minerals from the Building Stone, Khandas & Gitti, 

Boulder mining and subsequent loading in the transport velieles, provision for First Aid should be made 

by the project proponent. Before the affected person is reached to a doctor or health institution for 

necessary medical aid, the miner shoukl be provided with First Aid. 

Tie up with the nearest PIIC for medical help 

To meet the medical needs of the mine workers if is suggested that tic-ups with nearest hospital oF 

Primary Health Center (PHC) may be made. Few beds may be exclusively reserved for the mine 

workers in the above health institutions. This will ensure timely medical aid to the affected persons, 

Supply of Mask, Gloves 

i workers are subject to respiratory diseases, miuscular-akeletal and pastro-iniestinal disorders 

For praiection from dust in may be made compulsory for all mine workers to wear 

on 
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Regular health cheekups 

The miners may be encouraged to undergo health checkups af regular intervals in onder io profect 

theniselves from various diseases. The health Department of UP Government must Organize Health 

Camps at regular intervals preferably in every quarter. Further, free medical facilities may be made 

available to the workers amd their family members. 

Administration of Anti-venom injections 

Provision of Anti-venom therapy must be made available at the near health institulion. Anti-venom 

injections may be administrated to the mine workers in case of snake, spider and insect bites, while 

working in the mines, 

Special telephone number 

A special telephone number may be made available to the mine workers, In case of emergency the 

miners can cial the above number for medical assistance. Vehicle may be provided to the patents in 

short duration for shifting to the health iatepation. 

Special Group Insurance Scheme 

All the mine workers may be covered ander a Group Insurance Scheme of LIC or any other Insurance 

company, if not so far. 

Distribution of Blankets and Quilts 

During winter season the mine workers may be distributed blankets and quilts free of cost. 

6.10 CONCLUSIONS 

The Building Stone, Khandas & Git, Boulder is one of most significant mineral contributing to the 

sustainable development that is “The extraction of recovery of the mineral withowl limiting Ue needs 

ivi lives of the surrounding Norn, fauna and the local villagers! people residing there as well,” 

This Building Stone, Rhandas & Gitth, Boulder Mining Project is being proposed by Shin Mumiay Ali S/ 

O-Late Shri Farzand Ali, RAO-Muhaila-Khunti Chauraha Aliganj, City & District-Banda (ULP.) for 

Building Stone, Khandas & Gitti, Boulder mine at Gata No. 2450 Khand No.-05 in Village Jarar, Tehsil 

NMaraini & District- Banda, Utlar Pradesh within total lease Area 2.0 Ha, The proponent has applied for 

mining lease in the nome Murntaj Ali. It has been proposed to collect approximately 20000 mi ‘fyear 

maternal (Building Stone, Khandas & Gitti, Boulder) anmually. 

Aa per the MoEF, New Delhi Gazette dated |4th September 2006 amended in December 2089 April 

~2011, 16 Janyary, 2016 and 14 August, 2018, the proposed mining project is categorimed as category 

a 
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This Building Stone, Khandas & Git, Boulder mining project has numerous benefits not only on 

individhinl level but ona social level too ie. this propect will not only benefit the owners but directly and 

mdirecthy will also benefit the people of that region, 

This will give employment to thousands of people who are the residents of the principal place of 

business. Since, manpower is required in every activity and processing from installation of the project to 

the final product and marketing, The equitable distribution of work according to the skills and potential 

will be done. Work given will be categorized into skilled, semi-skilled and unskilled employees, 

Employment preference will be given to the local villagers, The lobors will be registered in the district 

Labor O4fiee as per the UP. Government Law. Also, according to the Central government policy of 

labors, medical insurance will be done of all the labors employed. Minimum wage, puarenteed monctary 

benefits under law will be ensured to the workmen. Safe, healthy, and productive work environment and 

welfare will be provided to the worker, Abolition of child lvbor and bonded Inbor, and rehabilitation of 

those will be ensured. 

Zoro accident, safe and productive work places will be encowraged and promoted. Temporary rest 

shelter, first-aid facilities along with anti-venoms, safe drinking water for the workers/miners and 

Arrangements for safe and healthy working conditions and facilities of community toilets shall be made 

available for the workers, medical camps for workers and nearby villagers shall be conducted a1 regular 

interval, Workers will be instructed with safely measures and safety equipment’s will also be provided, 

This will provide the employment and aid in managing and surviving their livelihood, meduce the 

poverty of that region and will provide them a better atmosphere and a better life. 

This project will also contribute in rising the economy of the state and ultimately of the nation through 

the taxcs collected through this. This is obviows that taxes collected are used in welfare of the matron and 

iis chizen. A sum of 4% ie. 160400 of the total project (4100000) is also contributed as Corporate 

Environment Responsibility for difference welfare activities such as roads, plantation, edweation, 

Sanitation, awireness campaigns, ete, 

Last but not the least, this project has also its social impact on the hfestyic, life standards, thinking, 

personality, etc. of that place. The project will ignite the locals to use their potential and work for 

improving their economic condition and better life. This project can be a small step in betterment of the 

local people of that area. 

CT To 
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CHAPTER- 7 

PROJECT BENEFITS 

7.0 GENERAL 

The project is being proposed by Shri Murniaj Ali ${0-Late Shri Farzand Ali, R/O-Muhalla-Khunti 

Chouraha Aliganj, City & District-Randa (U.P.) for Building Stone (Khanda, Gitt and Boulder) Mining 

Project located in Jarar. The estimated project cost is Rs. 4160000/-. The proponent has applicd for 

mining lease in the name of Building Stone (khanda, Gity, Boulder) Mining Project, over an area of 2.0 

ha. at Gata No. 2450 Khand No,-05 in Village Jarar, Tehsil Naraini & District- Banda, Uttar Pradesh, It 

has been proposed to collect 20000 nv’ per year of Building Stone (Khanda, Gitti and Boulder) Mining 

Propect anoualiy as per LOL As per the MOEF, New Delhi Gazette dared 14th September 2005 

amended in December 2009 and April 2011, the proposed mining project is categorized as calegory 

“BI”, 

7.1 BENEFITS OF MINING 

The required quantity of stone aggregated (a mined out product of stone mining) has a very vital role in 

the infrastructure development of the nation along with other construction matenals, Sione mining is 

minor mineral mining & is usually operated for small leased out area & for small leased period has 

therefore lot of importance & need to be carried out. There is constant demand of stone aggregate not 

only for making highways & roads but also in the construction industry as an ingredient of cement 

concrete. The existence of stone deposits is site specific & mining is to be carried at that bocation itself 

along with the crushing unit to meet the demand, Most of the stone quarries arc of small magnitude & 

are operated for the lease period pranted by the State Govt. The crushing unil is required to size the 

stone for different applications. 

7. EMPLOYMENT 

The socio-cconomic conditions of the surrounding villages indicate that employment generuion is 

seasonal, The occupational activitics arc agriculture, cattle rearing and employment in mines but on 

daily wages, The mining activity will provide cmployment to local people which will increase socio- 

eooncinie status of the arc, 

7.3 IMPROVEMENTS IN PHYSICAL AND SOCIAL INFRASTRUCTURE 
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d. Contribution to the Exchequer. 

¢ Prevention of Wlepal mining. 

fC During and Post-muining enhancement of green cower 

73(a) IMPROVEMENTS IN PHYSICAL INFRASTRUCTURE 

The opening of the proposed praject will improve the physical infrastructure of the adjoining areas. This 

will include the following: 

*Tinproved road communication duc to opening of the proposed propect, 

« Strengthening of existing community facilities through the Community Development Programme. 

#*Creation of community asicts (infrestrocture) like provision for drinking water, construction of 

school buildings, village roads! linked roads, dispensary & health centre, community centre, market 

Place ele. 

* Awareness program and community activities, like health camps, medical aids, family welfare 

programs, immunization camp sports & cultural activities, plantation etc. 

73(b) IMPROVEMENTS IN SOCIAL INFRASTRUCTURE 

There will be some obvious changes in various environmental parameters duc to mining activity, There 

will be positive impact in socie-economic arca duc to increased economic activities, creation of new 

employment opportunities, infrastructural development and better educational and health facilities. 

Lessee will also undertake awarences program and community activities like health, camps, medical 

aids, family welfare camps, AIDS awareness program ctc. 

7.3(e) INCREASE IN EMPLOYMENT POTENTIAL: - There is a possibility of creation of direct 

and indirect employment opportunities duc to working of this mine, 

7.3(d) PREVENTION OF ILLEGAL MINING & CONTRIBUTION TO THE EXCHEQUER: - 

Since the quarrics will be leased out to successful allotiecs, mining operation in the state wall pet 

legalized and it will fetch income to the state exchequer. 

Tate) ENHANCEMENT OF GREEN COVERS 

Plantation ‘afforestation will be done os per program ie. along the road sides and near civic amenities, 

which will be allotted by Government bedics as if is not feasible to plant trees near the mine lease ares. 

Post planation, the arca wall be regularly monitored in every season for evaluation of success raic, For 

selection of plant species local people will aléo be invelved, The management will provide free saplings 

of fruit and other trees, ete. to local during rain for plantation. 

pc 
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Penodic medical checkups as per Mines Act’ Rules and other social development and promotional 

Het ies will be undertaken, All this will fifi the poner health status of the residents-of the area around 

Tighe, 

7.8 CORPORATE ENVIRONMENT RESPONSIBILITY 

Banda district is one of the districts of Uttar Pradesh state of India and Banda town is the district 

headquarters. The district occupies an arca of 2384 lon’. It has a population of 6,64,064 (201) census). 

As of 2011 itis the least populous district of Uttar Pradesh. 

One of the greatest problems faced by people ts lack of efficient use of resources. Once abundant with 

forests and vast agricultural lands, now have very little vegetation because of lack water conservation 

schemes, Infertile terrain is also one of the major cause. Only 45% of the crop aren has any access to 

irrigation—that too with ground water as the primary source. 

Since most of the farmers are already poor and grow crops by taking loans, their inability of payback, 

forces them to take drastic actions. Local politicians takes advantage of illiteracy of farmers in elections. 

Votes ane never casted on the basis of development bul caste, creed of religion. Farmers are dying of 

debts, lands getting barren of over caploitation, uneven rainfalls, increasing poverty and literacy, Zero 

industrial growth, Ignorance by government, corruption has created such a deep web that could not be 

resolved casily. 

The only way to revive this district to its glory is by preper planning at ground level, increase industry 

increase industrial development and providing water conservation methods on massive scale, 

The nearby village docs not come under township or urban areas, Since the region is rich in minerals 

and mainly only undulated land is found, this causes problems for farmers to grow crops and carn their 

livelihood. The village lives in poverty and nearly 60% of the total population is uneducated, The 

facility of electricity is minimal, lacks in street lights, if there is no electricity, the whole village sleeps 

in dark. 

Locks in educational accessory and infrastracture, poor sanitation and shorlage of toilets that cause lot 

of problems for females and males too, There is no shelter for stray animals that destroys agricultural 

land of fanmers. 

The part of Corporate Environment Responsibility is one of the major benefits of the project as the 5% 

of the total cost of the project which is Rs. 4160000 (4% of the total Project cost) considerably a decent 

anicvunt thet wall purely go in the welfare of the nearby villages of the project site, This amount will aid 

_. in different sectors 

ie SS Developmental activities Cost in Ra. 

Sanitation G0 

(2 Male and 2 female toilet will be made in the village) 
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installation of 4 hand pump in the village (MMM) 

5 solar Powered lights will be installed on the connecting rand of the 15,508) 

lease, 

(5 solar lights i 31 00/- per light) 

# Ceiling fan will be given to the primary school of the village 30,900 

(15 Ceiling fan @ 2060V- each ) 

CER ( 4% of the total project cost) 1.66400 

Total 41,60,000 

fob 
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CHAPTER - 8 

ENVIRONMENTAL MANAGEMENT PLAN 

8.0 INTRODUCTION 

To mitigate the adverse impacts which are likely to be caused duc t the mining operation and overall 

scientific development of local habitat, environmental management plan (EMP) has been formulated 

and integruted with the mine planning. The details of the anticipated impacts and mitigative measures 

have been discussed in Chapter 4 of this report, based on the results of present environmental 

conditions and environmental impact asscsament. The EMP has been made considering implementation 

and monitoring of environmental protection measures during and afer mining operations. The 

mitigation measures which reduce the impact have already been identified carlier in Chapter 4. To 

minimize the adverse impact, certain additional EMP is enumeried below for implementation. 

&1 ENVIRONMENTAL MANAGEMENT PLAN (EMP) 

Proper environmental management plan is proposed for “Building Stone (Khanda, Gitti and Boulder) 

a. Building Stone (Khanda, Gitti and Boulder) Mining will be restricted up to the approved depth 

level by the Depariment of Geology and Mince Lucknow, Uttar Pradesh. 

b. No activities allowed which caused to increase pollution level during Mining operation like 

cooking, or burning of woods or open toilet practice will be allowed in the adjoining area. 

¢. Prior fo mining, short termed awareness program will be conducted for labours to make them 

aware to way of working. 

d. If some injury to the Person cocurs, it will be informed to PMS departmeni’ and First Aid 

tresiment will be given to person at the project Site. 

e. Wo tree cutting, chopping, lumbering, uprooting of shruba and herbs will be allowed. 

f. Maintenance of roads will be done from time to time. 

g. Care will be taken that noise produced during vehiches movements for carrying a, Building 

Stone (Khanda, Giti and Boulder) Mining Project are within the permissible noise level, 

#.2 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION 

Environmental Management Plan serves no purpose if it is not implemented with tree spirit, Some 

loopholes in the EMP can also be detected afterwards when i is implemented and monitored. The 
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The major attributes of emaironment are not confined to the mining site alone, Implementation of 

proposed control measures and monitoring programme has an implication on the surrounding area as 

well as for the region. Therefore, mine management should strengthen the existing control measures as 

elaborated ¢arlicr in this report and moniter the efficacy of the control measures implemented within the 

Mining area relating to the following specific areas for eco-friendly mining plan: 

a. Collection of air and water samples af strategie locations with frequency suppested anal by 

analyzing thereef. If the patameiers exceed the permissible tolerance limits, corrective 

regulation measure will be taken. 

bh. Collection of soil samples af strategic bocations once in every season and analysis thereof! with 

regard to deleterious constituents, if any, 

¢. Measurement of water level fluctuations in the nearby ponds dug wells and bore wells. 

d. Measurement of noise levels al mine site, stationary and mobile sources, and adjacent villages 

will be done quarterly in a year. 

ce. Plantation will be done with consultation of Forest department and gram panchayat which 

possible and plantation made in the gram panchayat land as specified area (because the mining 

side no place available for plantation due to stony area. The post plantation, the arca will be 

regularly monitored for survival of the new plantation cvery six months, Ensure the plantation 

survival rate if less then actual then replacement of the plant by new, 

f. Mine management will be in regular touch with local surrounding villages to update the various 

developmental schemes made by them. They will also consider any immediate requirement, 

which could be taken care of in near fivture. 

The Environmental Management of Building Stone of Shri Mujibuddin Siddhiquui hired 

Environmental Management from outsourcing the Environmental cell of the hired Enviromnental Lab 

a5 the Cell is envisaged which will be responsible for monitoring EMP and its implementation. EMC 

members should meet periodically to assess the progress and analyze the data collected during the 

month. The EMC will funetion as per Fig. 5.1 (Chapter 5) and results or environmental monitoring 

shared with head of the Buliding Stone, Crasher Unit. 

EMC will be in regular touch with consulting to Unit Head Shri Mujibuddin Siddhiquai and 

Environmental Management Cell coordinate with State Pollution Control Board, Indian Bureau of 

Mines and send them any Statutory report if required periodically, Any new regulations considered by 

State/Central Pollution Control Board for the industry will be taken care of by it. 

83 PROPOSED SET UP 

In view of monitoring results in the implementation of the environmental management program with 

_ #ensultation and approval by unit head Shri Mumta Ali. The said team will be responsible for: 

~*~ « mes waiter ond air samples from surrounding area ond work Zone monitoring for 
io. ts. 

: " 
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bh Analyzing the water and air samples, 

¢ boplementing the control and protective measures. 

d. Co-coondinatng the environment related activities within the propect as well os with outside 

apencics. 

ce. Collecting statistics of health of workers and population of surrounding villages. 

f, Monitoring the progress of implementation of environmental management program, 

ge The laboratory will be suitably equipped for sompling/testing for various environmental 

pool tants. 

#4 BUDGET ALLOCATION FOR EMP IMPLEMENTATION 

Annual budget for EMP is very cesential for successful implementation of EMP. Ax there are no 

pollution control systems, no capital cost of Pollution Control sysiems are cnvisaged, Costs will be 

annual operating costs as given below. The fund allocated will not be diverted for any other purposes 

and the top management will be responsible for this. The budget will lake into consideration the 

following expenses: 

a. Field cost for monitoring of parameters. 

b. Cost of any defined outsourcing 

¢. Cost of chemicals, consumables and transport for data generation 

d. Man power cost for environmental cell 

c. Any other cost as per EC condition. 

Table 4.1 Cost of EMP 

L. i frotal Cost 
ci oment Management Plan (EMP) cost Estimation Rs.) 

a. Plantation 

(0 saplings = Geo5 Rs. / 

i) No of plants (@95 Rs. / sapling) _ lini HS 00 

fi) | Tree Guard ((@)1500/- per unit) ? PO.000 

(BOOS. Per day x 300) 

ater Demand for plantation (@100saplings «4 litres {working days) x 

b, f water twice per day = 800 irs.) ( LURs. /L) pete 

for prevention & control of soil erosion and 

nigement of silt shall be undertaken. Projection of 
nip aginst erosion, if any, shall be carried owt with} 

eo-textile matting or other material. Otho 

rinkling on haulage route for dust suppression 

6() m length » 6m width * | litres of water per 

— ¥ /2 times a day=7.2KLD .1100=7.2 KLD of water! 

a Rs. 1100 for per KLD of wateriday) ¥ x 300 (working days) 2376000 
of monitonng of air } 0) OOM) 
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fruality( PMP M:..NOx.SO2), water quatity( ground 
water and surface water),soil quality and ambient 

noise level 

ff Cost for enviromental cell » Environnvental 

Engineer: 
« (Giandener 23 pu 

lg. Fund for COVID-19 bono 
Total Da4o70) 

£.5 MONTTORING SCHEDULE AND ACTIVITIES 

Te evaluate the effectiveness of environmental management program roular monitonng of the 

import environmental activities to be monitored are shown in Table. $.1. (Chapter 5), 

hitter 

hash 
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CHAPTER - 9 

EXECUTIVE SUMMARY 

9.1 INTRODUCTION OF PROJECT &PROPONENT 

The project is being proposed by Shri Mumtaj Ali $/0-Lute Shri Farzand Ali, R/).Muhalla-Khoni 

Chauraha Aliganj, City & District-Banda (U_P.) for Building Stone (Khanda, Gitti and Boulder) Mining 

Project located in Jarar. The estimated project cost is Rs, 4)60000/-. The proponent has applied for 

mining lease in the nan of Building Stone (khanda, Gitty, Boulder) Mining Project, over an area of 2.0 

ha. ot Gata No. 2450 Khand No-Q5 in Village Jarar, Tehsil Narnini & District- Banda, Utter Pradesh, It 

has been proposed to collect 20000 m' per year of Building Stone (Khanda, Gitti and Boulder) Mining 

Project annually as per LOL As per the MOEF, New Delhi Gazette dated 14th September 2006 

amended in December 2009 and April 2011, the proposed mining project is categorized as category 

“BI". 

9.2 LOCATION 

The mining area is located in Gata No, 2450 Khand No.-05 in Village Jarar, Tehsil Narain’ & District- 

Banda, Uttar Pradesh, The mining lease / proposed project arco falls in Survey of India Topocheet No. 

63C/7, The mine lease area is located between as follows: 

Project Site co-ordinates Points. Ne. Latitude Longitude 

A _2S* 18" S5.26"N | 80" 21" 39.03"E 
LF 25* 18" 53.48" N 80° 21' 42.24" E 
Cc 25° 18" 55.65" | 80°21" 48.05" E | 
D 25° 18' S8.84"N | 80°21" 46.32" E 

Minerals of mine Building Stone, Khandas & Gitti, Boulder Mining 

Project Mining Project 
Nearest Railway Statlon Banda about 18,0 Kim North direction 
Nearest Airport Chaken, Kanpur about 121.0 km in North direction. 

Nearest Highway/State Highway NH 76 about 13.0 km towards East direction from the 

propect sic, 

9.4 MINING PROCESS 

The procedure of Building Stone (Khanda, Gitty, Boulder) Mining Project process are: 

Proposed Mining Method: The proposed mining method wall include the following steps: 

Tt shill be opencast semi-mechanized mine. To meet required production wagon drilling with deep hole 

blasting shall be carried out. The blasted maternal will be handelled with excavator & loaded into 

dumpers. The height & width of bench shall be kept 6m with face slopes 70*. Secondary basting with 

jackhammer drilling shall be carried owt if required. 
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Indicate quantum of development & tonnage & grade of production expected pit wide as in table below: 

ROM Giny, | Saleable Ginty, Ore to 
Year | Ovetburden Khanda, Shanda, ¥ Sok pend Mineral sali tas 

(cum) Boulder (eum) | Boulder (eum) weet sk ralio 
Ist Nil 20H) 20000) Nil Nil Nil 

Zn Nil 70000 20000 Nil Nil Nil 
3rd hil 20 20000 Nil Nil Nil 

4th Nil 20000 20000 Nil. Nil Nil 
Sth Nil PO 20000 Nil Nil Nil 

Total O 100000 
Drifting: 

The drilling will be done with the help of compressor and jackhammer. In this mine the diameter of hole 

will be 32-34 mm and depth of hole will be kept from 0.3m to 3.3m in a single hole. 

Blasting: 

The hole will be blasted by using ANFO, 

{Ammonium Nitrate Fuel Oil Explosive (ANFO)"means an explosive mixture of ammonium nitrate 

and fel oil which is not cap sensitive, but does not include emulsion or slurry explosive or site mixed 

explosive (SME)} 
Loading and Transportation: 

Loading of stone block will be done with help of the winch and crane at both face and on trick. Small 

stone block (patis) is loaded in truck with the help of Excavator. The tucks will be used for 

transportation of stone block and Klhandas from mine site to destination. 

{Note:-Blasting shall be carried out after the permission of District Magistrate, Banda (UP) and 

Directorate General af Mines Safety, Gwalior (U_P)} 

Hlasting shall be done under the supervision of blaster and necessary preventive measures shall be 

faker az per the guidelines of Directorate General of Mines Safety, Gwalior (U.P)} 

No, of Trucks Required (maximum): 

Total capacity of mine 

Total no. of working days 

Fuilding Stone, Khandas & Gitti, Boulder extracted in a day 

Building Stone, Khandas & Gitti, Boulder extracted in one truck 

No, of truck required per day 

9.4 WATER SUPPLY 

ht} 

20000 mi?’ per year 

300 days 

66.67 cum 

}2-13 cum (approx.) 

Approximately $6 
Track 

ill be around 8.38 KLID, This water will be supplied from the nearby area. 

he Building Stonc, Khandas & Gitti, Boulder projects there is as such no need of water to carry out 
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Attribute Baseline status 

- Amiblent Air Ambient Air Quality Monitoring reveals that the maximum & 

R ry — minimum concentrations of PMIO for all the AQ5 monitoring 

NN stations were found to be ranging between 79.65 ypim3 and 61.45 
‘| pe'm3 and the maximum & minimum concentrations of PM 2.5 for 

,- e all the AQS monitoring stations were found to be ranging between 

prope tLBING STONE (RUASDA, GUTY, BOULDER) MISSING PROJECT OF DSTRICT 

BANDA 

EIA/ESP CHAPTER-? EXECUTIVE SUMMARY 

os 
Daly water demand 

$33 KLD 

——— 

o~ ie -™~ 
Drinking Purpose Dist Suppression For Plantation 

0.381 KLD 7.20 KLD 0.80 KLD 

9.5 BASE LINE DATA 

This section contains the description of baseline studies of the 10 km radius of the area surrounding 

“Building Stone, Khandas & Gitti, Boulder Mining Project” at Gata No. 2450 Khand No.-05 in Village 

Jarar , Tehsil Narmin & District- Banda, Uttar Pradesh. The site analysis for Air, Water, Notse, Soil, 

Ecology and Biodiversity and Socio-Economy is already under process and the description given below 

is the secondary data such that public hearing could be conducted as soon as possible to avert the delay 

of the project. The intimation of ELA study as required in Bl Category of Building Stone, Khandas & 

Gitti, Boulder Mining Project is already been done at the Director& Secretary(SEAC), Directorate of 

Environment, govt. of U.P, the Regional Officer, Regional Pollution Control Board, District Banda, 

Utiar Pradesh and District Magistrate District Banda, Uttar Pradesh The data collected has been used to 

understand the existing environment scenano around the proposed mining project against which the 

potential impacts of the project can be assessed, 

Environmental data has been collected in relation to proposed mining for. :- 

(a) Air 

(b) = Noise 
{c} Water 

(id) Sail 

{e) Ecology and Biodiversity 

if Soch-coonany 

Table 9.1: BASELINE ENVIRONMENTAL STATUS 

4 

iS 
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41.28 pg/m3 and 31.47 ppm}, 

As fir as the gaseous pollutints 502 and NO are concemed, the 

prescribed CPCB limit of 80 pgim3 for residential and rural aren has 

fever supassed af any station, The maximum concentration of S02 

was found at AQ2 with a value 14.65 pein ond minimum at AGM 

with a value 8.12 jp/m3, The maximum concentrations of NO2 

were found at AQS with o value 27.34 jpn’ and minimum at AQS 

with a value 20.78 pg/im 

Noise monitoring reveals thal the maximum & minimum noise 

levels at day time were recorded as S3,9B(A) & 35.1 dB(A) 

reapectively. The maximum & mininvam noise levels at night time 

were found to be 42.63 dB(A). The minimum noise levels at night 

time were found to be 32.60 dBi A). 

The noise levels recorded at all locations were within the NAAQS 

lirmits. 

However, with suitable control measures and EMP, the noise levels 

will be reduced and the impacts will be minimized 

There are several other sources in the 10 km radius of study area, 

which contributes to the local noise level of the area. Traffic 

activities as well as activitics in nearby villages and agricultural 

fields add to the ambient noise bevel of the area, 
Water Quality 

Analysis of resulis of ground water reveals the following: - 

« pH varies from 7.35 to 7.85 of Study area. 

* Total hardness varies from 212 mg/l to 336 mpl of Study 
aren 

« Total dissolved eolide( TDS) vary from 664 mg/l to 916 
mel of Study area 

« Chloside from 40,55 mg/l to 152.08 mg/l of Study area 

* Flooride from 0.61 mg/l to 1.39 mg/l of Study area 

The ground water from all sources remains suitable for drinking 

purposes as all the constituents are within the limils prescribed 

by drinking water standards promulgated by Indian Standards 18; 
1050, 

Surface water- 

The analysis results indicate that the pH ranges between 7.10 and 
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7.66. Dissolved Oxygen (DO) was observed in the range of 7.4 to | 

$.9 mg/l. COD values were observed to be in the range of 14.40 10 

22.40 mg/l and BOD walmes were observed to be in the mnge of 2,6 

to 3.2 mel, The Iron ond Nitrate were foamed to be in the mange of 

0.08% to 0.098 mg/l and 0.74 to 1.05 mg/l respectively, 

Bacteriological cxaminatron of surface water samples revealed the 

presence of total coliform in minge of 9 MPA/1O0 ml te 16 MPNS1OO 

mi. Based on the results it is evident that most of the parameters of 

the samples comply with Category °C” standards of CACHE indicating 

their suitability for drinking water source after conventional 

treatment and disinfection. 
| «Soil Quality The analysis results show that soil is basic in nature as pH value 

ranges from 7.2K t 7.87, Phosphor (54.12 to $2.63 

Kg/ha.) Potassium (193.57 mg/Kg to 355.39 mg/Kg) and Electric 

conductivity (260.8 me/Ke to 330.4 mp/Kg) hes been found to be in 

good amount in the soil samples. 

Ecology and Bio- There are no Ecologically Sensitive Arcas present in the study area, 

diversity 
Socto-economy Building Stone (Khanda, Gitty Boulder) Mining Project at Gata No, 

2450 Khand No.-05 in Village Jarar , Telsil Naraini & District- 

Banda, Uttar Pradesh, 

Will throw opportunities to local people for both direct and indirect 

employment, 
The study orca is still lacking in education, health, housing, water, 

electricity cic. [t is expected that same will improve to ao great 

extent duc to proposed mining project and associated industrial and 

business activities, 

9.6 BIOLOGICAL ENVIRONMENT 

The proposed project is to mine Building Sione (Khanda, Gitty Boulder) Mining Project mt Banda 

district of U.P. Biological diversity comprises the variability of genus, species and ecosystems ancl is 

very crucial for maintaining the basic processes on which the life depends. Broadly it can be divided in 

two types ic. the floral biodiversity and faunal biodiversity. lt is a key to the sustainable development as 

“aint only provides the food, fodder, medicine products of commercial ond noncommercial use but also 

- proviiltg essential environmental services (Air, water quality, soil fertility, pest & disease control cic). 

Bi components are one of the most important constituent of our environment. They are the 

of our life as they provide mw materials for livelihoods, trede, medicines and indusirial 

L Their conservation and sustainable use in very much essential in today’s developmental 
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process. Developmental processes are today's demand and canna be siopped as such, It has been 

observed in past that most of our developmental process cost our environment, In order to keep them 

Unaffected of minimum affected while cur developmental activity, itis always necessary to know the 

background of the arca from biological point of view. After getting such information we estimate 

the impact on the environment by the proposed activities and mitigate them. Similar approach has been 

adopted for conducting the Biological Environment study for the proposed Project, 

General vegetation of the study arca: The proposed project is to mine Building Stone, Khandas & 

Gith, Boulder at Banda district of U.P. which lies between the Indo-Gangetic plain to the north and the 

south. Bundhelkhand region is a gently sloping upland distinguished by barren hilly terrain with sparse 

vegetation, Other rivers lying in the district are Ken River. The river water being used for Irrigation 

through Canal which is passing near by the project site af When distance of 2.50 kms towards East. The 

district cover by river alluvial soil in the north and the remaining part of the district are covered by deep 

black and sandy red soil. 

The proposed project site ie. core area is the water channel, which has few aquatic plants only. 
However, the nearby areas ic. bullfer area is having different types of plants (herbs, shrubs and trees). 

The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem, 

Mango tree and Jamun tree, Eucalyptus and Babool are also found in sufficient numbers, 

Commonly found Mora In the districts- Dhak (Butea monosperma), Teak (Tectona grandis), Mahun 

(Madhuca indica), Babool (Acacia nilotica) and Tendu (Diospyros melanoxylon), Siris (Albizia 

lebbeck),Anm (Mangifera indica), Jamun (Syzygium cumini), Bail (Acgle marmelos), Tut (Morus alba), 

Bargad (Ficus bengalensis), Neem (Azadirachta indica), Pecpal (Ficus religiosa), Safeda 

(Eucalyptus umbelatus), Sisam (Dalbergia sissoo), etc. 

Commenly found fauna in the districti- Many domestic mammal species were reported from bulfer 

zone during the field survey. Common domestic animals like Buffalo, cow, goat ete. can be noticed in 

open prass fields while grazing. Small mammals like Indian palm squirre] (Funambulus palmarum) and 

field mouse (Apodemus sylvaticus) are noticed in wicinty of the village. Inquiry from village people 

regarding wild animals reveals ihol Monkey (Macaca mulata), Indian hare (Lepus nigneailis), 

Mongoose (Herpestes edwardsii), Jackal (Canis aureus), ele, are offen seen in the urea, 

Table 9.2 Anticipated impact and mitigation measures for biological environment 

Impact predicted Suggestive measures 

« If birds are noticed crossing the core zone, they will not be 

disturbed at all; 

« Labourers will not be allowed to discards food, plastic 

etc., which can attract atumals birds pear the core site; 

* Only low polluting vehicles having PUC will be allowed 

a a 
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for carrying mining materials. 

* Noise level will be maintained within permissible limit 

{sien zone 50 dB(A) during day time or residential zone 

55 dB(A)) as per noise pollution (regulation and control), 

rules, 2000, of CPCB norms 
Disturbance of riparian ecosysteny 

wellands 

* The riparian ecosystem or the wetlands will not be 

destroyed by the mine owners 
Monitoring of upstream arid 

downstream water quality 

* Water quality will be monitored from upstream and 

downstream area {o assess the impact on water quality and 

plankton. The mining activity will be controlled to 

maintain the clean water conditions. 

Table 9.3 ANTICIPATED ENVIRONMENTAL IMPACTS AND ACTION PLAN PROPOSED 

FOR MITIGATION 

Environmental | Project Activities | Impacts Action Plan Proposed 
Component — 

Air Quality Drilling and | Dust (SPM) and | Use of dust aprons on drilling equipment 
Blasting gases (NOx) are | and adopting wet drilling methods, 

produced during 
drilling and | Limited blasting during adverse weather 
blasting conditions. 
operations 

Optimized confinement. of blasting 
charges. 

= Development of greenbelt, 
Overburden Increase in SPM | Exposed arca will be limited to the 
removal, levels in ambient | minimum required for mining operations. 
extraction of | air duc to dust 

stone, Loading /| generation and | Installation of spray systems for dust 
unloading of | NOx suppression at dumping yards and 
overburden and | concentration sock piles, 

stone, disposal of | levels in ambient 
overburden al} air due to | Minimization of drop distance for all 
dump site within | vehicular materials-handling process through 
ML area emissions. appropriate design of operations, 
Transporation of | Increase in SPM | Regular watering of haul and access 
overburden and | level due to dust | roads using dedicated water tracks. 

stone within ML | generation and | Maintenance of vehicle, 
aren NOx Haul roads will be clearly defined using 

concentration marker posts so that vehicle traffic arc 
levels: in ambient | controlled in the area. 
air due to} Roads no longer required will be re- 
wehicular vegetated ad soon as possible. 

emissions. 
Haul roads to be maintained by surface 
grading to minimize cxcessive road 
surface wearing. 

-_ 
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Cieneral Blevaid SPM | Regular maintenance of all equipment to 
equipment and NOx | minimize. particulate matter emussicns 
cperahions concentrations ii | from diesel engines, 

ambient air, 
All activities Excessive Occupational exposures to air pollutants 

occupational will be atsessed of regular intervals. 
exposures to | Where cxposures excoed the permissible 
airborme limits, appropriate engineered controls, 
particulate: MAARTEN MemeUres OF, As A last reRort, 
matter, ihe provision of personal protective 

equipment will be implemented, 
Noise Levels | Blasting High impulsive | Prior to commencement of nonnal 
and Cron noise levels, | blasting operations (if required), a senes 
Vibrations overpressure and | of trial blasts will be undertaken to 

ground facilitate accurate prediction of impacts 
vibrations from normal blasting. This will require 
inapenets and | monitoring of overpressure and ground 
noise related | vibration in al least two locations 
SOmmunity surrotinding the ming. The monitenng 
Anihoyance will continue throughowl the duration of 

the blasting program. Where monitoring 
determines a significant impact, blast 
designs may need to be modified and 
scheduled to oocur during non-enhancing 
weather conditions. 

General activities | Increase in noise | An analysis of measured noise levels, 
inchuding machine | levels meteorological parinveters, and site 
operations and | occupational operations will be undertaken to 
transportation of | hazard due to| determine the risk of excessive noise 

fone within the | and increase in | A detailed review of noise emissions and 
ML anes. ambient noise | impacts from project activities will be 

levels. carried out at regular intervals during the 
project life. 

Qecupational noise exposures will be 
assessed, Where LAcg (& hour) noise 
exposures have the potential to exceed 85 
dB(A), mitigation through engineered 
Hse controls, management measures or, 
os @ last resort, through the provision of 
persona] protective equipment will be 
implemented, 

Regular noise monitoring will be carricd- 
cant, 

Procedures to document and act upon 
community complaints will be 
implemented. 

— Mining will not intersect water table, 
Changes to | Garland drains wall be constructed to 
hydraulic regime. | divert the surface water so ax not to enter 

the mine. Diverted water will be joined 
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‘to the nearest water course so that there 

it hardly any change to hydraulic regime. 

Mine water will be collected in the mine 
sump which will act as senting tank and 
then discharged to the surface. 

Water required for 
mine (chase 
Suppression 
ay Stem, 
workshop, 
domestic Macilities: 
ted greenbelt 
development) and 
domestic 
conmumplion — af 
colony 

Reduction in 

groundwater 
availability for 
damesic and for 
irrigation 
peirpeses.. 

Mine sump water will be utilized for 
industrial purpose in the mine as far as 
possible, 

Water conservation methods will be 

practiced. 

Roinwater collection and reuse system 
wall be implemented. 

The volumes of water supplied to the site 
through extraction from dug bore wells 
will be monitored to ensure drawdown 
do not affect adjacent water users. 

Mining activities Garland drains will be constructed all 
around the mine to lead the surface water 
to the nearest water course so that there 

is hardly any change to Hydrogeology 
and drainage pattern. 

Commencement 

af Mining 
operations, 

Impact due to 

settling of air 
bamne dust. 

Land degradation 
due io disposal 
of solid wastes, 

Exposure of top 
soils to wind and 

waler erosion, 

Prior to cach phase of mining, update and 
implement the relevant EMP to include 
phase-epecific control and mitigation 
mencunes. 

Vegetation «clearance )8=6fo)=—so occur 
immediately prior to soil and overburden 
sirices 

Install diversion drains and sediment 
fences prior to starting earthworks 

Minimize the area and time of ground 
disturbance by progressively 
rehabilitating disturbed areas 

Dust suppression on exposed areas using 
water trucks and automatic sprinkling 
systems 

Contour overburden dumps to minimize 
erosion 

Mine Displacement or 

loss of existing 
fauna. 

Loss nf 

Disturbed areas will be stabilized as soon 
as possible. Locally native specics will 
be used in landscaping works for mon- 

handstand areas, 
Compact fencing around ming arca will 

tea 
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“Wepetation be providhed to obstruct unusual eniry of 
animals 

Overall 
openinen 

Mining. 

from noise 

dust deposition. 
Potential for risk 
of harm to 
personnel and the 

local community, 

Contamination of 
land and water 

sich an 
irappropriaic 
disposal of waste 
products, 
including sewage 
and = hazardous 
wastes. This may 
result in adverse 

Hpacts on 
Surface: water 

urers. 

Implementation of noise and fugitive 
dust emission controls and managemeni 
measures. 

Implementation of water quality 
management, conservation and control 
WaSuIcs. 

Development of an emergency meponse 

plan that includes installation of 
cinergency responec cqwipment to 
combat events such as fire. All personnel 
required to handle hazardous materials 
will be provided with personal protective 
equipment suitable for the hazardous 
material being handled, 
On-site first am facilities will be 
provided and employees will be extended 

to the local community if emergencies. 

Socio-economic 

Aspects 
Mining operations Incresse in 

employment 
Opportunities 

both direct and 
indirect thereby 

coonomic status 
of people of the 
ropion. 

Increase of direct employment will be 
progressive during operational phase of 
project whereas there will also be 
financial §=improvement to the local 

engaged himself in the services to the 
transport sectors because of increased 
transportation vehicle and meeting the 

olied facilities such o8 entnes and 

vehicle repairing outlets, 

9.7 LAND ENVIRONMENT 

This section includes the study of natural features like topography, climate etc. Lond use! Land cover 

map. 

Topography 

The district largely consists of irregular uplands with outerops of rocks intermingling nyostly with 

ands, frequently under water during rainy season. The Baghein River traverses the district from 

ps 
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soulh-wesal to north-east. The tract tying bo ihe right of the river is iversected by numerous smaller rivet 

and rivuwlets, but to its left is a fat expanse, most pant of which is made up of Mar-and Kabar soils, 

eroded and converted into rnvines along the banks of the rivers Ken and the Yaniurna, 

Rainfall & Climate: 

The average annual rainfall is 902.00 mm. The climate is typical subtropical penetrated by long and 

intense summers. About RO% of the annual rainfall is received from south-west monsoon. May is the 

hottest month with mercury shooting upto 47.0°C. With the advance of monsoon by mid-June, 

temperature starts decreasing. January is usually the coldest month with temperature going upto §.8°C, 

The relative humidity is highest in Augus? about 85% and lowest in April. 

Impact on Land Use 

The area is having undulating surface surrounded by agricultural and barren land. The area is partially 

covered by alluvial soil. An old working pit is present in NW of the area. The proposed area and 

suTound areas are mostly private land owned by individual, Presently the existing quarry lies in 1.21 ha 

area, 

The potential adverse impact of opencast stone mining will be in the form of change in land use pattern. 

50 reclamation of mined out lind will be given due importance as 4 step for sound land resource 

Tmanagement in the form of reclaimed land and water body. 

No adverse impact is anticipated on land use of buffer zone associated due to the existing stone mine 

project, as all the activities will be confined within the project site only. Stone mined out from the mine 

is being and continued to be used os boulders of different sizes for Dam construction, embankment 

works cic. After crushing into different sizes of aggregates from 6mm to 63mm, the product can be used 

in construction and road projects. 

9.8 WATER ENVIRONMENT 

9.8.1 Impact on Surface Water 

At present scenario there is no gy seasonal or perennial source of water is passing through the lease 

area, During the rainy season, there may be accumulation of surface water, which is proposed to be 

pumped out to keep the working area dry and it is being utilized for dust suppression. 

The stone mineral found in the area is non-toxic in nature. There will be no outside discharge of liquid 

eMuent from the mine site. It is, therefore, apparent that there will be negligible impact of mining on the 

surface water regime. 

HM 8.3 cton Ground Water 

Gtoun ter pollution can take place only if the mining rejects contain toxic substances, which get 

heal the precipitation water and percolate to the ground water table thus polluting it, Any nearby 

wells grtlir sources of water can be rendered unfit for drinking and even for industrial use. 
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This is not the case with this deposit as the minerol or topsoil does not contain any harmful ingredients. 

Moreover, stone constitutes of fairly inen and chemically non-reactive ingredients. 

It is noticed from nearby dug wells and bore wells that the ground water mble is available below 30 

meters of the normal surface level, As the mining operation has been proposed to be canted out much 

ebove the ground water table there would not be any adverse effect on the ground water, 

The ground water available in the nearby well, borewell is analysed and it is found within the prescribed 

standard of CPCB and it is also being and will be continued to be adopted the remedial measures to 

keep the water quality within the preseribed standand. 

9.8.3 Mitigation Measures for Water Environment 

* Adequate control measures are being and will be continued to be adopted to check not 

* only the wash-off from soil erosion but also uncontrolled Now of mine water. The measures to 

be adopted are Garland drain will be provided at the toc of the dumps, to channelize the runoff 

water from dumps into the water reservoir (Le. mined out pits) & around the active pits to 

restrict rainy water from entering in to the working pil. 

* Retaining walls having water holes will be provided along the toc of the dumps to avoid the soil 

wash out & around the active pit to prevent fall of human‘animal in to the working pit. 

* Dumps slopes are being stabilized followed by plantation to avoid soil erosion. 

« Wo waste water is being discharged from the mining activities. 

99 AIR ENVIRONMENT 

Anticipated impacts and evaluation 

Information on air quality was studied and various modeling techniques predicted that the mining 

activity is not likely to affect the air quality in a significant manner, However, loading of Building 

Stone, Khandss & Gitti, Boulder, its wansportation and unloading operations may cause some 

deterioration in air quality duc to handling dey materials. In the present case, only wet materials will be 

handled, thus eliminating problems of fugitive dust. Also, the collection and lifting of minerals will be 

done manually without any blasting. Therefore the dust generated is likely to be insignificant os 

compared to mining processes involving drilling, blasting, mechanized loading etc. 

Air Modeling 

a, ie . mining operations pencrate substantial quantitics of airborme respirable dust, which may lead 

development of respirable diseases in mine workers. The increasing trend of mining leads to 

huge amcunt of dust. These air bore dust partiches, generally below 100 micron in sinc, are 

niculates ond cnuee health hazards as an ill effect of mining activities. Extraction activities 

blasting, material handling and transport are a potentin| source of air pollution. Therefore, a 
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detailed stody om emission sources and quantification of pollutant concentration by means of dispersion 

modeling is required to access the environmenial impact of a mine. On the basis of the predicted 

increments to air pollutent concentrations, an effective mitigation and environmental plan can be 

devised for sensitive areas. In case of Building Stonc, Khandas & Gitti, Boulder mining, as there is no 

blasting and drilling activities, the impacts may only be caused by material handling and transportation 

activities of mostly wet Building Stonc, Khandas & Gitti, Boulder and the same are minimal. 

FUGITIVE DUST- MODELING 

Air quality modeling was dome using line source malel as published by USEPA “Workieok of 

Dispersion Modeling” by Tumer, for transportation though roads and the empirical emission factor 

equations from USEPA. Emission factors to be used in Line source Dispersion equation i¢ adopted 

from formula as given below: 

E= k * (1.7) * (9f12)"(S/48) * (W/2,7)""* (wid) * (365-p/365) kg/VKT-————-—-———— (1) 

Where 

E= Emission Rate (kg/VKT) 

k= Particle size multiplier = (0,36) 

6" Silt Content of the Road surface material (%) = 10% 

§=Mean Vehicle Speed (km/hr) = 20 km/hr 

W=Mean Vehicle Weight (tonnes) = 10 tonnes 

we Mean number of wheels = § 

p= Number of days with at least 0.254 mm of precipitation per year = 60 

f= frequency of Vehicle movement in no per hour = 2 vehicles / hour 

Thus using equation (1) 

E= 0.61766 ke/VET 

B= 0.0003 p/sec/im 

Concentration of the fugitive dust was calculated wing the empirical equations for unpaved roads 

j by USEPA- AP42. The Concentration of the fugitive Dust is given below: 

(E / ae vu) Exp- [(h?) / (2 023)] x 10° (2) 
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® =@ Wind Speed =4 ms 

h =Om 

Modeling was done for an infinite line source assuming unpaved noad. For conservative calculation 

wind was assumed to blow at a velocity of 4 m/s perpendicular to the road. The nesults for 24 hourly 

toncentmion values arc piven in the Fig. 4.1: 

Mitigation measures 

The only air pollution sources are the road transport metwork of the trucksdumpers. The dust 

suppression measures like the following will be resorted: 

© Water sprinkling will be done on the roads regularly. This will reduce dust emission further by 75%. 

* Care will be taken to prevent spillage by covering the carrying vehicles with tarpaulin and sprinkling 

of water, if dry. 

* Fortnightly scraping of road in order to keep the roads almost leveled. This will ensure smooth fow 

of vehicles and also prevent spillage. 

* Overloading will be kepi under check by giving prior awareness, 

* Proper Tuning of vehicles to keep the gas emissions under check. 

* Plantation of trees along the road sides helps to reduce the impact of dust in the nearby villages. 

9.10 NOISE ENVIRONMENT 

Day and night sound pressure bevels Ldn is often used to describe the community noise exposure, which 

includes 10 dB (A) night time penalty. 

The monitored noise level during the base line period within the core zone and buller zone has been 

found to be within the prescribed CPCE standards which will also be confined within the limit by 

undertaking more plantations within the mining area especially in the direction of habitation to act as a 

sound barrier. 

9.10.1 Impact due to Ground Vibratlons 

Ground vibration, My rock, air blast, noise, dust and fomes are the deleterious effects of blasting on 

=f The ¢xplosive energy sets up a seismic wave in the ground, which can cause significant 

structures and disturbance to human occupants. It causes major damages to the pil 

og. 

When an losive charge is fired inside the blast hole, it is instantly converted into hot gases, which 

enge pressure on the blast hole walls. High intensity shock waves propagate radically in afl 
__dirgetiong’ and cause the rock particles to oscillate, This oscillation is felt as ground vibration. The 

__ O'prapaiea mining operations using deep hole drilling and blasting using delay detonators are bound to 

produce ground vibrations, 
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Ground vibration from ming blasting is expressed by amplitude, frequency and duration of blast. The 

variables, which influence grown! vibrations, are controllable and non-<ontrollable, The non- 

controllable wanables include general surface terrain, type and depth of overburden and wind. Similarly, 

the controllable variables include type of explosives, charge per delay, delay interval, direction of blast 

progression, burden, spacing and specific change and coupling ratio. 

The oscillation of rock particles is called Particle Velocity and its maximum valuc is called Peak 

Particle Velocity (PPV), which is measured in millimeter per second, 

As the distance increases, the PPV value is likely to reduce. The ground vibrations generated by blusting 

during the mining operations will be well within the standards prescribed by DGMS by controlled 

blasting. Ground vibrations are not likely to affect the structures in the vicinity of mine lease area. 

By adopting controlled blasting, the problems will be greatly minimized at mines. The impacts are also 

minimized by choosing proper detonating system, optimizing total charge and charge/delay. 

9.10.2 Measores for Minimizing Adverse Impacts 

» Noise Control Measures 

* The following control measures are being and will be continued to be adopted to keep the 

ambient noise levels well below the limits: 

* Drilling is being carried owt with the belp of shanp drill bits which will help in rechecing noise, 

* Secondary blasting is being totally avonded and Hydraulic rock breaker is being used for 

breaking boulders. 

* Controlled blasting with proper spacing, burden, stemming and optimum charge/delay is being 
intained 

* The blasting is being cansed out during favorable atmospheric condition and less human 

activity timings; 

* Minimum quantity of detonating fise is being consumed by using alternatively Excel non- 

electrical initiation system; 

Proper maintenance, oiling and greasing of machines al regular intervals is being dome to recuce 

ion of noise, 

prime movers/diesel engines are properly maintained; 

sion of sound insulated chambers for the workers deployed on machines (HEMM) 

AF dducing higher levels of noise; 

. Proper designing of plant & machinery by providing inbuilt mechanism like silencers, mufflers 

and enclosures for noise generating parts and shock absorbing pads at the foundation of 

vibrating equipment, 

— 
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Green Belv Plantation is being developed around the mining activity arca and along haul roads, 

The plantation minimizes propagation of noise. 

* Personal Poxective Equipment (PPE) like car mulfs'car plugs ia being provided to the operstors 

of HEMM and persons working ncar HEMM; and 

® Reducing the exposure tine of workers to the higher noise levels, 

* Periodical monitoring of noise will be done. 

» Measures to Control Ground Vibration 

The blasting operations in the mine is carried out by deep bole drilling ond blasting using delay 

detonators, which reduce the ground vibrations. The measures that are generally followed and currently 

proposed for abatement of ground vibration, airblast and fly rocks are detailed below: 

. Proper quantity of explosive, suitable stemming materials and appropriate delay system are 

being adopted to avoid overcharging and for safe blasting. 

* Adequate safe distance from blasting tm being maintained. 

* Blasting operations is carried out only during day time. 

* The charge per delay is minimized and preferably more number of delays is used per blasts; 

. During blasting, other activities in the immediate vicinity is temporarily stopped; 

* Drilling parameters like overburden, depth, diameter and spacing is properly designed to 

give proper blast. 

9.11 TRAFFIC ANALYSIS 

The lease area is connected to State Highway No. 49 about 1.0 km towards west direction from the 

propest site. These roads are wide enough to facilitate easy and smooth movement of heavy duty tracks. 

The Detailed traffic study has been discussed under Chapter 4. 

9.12 SOCIO-ECONOMIC ENVIRONMENT 

The implementation of the Building Stone (Khanda, Gitty, Boulder) Mining Project will generate both 

direct and indirect employment. Besides, it will provide a check on existing system of mining operation, 

Since the quarries will be allotted on lease basis, mining operation willbe legally valid and it will bring 

., 

iggfer of boulders inte bajn is necessary crushing units will come up. It is expected that 

aciely, dependent on industry, trade and business. Al present agriculture it the main 

people as more than half of the population depends on it, With the implementation of 

= ining project the occupational patiern of the people in the arca will change making more 

} people & ged in industrial and business activities rather in agriculture, Thus there will be a gradual 
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shifting of population from agriculture to mining and industry, Further, the mining and industrial 

activities in the arca may lead to rapid increase in population and thereby urbanization, Due to 

urbanization of the area, employment opportunities will further increase. 

9.13 ENVIRONMENTAL MANAGEMENT PLAN (EMP) 

Proper environmental management plan are proposed for “Building Stone, Khandas & Gitti, Boulder 

Mining Project” to mitigate the impact during the mining operation, 

a. Proper blasting pattern will be followed by the blasters for effective rock fragmentation and 

pencration of minimal fine dust to open atmosphere. 

b. Regular water sprinkling of dust emanating sources viz., drilling, blasting ond transportation 

through hauloge roads, ete, will be carried out. 

¢. Pertodic maintenance of transport vehicles and equipment will be cared out to check emission 

levels. 

d. Greenbelt will be developed that will act as a pollution sink. 

¢. Overloading of trucks will be avoided and carrying the rocks in covered trucks will be taken up 

to minimize pollution bevel. 

9.14 ENVIRONMENTAL MANAGEMENT PLAN IMPLEMENTATION 

Environmental Management Plan serves no purpose if it is not implemented with true spirit. Some 

loopholes in the EMP can also be detected aflerwards when it is implanted and monitored. Thus, an 

implementation and monitoring progmmme has to be prepared. 

The major attributes of environment are not confined to the mining site alone. Implementation of 

proposed control measures and moniionng programme has an implication on the surrounding arca as 

well as for the region, Therefore, mince management will strengthen the existing control measures as 

elaborated earlier in this report and monitor the efficacy of the control nveasures implemented within the 

mining area relating to the following specific areas for eco-friendly mining: 

a. Collection of air and water samples ot strategic locations with frequency suggested and by 

analyzing therea!, If the parameters exceed the permissible tolerance limils, corrective 

regulation measure will be taken. 

Ihection of soil samples al stratepic locations once in every two years and analysis thereof 

regard to deleterious constitients, if any. 

of water level fluctuations in the nearby ponds dug wells and bore wells. 

remeni of noise levels al mine site, siationary and mobile sources, and adjacent villages 

e done in every six months for first too years, thereafter once a year, 
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e. Plantation/alforesiation will be done as per progr ie, road sides and near civic amenities, 

which will be allotted by Goverment bodies, Fost plantation, the area will be regularly 

monitored in every two years for evaluation of success rate, For selection of plant species local 

people will also be involved. 

9.15 BUDGET ALLOCATION FOR EMP IMPLEMENTATION 

Table 9.4 COST OF EMP 

Sr. 
«| Environment Management Plan (EMP) Cost Estimation aus am 

fl, Planiation 

100 saplings * G93 Rs. / 

I) _| No of plants @95 Rs, / sapling) sapling) 900 
ii) _| Tree Guard ((@)1500¥- per unit) 2,10,000 

(8000s, Per day x 300 

Water Demand for plantation ((@)100saplings | (working days) x 

b. *4 litres of water™ twice per day = 800 lirs.) (1.1 Rs. /1.) 264000 

Measure for prevention & control of soil 
erosion and management of silt shall be 

undertaken. Protection of dump against erosion, 

if any, shall tbe cormied out with peo-textile | = 

Es matting of other material, 20000 

Sprinkling on haulage route for dust 

Suppression 

(600 mlengih «6m width™ I lites ofwater|Rs. lI00=72 ELD of 

perm’ /2 times a day~7.2KLD wateniday x 300 (working 
a (Rs. 1100 for per KLD of water/day) days) 21 7h) 

Cost of monitoring of air 

t. quality(PMyo,PMy5,8O.,50)), water 
quality(ground water and surface water),soil 

quality and ambient noise level - 2,50,000) 

f Cost for environmental cell ® Environmental 

Engineer: 1 
« Gardener 53 0000 

for COVID-19 50000 

2849700 

ITORING SCHEDULE AND PARAMETERS: 

Table 0.5 Monitoring Schedule and Porameters 

| § No | Description of Parameters Schedule and Duration of 
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Monitoring/Exccution 

Air Quality: 
o} In the vicinity of the mine 
b) In the vicinity of the transportation 

Network 

c}) Dust suppression on roads 

24 hourly samples twice a week for one month 
In each sens0n except monsoon senso 

Regularly in non- monsoon months and 
whenever occurrence of fugitive dust takes 
place 

d) Scraping/ bulldozing of road to shift Fortnightly 
accumulated dust to the sides 

2 Water Quality near or around the site: Once in a scason for 4 scasons in a year 
a) Surface water ceality 
bi Ground water quality 

3 Ambient Noise Level Twice a year for two years & then once a year 
4 Soil Quality Once in two years on project monitoring area 
5 Inventory of Flora(iree plantation, survival | Once in two years on project monitoring area 

etc) & Fauna 

6 Socio-economic condition of local, Once in 3 years 

population, physical survey 

9.17 BENEFITS OF MINING 

i, ‘Genernting useful economic resource for construction. 

ii. Generating employment. 

iii, Improvement in socio economic conditions of the peaple of the study area. 

iv. Improvements in physical infrastructure. 

¥. improvements in Social Infrastnicture. 

vi. «= Increase in Employment Potential. 

vii, Contribution to the Exchequer. 

vii, Prevention of illegal mining. 

ix. During and Post-mining enhancement of green cover, 

Stele aie hai a 

po 
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CHAPTER: 10 

DISCLOSURE OF ENVIRONMENTAL CONSULTANTS 

Environmental Consuliant ENVIRONMENTAL RESEARCH AND ANALYSIS, 

LUCKNOW 

Nome of Environment Consultant Dr. Jatin Kumar Srivastava 

(ELA Coordinator) 

QC] NABET Accredited Environmental Coordinator 

Certificate No- NABET/EIA/1619/ TA (019 
Address Flat No-203, 2nd Floor, Yash Silver Height (opposite 

Badshah Nagar Railway station) Mahanagar, Lucknow « 

226021, U.P 
eraenvel oom eracnvele@igmail.c 
0522-4078000, +91 7080999935, 9565508271 
ENVIRONMENTAL RESEARCH AND ANALYSIS, 

Mr. Vikas Pandcy a 3 SsHWw* 

4 SE* Dr, Vandana Singh Mi dgun St, 

4 Ene Dr. Jatin K Srivastava ee 

= Mr. Manas N, —_ 
e HG Mukhopedhyay nn Waal 

Mr. Manas WN. . 

GEO* | Mukhopadhyay Haine Vea 

sce Dr. Jatin K Srivastava wee 

| 

\4 h— 9 | AQ* Dr. Gautam K. Banerjee [ll 
‘ E “He 
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a2e 

io NV Dy. Jatin K Srivastava mols 

4 

= e i ae 

i Lu* Rajveer Singh ude 

12 RH Dr. Gautam K, Banerjee | Cog 

i dectare that above mentioned experts coordinated the preparation of EIA/EMP under the 

supervision of Dr. Jatin Kumar Srivastava. For any details one may contact me as a Director of 

Enviranmentel Research ond Analysis Lucknow, 

A. K. Tripathi 

(Director) 

Pua 
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National Accreditation Board 

for Education and Training 
MEbetees Lege pla ge sae tees Peeps fh Pee eia daa t. 

jew of the outbreak of Corona Virus (COV “subsequ 

NABET hereby extends the Validity of your Accreditation ti 
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CHAPTER-I1 

CONCLUSION OF THE PROJECT 

LOINTRODUCTION 

The Building Stone, Gitty, Khanda, Boluder Mining is one of most significant mincral contributing to the 

sustainable development that is “The extraction or recovery of the mineral without limiting the needs and 

lives of the surrounding flora, fauna and the local villagers! people residing there as well.” 

Shri Mumiaj Ali $90-Late Shri Farcand Afi,R/O-Muballa-Khunti Chauraha, Aliganj, City & District- 

Banda (U.P.) for Building Stone, Gitty, Klunda, Boluder mine at Gata No, 2450 Khond No.5, Village 

Jarar, Tehsil Naraini & District- Banda, Uttar Pradesh. within total lease Area 2.0 Ha, The proponent has 

applied for mining lease in the name Mumtaj Ali Tt has been proposed to collect approximately 12100 

m'fyear material Huilding Stone, Gitty, Khanda, Boluder Mine annually. 

As per the Mol, New Dethi Gazette dated 14th September 2006 amended in December 2009 April 

2011, 16 January, 2016 and 14 August, 2018, the proposed mining project ix categorized as category 

"Bit. 

This Building Stone, Gitty, Khanda, Boluder Mining Project has numerous benefits not only on 

individual level but on a social level too Le. this project will not only benefit the owners but directly and 

indirectly will also benefit the people of that region. 
This will give employment to thousands of people who are the residents of the principal place of business, 

Since, manpower is required in every activity and processing from installation of the project to the final 

product and marketing. The eqwitwble distribution of work according to the skills and potential will be 

done. Work given will be categorized into skilled, semi-skilled and unskilled employees. Employment 

preference will be given to the local villagers. The labors will be registered in the district Labor Office as 

per the U.P. Government Law. Also, acconding to the Central govemment policy of labors, medical 

insurance will be done of all the labors employed. Minimum wage, guaranteed nvonelary bencfits under 

Jaw will be ensured to the workmen. Safe, healthy, and productive work environment and welfare wall be 

provided to the worker, Abolition of child labor and bonded labor, and rehabilitation of those will be 

, tafe and productive work places will be encouraged and promoted. Tempornry rest shelter, 

Mong with anti-venoms, safe drinking water for the workers/miners and 
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Arrangements for safe amd healthy working conditions and facilities of community toilets shall be made 

available for the workers, medical camps for workers und nearby villagers shall be condycted af regular 

inerval. Workers will be insinectod with safety measures and safety equipments will also be provided. 

This will provide the employment and aid in managing and surviving their livelihocd, reduce the poverty 

of that region and will provide them a better atmosphere and a better life. 

This project will also contribute in rising the cconomy of the state and ultimately of the nation through the 

taxes collected through this. This is obvious that taxes collected are used in welfare of the nation and ts 

citiomn. A sum of Rs, 166400 (4% of the total Project cost 4160000¥-) is also contributed as Corporate 

Environment Responsibiliy for difference welfare activities such os roads, planiation, education, 

Last but not the least, this project has also ite social impact on the lifestyle, life standards, thinking, 

personality, etc. of that place. The project will ignite the locals to use their potential and work for 

improving their economic condition and better life. This project can be a small step in betterment of the 

local people of that area. 

fn 
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Minutes of 483" SEAC Meeting Dated 07/08/2020 

The 483" meeting of SEAC was held through video/tele-conferencing/ email in view of the Corona 

Virus Disease (Covid- 19) on O7MR2020, Following members were participate in the online meeting: 

I. Dr. (Prof.) 5.M. Singh, Chairman 

2 Dr, Sarita Sinha, Member 

3. Dr. Virendra Misra, Member 

4. Dy. Pramed Kumar Mishra, Member 

5. Dr, Ranpoct Kamar Dalela, Member 

i. Dr. Ajoy Kumar Mandal, Member 

7 Prof. 5.K. Upadhyay, Member 

§, Shri Meraj Uddin, Member 

Vi Shri Rajive Kumar, Member 

The Chairman welcomed the members to the 483" SEAC meeting which was conducted online. 
The SEAC unammoutly took following decisions on the agenda points discussed: 

SEAC went through the file and documents and observed that standard TOR dated [5/07/2020 has 

already been issued in this case through online portal. The committes discussed the maticr and decided to add 

following additional TOR point for the preparation of ELA report regarding the project: 

|, Emergency plan for air pollution and accidental leakage should be provided ai the time of ELA 
presentation. 

o KLD along with 5.0 MW 
cal Ve ork f, Pile ya 

A presentation was made by the project proponent along with their consultant M/s Environmental and 
Technical Research Centre. The proponent, through the documents submitied and the presentation made 
informed the commitio: that: 

1, The environmental clearnnee is sought for Expansion & Modification of existing distillery from BO RLD 
to 100 KLD along with 5.0 MW Co-gen Power plant ai Shami, U.P., M/s Shami Distillery & Chemical 

Works Ltd, 
2, Environment Clearance for the earlier proposed was issued by MoEF&CC, Govt. of India vide letter no, 

PIO) AMV 2010-TA-I1(T}, dated 26 Sep 2012. 

oo 
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3. The proposal has submitted under the provision of para T(ii) of the EIA Notification, 2008 (as 
amended), therefore the committee deliberated the compliance status of Earlier EC submitted by PP and 
found in onder. 

Salient features of the project: 
SM, | Particulars Details 
E Name of the progect Expansion & Modification of existing molasecs besed distillery 

capacity from 50 KD to 100 KLD. 
2. Location Datars 

Village Sharrali 
Tehsil& District Shamli 
State Uttar Pradesh — 

3 Project Arca No additional Land wall be reqpired for the proposed 
expansion, 
Existing Land : 6|.5448 Acre (323 hectare) 

4. Co Gen Power genention 5.0 iW 
5. Total propéct cost Rs®023 lakhs (Estimated for proposed capansion) 

6__| No. of working days 365 Days 
i. Raw material Molasses = 
gE, Quantity of Raw hiaterial Existi ils oe ee 

480 T/Day Molasses All Grasdes of Molasses (BC heavy 
molasses) 

E 7 Molasses: $12 T/Day 
%. Poel requirement Existing Details Proposed on 

= Bagasse-] 50 TPD Slop-295 and Bagasse- 137 TPD 
10. | Fresh Water requirement Existing Letuels. Proposed Expansion 

65 KLD TO KLD 
Domesnc: 20 KL Demcatic : 20 KD 

Mi. | Source of water jee ee 
f2. | Waste Water Generation Existi bent Ceemeration F. 

360.0 KLD 720.0 KLD 
13. | Waste Water Treatment | Existing Details Proposed Exparsnon 

Siumegy Speot wath first bio-methanated, | Generated spent wath will be 
then bio methanated spent wash | concentrated in Seven Stage 
is being conconinaitcd in MER and | MEE. Then concentrated spent 
concentrated from MEE is being | wash will be used at feel along 
utilized in bis-composiing. with Hagar in Slop fired boiler 

is = scapacaty: 40 TPH 

14. | Bailer Details epee Eee 
13 TPH Bagasse Fired Boiler Shap fired incinemiion boiler- 40 

TPH. 
Existing Bagasee fired boiler 
will be deemantl: § afier 

expansion. 
18. | Noof Stack O new stack of height 72 m will be attnebed to tbe 

proposed Electrostatic Preeipitutor (ESP). 
6. | Green belt development Approx, 3.3 % of total area (10.89 Ha) 
17. __| Cost of Pollution Control Equipment 4364 Lakhs 
1é, | Recurring Expenses on 405 Lakhs! Annum 

Environmenial preiection 
19._| Category of Project Category : Hand Schedule : § ig) 
2). | Cosporate Environmental Ra 94 lakhs (1% of expansion project cost) 

ai. Existing Details Proposed Expansion 
- hO Nos iis) & 

j <k* 
a 
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>. The project proposal falls under category—3(p) of ELA Notification, 2006 (as amended), 

RESOLUTION AGAINST AGENDA NO-02 

The commitice discussed the matter and recommended grant of covironmental clearance as per 

pure Tl) of ELA notification, 200M (as amended) along with following conditions: 

I. Statutory compliance: 
| 43 daye monitoring report of the area for air quality, water quality, Noise level, Besides 

flora & fauna should be cxamined twice a week and be submitted within 60 days for a 
record, 

2 Bue to unavoidable circumstance and covid-19 pandemic, the authority are unable to visit 
the site therefore, it is not possible to make available the latest certified compliance report, 
In wiew of this the committee decided thal the cenified compliance report should be 
submitted within O03 months, 

1 The project proponent shall obtain forest clearance under the provisions of Forest 
(Conservation) Act, 1986, in case of the diversion of forest land for non-forest purpose 

involved in the project, 
4 The project proponent shall obtain clearance from the National Board for Wildlife, if 

applicable. 
§. The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife 

Management Plan and approved by the Chief Wildlife Warden, The recommendations of 
the approved Site-Specific Conservation Plan / Wildlife Management Plan shall be 
implemented in consultation with the State Forest Department. The implementation report 
shall be furnished along with the six - monthly compliance report, {in case of the presence 
of schedule-T species in the study area), 

& The project proponent shall obtain Consent to Establish / Operate under the provisions of 

Air (Prevention & Control of Pollution) Act. 1981 and the Water (Prevention & Control of 
Pollution) Act, 1974 from the concemed State pollution Control Board’ Committee. 

7, The project proponent shall obtain authorization under the Hazardous and other Waste 
Management Rules, 2016 a8 amended from time to tine. 

& The Company shall strictly comply with the rules and guidelines under Manufacture, 

Storage and Import of Hazardous Chemicals (MSIHC) Rules , 1989 as amended time to 
time, All transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act 

(MVA), 1989 

i, Alr quality monitoring and preservation: 
|, The project proponent shall install 24x7 continuous emission monitoring system at process 

stacks to moniter stack emission with respect to standards preseribed in Environment 

(Protection) Rules 1936 and connected io SPCR and CPCH online servers and calibrate these 
system from time to time according to equipment supplier specification through labs recognized 

under Environment (Prvtection) Act, 198ior NABL sceredited laboratories. 
L  - The project proponent shall install system carnyouwl to Ambient Air Quality monitoring for 

commoncnitenon parameters relevant to the main pollutants released (c.p. PM10 and PM2.s in 

reference to PM cmission , and S802 and NOx in reference to 802 and NOx emissions) within 
and outside ihe plant aren at least at four focations (one within and three outside the plant arca 

: of 120° each), covering upwind and dewnwind direct ions, (ease to case basis small 
plants: al; Lange plants; Continuous). 

j ponent shall submit monthly sununary report of continuous stack omission 
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and gir quality monitoring and results of manual stack monitoring and manual monitoring of 

air quality ‘fugit ive emissions to Regional Office of MoEFACC, Zonal office of CPCH and 
Regional (fice of SPCB along with six- monthly monitoring report, 

4 Appropriate Air Pollution Control (APC) system shall be provided for all the dust generating 

paints including fugitive dust fram all vulnerable sources, 90 as to comply prescribed stack 
emission and fugitive enussion standards. 

£ The National Ambient Air Quality Emission Standards issued by the Ministry vide G.S.R. No. 

#26(E) dated [6th November, 2009 shall be complied with. 
& Sulphur content chould not exceed 0.5% in the conl for use in coal fired boilers. to contral 

particulate emissions within permissible limits (az applicable), The gaseous emissions shall be 
dispersed through stack of adequate height os per CPCB/SPCB guidelines. 

7 ‘The (Mi sets shall be equipped with suitable pollution control devices and the adequate 

stack height so that the emissions are in conformity with the extant regulations and the 
guidelines in this regard, 

i. Storage of raw materials, coal ete shall be cither stored in silos or in covered arcas to prevent 

dust pollution and other figitive emissions. 

HE. Water quality monitoring and preservation: 
|. For online continuous monitoring of effluent, the unit shall install web camera with night 

vision capability and flow meters in the channel/drain carrying eMuent within the premises 
(applicable in case of the projects achieving 2LD) and connected to SPCB and CPCB online 

servers, 
L ero Liquid Discharge shall be ensured and no waste/treated water shall be discharged 

outside the promises (applicable in case of the projects achieving the ZLD). 
1 Process effluent jany wastewater shall not be allowed to mix with storm water, The storm water 

from the premises shall be collected and discharged through a separate conveyance system. 
4 The effluent discharge shall conform to the standards prescribed under the Environment 

(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting 
(Consent under the Ain'Water Act, whichever it more stringent, 

5, Total fresh water requirement shall not exceed the proposed quantity or as specified by the 
Committee. Prior permission shall be obtained from the comcemed regulatory awihonitwCGWA 
in this regard. 

& Industialtrade ¢Muent shall be segregated into High COD/TDS and Low COD/TDS effluent 
streams. High TDS/COD shall be passed through stripper followed by MEE and ATFD 
(agitated thin film drier). Low TOS effinent streani shall be treated in ETP and then passed 
through RO system, 

7 The Company shall harvest rainwater from the roof tops of the buildings and ston water 
drains to recharge the ground water and utilize the same for different industrial operations 

within the plant. 

Iv, Noise monitoring and prevention; 
|. Acoustic enclosure shall be provided to [4G set for controlling the noise pollution, 

2 The overall noise levels in and around the plant arca shall be kept well within the standards by 
providing noise control measures incheding acoustic homls, silencers, entlogures cic. on all 

of noise peneralion. 
ient noise levels showld conform io the standards prescribed under E(P}A Rules, 
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| The energy sources for lighting purposes shall preferably be LED based 

Wi Waste management: 
1 Hazardous chemicals zhall be stored in tanks, tank farms, devine, carboys cic, Plame arresters 

shall be provided on tank farm and the solvent transfer through pumps, 
1, Process organic residue and spent carbon, if any, shall be sent to cement imdustries, ETP 

sludge, process inorganic & evaporation salt shall be disposed off to the TSDP. 
1 The company shall undertake waste minimization measures as below :- 

L Metering and conminel of quantities of active ingredients to minirire Wwose . 
ii, Reuse of by-products from the process as nw material or as ew maternal substitries in other 

proncecs, 
iii, = Use of automated filling to minimize spillage, 
iv, Useof Close Feed system into batch reactors. 
¥. Venting equipment through vapour recovery syatem. 
vi. Use of high pressure hoses for equipment clearing to neduce wastewmler generation 

Wil. iGreen Belt: 
|. Green belt shall be developed in an area equal to 34% of the plant arca with o nalive tree 

species in accordance with CPCE guidelines. The greenbelt shall inter alia cover the entire 

periphery of the plant. 
VIL Safety, Publle hearing and Human health issines: 

|. Emergency preparedness plan based on the Hazard identification and Risk Assesament 
(HIFA) and Disaster Management Plan shall be implemented. 

L The PP shall provide Personal Protection Equipment (PPE) a: per the norms of Factory 
Aci. 

3. Training shall be imparted to all employees on safety and health aspects of chemicals handling. 
Pre-employment and routine periodical medical examinations for all employees shall be 

undertaken on regular basis, Training to all employees on handling of chemicals shall be 
imparted. 

4 Provision shall be made for the housing of construction labour within the site with all mocessary 
infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe drinking 

water, medical health care, creche etc, The housing may be in the form of temporary structures 
to be removed after the completion of the project. 

§. Occupational health surveillance of the workers shall be done on a regular basis and records 
muiintnined aa per the Factories Act 

6 There shall be adequate space inside the plant premises carmarked for parking of vehicles for 

raw materials and finished produc ts, and no parking to be allowed outside on public places 

1x. Corporate Environment Responsibility: 
1. The project proponent shall comply with the provisions contained in this Ministry's OM yide 

F.No, 22-65/2017-LA.11 dated Ist May 2018, as applicable, regarding Corporate Environment 

Responsibility, 
Ls The company shall have a well laid down environmental policy duly approve by the Board of 

Directors. The environmental policy should prescribe for standard operating procedures to have 
proper checks and balances and to bring into focus any infringements /deviation‘violation of 

the environmental / forest (wildlife norms / conditions, The company shall have defined system 
af reporling infringements / deviation’ violation of the environmental! forest / wildlife norms 1 

niitions and / or shareholders / stake holders. The copy of the boord resolution in this regard 
submitted to the MoBPACC as a part of six-maonthly report. 

te Environmental Cell both at the project and company head quarter lev el, with 
sonnel shall be setup ander the control of senior Executive , who wall directly to 
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the heel of thee or panied. 

Action plan for implementing EMP and covironmental conditions along with responsibility 
matrix of the company shall be prepared and shall be duly approved by competent authority 

The year wise funds cannarked for environmental protection measures shall be kept in scparaic 
account and mot to be diverted for any other purpasc. Year wise progress of implementation of 
action plan shall be repented to the Ministry/Regional Office along with the Six Monthly 

Compliance Report. 
Self environmental audit shall be conducted annually, Every three years third party 
environmental nudit shall be carried out. 

Misecllancewe: 

The project proponent shall make public the environmental clearance granted for their project 
along with the environmental conditions and safeguards at their coat by prominently advertising 

it at least in two local newspapers of the District or State, of which one shall be in the vernacular 
language within seven days and in addition this shall also be displayed in the project proponent's 

website permanently, 
The copies of the environmental clearance shall be submitted by the project proponents to the 

Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of 
the Government who in turn has to display the same for 30 days from the date of receipt. 
The project proponent shall upload the status of compliance of the stipulated cnvironment 

clearance conditions, including results of monitored data on their website and update the same 
on half-ycarky basis, 

The proyect proponent shall monitorthe citena pollutants level namely; PMIO, S02, NOx 
{ambient levels og well as stack emissions) or critical sectoral parameters, indicated for the 

projects and display the same alaconvenient location for disclosure to the public and put on 
the website of the company. 

The project proponent shall submit six-monthly repons on the status of the compliance of ihe 
stipulated environmental conditions on the website of the ministry of Environment, Forest 

and Climate Change ot environment clearance portal, 
The project proponent shall submit the. environmental statement for: each financial year in 

Form- to the concemed State Pollution Control Board as prescribed under the Environment 
(Protection) Rules, (986, at amended subsequently and pul on the website of the company. 
The project proponent shall inform the Regional Office as well as the Ministry, the date of 

financial closure and final approval of the project by the concerned authorities, commencing the 
land development work and start of production operation by the project. 

The prycet authortics must sticth: adhere to the stipulations made by the State Pollution 
Control Board and the State Government. 

The project proponent shall abide by all the commitments and recommendations made in the 
ELA‘EMP report, commitment made during Public Hearing and also that during their 

presentation io the Expert Appraisal Committee, 
No further expansion or modifications in the plant shall be carried out without prior approval of 

the Ministry of Environment, Porests and Climate Change (MoEPRCC), 
Concealing fhetual doin or submission of falee fabricated data may resull in revocation of this 

cavironmental clearance and attract action under the provisions of Environment (Protection) 
Act, P9eG, 

; Ministry may reveke or suspend the clearance, if implementation of any of the above 
"Caen ions is net satisfactory. 

reserves the right to stipulate additional conditions if found necessary. 
pany ina time bound manner shall implenient these conditions. 
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The Regional Office of this Ministry shall monitor compliance of the stipulated conditions, The 
project authorities should extend full cooperation to the officer (a) of the Regional Office by 
furnishing the requisite date / infonnation'monitoring reports. 

16 The above conditions shall be enforced, inter-alia under the provisions of the Woter (Prevention 
& Control of Pollution) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the 
Environment (Protection) Act, 1986, Harardows and Other Wastes (Management and 

Trhisbomdary Movement) Rules, 2016 and the Public Lisbility Insurance Act, 1991 along with 
their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India 

‘High Couns and any other Count of Law relating to the subject matter. 
7. Any appeal against this EC shall lie wih the National Green Trrbunal, if preferred, within a 

period of 30 days as prescnbed under Section 16 of the National Green Tribunal Act, 2010, 

A presentation was made by the project proponent along with their conwultant M/s Grass Root 

Research & Creation India (P) Lid. The proponcat, through the documents submitted and the presentation made 

informed the committee that:- 

I. The environmental clearance is sought for Manufacturing of Bulk Drag, Active Pharmaceutical 
Ingredient (AFI's) and Intermediates Products (84 TPA) at Plot No.M-3, Kosi Kotwan Extension-l, 
UPSIDC Industrial Area, Village-Nabipur, Tehsil<Chhata, District- Mathura, U.P., M/s Yas Fateh Bio 
Science Pvt. Lic, 

2. The proposed activity comes under Category *B-2" of Project activity 5 (f) Synthetic Organic Chemical 
industry [bulk drugs and intermediates) (As per the Notification 5.0, 1223 (E) Dated 27th March, 

232 

DO2O}. 

3. Salient features of the project: 
FEATURES DESCRIPTION 

Name of the Company M's ‘Yas Fateh Bio Science Private Linnited — a 

Project & Location Mixeufinchoring of Balk Drags, Active Mhmmceutical ingredient (APIs) and 
Intermediates Product: At Mot No, M - 3,4 Kost Ketwan Exteniion-| 

UPSIDC Industrial Area, Village = Mebipur, District — Mathura, UF 

Schedale & Category Schodale -§ (f), Synthetic organic chemicals industry (dyes & dye 

intemmodiates:; bulk drugs and intenneodiates excluding drug Foroualatinns; 

synthetic rubbers; basic ongani¢ chemicals, other synthetic organic chemicals 
and chemical intentiecdiates) 

(Category — G2 as per (As per the Notification 6.0, |223(E) Dated 27h 

. Mdarch., 2020), 

Water Requirement BLD (Source - CGWB) 
| Wastewater (ETP } 1,3 KLD 

Electricity load a5 KW 

Power Back-up 125 EVA 

Source of Power Uttar Pradesh Power Corporation Lid. (LPACL) 

Green Area 396 Sqm 

Total Project Con E 254 Lakh. 
4. Listof Products A Quantity: 

SL.No iy | Product Name | Capschy TPA 
Bulk Drags! API's 
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3. Water requirement details; 
S.No | Category Wastewater Generation Remark 

i. Domentic 2.0m) To soak pit through 
ie Rake 

Z| 
EP

 

i: Other Uses (Gardening) 300 Prom ETP Othe 
i water) 

5. Inchoetrial 

Process 201K) 1K To treatment pland 
Equipment & Pocactor 1 ce 1200 for treatment 

Laboratory 400 
Cooling Tower 1,000) 
Boiler | 
Soruber I 

[ Total Induetrial 5,500 
5000) Total Industrial 4 Domestic 00m) 

6. The project proposal falls under category—5(0 of EIA 

RESOLUTION AGAINST AGENDA NO-03 

Notification, 2006 (as amended), 

The committee discussed the matter and recommended grant of environmental clearance on the 
proposal as above alongwith following conditions: 

Emergency plan for accidental leakage of gases and waste water should be ensured, 
Characterization of treated waste water quality should be enwured as per guidelines, 
Good manufacture practises should be followed during whole operation, 

fe
 

le 

Statutory compliance: 
i. The project proponent should obtain necessary permission from Drug Controller, Govt. of India, 
within time frame. 

ii. The project proponent shall obtain forest clearance under the provisions of Forest (Conservation) 
Act, 1906, in case of the diversion of forest land for non-forest purpose involved in the project. 

iii. The project proponent shall obtain clearance from the National Board for Wildlife, if applicable. 
oly. The rapoment shall prepare a Site-Specific Conservation Plan & Wildlife Management 

* Plan ahd! approved by the Chief Wildlife Warden. The recommendations of the approved Site- 
Specific Co tion Plan / Wildlife Management Plan shall be implemented in consultation 
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an , i 

with the Stute Forest Department, The implementation report shall be furnished along with the 

six-monthly compliance repert, (in case of the presence of schedule species in the study area), 
The project proponent shall obtain Consent to Establish’ Opersie under the provisions of Air 

(Prevention & Contre! of Pollution) Act, 198] and the Water (Prevention & Control of Pollution) 
Act, (974 from the concemed State Pollaton Control Board! Commitice. 

The project proponent shall obtain authonzation under the Haxandous amd other Waste 
Management Rules, 2016 a8 amended from time to time, 

The Company shall strictly comply with the niles and guidelines under Manufacture, Stomge 
and Import of Hazardous Chemicals (MSIHC) Rules, 1989 as amended time to time, All 

irins portation of Hazanious Chemicals shall be os per the Motor Vehicle Act (MV A), 1989, 

4. Air quality monitoring and preservation: 

iv, 

WIL, 

The project proponent shall install 24x7 continuous emission monitoring system al process 

tacks fo monitor stack emission with respect to standanls prescribed in Environment 
(Protection) Rules 1986 and connected to SPCB and CPCB online servers and calibrate these 

system from time to time according to equipment supplier specification through jabs 
recognised under Environment (Protection) Act, 1986 or NABL accredited laboratories, 

The project proponent shall monitor fugitive emissions in the plant premises at least once in 

every quarter through labs recognised under Environment (Protection) Act, L986, 
The project proponent shall install system to carryout Ambient Air Quality monitoring for 

commencriterion parameters relevant to the main pollutants released (e.¢. PMjg and PM, in 

reference to PM emission, and 50, and NOx in reference to 50, and NOx emissions) within 
and outside the plant arca at least at four locations (one within and three outside the plant 

arca at an angle of 120° cach), covering upwind and downwind directions. 

To control source and the fugitive emissions, suitable pollution contro! devices shall be 

installed to meet the prescribed norms and /or the NAAQS, Sulphur content should not 

exceed 0.9% in the coal for use in coal fired boilers to control particulate emissions within 
permissible limits (as applicable). The gascous emissions shall be dispersed through stack of 

adequate height as per CPCB/SPCE guidelines. 

Storage of raw materials, coal ctc, shall be either stored in silos or in covered arcas to prevent 
dust pollution and other fagitive omissions. 

National Emission Standards for Organic Chemicals Manufacturing Industry issued by the 
Ministry vide G.5.R. GO8(E) dated 2151 July, 2010 and amended fromm time to time shall be 

followed, 
The National Ambient Air Quality Emission Standards issued by the Ministry vide G.S.R, 
No. $26(E) dated 16th November, 2009 shall be complied. 

6 Water quality monitoring and preservation: 

hii. 

The project proponcnt shall provide online continuous monitoring of cMucnt, the uni shall 

install web camera with night vision capability and flow meters in the channel/drain carrying 
efflwent within the premises (applicable in case of the projects achieving ALD) 

As already committed by the project proponent, “ero Liquid Disehorge shall be ensured 

and no waste‘treated water shall be discharged outside the premises (applicable in case of 
the projects achieving the “LD, 

The eMlwent discharge shall conform to the standards prescribed under the Environment 
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while pranting 

“=(Consent under the Ain'Water Act, whichever, is more stringent. 
iw. 

4 
autho 

Total fresh water requirement shall not exceed the proposed quantity or as specified by the 
miliee, Prier permission shall be obtained from the concemed regulatory 

JOGW A in this regard, 
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¥. Process eMuenVany wastewater shall net be allowed to mix with stonm water, The ston 

water from the premises shall be collected and discharged through a separate conveyanec 
Sslerm, 

vi, The Company shall harvest minwater from the roof tops of the buildings and storm water 
drains to recharge the ground water and utilize the same for different industrial operations 
within the plant, 

vii, The DG sets shall be equipped with suitable pollution control devices and the adequate 

stack height so that the emissions are in conformity with the extant regulations and the 
guidelines in this regard. 

7. Noise monitoring and prevention: 
i. Acoustic enclosure shall be provided to XG sct for controlling the noise pollution. 

ii, The overall noise levels in and around the plant areca sholl be kept well within the 
flandards by providing noise control measures including acoustic hoods, silencers, enckosures 
etc, on all sources of noise gomeration. 

ii, The ambient noise levels should conform to the standards prescribed under E(P)A Rules, 
1986 vie. 75 dB(A) during day time and 70 dB(A) during night time. 

8. Energy Conservation measures: 
i, The energy sources for lighting purpeses shall preferably be LED based. 

9. Waste management; 
i, Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys etc. Flame arresters shall be 

provided on tank farm and the solvent transfer through pumps. 
ii. Process organic residuc and spent carbon, if any, shall be sent to cement industrics, ETP sludge, 

process inorganic & evaporation sali shall be disposed off to the TSDP. 
iii, The company shall undertake waste minimization measures as below:- 

a. Metering and control of quantities of active ingredients to minimize waste, 
b. Reuse of by-products from the process as raw materials or as raw material substitutes in other 

processes, 
¢. Use of automated filling to minimize spillage. 
a. Use of Close Peed system into batch reactors. 
®, Venting equipment through vapour recovery system, 
f. Use of high pressure hoses for equipment clearing to reduce wastewater generation 

10. Green Belt: 
i. “The green belt of $-10 m width shall be developed in more than 33% of the total project area, 

mainly along the plant periphery, in downward wind direction, and along road sides etc, Selection of 

plant species shall be as per the CPC guidelines in consultation with the Siete Forest Departmeni. 

1. Safety, Public hearing and Human health issues: 
i, Emergency preparedness plan based on the Hazard identification and Risk Assessment (HIRA) and 

Disaster Management Plan shall be implemented, 
i. The unit shall make the anrangement for projection of possible fire hazards during manufacturing 

process in matenal handling. Fire fighting system shall be as per the norms. 
ii, The PP shall provide Personal Prvtection Equipment (FME) as per the norms of Factory Act, 

iv. ‘Training shall be imparted to all employees on safety and health aspects of chemicals handling, Pre- 

employment and routine periodical medical examinations for all employees shall be undertaken on 
regular basis. Training to all employees on handling of chemicals shall be imparted. 

¥, Provision shall be made for the housing of consinoction labour within the site with all neceseary 
“= infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe drinking water, 
i pete heaith care, creche cfc, The housing may be in the form of temporiry sruchires to be removed 
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after the completion of the project 

Occupational health survedlance of the workers shall be dome on a regular basis and records 
mainiained as per the Factones Act. 

There shall be adequate space inside the plant premises carmarked for parking of vehicles for row 
maicnials and fintkhed products, and no parking to be allowed outside om public places. 

12, Corporate Environment Responsibility: 
The project proponent shall comply with the provisions contained in this Ministry's OM vide F_No, 22- 

65/2017-LA IIL dated let May 2018, as applicable, regarding Corporate Environment Responsibility. 
The company shall have a well laid down environmental policy duly approve by the Board of 
Directors, The environmental policy should prescribe for stundand operating procedures to have 

proper checks and balances and to bring into focus ony infringements ‘deviation ‘violation 
of the enviroomenial / forest ‘wildlife nonms / conditions. The company shall have defined system of 

reporting infringensnts / deviation! violation of the environmental’ forcat § wildlife norms * condrions 
and / or shareholders / stake holders. The copy of the board resolution in thes regard shall be submitted 

to the MoEPACC as a part of six-monthly report. 
A separate Environmental Cell both atthe project and company head quarter level , with qualified 

personnel shall be set up under the control of sentor Executive, who will directly to the head of the 

organizathen, 
Action plan for implementing EMP and environmental conditions along with responsibility matrix of 

the company shall be proparcd and shall be duly approved by competent authonty. The year wise 
funds earmarked for environmental protection measures shall be kept in separate account and not to be 

diveried for any other purpose. Year wise progress of implementation of action plan shall be reported 

to the Ministry /Regional Office along with the Six Monthly Compliance Report. 
Self environmental wudit shall be conducted annually, Every three years third party environmental 

audit shall be carved out, 

13. _ Miscellaneous: 

il, 

vii, 

vill, 

Environment Clearance subjected to condition of necessary permission from Drug Controller and 

Department of Industry. 

Monitoring of dioxin and furon from biomass fueled boiler should be done. 
Agreement with TSDF vendors shall be submitted. 
IMPS waste water it to be treated in ETP conforming to prescribed standards of receiving body for 
designated use. 
The pryect propencnt shall make public the environmenial clearance grented for ther project along 

with the environmental conditions and safeguards at their cost by prominently advertising it at least in 
two locel newspapers of the District or State, of which one shall be in the vernscular language within 

ecven days and in addition this shall also be displayed i the project proponent's website permanently. 
The copies of the envirommental clearance shall be submitted by the project proponents to the 

Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of the 
‘Government who in turn has to display the sane for 30 days from the date of receipt, 
The project proponent shall uphond the status of compliance of the stipulated environment clearance 
conditions, inchiding results af monitored data on their website and update the same on half-yearly 
basis. 

The project proponent shall moniter the criteria pollutants level namely; PM, 50,, NOx (ambient 

levels as well ox stack emissions) or critical sectoral parameters, indicated for the projects and display 
the same at a convenient location for disclosure to the public and put on the website of the company. 
The project proponent shall submit six-monthly reports on the #atus of the compliance of the 

stipulated environmental condilions on the website of the ministry of Environment, Forest and 
Climate Change atonement! clearance portal, 
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a. The project proponent shall submit the environmental statement for cach financial year im Form 
V to the concemed State Pollution Control Board os prescribed under the Environment (Protection) 

Rules, 1986, 2 amended subsequently and put.on the website of the company. 
xl, The project proponent shall inform the Regional Office as well as the Ministry, the date of financial 

closure and final approval of the project by the concerned authorities, commencing the land 
development work and stint of production operstion by the project. 

aii. The project authoriies must strictly adhere to the stipulations made by the State Pollution Control 
Board and the State Government, 

sili, The project proponent shall abide by all the commitments and recommendations made in the 
ELVEMP report, commitment made during Public Hearing and also that during thei presentation to 
the Expert Appraisal Commiltec. 

xiv, No further expansion or modifications in the plant shall be carried out without proor approval of the 
Ministry of Environment, Forests and Climate Change (MoEF&CC), 

av. Concesling factual data or submission of false/fwbricated data may result in revocation of this 
environmental clearance and alimet action under the provisions of Environment (Protection) Act, 

1986, 

avi, The Ministry may rewoke or suspend the clearance, if implementation of any of the above conditions is 
not satisfactory. 

xvii, The Ministry reserves the right to stipulate additional conditions if found necessary. The Company in 
a time bound manner shall implement these conditions, 

xviii. The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The 

project authorities should extend full cooperation to the officer (s) of the Regional Office by fumishing 
the requisite data / information/monitoring reports. 

xix, The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention & 
Control of Pollution) Act, 1974, the At (Prevention & Control of Pollution) Act, 1981, the 
Environment (Protection) Act, 1986, Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 along with their amendments and 
Rules and any other orders passed by the Hon'ble Supreme Court of India / High Courts ond any 

other Court of Law relating to the subject matter, 
xx, Any appeal against this EC shall lic with the National Green Tribunal, if preferred, within a period of 

3) days as prescribed under Section 16 of the National Green Tribunal Act, 2010. 

_ s > Prt. TH oo 5 ave LAL P L G/ 64, ab Ee 

RESOLUTION AGAINST AGENDA NO-(4 

The project proponcal did not present at the time of presentation. Hence, the committee directed to defer 
the matter. The matter will be discussed only afler submission of online request on prescribed portal. 

a 

i 
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A presentation was made by the project proponent along with their consultant M/s Ambiental Global 
Pui. Lid. The proponent, through the documents submitted and the presentation made informed the commitice 

thiat:= 

|, The covironmental clearance is sought for Revision & Expansion of Commercial Project 
“Spectrum@imctro-Il" at Plot No-A & B, Eco City, Sector-75, Noida, District- Gautem Budh Nagar, 
UP, Ms Aims Max Gardenia Developers Pvt. Ltd. 

2. Environment clearance for the carlier proposal was issued by SEIAA, U.P. vide letter no. 
$35/ParywSEAC/4544/2018 dated November 29, 2018 for the built-up arca 1,40,360.19 m? and plot 
area 30,934 m’ respectively. 

3. The terms of reference in the matter were issued by SEIAA, ULP, vide letter oo, 
7iPona SEACS8 74/2018 dated 30/06/2020. ELA report submitted by the project proponent on 

eee 

2 LOW 2020, 
4, Salient features of the project: 

Description Proposed 
Plot Area 34,531.00 mt 
Buili-up Area. 153,380,492 m? 
Green Area 10,784,825 m’ Gj 3123 % of Total Plot Area 
Total Water Requirement 15 KLD 
Freeh Water Requirement 4) KLD 
Wiastowsies Cencraipon 60K KL 

Capacity of STP 730 KLD 
Solid Waste Generation 3,922 ae 

ined & Provided 2,071 BCS 133 BCS 
Power Domard & Source BAVA (Noble Power Comapany Lirnited) 

Back up 0LOKVA (65 2000 EVA 41x IOIORVA) 
RWH Pits 10) pata 

Cost 400 Crores = 
Expected Date of Completion of project T years from the date of grant of EC as per the office 

memorandam 12.14 2016 

4, ive arca details: 
&. No, Particulars. - Area (mz) 

As per Barlior EC Post Revision & Expansion | 
1, Total Plot Area 30,934.00, 34,53 1,00 

Permissible Ground Coverage 12,973.60 13,212,400 
(i) 40% of Total Plot Area) (2.40% of Total Plot Area) 

a Propoted Ground Coverage 10,185.00 13, 164.785 
(i 32.93% of Plot Arca) (gp 38.12% of Plot Arca) 

4. Total Permissible FAR. 2802.00 103,593.00 

Penmissible Commercial FAR. | (4 3.00 of the Plot Area) (i 3.00 of the Plot Arca) 

5. Total Proposed FAR, 76,074,359 105, 532.268 
Proposed Commercial FAR, 76,074.99 1 05,520,268 

__ Meter Room Nil 12.00 
6, Non F.A.R. Area 49,735.16 40,898.98) 
— Basement | D063.82 Ped 

° Basneni 2 20330,67 20380,763 
Basement 3 20330.67 Nil 
Service Flac Not Inchaded In Mon FAR #1 at ek 

= in Non FAR 2 
psed Arca in 15% Facility Area 11,348.57 OG 247 
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(Fire San Case § Lill Lobby + Murmnty + 

Machine Room * Lift Shafts # Servene 
Shaifis+ Guand Room “Visiior Toilets) 

4, Service Floor Arca 3,711,87 {included in Non FAR *2) | 
2. Total Boilt-Lip Area (S4f¢ 748) 140 3et 19 1S3480.492 

(S0h+ 748) (S4ae-748) 
10, (hpen Area 20,746.00 PUR ae 

(a 67.00% of Total Plot Arca) | (ie) 61.88% of Tot! Plas 

Arca} 
ii. Landscape Arca 16,550.10) 1, 784 AS 

(@ 6.10% of Total Plot Area) | (@@ 31.26 of Total Plot 
Arta) 

iz, Height of the Highest Building $5.43 $4.90 m 
6. Water requirement details: 

3. Ma, Descniption Ohooupancy Rate oof water | Total Water 
demand (ped) Requirement 

(KL) 
A. DOMESTIC WATER 

(a) Sail — (Including Shops, Food | 2115 ia} 45 95,17 
(hy Courts, Restaurants, Auditorium, | 1,182 i 15 142TH 
fe) b, Entertainment | 3,237 @n 2659 
{dp #ones & Service Apartments) i BS 2S 

Visitor - (including Shops, 
Auditors, 
Entertainment Zones & Service 
Aypartoerts) 
Visitor- (Food Couwi & 
Restaurants) 
Gucat — A a 

TOTAL DOMESTIC WATER DEMAND 64705 say 

Spee 647 KLD 
B, HORTICULTURE ee J ivsqenday aE] 

c. HVAC COOLING 7800 TR 7 WT othr 25 
12 Hours) 

GRAND TOTAL (A+B4C) 915 KLD 
7, Solid waste details: 

S.No. | Category capita per day | Waste genermted {kyiday) | 
I, Domestic Waste i 

(a) Staffs 2,115 @ 0.25 kpiday 528.75 
{be} Visors 1909 Gp O15 kepyclay FRIFEY 
ite) fervice Aparinsent Guests 960 Ge 0.50 kpiday 480) 
a Landocape waite i 0.2 kgfacrefday 0.6 

6G sores. = 

TOTAL SOLID WASTE GENERATED J S222 kpiday ey 
; 3,922 kgiday 

&, The project proposal falls under calegory—S(b) of ELA Notification, 2006 (as amended). 

IN 

The committee discussed the matter and recommended to grant the environmental clearance for 
the above. project proposal along with general conditions as earlier prescribed by authority for 

and following specific conditions: 
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15. 

Due to unaviidable circumstance and cowid-19 pandemic, the authonty are unable to visti the site 
therefore, if ic not pomible to make available the latest certified compliance report. In view of this the 
comumittes decided that the certified compliance report should be aubmitted within 03 months. 

Solar energy to be uted alternatively on the road and common places for illumination to save 
conventional cnongy as per BCHC Code. 
The project proponent shall submit within the next 3 month the data of ground water quality including 
fluoride parameter to the limit of minimum deduction level for all xix monitoring siations. 
13% area of the total plot areca shall be compulsorily made available for the green area development 
including the peripheral green area, Planiation of trees should be of indigenous species and may tec aa 
per the consullation of local district Forest Officer, 
The waste water generated should be treated properly in scientific manner ic, domestic waste water to 
be treated in STP and effluent such as RO rejects with high TDS and other chemical bearing effluent 
shall be treated separately, 
Permission from local authority should be taken regarding discharge of excess water into the sewer line. 
The height, Construction built up area of proposed construction shall be in accordance with the existing 
FAR nonns of the competent authonty & it should ensure the same along with survey number before 
approving layout plan & before according commencement certificate to proposed work. Plan approving 
authority should also ensure the zoning permissibility for the proposed project as per the approved 
development plan of the area. 
“Consent for Establishment” shall be obtained from UP Pollution Control Board. 
All required sanitary and hygienic measures should be in place before starting construction activities 
and to be maintained throughout the construction phase. 

. Project proponent shall ensure completion of STP, MSW disposal facility, green area development prior 
to occupation of the buildings, 

» Municipal. solid waste shall be disposed‘managed as per Municipal Solid Waste (Management and 
Handling) Rules, 2016, 

. The project proponent shall obtain forest clearance under the provisions of Forest (Conservation) 
Act, 1986, in cage of the diversion of forest land for mon-forest purpose involved in the project, 

. The propect proponent shall obtain clearance from the National Board for Wildlife, if applicable. 

. The propect proponent shall prepare a S#e-Specific Conservation Plan & Wildlife Management Plan and 
approved by the Chief Wildlife Warden. The recommendations of the approved Site-Specific 
Conservation Plan / Wildlife Management Plan shall be implemented in consultation with the State 
Forest Department. The implementation report shall be furnished along with the six-monthly 
compliance report. (in case of the presence of schedube-I species in the study area). 
The project proponent shall obtain Consent to Establish / Operate under the provisions of Air 
(Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Coninol of Pollution) Act, 
1974 from the concemed State pollution Control Board! Committee, 

16. The project proponent shall obtain the necessary permission from the Central Ground Water Authority, 

21. 

in case of drawl of ground water / from the competent authonty concermed in case of drawl of surface 
water required for the project 

. The project proponent shall obtain authorization under the Hazardous and olher Waste Management 
Rules, 2014.05 amended from time ie time. 

. Provision shall be made for the hosing of construction Inbour within the site with all necessary 
infrastructure and facilities such as cylinder for cooking, mobile toilets, mobile STP, safe drinking 
water, medical health care, creche and First Aid Room ete, 

. Adequate drinking water and sanitary facilities should be provided for construction workers at the site. 
Provision should be made for mobile toilets. The safe disposal of wastewater and solid wastes generated 
during the constraction phase should be ensured. 

. The solid waste generated should be properly collected and segregated. Dry/inent solid waste should be 
disposed off to the approved sites for land filling after recovering recyclable maternal 

Environmental Responsibility (CER) shall be prepared by the project proponent and the 
details of the various beads of expenditure to be submitted ax per the guidelines provided in the recent 
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CER notification No, 22-65/2017-1A.111 dated 01/05/2018. A copy of resolution of board of directors 
Shall be submitied to the authority. A list of beneficiaries with their mobile nos.address should be 
mbmitted along with six momhly compliance reports. 

22, No parking shall be allowed outside the project boundary. 
24, Digging of basement shall be undertaken in view of structural safety of adjacent buildings under 

information‘comultation with District Administration‘Mining Department. All the topsoil excavated 
during construction activities should be stored for use in horticulture Mandscape development within the 
project site, Additional soil for leveling of the proposed site shall be generated within the sites (to the 
extent possibic) so thal natural draimage system of the arta i projected and improved. 

24, Surface rain water has to be collected in kacchha pond for ground water recharging and irrigation of 
horticulture and plantation, 

25, The approval of competent authority shall be obtained for structural safety of the buildings due to any 
possible earthquake, adequacy of fire fighting equipments ete, as per National Building Code including 
measures from lighting. 

2h, Disposal of muck curing construction phase should not create any adverse effect on the neighbonng 
communities and be disposed off taking the necessary precautions for general safety and health aspects 
of people, only in approved sites with the approval of competent authority, 

27. The diesel generator sets to be used during construction phase should be bow sulphur dicsel type and 
should conform to Environments (Protection) Rules prescribed for air and noise emission standards. 

28. Ambient noise levels should conform to residential standards both during day and night. incremental 

pollution loads on the ambient air and noise quality should be closely monitored during conmnuction 
phase. Adequate meagures should be made to reduce ambient air and noise level during construction 
phase, so as to. conform to the stipulated standards by CPCH/UPFPCB. 

29. The green area design along the periphery of the plot hall achieve attenuation factor conforming 10 the 
day and night noise standards prescribed for residential area and pollution also reduced. The open 
spaces inside the plot shoul! be landscaped and covered with grass and shrubs. Green area Development 
shall be carried out considering CPCB guidelines including selection of plant species and in consultation 

with the local DFO! Agriculmre Dept, 
40, The building should have adequate distance between them to allow movement of fresh air and passage 

of natural light, air and ventilation. 
3). Pavements shall be so constructed a to allow infiltration of surface run-olf of rain water. Construction 

of pavements around trees showld be able to facilitate suitable watering, aeration and nutrition to the 
tres. 

32. Roof top water in miny-seaion is to be discharged into RWH pits for ground water recharging. 
Arrangement shall be made thal waste water and storm water do not get mixed, 

33. All the intemal drains are to be covered till the disposal point. 
34. This environmental clearance is ieeeed subject to land use verification. Local suthonty / planning 

authority should ensure this with respect to Rules, Regulations, Notifications, Government Resolutions, 
Circulars, ctc. issued if any, 

35, Reflecting paint should be used on the roof top and side walls of the building tower for cooling effect. 
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1. The environmenial clearance is sought for New MolasicaCane Juice based distillery capacity - 50 KLD 
and Grain based distillery having Capacity 80 KLD (Maximum Capacity of Distillery-160 KLD) along 
with 5.0 MW Co-Generation Power Plant at Khas No: 105,46,53,97,39,59,23,4 1.49 Mi, $6, G0, 61, 65, 
70, 37, 39, 59, 36 Mi, 38, 46 Mi, 49, 50, 51, $2, $4, $5, 57, G3, 64, 71, 72, 73, 74, 76, 80 Village- 
Shalpurdavediva, Tebsil-Tilhar, (istnct-Shahjahanpur,, Mis Rajshree Fine Chemical industries India 
Pvt, Led, 

. 2. Terns of reference in the matter were issued by SEAC, UP, vide Ref no 546/Parya/SEAC/S 1007/2018, 
dated 20 Jan 2070. 

3. Public hearing was organized on 20/07/2020. Final ELA report submitted by the project proponent on 
2607/2020, 

4. Salient features of the project; _ 
5. Ma. | Particulars Details == 

Ie Mame of the project New Molasset'Cine Juice bene distillery capacity - 80 RL and Grin 
based distillery having Capacity 20 KLD (Maximum Capacity of 
Disnllery-160 LD) along with 3.0 MW Co-Generation Power Plant 

2. Locator Ukstaibs ——————— = 

Kitaara bio Kbeera Noe 105,46,55,97,59,59,25,41,49 Mi, 36, 60, 61, 65, 70, 47, 39, 
59, 36 Mi, 38, 46 Mi, 49, 50, 51, 52, 34, $5, 37, 63, 64, 71, 72, 73, 74, 

— 76, Ba). 

Village Shalpur Navadliya 
Block Kinedagan) Katra 
Tehsil Tilhar 

| District Shafjahanpur 
| State Uttar Pradesh 
Latitude 200 1531" N 

| Longitude 138'S7.4T" E = 
Toposhpet Na, S3P/12, SP, SM and S4M13 

ra Project Area 24.354706 Acte (9.856 hectare) (Land is already acquired by the unit} 
d Total project cost 14659 lakhs 
3 No. of working days 465 Days 
6, Process [nwolve Fermeniation &  (OUsetillation (Molames Based), Liquefaction, ‘ : 

7 Category of Project Category : B and Schedule = 5 (g) 
if Green belt development 3.26 Hectare (13% of Total Project area) 
4%, Cost towards is. 3445 Lakh or 445 crores. 

Environinenital previection measures 
(Capital cost 

Ti eee borwards Rs. 350.0 Lakh per year 
Environmental corral 
Measures. _ 

i. Corporate Environmental 270 Lakhs (G2 1.5% of Total Project cost), 
Responsibility (CER) 

LL | Cost towards co 2% of total annual Profit as per the CSR Act 
Social Responsibility (CSR) (By Ministry of corporate affairs)Notification GSR. 12% (E). 

Plant I: Part ft; 
During Molasses! Cane Juice | During Grvin based 
basned 
MMioleses: 355 MTIDAY Grin 176 MDAY 

40 TPH slop / Hagasse/ Multi-fel fired boiler 
« Bagaese’ Other Gomme! Multi — fiael: 192 TPO 
« Slop Regiirement: 240 KL 

Bapasse! Other Biomass Procured from nearby supar oailla! Open 
Market through road ansPoet 
ESP will be provided) Stack of beight 72 meters in order to control 
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ae Be = We. 

During Molasses! Cane Juice based 
184 TPH 

Plana ll : 

Dearing Grain based 
ise TPH 

Tetal Steam requercmnnt 414 TPH 
EA Power R $0 Mw 

Fresh Water Requirement Flam 1 : 
During Molasscu' Cane Juice based 
480 RLD 
(a) 6.0 KLE of Products) 

Flant i; 

Cirmnin based 
464.0 KLD 
(@ 3.8 KLKL of products) 

Dernectic Water 20 RL 
Tube well 
Flam i: Plant IT; 
During Molasea! (ans Jusce based During Grain based _ 
Spent Wash 624 KLPD 
ig) 7.8 KEL of Product 

Spent wash : 480 KLD 

‘0K LE L af Predace 
Zeno liquad diacharge, [OAS recycling and reuse will be done. 

Plant I: Plant 1 ; 

During Grain based | During Molassea! Cane Juice based 
Spent wash be concentrated in 
Multi effect evaporation and then 
concentrate from MEE will be used 
at fuel in incineration builer of 

camcity 40 TPH abog with 
bagasse! other biomass’ Multi facl. 
Secondary efflucmt like MEE 
condensate and Blow down, leas 
will be treated in Secondary ETI 
and reuhlised in process and other 
a, 

Spent Wash (Slopa) generation 
from Distillation, will be sent 

Thick (Protein) Syrup, which is 
mixed with the Wet Coke DWG 
separated earlier from Decanters, 
This = inenim called 

DWGS has 30.73% wie Solids fs 
subject io drying im a rotating 
steam tube bundle dryer to deliver 

a Walue added bye product: 
DEGS- Disilles Dried Grains 

will solute and which hag min 
0 Solids and max. [0% 
rexistore. This DEGS sells aa 

Cattle Feed! Poultry Feed! Fish 
Feed based on its Protein Content, 

Solid Waste Generation and 
it managencn 

« Total Ash 4 MTy Day: Due 

a5 ANMire. 

huving pood nobrient value. 

boiler. 

io high potash contemt will be used 

* Yeast Sludge: 16 MT Day will be sold to finners. 

© Condensate Polishing Unit Sludge: $ KLD will be sold to the 
farmers. 

* (Canle Food DINGS: 27 TPE will be eupplicd to the farmer a+ 

* Bagasse: 475 TPD will be used as supporting fiel in Shop fired 

Employmcnl peneralian 

Chusicde) 
aa (Source: Unakilled’ Semi-Skilled- Local area; Skilted- Local & 

5. The project proposal falls under eategory—5(¢) of EIA Notification, 2006 (a3 amended). 

~T A 
~~ 

tC - a 
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The committee discussed the matter and recommended grant of environmental clearance for the 

project proposal along with following general and specific conditions: 

hi 
Statutory compliance; 
45 days monitoring report of the area for air quality, water quality, Noise level, Besides 
fom & fauna should be examined twice a week and be submitted within 60 clirys for a 

record. 
The project proponent shall obtaim forest clearance under the provisions of Forest 
(Conservation) Act, 1986, in case of the diversion of forest [and for non-forest purpose 

involved in the project. 
The project proponent shall obtain clearance from the National Board for Wildlife, if 
applicable, 
The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife 

Management Plan and approved by the Chief Wildlife Warden. The recommendations of 
the approved Site-Specific Conservation Plan / Wildlife Management Plan shall be 
implemented in consultation with the State Forest Department. The implementation report 

shall be furnished along with the six - monthly compliance report. (in case of the presence 
of schedule-I species in the study areca). 

The project proponent shall obtain Consent to Establish / Operate under the provisions of 
Air (Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of 

Pollution) Act, 1974 fram the concemed State patlution Control Board’ Committee. 
The project proponent shall obtain authorization under the Hazardous ond other Waste 

Management Rules, 2016 a2 amended from time to time. 
The Company shall strictly comply with the rules and puidelines under Manufacture, 

Storage and Import of Hazardous Chemicals (MSIHC) Rules, 1989 as amended time to 
time. All transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act 
(MIVA), 1989 

Air quality monitoring and preservation: 
The project proponent shall install 24x7 continuous emission monitoring system al process 
stacks to monitor stack emission with respect to stindards prescribed in Environment 
(Protection) Rules 1986 and connected to SPCB and CRCE online servers and calibrate these 

system from time to time according to equipment supplier specification through Inbs recognized 
under Environment (Prcetion) Act, 1986 or NABL accredited laboratories. 

The project proponent shall install system carryout to Ambient Air Quality monitoring for 
common/criterion parameters relevant to the main pollutants released (e.g. PM10 ond PMs in 

reference to PM emission , and 502 and NOx in reference to 502 and NOx emissions) within 
and outside the plant area at beast al four locations (one within and three outside the plant area 

A anangle of 120° cach), covenng upwind and downwind direct ions. (case to caxc basis small 
plants: Manual; Large plants: Continuous). 

The project proponent shall submit monthly summary report of continuous stack omission 
and air quality monitoring and results of manual stack monitoring and manual monitoring of 

air quality fugit ive emissions to Regional Office of MoEF&CC, Zonal office of CPCE and 
Regional Office of SPCE alone with six- monthly monitoring report, 

Appropriate Air Pollution Control (APC) system shall be provided for all the dust generating 
ints inchiding fugitive dust from all vulnerable sources, so as to comply prescribed stack 

and fugitive emission standards. 
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4. The National Ambient Air Quality Emission Standards ineucd by the Ministry vide O5.R. No. 

KIM E) dated Lith November, 2009 shall be complied with. 
6 Sulphur content should not cxeced 0.5% in ihe coal for use inccoal fired boilers to control 

particulate emissions within permissible limits (as applicable), The gaseous emissions shall be 
dispersed through stack of adequate height as per CPCR/SPCE guidelines. 

1 The 1G sets shall be equipped with suitable pollution control devices and the adequate 

stack height so that ihe emissions are in conformity with the extant regulations and the 
guidelines in this regard, 

& Storage of raw materials, coal ete shall be cither stored in silos of in covered areas to prevent 

dust pollution and other fugitive emissions. 

il. Water quality monitoring and preservation: 
|. For online continuous monitoring of effluent, the unit shall install web camera with night 

vision capability and Mow meters in the channel/dmin carrying effluent within the premises 
{applicable in case of the projects achieving ZLD) ond connected to SPCH ond CPCE online 

servers. 
2 Zero Liquid Discharge shall be ensured ond no waste/treated water shall be discharged 

outside the premises (applicable in case of the projects achieving the ZLD). 
4, Process effluent /any wastewater shall not be allowed to mix with storm water, The storm water 

from the premises shall be collected and discharged through a separate conveyance system. 

4. The ¢fflucnt discharge shall conform to the standards prescribed under the Environment 
(Protection) Rules, 1986, of as specified by the State Pollution Control Board while granting 
Consent under the Ain'Water Act, whichever is more stringent. 

§. Total fresh water requirement shall not exceed the proposed quantity or as specified by the 

Committee. Prior permission shall be obtained from the concerned regulatory authority’CGWA 
in this regard. 

& Industriabtrade effluent shall be segregated into High COBVTDS and Low COD/TDS effluent 
streams, High TDS/COD shall be passed through stripper followed by MEE and ATFD 
(agitated thin film drier), Low TDS effluent stream shall be weated in ETP and then passed 

through RO system. 

7 The Company shall harvest rainwater from the roof tops of the buildings and storm water 
drains to recharge the ground water and utilize the same for different industrial operations 
within the plant, 

Iv, Noine monitoring and prevention; 
|, Acoustic enclosure shall be provided te DG set for controlling the noise pollution, 
2. ‘The overall noise levels in and around the plant area shall be kept well within the standards by 

providing noise control measures incliding acoustic hoods, silencers, enclosures etc. on all 
sources of noise generation. 

3s The ambient noise levels should conform to the siandards preseribed under E(P)A Rules, 
1986 viz. 75 dB(A) during day time and 70 dB(A) during night time. 

¥. Energy Conservation measures: 
1. The energy sources for lighting purposes shall preferably be LED based. 

VIL Waste management: 
a ..Haxardous chemicals shall be stored in tonks, tank farms, drums, carboys ete, Flame arresters 

“thal be provided on tank farm and the solvent transfer through pumps. 

organic residue and spent carbon, if any, shall be sent to cement industries. ETP 
c, process inorganic & evaporation salt shall be disposed off to the TSDF. 

A+ 4 a aaa Page 20 of 33

350



246 

), The company shall undertake wae minimization measures as below :- 
wa Metenng and comin) of quantities of active ingredbents to minimize waste 
vil, Reuse of by-products from the process as raw materials or as raw material substutes in olber 

Pracesscs, 
ix, (Use of aubonated filling to minimize spillage. 
i. Use of Close Feed sytem into batch reactors. 
xi Venting expripment dhrough vapour recovery syaten, 
sii, Use of high pressure hoses for equipment clearing to reduce wastewater generation 

WIL Green Belt: 

L Green belt shall be developed in an area equal to 33% of the plant area with 4 nalive wee 
Species in accordance with CPCB guidelines, The greenbell shall inter alia cover the entire 

periphery of the plant. 

VIL, Safety, Public hearing and Human health isswes: 
|. Emergency preparedness plan based on the Hazard identification and Risk Assessment 

(MIRA) and Disaster Management Plan shall be implemented. 
% The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory 

Aaa, 

1 Training shall be imparted to all employees on safety and health aspects of chemicals handling. 
Pre-employment. and routine periodical medical examinations for all employees shall be 

unferiaken on regular basis. Training to all employees on handling of chemicals shall be 
im parted. 

4. Provision shall be made for the housing of construction labour within the site with all necessary 
infrastructure and facilities such as fuel for cooking, mobile toilets, mobile STP, safe drinking 
water, medical health care, creche etc. The housing may be in the form of temporary structures 
to be removed after the completion of the project. 

§. Oecupational health surveillance of the workers shall be done on a regular basis and records 
maintained as per the Factories Act. 

6 There shall be adequate space inside the plant premises earmarked for parking of vehicles for 
raw materials and finished produc ts, and no parking to be allowed outside on public places 

1X, Corporate Environment Responsibility: 

|, The project proponent shall comply with the provisions contained in this Ministry's OM vide 
F.No. 22-65/2017-TAI dated Ist May 2018, as applicable, regarding Corporate Environment 

Responsibility. 
2 The company shall have o well laid down environmental policy duly approve by the Board of 

Directors, The environmental policy should prescribe for standard operating procedures to have 
proper checks and balances and to bring into focus any infringements /deviation‘vielation of 
the environmental / forest (wildlife noms / conditions. The company shall have defined system 
of reporting infringements / deviation’ violation of the environmental! forest / wildlife norms | 

conditions and / or shareholders / stake holders. The copy of the board resolution in this regard 
shall be submitted to the MoEF&CC asa part of six-monthly report. 

3, A separaic Environmental Cell both at the project and company head quarter lev el, with 
qualified personne! shall be set up under the contrel of senior Execwtive , who will directly to 

the head of the onpanisaticn, 
4. Action plan for implementing EMP and environmental conditions along with responsibility 

matrix of the company shall be prepared! and shall be duly approved by competent authority, 
The year wise funds earmarked for environmental prolection measures shall be kept in separate 

unt and net to be diverted for any other purpose, Year wise progress of implementation of 
plan shall be reported to the Ministry/Regional Office along with the Six Monthly 
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Complinnce Kepeart, 

Self environmental audit shall be comducted annually. Every three years turd party 
environmental audit shall be cored out. 

_
 

M. Miscellancous: 
1 The project proponent shall make public the environmental cleornnce granted for their project 

along with the environmental conditions and safeguards at their cost by prominently advertising 
it at beast in iwe local newspapers of the District or State, of which one shall be in the vernacular 
language within sewen days and in addition this shall also be displayed in the project proponent’s 

webtite permancnily, 
2s The copies of the environmental clearance shall be submitted by the project proponents to the 

Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of 
ihe Government who in turn has te display the eame for 30 days from the date of receipt, 

4 - The project proponent shall upload the status of compliance of the stipulated environment 
clearance conditions, inchading results of monitored data on their website and update the same 
on half-yearly basis. 

4 The project proponent shall monitor the criteria pollutants level namely, PM10, S02, NOx 
(ambicnt levels as well as stock emissions) or critical sectoral parameters, indicated for the 
projects and display the same ala convenient location for disclosure to the public and put on 
ihe website of ihe company. 

i, The project proponent shall submit six-monthly reports on the status of the compliance of the 
stipulated environmental conditions on the website of the ministry of Environment, Forest 
and Climate Change at environment clearance portal. 

6 The project proponent shall submit the environmental stetement for each financial year in 
Form-¥ to the concered State Pollution Comtrol Board as prescribed under the Environment 
(Protection) Rules, (986, as amended subsequently and put on the website of the company, 

7, ‘The project proponent shall inform the Regional Office as well aa the Minisiry, the date of 
financial closure and final approval of the project by the concerned authorities, commencing the 
land development work and start of production operation by the project. 

& The project authorities must strictly adhere to the stipulations mode by the State Pollution 
Contral Board and the State Government. 

% The project proponent shall abide by all the commitments and recommendations made in the 
ELAYEMP report, commitment made during Public Hearing and also that during their 

presentation to the Expert Appraisal Committee. 
10. No forther expansion or modifications in the plant shall be carried out without prior approval of 

the Ministry of Environment, Forests and Climate Change (MoEF&CC). 
ll. Concesting faetual dota or submission of false (fabricated data may result in revocation of this 

environmental clearance and attract action under the provisions of Environment (Protection) 
Act, 1986. 

2. The Minisiry may revoke or suspend the clearance, if implementation of any of the above 
conditions it not satisfactory. 

13, The Ministry reserves the night to stipulate additional conditions if found necessary. 
Mo The Company ina time bound manner shall implement these conditions, 

5. The Regional Office of this Ministry shall monitor compliance of the stipulated conditions, The 
project authorities should extend full cooperation te the officer (s) of the Regional Office by 

furnishing the requisite data / information‘monitoring reports. 
i. __ The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention 

1 of Pollution} Aci, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the 

ninent (Profection) Act, 1986, Hazardous and Other Wastes (Management and 
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Mingtes of 483" SEAC Meeting Dated O7/m5/2020 

Transboundary Movement) Rules, 2016 and the Public Liability Insurance Act, 1991 along with 

their amendments and Rules and any other onhers passed by the Hon'ble Supreme Court of India 
i High Courts and any other Court of Law relating to the subject matter. 

17. Any appeal against this EC shall fie with the National Green Tribunal, if preferred, within a 
pened of 30 days as presenbed under Section 14 ofthe National Green Tnbunal Act. 2010. 

A presentation was made by the project proponent along with their consultant M/s Environmental 
Research and Analysis. The proponent, through the documents submitted and the presentation made informed 
the committee that:- 

l. The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Cista No-332, 

Khanda No.- 02 .Village-Borokhar Khurd, Tehsil-Naraini, District-Banda., (Leased Area-1.6) ha.). 

2. The terms of reference in the matter were issued by SEIAA, UP. vide letter no 
43) /Parya SEAC/493 02019 dated 27/11/2019. 

3. The pablic bearing was organired on 72/02/2020. Final EIA report submitted by the project 

proponent on 17AMV 2020, 

4. Salient features of the project as submitted by the project proponent; 

|. On-line proposal No. SIA/UP/MINM064 1/2019 
2. File No. allotted by SEIAA, UP 483 
3. Name of Proponent MAS [hisha Entenpriece 

Proponent- Smit. Sudha Singh Wio-Shri Sunil Singh 
4, Full correspondence address of proponent and mobile | BA> Village-Nonia Muhal Chhabi Talab, District: Banda 

na, LP), Pin Code-2 10001 | 
-s Name of Project = Buikling Stone, Khanda Gatti & Boulder Mining ing Project | 
6,  Progect location (PiosKhasweCiata Mo.) Gaia No, 332K hand No.2) 
7, Name of River NA E 

5. Name of Village Darokhar Khurd 
). Tehsil Narain 
10. District Banda (UP) 
1}. Name of Minor Mineral Tiuikding Stone, Khanda, Gitti & Boulder Mining Project 
12. Sanctioned Leave Area (in Ha.) 1,61 ha, 
13. Mineable Area (in Ha.) 1.61 ha. 

14, Zero level mR. NA 2 
15, Max. & Min nol within lense area Maxim mR 190.728 mL Minimum mR Ll 197.10 ma 
16. Pillar Coordinates (Verified by DMO} Pillar Latitode Longitude 

A 1S 19442FN ITHITE | 
it 25°) 9'43,17°N RP 22 52" E 
Cc 25°) 9°39. 14" HOP 2235 .A8"E 

D 23°10 8S" BOP27 54.1 PE 

E 25*1936.4"N igre el a ol 
F 2S" 173R.41°N HPSS G 

a 23° 40" BOP 2232. OE 

i 25° 19'40.67°N BOREAL." E 

17. Total Geological Reserves 568932 me 
i 16100 mn” per yoar 

£0500 m 

16100 m’ per year 
Page 23 of 33 
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40, Nearee metalled mad fromm sate 

Minutes of 443" SEAC Mecting Dated 07/08/2020 

21. Sanctioned Petod of Mine lease 0 Vicar 
22. Production of minofday S367 mm fday 
(23. Method of Minny Open ond, Manual, Semi-mochaninod 
24, No.of working days 00 
25. Working bours'dlay 8 hoursikay 

26, No. Of workers 27 
27, No, Of vehicles movement ay 4.4 Vehicles movensentday 

2%. Type of Land Highly Undulated Stony Scrub, 

29. Ultimate Depth of Mining 6m 
MEDIVH | 2 om towards Ban Direction 

31. Water Requirement PURPOSE REQUIREMENT (ELI) 
Drinking water O37 ELD 

| Suppression of cluest 7.20 KLO 

Plantation 0.10 KLO 

Others (if amy) : 
Total TG KLD 6.0 KLD) 

12, Nome of (1 Accredited Commitant with (XC Na Environmental Research and Analysis, Lucknow (LU .) 
And period of validity. Cenifieate No. MABET/ELATO1@1A0019 and valid up to 

2A 20 
a3. Any litigation perding against the project orlandin | No 

aby court 
34, Details of 500 m Cluster Map & certificate naued by | Letter No.1009/ Khang 0 dated 15062019 
_ Mining Officer —— = = 

35. Details of Lease Arca in approved DSR 
1a > Page 

36, CER cout 1 56000 (2.6 54 of tho tial Project all 
47, Proposed EMI Tatal bet ciet Total Pregect ost ~60), 00,081) 
38, Lengih and breadth of Haul Road GOK) m length and 6 1 widlth 
AG. No. of Trees to be Planted i 

$. The mining would be restricted to unsaturated zone only above the phreatic water table and will not 

intersect the ground water table af any poimt of time. 

6. This project docs not attract any of the general conditions applicable on mining projects specified in 

EIA Notification 4/06/2006, 
7, The mining opention will not be eanied out in safety zone of any bridge or embankment of in eoo- 

fragile zone such as habitut of any wild funn. 

& There is no litigation pending in any court regarding this project. 

9. The project proposal falls under category—1(a) of ELA Notification, 2006 (as amended). 

RESOLUTION AGAINST AGENDA NO-07 
The committee discussed the matter and recommended grant of environmental clearance for the 

project proposal along with general and specific conditions av annexed al annexure=1 to these minutes, 

A presentation was made by the project proponent abong with their consultant M/s Environmental 
Rescarch and Analysis, The proponent, through the documents submitted and the presentation made informed 

| the'comunittee that:- 

I environmental clearance i sought for Stone (Khamdas, Gitti & Boulder) Mining at Gata No.- 

2450, Khanda No.- 03, Village-Jarar, Tehsil-Naraini, District-Banda, U.P., (Leased Arca -2.0 ha.). 

i\ a Page 24 of 33

354



2. The terms of reference in the matter were issued by SEIAA, UP. wide letter no. 

429/Parya/SEAC/S0002019 dated 27/11/2019. 
3. The public hearing was organized on 28/02/7020. Final EIA report submitted by the project 

pPropanent on 234i 2020, 

4. Salient fevtires of the project os submited by the project proponent: 
On-line Na, SLAP MENG [ae 9 

J. Name of 
2. File he del SEIAA.UP 
Same of Proponcnt 

S000 
Shri Safar Aly S90-Late Shri Farrand Ali 
RAD-Muhalls-Khonti Chaunsha, Aligang, City d: Disirict 

Banda (U1",) 

32, Name of OCI Accredited Conzuliant with OC] No 
And pertod of validity. 

§, Name of Project Building Stone, Khanda, Giti & Boulder Mining Project 
6 Project location (PlowK hacrajaea No. } Gata No, 245((Khand No.-(3) 
7. Name of River HA 

8. Name of Village Jarar 
9. Tetesil Naraini 
10. Disarice Banda (UP) 
11, Name of Minor Mineral i Gat &Boulder Mining P 
12. Sanctioned Lease Area (in Ha.) 2.0 ha, 
13, Mineable Area (in Ma 2.0 ba. 
4, Zero level mRL. NA =e 
5, Max. & Min mel within lease area Maximum mRL 192.90 mL Minimum mR 163.10 mL 

16, Pillar Coordinates (Verified by DMO) Pillar Latitude Longitude 

A 25" 18° 56.08°N | 80° 21° 775k 
5 25° 18° 55.42" N | BO" 21" 35.98" E 
c 25° 18° 58.86" N | 60" 21" 46.28" E 
D 25°19 148" N | RO 20 44.13" B 
EB | 25h 8' S6.58"N | 80° 21" 38.69" B 
F 25°18 S7al°N | BOP 21° 39.20" E 

7, Foisl Gootaleal Reserves 453068 mn" 
18. Total Reserves in LOW 20000 re 
19. Total Proposed Production (in five year) (00006 a? 

22 Erepsed Prosiurton vert 20000_rel per_yeat 
1, Sanctioned Period of Mine lease 20 Year 

22, Production of mino/day 66.67 m' day 
23. Method of Mining Open cast, Manual, seo mencheunized 

24. No. of working days 00 
25. # hours day 
26. No. Of workers ag 
27. No. No. Of vehicles movementiday bi Vehicles 
28. Type of Land Highly Undulated Stony Scrub. 
29, Ultimate of M ém = 
40, Nearest metalbed road from site MDR 1/8 about 3.0) kin towards East direction from the 

project alte 
1). Water Requirement PURPOSE REQUIREMENT (KLD) 

| Drinking water 0.38 KLD 
| Suppreation of dest J20 KLD 
Plantation 0.60 KLD 

_Oihors (if any) : 
Total 6.38 KL ( Approx, #.5 KLE) 
Environmcetal Research and Analysis, Lockmovw (UP.) 
Certificate No. NABET/ELA/TOIVIAGOL9 and valid up ta 
2/2020 
iio 
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Minutes of 443" SEAC Meeting Dated 07/08/2070 

any Court == : 

4. Dewi of $00 m Oluier Map & ceatificate teen Lever Mo, LO0S! Kizana) <3 dated! | SAM e 

by Mining Offhoer 
35. Details of Leave Arca in approved DSR 

46, Proposed CER, cen 183, mT) 3% of the tonal 
a7. Proposed EMP cost’ Total Frajeei eost Tatal Prject cost -~61,20,000 
38. Length and breadih of Haul Road 600 1m Length and & m width 

39. No. of Trees to be Planted 1G 
5, The mining would be restricted to unsaturated zone only above the phreatic water table and will not 

intersect the ground water table at any point of time. 
6. 

ELA Notification 14/00 200%s, 
7. 

This project docs not attract any of the general conditions applicable on mining projects specified in 

The mining operation will not be carried out in safety zone of any bridge or embankment or in eco- 
fragile zone such as habitat of any wild fauna. 

R. 

p. 

RESOLUTION AGAINST AGENDA NO-03 

There is no litigation pending in any court regarding this project. 

The project propodal falls under category-1(a) of ELA Notification, 2006 (at amended). 

The committee discussed the matter and recommended grant of environmental clearance for the 
project proposal along with general and specific conditions as annexed at annexure-1 bo these minutes. 

LU va, Fit Pres PARC 

A presentation was made by the project proponent along with their consultant M/s Environmental 
Research and Analysis. The proponent, through the documents submitted and the presentation made informed 
the comumittes that:- 

|. The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.- 

2450, Khanda No.- 05, Village-Jarar, Tchail-Naraini, District-Banda, U.P., (Leased Area -2.0 ha_). 

2. The terms of reference im the matter were issued by SEIAA, UP. vide letter no. 
42 ParyaSEAC SON 2019 dated 27/1 2019. 

3. The public hearing was organized on 28/02/2020, Final EIA report submitted by the project 

proponent on 23/06/2020, 

4. Salient features of the project as submitted by the project proponent: 
1. On-line proposal No, SLAC MIN 1427/2019 
2, File No, allotted by SELAA, UI Sool 

6, Project location (lot/Khasra/Clata No.) 

3. Name of Proponent Shri Munviaj Ali $40-Late Shri Fareand Ali a 
4. Full comrespomlence address of proponent and | BAD-Muhalla-Khuntl Chauraha, Aligan), City & District-Banda 

mobile na, CUP.) 

3. Name of Propect Building Stone, Khanda, Gitti & Boulder Mining Project 

7. Name of River 
(ata ho. 2450 (Rhein MoO) 
BA 

&. Name of Villon Jarnr 
9 Tehsil aii Narain 
10, District Basa (ULF) 
It. Name of Minor Mineral Huilding Stone, Khanda, Giti & Houlder Mining Project 
12. Lease Area (in Ha.) 20h 

: Area (im Ha.) 20h 
L NA 
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US, Max. & Min ml within lease area Maximum mith 04S mRo Minimum mR, 163.90 mL 
16, Piller Coordinates (Verified bry Cebit) Pillar Lativade Longitude 

A 23° 18' 54.26°H Hi? 21° 30.007E 
A 257 18° $3.48" | 0°21" 42.24" E 
Cc 5" 8" 45.93" S0* 21° 48.05" E 

Le Ss" | e* Se Ba" Wy 80" 21° 4632" E 

17. Total Geological Reserves Y9T6SS mm 
18, Total Mineable Reserves in LO 20000 on” 

(19, Total Proposed Production (in five year) DOOD in 

20. Proposed OOOO i” per_year 
21, Sanchoned Period of Mine lense 2) Year 
22, Production of mine/day 66.67 m day _ 
23. Method of Mining Open casi, Manual, Scmi- mechanuzed 
24, Mo. of working days 300) 
25. Work § hourafday 
26. No. Of workers FT] 
27. No. Of vehiches movermenbiday $6 Vehicles 

| 28. Type of Land Highly Undulated Stony Serub. 
29. Ultimate Depth of Mining fm = 
40. Nearest metalled road from site MDE IIB abow 3,0) kom towords East direction from the project 

sai 
3. Water Requirement _ PURPOSE REQUIREMENT 

Drinking wenter 0.38 KLD 
| Suppression of dust 7.20 KLD 
Plantation O.80 KL 

Others (if'any) * 
: #38 KLD( Approx, #5 KLIN 

42. Name of OCI Accredited Consultant with (C1 | Environmental Research and Analysis, Lucknow (U.P,) 
No. and period of validity. Corthficate No, MABE TELAT GL TAOO 1? aed vali! upp to 

i 2109/2020 
43. Any litigation pending agaknat the project or No 

land in any court 
M. Details of 300 m Cluster Map & certificate Leber No. 1020) Khandj «30 dased 15/06/2019 
issued by Mining Officer a 

35, Details of Lease Area in approved DSR reer: 1374/Khandj-30, al 

2 IS GR 2019 , Page No.1, Sr. ho.- 14 

36. Proposed CER cost 1,66,500 (2.5 ‘% of the total Project cost) 
37. Proposed EMP cost! Total Propect cost Total Propect cost ~66,60/000 
38. Length and breadth of Haul Road 600 m length and 6 m width 
a9. No. of Trees to be Planted 100 

§. The mining would be restricted to unsaturated zone only above the phreatic water table and will not 
intersect the prownd water table a any poind of time. 

6. This project does not atiract any of the general conditions applicable on mining projects specified in 
ELA Notifeation 1449/2004, 

7. The mining operation will not be carried out in safety zone of any bridge or embankment of in eco- 

fragile zone such as habitat of any wild feuna. 

8. There is no litigation pending in any court regarding this project. 
9. The project proposal falls under category-I(a) of ELA Notification, 2006 (as amended), 

RESOLUTION AGAINST AGENDA NO-09 

“S, The committer discussed the matter and recommended grant of environmental clearance for the 
project along with peneral and specific conditions as annexed at annexure-] to these minutes. 
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10. Stone(Khanda, Gitti & Boulder) mining at_Gata No-2451, Khand No. 05, al Village-Jarar, 
-Naraini, Ban an Gaytri Tra -2,75 ha, File No. § osal No. 
PY i 

The project proponent did not appear. The commutice discussed and deliberated that project file showkd 
be closed and be opened only after request from the project proponent. The file shall not be treated as pending at 
SEAC, The matier will be discussed only afler submission of online request on prescribed online portal. 

The project proponent did not appear. The committee discussed and delibernted that project file should 
be closed and be opened only after request from the project proponent. The file shall not be treated as pending at 
SEAC. The matter will be discussed only after submission of online request on prescribed online portal. 

wt 

The committe: noted that the terms of reference (TOR) for the ahve proposal was iecued by SEIAA, 
U.P. vide letter no, 552/parya/SEAC4892/2019 dated 20/01/2020, The project proponent through letter dated 
(4/08/2020 informed that due io some typographical error in the TOR letter dated 20/01/2020, the salient 
features of the propect under point no. 2 mentioned in file mo, S111 instead of file no 4892. The project 
proponent recpecsted io make the correction in terms of reference (TOR) better dated 20/01/2020 and issue the 
corrected/amended TOR letter, 

The committee went through the file and found that the project details mentioned in TOR dated 
20/0 2020 was wrongly but inadvertently put m ithe same. The committee discussed the matter and directed to 
replace the contents mentioned in point no. 2 of the TOR letter dated 20/01/2020 is as follows: 

2, Salient features of the project as subritied by the progect propencnt: 

253 

1. On-line proposal No. SIATUPMINS697S 2019 
2.__File No. allotted by SELAA, UP 45G2 

3. Name of Proponent Shri Sanjay Kunaar Gupta 
4, Pull comespondence address of praponenl amd | Trop. Shri Sanjay Kugnar Chipta So Sho Garvind Preind Gupta Rio 

mobike ne. il, Virangana Nagar, Kanpur Road , Tehsil & District- Shansi, UP 

§. Name of Project Terms of Reference for Building Stene (Khanda, Gitti, Boulder) 
Mining, al Ciata Mow Aroji No, (Plot mo. — 413, hand No. 17, Area 
2306 ha, (5.698 Acres) of Village = Coramachhiya, Tehsil & 
District. Jhansi, Uttar Pradesh Shri Sanjay Kumar Gupta 

6, Project location (FlovKhewn/Gata No.) 643 ihand No, 17 

7, Name of Village Goramachhiys 

8 Tela Jhansi 
9. _Districi Shans 
10, Name of Minor Mincral Khan, Gina Towlders (Hailding slow)" 

11. Sanelioned Lense Area (its be.) 2.306 ha, 
I, Max, & Min mk within lease area ‘The highest lewel ia 23.20 mk 

the lowest level i 228.10 mR. 
13, Pitta, inntes (Verified by DMO) Pillar No N Ei 

Fil 2°27, 87a" Te" 4445" 
B 2h 27.046" 78" 40.406" 
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Minutes of 483°" SEAC Meeting Dated 07H 2020 

c _ 2 27.957" Tr 4oar 

iy ay 27a" 78” 40.505 
——— E 25° 27,885" 78° 40.507 

14, Tot! Geological Reserves 928,355 m° 
13. Total Minoable Reserves 3.00194 mn 
If, Total Proposed Production 115,300 m' {5 Year) 

ti. P Prodichan year DM6O m° 
_TS. Sanctioned Period of Mine lease 20) ears: 
19, Production of nine‘day Tim 
20, Method of Mining Opencatt semi: mochanized 

Cl. No. of work 300 
Hz. i & hrs 
23, Wo. of workers 20 
24, Wo of vebicles movementday 10 

23. Type of Land Govl/Non Forest Land 

26. Depah of Mining 12m 
27, M metalied road from site 0.540 Km 
28, Water Requirement PURPOSE REQUIREMENT (KLD) 

| Drinking O.20KLD ii 10 Iped 
Suppression of abust 65KLD gt 1 for | 2 time a da 

Plantation 0.241 KLD i) § litiplang (241) 
Total 6.41 KLD 
Paramanh (Serccing Environment and Developencnt) 
118, O1 May 202) 
No 

land in any court 

1. Ceetails of 500 im Cluster Map & certificate 
verified by Mining Officer 

Letter No-267/0-MMCA 2018-19) dated 21.05.2019 

32. Details of Lease Area in approved DSR 

37, Propoaed CER coat 
Page No- 3 Table No- 27 
Project cost -62.5 lacennnimn 

CER = 1.25 lacs (2% of Total Cost) 
34. Proposed EMP cost Capital Cost- 2,41,000 

Recurring coat. 3, 76,00 
13, Length and breadth of Haul Road 0.40 Ion and Gm 
16, No, of wees to be planted 24 

Rest all the other contents mentioned in terms of reference (TOR) letter no. $52/paryaSEACME92/2019 
dated 20/01/2020 shall remain unchanged, 

{Dr, Virendra Misra) (De, Pramod Kumar Mishra} (Dr. Ranjeet Kumar Dalela) 

Member Member Member 

(Shei Meraj Uddin) (Dr, Ajoy Mandal) (Shri Rajiv kumar) 
Member Member Member 

(Prof. 5... Upadhyay,) (Dr. (Prof,) 8. N. Singh) 
Member Chairman 
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10, 

nexure-] 

= 
‘on fi Minin “e 

This environmental clearance 16 subject to allotment of mining lease in favour of project proponent by 

District Achminiatration’Mining Department. 

Forest clearance shall be taken by the proponent as necessary under law, 

Any addition of the mining area, change of Khasra numbers, enhancement of capacity, change in mining 

technology, modermixatton and scope of working shall again required prior environmental clearance as per 

ELA notification, 200, 

No change in the calendar plan inchading excavation, quantum of mineral and waste shall be made. 

Mining will be carried out as per the approved mining plan. In case of any violation of mining plan, the 

Environmental Clearance given by SELAA will stand cancelled, 

Four ambient air quality monitoring stations shall be established in the core zone as well os in the buffer 

zone for RSPM, SPM, 30), NO, monitoring. Location of the stations should be decided based on the 

meicorological data, topographical features and environmentally and ecologically semsttive tarects and 

frequency of monitoring should be undertaken in consultation with the State Pollution Control Board. The 
monitored data for criteria pollutants shall be regularty up loaded on the company’s website and also 

displayed at website. 
Data on ambient air quality (RPM, SPM, $0;, NO.) should be regularly submitted to the Regional 

office, MoEF, Gol, Lucknow and the State Pollution Control Board / Central Pollution Control 

Board onee in six months, 
Ambient air quality at the beundary of the mine premises shall confirm to the norms presenibed in MoEF 

notification no. GSR/B20(E) dt. 16.11.09. 

Fugitive dust emissions from all the sources shall be controlled regularly. Water spraying 

arrangement on haul rowds, loading and unloading and at transfer points shall be provided and properly 
maintained, 
Measures shall be taken for control of noise levels below 84 dBA in the work environment. 

Workers engaged in operations of HEMM, etc. shall be provided with car plugs / muffs and health records 

Of the workers shall be maintained, 

Industrial waste water (workshop and waste water from the mine) should be properly collected, treated so 

2s to conform to the standards prescribed under GSR 422 (F) dated 19th May, 1993 and 31st December, 
1993 or at amended from time to time, Oil and grease trap shall be installed before discharge of workshop 
eMuents, 

Personne! working in arcas shall be provided with protective respiratory devices like mask and they 

éhall also be imparted adequate imining and information on safety and health aspects. 

Special measures shall be adopted to prevent the nearby settlements from the impacts of mining 

activities. 
The transportation of the materials shall be limited to day howwrs time only, 

Provision shall be made for the housing the lobewurers within the site with all necessary 

infrastrecture ane ficilities such as fuel for cooking, mobile toilets, safe drinking water, medical health 

care, eréche etc. The housing may be in the form of temporary structures to be removed after the 

completion of the project. 

A separate Environmental Management Cell with sitable qualified personnel shall be set-up under the 

control ofa Senior Executive, who will report directly to the Head of the Organization. 
’ iy 

Page 0 of 33 

255

360



I7 

Zi, 

z=. 

24. 

, 

efit C4g3" SAC My ine D LOT/IREDO2O 

The Project Proponent shall inform to the Regional Office, MoEPF, Gol, Lucknow ond State 
Pollution Control Board regarding date of financial closiires and final approval of the project by the 

concerned authorities and the date of start of land development work. 

The funds earmarked for environmental protection meaure: shall be kepi im separate account and 

shall not be diverted for other purpose. Year wise expenditure shall be reported to the MoEF, Gol, 

Lacknow and State Pollation Control Boon 

The Regional Office, MoEF, Gol, Lucknow and State Pollution Control Board shall monitor compliance 

of the stipulated conditions. A complete set a documents including Environment Impact Assessment 

Report, Environmental Management Plan, Public hearing and other documents information should be 
given to Regional Office of the MoEF, Gol, Lucknow and State Pollution Control Board 

A copy of the environmental clearance shall be submitted by the Project Proponent to the Heads of the 

Local Bodies, Panchayat and Municipal Bodies as applicable in the matter. 
The Project Proponent shall advertise at least in two local newspapers widely circulated, one of 

which shall be in the vernacular language of the locality concerned, within 7 days of the issue of the 

clearance letter informing that the project has been accorded environmental clearance and a copy of the 

¢learance letter is available with the State Level Environment Impact Asseisment Authority (SBLAA), 

The Project Proponent has to submit half yearly compliance report of the stipulated prior environmental 
clearance ferms and condition: in hand and soft copy to the SEIAA,ULP. on Jet June and Int 

December of cach calendar year. 

The SELIAA may alter'modify the above conditions or stipulate any further condition in the inferest of 

environment protection, 

Concealing factual data or submission of false‘fabricated data and failure to comply with any of the 

conditions mentioned above may result in withdrawal of this clearance and attract action under the 

provisions of Environment (Protection) Act, 1986, 

Specifie Conditions: 

At the time of operation, project proponent will comply with all the guidelines issued by Crovernment of 
India/State Gowvt,/District Administration related to Covid-19, 
This covironmental clearance doca not create or verify any claim of applicant on ithe proposed 
sitefactivity. 
This environmental clearance shall be subject to valid lease in favour of project proponent for the 
proposed mining proposals. In case, the project proponent docs noi have a valid lease, this environmental 
clearance shall automatically become null and void. 
The Environmental clearance will be co-terminus with the mining lease penod. 
Explosive cannot be stored on the site. 
A comprehensive ELA incliding mining arcas within 13 KUM, to assess impact of the mining activity on 
the surrounding area shall be undertaken and report submitted to this Authority within one year, 
No two pils shall be simultancously worked ic. before the first is exhausted and reclamation work 
completed, mo mineral bearing aren shall be worked. 
After exhausting the first mine pit and before starting mining operations in the next pit, reclamation and 
Plantation works in the exhausted pit shall be completed so as to ensure that reclamation, forest cover and 
vegetation are visible during the first year of mining operations in the next pil. This process wall follow 
till the last pit is exhausted. Adequate rehabilitation of mined pit shall be completed before any new ore 
bearme area is worked for expansion. 
Adequate buffer zone shall be maintained beiween two contecutive mineral beanng deposits. 

») 1OSSSprinkling of water on haul roads to control dust will be ensured by the project proponent. 
My belt development shall be carried oot considering CPCH guidelines including selection of plant 

and in consultation with the Jocal DFO / Agriculture Department. Herbs and shrubs shall also 
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form a part of afforestation programme besides tree plantation, The company shall involve local people 
for plantation programme. Details of year wise afforestation programme including rehabilitation of mined 

out aren shall be submitted to the Regional Office, MoEFACC, Gol, Lucknow every year. 
Blast vibrations study shall be conducted and a observation report submitted to the Regional office, 
MoBRRCC, Gol, Lucknow and UPPCB within six months, The report shall also include measures for 

prevention of blasting associated impact on nearby houses and agncultural fields, 
Controlled blasting techniques with sequential blasting shall be adopted. The blasting shall be carried out 
in the diy time only, 
Appropriate arrangement for shelter and drinking water for the mining workers has to be ensured at the 
iiituiings site, 
Maintenance of village roads weed for transportation of minerals are to be done by the company 
regularly at ite own expenses. The roads shall be black topped. 
Rain water harvesting shall be undertaken to recharge the ground water source. 
Stites of implementation shall be guboated to the Regional Office, MoEFRCC, Gol, Lucknow and 
UP Pollution Comrol Board within six months and thereafter every year from the next consequent year, 
Measures for prevention and control of soi] erosion and management of silt shall be undertaken. 
Protection of dumps agains erosion shall be camied out with peo textile matting or other cuitable material, 
and thick plantations of native trees and shrubs shall be carried out at the dump slopes. Dumps shall be 
protected by reining walls, 
Trenches / garland drains shall be constructed at foot of dumps and coco filters installed al regular 
intervals to arrest silt from being carried to water bodies, Adequate number of Check Dams and 
Gully Flugs shall be constricted across seasonal/perennial nallahs, if any Mowing through the ML. area 
ame! silts arrested. De- sibting al regular intervals shall be carried out. 
Garland dmin of appropriate sixe, gradient and length shall be constructed for both mine pil and for waste 
dump and sump capacity shall be designed keeping 50% safety margin over and above peak sudden 
taintall (based on 50 years data) and maximum discharge in the area adjoining the mine site, Sump 
capacity shall alka provide adequate retention period to allow proper scitling of silt material, 
Sedimentation pits shall be constructed at the comers of the garland drains and de- silted at regular 
intervals, 
Ground and surface water, if any in and near the core zone (within §,0 km of the lease) shall be regularly 
monitored for contamination and depletion due to mining activity and records maintained. The 
tmenitering data shall be submitted to the Regional Office, MoEF, Gol, Lucknow ond U.P. Pollution 
Control Board regularly. Further, monitoring points shall be located between the mine and drainage in 
the direction of flow of ground water shall be set wp and records maintained. 
Fugitive dust generution shall be controlied. Fugitive dust emission shall be regularly monitored at 
locations of ocareat human habitation (including schools and other public amenities located nearest to 
sources of dust gencration as applicable) and records submitted to the Regional Office, MoEF&CC, Gol, 
Lucknow and UF. Pollution Control Board regularly. 
Baseline data for ambient air quality shall be generated and maintained and RSPM level in ambient a im 
the nearby human habitation (villages) shallalso be monitored along with other parameters. 
Corporate Environmental Responsibility (CER) shall be by the project proponent and the details of the 
various heads of expenditure to be submitted as per the guidelines provided in the recent CER notification 
No, 22-65/2017-LA 11 dated O10S2018. Work to be executed with installation of five hand pumps for 
drinking water, solar light in villages of streets, construction of two numbers of toilets at the primary 
school with name displayed and address and details of beneficiary and gram prodhan along with phone 
number, photographs should be submitted to Directorate as well os to the District magistrate / Chief 
Development officers, 
Transportation of minerals shall be done by covering the trucks with tarpaulin or other suitable 
mechanism so thet no spillage of mincraldust takes place. 
Occupational health and safety measures for the workers including identification of work related health 
hazards, training on malaria ¢radication, HIV, and health effects on exposure to mineral dust ete, shall be 

| tated out, = Periodic monitoring for exposure to respirable mineral dust on the workers shall be 
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conducted and records maintained incheling health records of the workers. Awarences programme for 
workers on impact of mining on their health and precautionary measures like use of personal equipments 
etc. thall be cared oul periodically, Review of impact of various health measures shall be conducted 

followed by follow up action wherever required. 
The project proponent will ensure for providing emphryment to local people as per requirement, necessary 
Profection measures around the mine pit and waste dump and garland dram around the mine pit and waste 
dump. 
Top soil / solid waste shall be stacked properly with proper slope and adequate safeguards and shall be 

wiilized for backfilling (wherever applicable) for reclamation and rehabilitation of mined out arca. Top 
eo! shall be separately stacked for utilization later for reclamation and shall not be stacked along with 
over burden. 

Over burden (08) shall be stacked af earmarked dump site(s} only and shall not be kept active for long 
Period. The maximum height of the dump shall not exceed 20 m, cach stage shall preferably be of 
maximum 10 m and overall slope of the dump shall not execed 35°, The OB dump shall be backfilled, 
The OB dumps shall be scientifically vegetated with suitable nalive species to prevent erosion and surface 
run off, 
Monitoring and management of rehabilitated arcas shall continue until the vegetation becomes self 
sustaining, Compliance status shall be submitted to the Regional Office, Ministry of Environment & 
Forests, Gol, Lucknow and U.P, Pollution Control Board on six monthly basis. 
Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved by Indian 
Bureau of Mines, 
Permission for abstraction of ground water shall be taken from Central Grownd Water Board. Regular 
monitoring of ground and surface water sources for level and quality shall be carried out by establishing 
a network of existing wells and constructing new piezometers during the mining operation, The 
monitoring shall be carried out four times in a year ie. pre-monsoon (April-May), monsoon (August), 
Peat-inonsoon (November) and winter January) and the date thus collected shall be regularly sent to 
MoEFRCC, Central Ground Water Authority and Regional Director, Central Ground Water Board. 
The waste water from the mine shall be treated to conform to the prescribed standards before 
discharging in to the natural stream. The discharged water from the Tailing Dam, if any shall be 
regularly monitored and report submitied to ihe Regional Office, Ministry of Environment & Forests, 
Gol, Lucknow, Central Pollution Control Board and the State Pollution Control Board. 
Hydro geological study of the area shall be reviewed by the projec! proponent annually, In case 
adverse effect.on ground water quality and quantity is observed mining shall be stopped and resumed 
only after mitigating steps to contain any adverse impact on ground water is implemenied. 
Vehicular emissions shall be kept under control and regularly monitored. Vehicles used for 
transportation of mincrals and ofhers shall have valid permissions as presenbed under Central 
Motor Vehicle Rules, 1989 and its amendments. The vehiches transporting mincrals shall be covered 
with « tarpaulin or other suitable enclosures so that no dust particles / fine matiers escape during the 
course of transportation. No overloading of minerals for imneportetion shall be committed. The tricks 
trangporting minerals shall not pass through wild life sanctuary, if any in the study area, 
Prior permission from the Competeat Authority shall be obtained for extraction of ground water, if any. 
A final mine closure plan, along with details of Cocpus Fond, shall be submitted to the Regional office, 
Ministry of Exvironment & Forests, Gol, Locknow and U.P, Pollution Control Board 5 years in advance 
of final mine closure for approval. 
Project Proponent shall explore the possibility of using solar energy whore ever possible. 
Commitment towands CER has to be followed strictly. 
Regular health check-up record of the mine workers has to be maintained af site in a proper register, li 
should be made available for inspection whenever asked. 
Project Proponent has. to strictly follow the direction/guidelines isaved by MoEF&CC, CPCB and 
other Govt. Agencies from tinve to time. 
The blasting will be done only after getting the permission from the Mining Department. 
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